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PREFACE

This Handbook on Judges of the Supreme Court and the High
Courts provides details of the composition of thepreme Court and the
twenty-four High Courts in the country as dff May, 2017 The names of the
Chief Justices fothe High Courts andludges have been arranged as per
seniority on alindia basis as well as with reference to their dates of
retirement. For facility of referencdd di t i onal havel lipens 6
arrangeddigh Coutt-wise.

A statement showing the names of Chief Justices appointed/
transferred to outside High Courtmd appointments made after 01.05.2017
has also been incorporated in the Hand book.

As in the previous editions, this Handbook contains names of
Judges of Supreme Court and High Courts whioectton or after January 1,
2012 Any error or omission in this compilation may be brought to the notice
of the Department of Justice. In case of any douldlisctrepancy, needless to
say, the original records have to be relied upon.

The publication has been prepared in the Department of Justice
under the overall supervision and guidanceStiri Rajinder K ashyap,
Joint Secretary, Shri A.N. Saxena, Deputy SecretaryShri K.C. Thang,
Under Secretary, and Shri S. Vijay Gopal, Under Secretary.They were
extensively assisted in compilation of the data and conceptualization,
presentation and overall preparation of the final maipisciby
Shri Ramarajhu, Section Officer. The Department of Justice would like to
acknowledge with appreciation their hard work in bringing out this
compilation.

(SNEHLATA SHRIVASTAVA)
SECRETARY

DEPARTMENT OF JUSTIC E
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SUPREME COURT OF INDIA

Sanctioned Judge Strength: 31
(List of Judges arranged according to date of appointment)

Sl. | Name of the Judge Date of Date of REMARKS

No. | S/Shri Justice appointment Retirement | [Parent High
Court]

1 | JAGDISH SINGH KHEHAR 13/09/2011 | 27/08/2017 | CJI w.e f.
04/01/2017

2 DIPAK MISRA 10/10/2011 | 02/10/2018

3 JASTI CHELAMESWAR 10/10/2011 | 22/06/2018

4 RANJAN GOGOI 23/04/2012 | 17/11/2019

5 MADAN BHIMARAO LOKUR 04/06/2012 | 30/12/2018

6 PINAKI CHANDRA GHOSE 08/03/2013 | 27/05/2017

7 KURIAN JOSEPH 08/03/2013 | 29/11/2018

8 ARJAN KUMAR SIKRI 12/04/2013 | 06/03/2019

9 SHARAD ARVIND BOBDE 12/04/2013 | 23/04/2021

10 | RAJESH KUMAR AGRAWAL 17/02/2014 | 04/05/2018

11 | N.V. RAMANA 17/02/2014 | 26/08/2022

12 [ ARUN KUMAR MISHRA 07/07/2014 | 02/09/2020

13 | ADARSH KUMAR GOEL 07/07/2014 | 06/07/2018

14 [ ROHINTON FALI NARIMAN 07/07/2014 | 12/08/2021

15 [ ABHAY MANOHAR SAPRE 13/08/2014 | 27/08/2019

16 | SMT. R. BANUMATHI 13/08/2014 | 19/07/2020

17 | PRAFULLA CHANDRA PANT 13/08/2014 | 29/08/2017

18 | UDAY UMESH LALIT 13/08/2014 | 08/11/2022

19 | AMITAVA ROY 27/02/2015 | 28/02/2018

20 | A.K. KHANWILKAR 13/05/2016 | 29/07/2022

21 | DR.D.Y. CHANDRACHLWD 13/05/2016 | 10/11/2024

22 | ASHOK BHUSHAN 13/05/2016 | 04/07/2021

23 | LAVU NAGESWARA RAO 13/05/2016 | 07/06/2022

24 | SANJAY KISHAN KAUL 17/02/2017 | 25/12/2023

25 | S.M. MALLIKARJUNAGOUDA | 17/02/2017 | 04/05/2023

26 | S. ABDUL NAZEER 17/02/2017 | 04/01/2023

27 | NAVIN SINHA 17/02/2017 | 18/08/2021

28 | DEEPAK GUPTA 17/02/2017 | 06/05/2020




SUPREME COURT OF INDIA

Sanctioned Judge Strength: 31
(List of Judges arranged according to date of retirement)

Sl. [ Name of the Judge Date of Date of REMARKS

No. | S/Shri Justice appointment | Retirement | [Parent High
Court]

1 PINAKI CHANDRA GHOSE 08/03/2013 27/05/2017

2 JAGDISHSINGH KHEHAR 13/09/2011 27/08/2017 | C.J.l.

3 PRAFULLA CHANDRA PANT 13/08/2014 29/08/2017

4 AMITAVA ROY 27/02/2015 28/02/2018

5 RAJESH KUMAR AGRAWAL 17/02/2014 04/05/2018

6 JASTI CHELAMESWAR 10/10/2011 22/06/2018

7 ADARSH KUMAR GOEL 07/07/2014 06/07/2018

8 DIPAK MISRA 10/10/2011 02/10/2018

9 KURIAN JOSEPH 08/03/2013 29/11/2018

10 | MADAN BHIMARAO LOKUR 04/06/2012 30/12/2018

11 | ARJAN KUMAR SIKRI 12/04/2013 06/03/2019

12 | ABHAY MANOHAR SAPRE 13/08/2014 27/08/2019

13 [ RANJAN GOGOI 23/04/2012 17/11/2019

14 | DEEPAK GUPTA 17/02/2017 06/05/2020

15 | SMT. R. BANUMATHI 13/08/2014 19/07/2020

16 | ARUN KUMAR MISHRA 07/07/2014 02/09/2020

17 | SHARAD ARVIND BOBDE 12/04/2013 23/04/2021

18 | ASHOK BHUSHAN 13/05/2016 04/07/2021

19 [ ROHINTON FALI NARIMAN 07/07/2014 12/08/2021

20 | NAVIN SINHA 17/02/2017 18/08/2021

21 | LAVU NAGESWARA RAO 13/05/2016 07/06/2022

22 | A.K. KHANWILKAR 13/05/2016 29/07/2022

23 | N.V. RAMANA 17/02/2014 26/08/2022

24 | UDAY UMESH LALIT 13/08/2014 08/11/2022

25 | S.ABDUL NAZEER 17/02/2017 04/01/2023

26 | S.M. MALLIKARJUNAGOUDA | 17/02/2017 04/05/2023

27 | SANJAY KISHAN KAUL 17/02/2017 25/12/2023

28 | DR. D. Y. CHANDRACHWD 13/05/2016 10/11/2024




SUPREME COURT OF INDIA - contd.
Bio-data

1 Shri Justice Jagdish Singh Khehar,B.Sc., LL.M., was born on August 28, 1952. He was
enrolled as an Advocate on August 28, 1979 and practised in Constitutional and Service matters in the
Courts of Punjab & Haryana, Himachal Pradesh and the Supreme Court. He worked as Additit
Advocate GeneralPunjab in 1992, as Senior Standing Counsel, Chandigarh Administration in 1993 &
was designated Senior Advocate in 1995. He was appointed as a Permanent Judge of the Pun
Haryana High Court on February 8, 1999. He was appointed as the Chief dtigiedJttarakhand High
Court on November 29, 2009 and transferred to the Karnataka High Court on August 8H2048s
appointed as a Judge of the Supreme Caluiidia on September 13, 2011. He assumed the office of th
Chief Justice of India with &ct from January 04, 201He is due to retire on August 27, 2017.

2. Shri Justice Dipak Misra, M.A., LL.B., was born on October 3, 1953. He was enrolled as at
Advocate on February 14, 1977 and practised in constitutional, civil, criminal, revenue, service and s
tax matters in the Orissa High Court and the Service Tribunal. He was appointed as an Addiigaaf

the Orissa High Court on January 17, 1996 and transferred to the Madhya Pradesh High Court on Mal
1997. He was appointed as a Permanent Judge on December 19, 1997. He was appointed as the
Justice of Patna High Court on December 23)24nhd thereafter on being transferred to the Delhi High
Court assumed charge on May 24, 20H6.was appointed as a Judge of the Supreme Court of India ¢
October 10, 2011. He is due to retire on October 2, 2018.

3. Shri Justice Jasti ChelameswarB.Sc.,B.L., was born on June 23, 1953. He was enrolled as al
advocate on August 2, 1976 and practised in constitutional law, taxation, company law and electior
in the Andhra Pradesh High Court, City Civil Court, Hyderabad and CEGAT (Madras Branchprkeslw
as Government Pleader in the High Court of Andhra Pradesh during8®988ie worked as an Additional
Advocate General of Andhra Pradesh from October 13, 1995 to June 22, 1997. He was appointed
Additional Judge of the Andhra Pradesh High CaurtJune 23, 1997 and as a Permanent Judge on Me
17, 1999. He was appointed as the Chief Justice of the Gauhati High Court on May 8h@@@nsferred

to the Kerala High Court on March 17, 20He was appointed as a Judge of the Supreme Court af Indi
on October 10, 2011. He is due to retire on June 22, 2018.

4. Shri Justice Ranjan GogoiM.A., LL.B., was born on November 18, 1954. He was enrolled as a
Advocate on August 28, 1978 and practised in the Gauhati High Court in constitutional, taetion
company mattergle was appointed as a Permanent Judge of the Gauhati High Court on Februar
2001. On ¥ September, 2010 he was transferred to the Punjab and Haryana High Court under the scl
of horizontal transfer of senior puisne ged of High Courts falling in the zone of consideration for
appointment as Chief Justice. He was appointed as the Chief Justice of the Punjab & Haryana High ¢
on February 12, 2011. He was appointed as a Judge of the Supreme Court of India on 2pti22Bge is
due to retire on November 17, 2019.

5. Shri JusticéMadan Bhimarao Lokur, B.A., LL.B., was born on December 31, 1953. He was
enrolled as an Advocate on July 28, 1977 and practised in the Delhi High Court and the Sup
Court of India in civil, criminal, constitutional, revenue and service matters. He was appointed as
Additional Solicitor General of India for Delhi High Court in July, 1998. He was appointed as
Additional Judge of the Delhi High Court on February 19, 1999 and Permanent Judge on July 5, 199¢
was appointed as Chief Justice of Gauhati High CourbnJune 24, 2010. He was transferred as the Chie
Justice of the Andhra Pradesh High Court on November 15, 2011. He was appointed as a Judge
Supreme Court of India on June 4, 2012. He is due to retire on December 30, 2018.



6. Shri JusticePinaki Chandra Ghose,B.Com., LL.B, was born on May 28,1952. He was

enrolled as an  Advocate on November 30, 1976 and practised in the Calcutta High Court on
commercial, constitutional and company matters from 1976. He was appointed as a Permanent Juc
the CalcuttaHigh Court on July 17, 199He was transferred to Andhra Pradesh High Court and assume
charge as Acting Chief Justice of that High Court on June 25, 2012. He was appointed as Chief Justi
the Andhra Pradesh High Court on December 12, 20&2vas appinted as a Judge of the Supreme Court
of India on March 8, 2013. He is due to retire on May 27, 2017.

7.  Shri Justice Kurian Joseph,B.A., LL.B., born on November 30, 1953. He was enrolled as ar
Advocate on December 16, 1979. peacticedin the Kerala High Court and Additional District Court
generally in all the branches of law aspkecializedn Constitutional, Service and Labour matters. He
was appointed as a Judge of the Kerala High Court on July 12, 2000. He was the Poéd{@eala
Judicial Academy during 2088008. He was the Executive Chairman of Kerala State Legal Service
Authority during 20092010. He was appointed as Chief Justice of the Himachal Pradesh High Court
February 08, 201(He was appointed as a Juddehe Supreme Court of India on March 8, 2013. He is due
to retire on November 29, 2018.

8.  Shri Justice Arjan Kumar Sikri, B.Com., LL.M.,was born on March 7, 1954. He was enrolled as
an Advocate on July 18, 1977 and designated as Senior Adviac&eptember 1997. He practised in

the District Courts, Central Administrative Tribunal, Delhi High Court and the Supreme Court

Civil, Constitutional, Labour, Company and Service matters. He was appointed as an Additional Jt
of the Delhi High Court on July 7, 1999 and Permanent Judge on April 23, 2001. He was appointe
Acting Chief Justice of Delhi High Court on October 10, 2011. He was appointed as the Chief Justic
the Punjab & Haryana High Court on September 23, 2B&2was appointed as a Judge of the Supreme
Court of India on April 12, 2013. He is due to retire on March 6, 2019.

9.  Shri Justice Sharad Arvind Bobde,B.A., LL.B., was born on April 24, 1956. He was enrolled as
an Advocate on September 13, 1978. He started his practice at the High Court Bench at Nagpur ar
District Court at Nagpur and occasionally, at the High Court at Bombay and the Supreme Coalimt of |
in civil, constitutional, labour, company, election and taxation matters. He specialized in constitutio
administrative, company, environmental and election laws. He was appointed as an Additional Judge c
Bombay High Court on March 29, @0 and a Permanent Judge on March 28, 2002. He was appointed
the Chief Justice of the Madhya Pradesh High Court on October 16,2812as appointed as a Judge of

the Supreme Court of India on April 12, 2013. He is due to retire on April 23, 2021.

10. Shri Justice Rajesh Kumar Agrawal,B.A., LL.B., was born on May 5, 1953. He was enrolled as
an Advocate on August 14, 1976. He practiced in the High Court at Allahabad in constitutional, taxa
and company matters. He was appointed as adem Judge of the Allahabad High Court on February 5,
1999.He was transferred to Madras HighCourt and assumed charge as Acting Chief Justice of that |
Court on February 07, 2018e was appointed as Chief Justice of Madras High Court on October134, 20
He was appointed as a Judge of the Supreme Court of India on February 17, 2014. He is due to ret
May 4, 2018.

11. Shri Justice Nuthalapati Venkata Ramana,B.Sc., B.L, was born in an agricultural family on
August 27, 1957 in Ponnavaram Village, Krishna District. He was enrolled as an Advocate on Febrt
10, 1983. He has practiced in the High Court of Andhra Pradesh, Central and Andhra Pra
Administrative Tribunals and the Supreme Court of India in civil, criminal, constitutional, labou
service and election matters. He has specialized in constitutional, criminal, service aisiaketdriver
laws. He was appointed as affhanent Judge of thendhra Pradesh High Court on June 27, 2000. He
functioned as Acting Chief Justice of Andhra Pradesh High Court from March 10, 2013 to May 20, 2C
Elevated as th€hief Justice of Delhi High Court w.e.f. 02.09.2013. Elevaigad Judge, Supreme Court of
India w.e.f 17.02.2014. February 17, 2014. Due to retire on August 26, 2022.



12. Shri Justice Arun Kumar Mishra, M.A., LL.B., was born on September 3, 1955. He was enrollec
as an Advocate on January 26, 1978 and started his practice iMatiteya Pradesh  High Court,
Central and State Administrative Tribunals in constitutional, civil, criminal, tax, industrial al
service matters. He served as Standing Counsel for various Public Sector undertakings. He was app
as an Additional Judge of the Madhya Pradesh High Court on October 25, 1999 and Permanent Jud
October 24, 2001. He was transferred as a Judge of the Rajasthan High Court on September 12, 20:
was appointed as the Acting Chief Justice of the RaasHigh Court on November 1, 2010 and appointed
as Chief Justice of that High Court on November 26, 2010. He was transferred as the Chief Justice ¢
Calcutta High Court on December 14, 20d2. was appointed as a Judge of the Supreme Court of India ¢
July 7, 2014. He is due to retire on September 2, 2020.

13. Shri Justice Adarsh Kumar Goel, B.A. (Hons.), LL.B.born on July 7, 1953 in Haryana was
enrolled as an advocate on July 16, 1974 with the Bar Council of Punjab and Haryana. He practised b
the Punjab & Haryana High Court for about five years and before the Supreme Court and Delhi t
Court in civil, criminal, constitutional, taxation, labour, service matters for about 22 years. He w
Additional Advocate General for the State ofaytPradesh at the Supreme Court for more than two yeat
and Standing Counsel (Civil), NCT of Delhi, in Delhi High Court for about four years. He was appoin
as a Judge of the Punjab & Haryana High Court on July 2, 2001. He was the Acting Chief dfuiie
Punjab & Haryana High Court from May 2, 2011 till he joined as the seinor most Judge of the Gauhati F
Court on September 12, 2011 and appointed as the Chief Justice of that High Court on December 2
2011. Sworn in as Chief Justice of fBessa High Court on October 12, 2013 on transfer. Elevated as
Judge of the Supreme Court of India on July 7, 2014. He is due to retire on July 6, 2018.

14. Shri Justice Rohinton Fali Nariman, LL.M. (Harvard),was born on 13August, 1956 and enrolled
as an Advocate in July, 1979. He started his practice in Bombay High Court for 3 years from 198:
constitutional, civil law and shifted his practice to the Supreme Court of India since 1986. His field
specialisation is in constitutional laWe wasdesignated as Senior Advocate in 1993 by the Supreme Cou
of India at the young age of 37 years. He served as Solicitor General of India from July 2011 to Febr
2013.He was appointed as a Judge of the Supreme Court of India on July 7, 2014ludeasretire on
August 12, 2021.

15. Shri Justice Abhay Manohar SapreB.A., LL.B., was born on August 28, 1954. He was enrolled
as an Advocate on January 21, 1978 and practised in the Madhya Pradesh, Delhi, Rajas
Maharashtra and Orissaigh Courts in constitutional, incortax, excise, salex, industrial & labour,
company, arbitration and civil matters. He functioned as Standing Counsel of Income Tax Departm
He was appointed as an Additional Judgettté Madhya Pradeshigth Court on October 25, 1999 and as a
Permanent Judge on October 24, 2001. He was transferred to the Rajasthan High Court on Februa
2010 and to Chhattisgarh High Court on April 23, 2012. He was appointed as the first Chief Justice o
Manipur High Court on March 23, 2013. He was transferred as Chief Justice of the Gauhati High Cour
October 19, 2013-e was appointed as a Judge of the Supreme Court of India on August 13, 2014. H
due to retire on August 27, 2019.

16. Smt. Justice R.Banumathi, B.Sc., M.L.,was born on July 20, 1955. She was enrolled as at
Advocate on January 7, 1981. She practiced in Munsif CourtC®ults at Tirupur, Vellore District and
then practiced at District & Sessions Court, Dharmapuri Division at Krgghma civil side, Original and
Appellate work and handled motor accident cases and specialized in criminal side in particular and
work in general. Entered Tamil Nadu Higher Judicial Service in 1988. Worked as District & Sessions Ju
in Madras, Conbatore, Pudukottai, Tirunelveli, Salem and other places in @ite 8f Tamil Nadu. She
was appointed as an Additional Judge of the Madras High Court on April 3, 2003 and Permanent Judc
July 27, 2005. She was elevated as the Chief Justice dfidniehdnd High Court on November 16, 2013.
She was appointed as a Judge of the Supreme Court of India on August 13, 2014. She is due to ref
July 19, 2020.



17. Shri Justice Prafulla Chandra Pant,B.Sc., LL.B., was born on August 30, 1952. He was enrolled
as an Advocate on November 19, 1993. He practiced in civil and criminal cases before the Allahabad
Court from 1973 to 1976. He specialized in civil and criminal cases. He later joindéddic&al Service.
He functioned as Registrar, High Court of Allahabad from April 22, 1992 to November 8, 2000,
Secretary, Law, to the Government of Uttaranchal from November 9, 2000 to September, 2001,
District Judge, Nainital from September 8001 to February 26, 2002, and as Registrar General
Uttaranchal High Court from January 14, 2088.was appointed as an Additional Judge of the Uttaranche
High Court on June 29, 20@&hd Permanent Judge on February 19, 2008. He was appointed asethe C
Justice of the Meghalaya High Court on September 20, 2013. He was appointed as a Judge of the Su
Court of India on August 13, 2014. He is due to retire on August 29, 2017.

18. Shri Uday Umesh Lalit, B.A., LL.B., was born on 39November, 1957 and enrolled as an Advocate
of the Bar Council of Maharashtra and Goa in June, 1983. He joined the chambers of Mr. M.A. Rane
practised in the High Court of Bombay till December, 1985 and shifted his practice to Delhi in Janu
1986 an worked as Junior in the chambers of Mr. Soli J. Sorabjee from October 1986 till 1992. He \
also on the panel of lawyers for Union of India during the period he was Attorney General for India. Fi
1992 till 2002 he practised as Advocate on Recordveasldesignated as Senior Advocate by the Suprem
Court in April 2004. He was also appointed Amicus Curiae in many matters Forest matters, Vehic
Pollution, Pollution of Yamuna etc. He was appointed as Special Public Prosecutor for CBI under
ordess of the Supreme Court to conduct trail in all 2G matters. He is member of Supreme Court of Ir
Legal Services Committee for two terntée was appointed as a Judge of the Supreme Court of India ¢
August 13, 2014. He is due to retire on November 8, 2022.

19.  Shri Justice Amitava Roy, M.Sc., LL.B, was born on March 1, 1953. He was enrolled as ar
Advocate on February 20, 1976. He started his practice in the Districts of Dibrugarh and Tinsukia and
moved to the Gauhati High Court and other Tribunals at Gauhati. He practised in civil, crimin
constitutional, labour, company, service and revenue makersvas appointed as a Permanent Judge o
the Gauhati High Court on February 4, 2002. He was appointed as Chief Justice of the Rajasthan
Court on 029 January, 2013. He was transferredChsef Justice of the Orissa High Court on August 06,
2014. He was appointed as a Judge of the Supreme Court of India on February 27, 2015. He is due to
on February 28, 2018.

20.  Shri Justice Ajay Manikrao Khanwilkar, B.Com., LL.B.,was born on Jy 30, 1957. He was
enrolled as an Advocate on February 10, 1982. He practiced in the Court of Charity Commissic
Maharashtra Gaoperative Appellate Tribunal, City Civil & Sessions Court and the High Court a
Bombay till July 1984 and, theafter, exclusively in the Supreme Court of India. He practiced in civil
criminal, constitutional, election, emperative and labour matters and he has specialised in civil, criming
conditutional and elections lawsHe was appointed as an Additional Judge of the Bombay High Court o
March 29, 2000 and as a Permanent Judge on April 8, 2002. He was appointed as Chief Justice ¢
Himachal Pradesh High Court on April 04, 2013 and transferred to Madhya Pradesh onbBio2dim
2013.He was appointed as a Judge of the Supreme Court of India on May 13, 2016. He is due to retil
July 29, 2022.

21.  Dr. Justice Dhananjaya Yeshwant ChandrachudB.A.(Hons)., LL.M., was born on November
11, 1959. He was enrolled as an Adate on July 20, 1982. He started his professional career in Ne
Delhi and practiced in the Supreme Court until 1988. Theredfeepracticecbn the Original Side and
Appellate Side in civil, constitutional, administrative, arbitration, admiralty, banking, company, excis
consumer protection, education, income tax, land acquisition, rent act, labour and serviceamatte
Bombay High CourtHe appeared before variotisgh Courtsand before @mpany Law Board, FERA
Board and various Commissionble specializedin constituional and administrative lawsde was
appointed as an Additional Judge of the Bombay High Court on March 29, 2000 atetnth&urther
extended upto March 29, 2004. He was appointed as Permanent Judge on January 21, 2003. H
appointed as Chief Justice of the Allahabad High Court on October 31, 284 3vas appointed as a Judge
of the Supreme Court of India on May 1818. He is due to retire on November 10, 2024.



22.  Shri Justice Ashok Bhushan,B.A., LL.B, was born on July 5, 1956. He was enrolled as ar
Advocate on April 6, 1979. He practised in High Court of Judicature at Allahabad more than
years and in the Central Administrative Tribunal for more than 12 years in civil, constitutional, labc
service and education cases, and his field of specialization is in service, labour and educational matte
was appointed as Permanent JudgthefAllahabad High Court on April 24, 2001. He was transferred tc
Kerala High Court on July 10, 2014. He was appointed as Acting Chief Justice of the Kerala High Cour
August 01, 2014He was appointed as a Judge of the Supreme Court of India on M29183,He is due

to retire on July 04, 2021.

23.  Shri Lavu Nageswara Rao,B.Com., B.L., was born on #8June, 1957 and enrolled as an
Advocate with the Bar Council of Andhra Pradesh ofi 29y, 1982. From July 1982 to January 1984, he
had started practice in the District Court, Guntur, Andhra Pradesh; From January 1985 to December
practiced in the High Court of Andhra Pradesh at Hyderabad. He shifted his practice to Supreme Col
January 1995 onwards, has been practicing at the Supreme Court of India. He was designated as a
Advocate by the Andhra Pradesh High Court in December, 2000. He has also held office of Additic
Solicitor General of India from August 2003 to May 20&nd again from 26.08.2013 to 18.12.20H4.
was appointed as a Judge of the Supreme Court of India on May 13, 2016. He is due to retire on Jur
2022.

24.  Shri Justice Sanjay Kishan Kaul,B.A., LL.B., was born on December 26, 1958. He was enrollec
as an Advocate on July 15, 1982. He practiced in the Delhi High Court, Supreme Court of India, Comj
Law Board, MRTP Commission, and DRT in civil, constitutional, corporate, company, service a
arbitration matters. He was designated as Senior@atean December, 1999. He was appointed a:
an Additional Judge of the Delhi High Court on May 3, 2681l as Permanent Judge on May 2, 2003. He
was appointed as Chief Justice of the Punjab and Haryana High Coudftlanel, 2013 and transferred as
Chief Justice of Madras High Court on July 28, 2014. He was appointed as a Judge of the Sapreaie C
India on February 17, 201He is due to retire obecember 25, 2023

25.  Shri Justice Shantanagoudar Mohan Mallikarjunagouda,B.Sc., LL.B. (Spl.)was born on May

5, 1958. He was enrolled as an Advocate on September 5, 1980. He practiced for 21 and half ye:
Civil, Criminal and Constitutional matters. He was State Public Prosecutor of Karnataka State si
November, 1999. He was a Member bt tKarnataka Bar Council from 192800 and was Vice
Chairman and Chairman of KSBC from 198993 and 1998996 respectively. He was appointed as an
Additional Judge of the Karnataka High Court on May 12, 2003 and Permanent Judge on Septembe
2004.0n transfer, sworsin as Judge of Kerala High Court and assumed charge as Acting Chief Justice
that High Court on 1.8.2016. He was appointed as Chief Justice of Kerala High Court on 22.09€2016
was appointed as a Judge of the Supreme Court of Indiatondry 17, 2017. He is due to retire on May 4,
2023.

26.  Shri Justice Abdul Nazeer,B.Com., LL.B. was born on January 5, 1958. He was enrolled as a
Advocate on February 25, 1983. He practiced for 19 years before the High Court, Trial Courts, Sales
Appellate Tribunal, Debt Recovery Tribunal etc., at Bangalore in Civil, Constitutional, TaX&&es
Tax) Service, Education, Land Acquisition etc. He specialized in Civil, Sales Tax, Land Acquisitic
Education and Property matters. He worked as Standing Counsel for Bangalore Development Authc
Standing Counsel of Rajiv Gandhi University okdlth Sciences, Bangalore, served in the Panel o
Advocates for Vijaya Bank, Karnataka State Board of Wakf, Competent Authority, Bangalore &
Assistant Editor of Indian Law Reports for 3 years from 1991 to 1994 and High Court Government Ple:
from November 23,1993 to December 31,1995. He was appointed as an Additional Judge of the Karn:
High Court on May 12, 2003 and Permanent Judge on September 24H20P4s appointed as a Judge of
the Supreme Court of India on February 17, 2017. He isadtedite on January 04, 2023.



27.  Shri Justice Navin Sinha,B.A. (Hons.), LL.B.,was born on August 19, 1956. He was enrolled as
an Advocate on July 26, 1979. He practised in the Patna High Court for 23 years in civil, constitutio
labour, service, commercial, company and criminal matters. His field of specialization is in cmhmer
civil, service, constitutional laws. He was Standing Counsel for various Central Government Public Se
organizationsHe was appointed as a Judge of the Patna High Court on February 11, 2004. He
transferred as a Judge of the Chhattisgarh Highrt on July 09, 2014 and appointed as Acting Chief
Justice of the Chhattisgarh High Court dh®ctober, 2014 and as Chief Justice of the Chhattisgarh Higl
Court on 09 April, 2015. Transferred as Chief Justice of Rajasthan High Court'bMay, 2016 He was
appointed as a Judge of the Supreme Court of India on February 17, 2017. He is due to retire on Augu
2021.

28.  Shri Justice Deepak Gupta,B.A., LL.B.,was born on May 7, 1955. He was enrolled as an
Advocate on August 24, 1978 and pradise the Himachal Pradesh High Court. He practised in
constitution, civil, company, service, labour, insurance, and taxation side for over 25 years. He wi:
Retainer and Standing Counsel for a number of autonomous bodies and corporations. He wad appoin
a Permanent Judge of the Himachal Pradesh High Court on October 4, 2004. He was the Exec
Chairman of the Himachal Pradesh State Legal Services Authority for about four years. He was alsc
President of the Himachal Pradesh State Judicial AcgdiEle was elevated as the first Chief Justice of the
newly created High Court of Tripura on March 23, 2013. Transferred as Chief Justice of Chhattisgarh t
Court on May 16, 2016de was appointed as a Judge of the Supreme Court of India on Febru2a@®l71.7,
He is due to retire on May 06, 2020.



LIST OF CHIEF JUSTICES OF THE HIGH COURTS

(As on 01/05/2017)

SL. [ NAME OF THE DATEOF | DATEOF | DATE OF | PARENT REMARKS/
NO. | HIGH COURT INITIAL APPOINT- | RETIRE- | HIGH COURT | DATE OF
NAME OF CHIEF JUSTICE | APPOINT- | MENTAS | MENT JOINING
MENT CHIEF IN THE
S/SHRI JUSTICE JUSTICE PRESENT
HIGH COURT
1 | ALLAHABAD D.B.BHOSALE 22/01/2001 | 30/07/2016 | 23/10/2018 | BOMBAY 30/07/2016
2 | TELANGANA & A.P.| RAMESH RANGANATHAN | 26/05/2005 | -- 27/07/2020 | - ACJ 30/07/2016
3 | BOMBAY SMT.MANJULA CHELLUR | 21/02/2000 | 26/09/2012 | 04/12/2017 | KARNATAKA | 22/08/2016
4 | CALCUTTA SMT. N.N. MHATRE 28/03/2001 | - 19/09/2017 | -- ACJ 01/12/2016
5 | CHHATTISGARH | T.B. RADHAKRISHNAN | 14/10/2004 | 18/03/2017 | 28/04/2021 | KERALA 18/03/2017
6 | DELHI MS. GITA MITTAL 16/07/2004 | - 08/12/2020 | - ACJ 14/04/2017,
7 | GAUHATI AJIT SINGH 01/04/2002 | 05/03/2016 | 05/09/2018 | MADHYAPD. | 05/03/2016
8 | GUIARAT R. SUBHASH REDDY 02/12/2002 | 13/02/2016 | 04/01/2019 | T & AP 13/02/2016
9 | HIMACHAL PRADES| SANJAY KAROL 08/03/2007 - 22/08/2023 - ACJ 25/04/2017,
10 | JAMMUGKASHMIR | B.D. AHMED 20/02/2002 | 01/04/2017 | 15/03/2018 | DELHI 01/04/2017
11 | JHARKHAND PRADIP KUMAR MOHANTY| 07/03/2002 | 24/03/2017 | 09/06/2017 | ORISSA 24/03/2017
12 | KARNATAKA S.K.MUKHERJEE 15/09/2000 | 23/02/2016 | 09/10/2017 | CALCUTTA 23/02/2016
13 | KERALA NAVANITI PRASAD | 06/03/2006 | 20/03/2017 | 05/11/2017 | PATNA 20/03/2017
SINGH
14 | MADHYA HEMANT GUPTA [H] 02/07/2002 | 18/03/2017 | 16/10/2019 | P & H 18/03/2017
PRADESH
15 | MADRAS KUMARI INDIRA BANERJE] 05/02/2002 | 05/04/2017 | 23/09/2019 | CALCUTTA 05/04/2017
16 | MANIPUR RAKESH RANJAN 27/02/2006 | 22/09/2016 | 30/06/2017 | JHARKHAND | 22/09/2016
PRASAD
17 | MEGHALAYA DINESH MAHESHWARI | 02/09/2004 | 24/02/2016 | 14/05/2020 | RAJASTHAN 241022016
18 | ORISSA VINEET SARAN 14/02/2002 | 26/02/2016 | 10/05/2019 | ALLAHABAD 26/02/2016
19 | PATNA RAJENDRA MENON 01/04/2002 | 15/03/2017 | 06/06/2019 | MADHYAPD. | 15/03/2017
20 | PUNJAB&HARYANA| S.J. VAZIFDAR 22/01/2001 | 06/08/2016 | 03/05/2018 | BOMBAY 06/08/2016
21 | RAJASTHAN PRADEEP NANDRAJOG | 20/12/2002 | 02/04/2017 | 23/02/2020 | DELHI 02/04/2017
22 | SIKKIM SATISH KUMAR AGNIHOTR 05/05/2005 | 22/09/2016 | 30/06/2018 | CHHATTISGARH| 22/09/2016
23 | TRIPURA TINLIANTHANG VAIPHEI | 17/07/2003 | 22/09/2016 | 28/02/2018 | GAUHATI 22/09/2016
24 | UTTARAKHAND KUTTIVIL MATHEW 14/10/2004 | 31/07/2014 | 16/06/2020 | KERALA 31/07/2014

JOSEPH




ALLAHABAD HIGH COURT
Approved Judge Strength: 160 [Pmt. 76 Addl. 84]
(List of Judges arranged according to date of initial appointment)

Sl | Name of the Judge Source of Date of Date of Date of Remarks
No | S/Shri Justice Recruitment | Appointment | Appointment| Retirement
as Addl. Judgeg as Pmt.
Judge

1 D.B.BHOSALE BAR 22/01/2001 21/01/2003 | 23/10/2018 | CJ w.e.f. 30/07U6
[PHC: Bombay]

2 VIMLESH KUMAR SHUKLA BAR - 21/12/2002 | 02/06/2017

3 ARUN TANDON BAR 07/01/2004 18/08/2005 | 29/12/2017

4 | TARUN AGARWALA Bar 07/01/2004 18/08/2005 | 02/03/2018

5 DILIP GUPTA BAR 07/01/2004 18/08/2005 | 06/06/2018

6 KRISHNA MURARI BAR 07/01/2004 18/08/2005 | 08/07/2020

7 AMRESHWAR PRATAP SAH BAR 24/09/2004 18/08/2005 | 31/12/2020

8 VIKRAM NATH BAR 24/09/2004 27/02/2006 | 23/09/2024

9 STAYENDRA SINGH CHAWHAN | BAR 05/10/2005 26/02/2007 | 04/07/2018

10 | SUDHIR AGARWAL BAR 05/10/2005 10/08/2007 | 23/04/2020

11 | KUMARI BHARATI SAPRU BAR 05/10/2005 10/08/2007 | 28/07/2020

12 | SHRI NARAYAN SHUKLA BAR 05/10/2005 10/08/2007 | 17/07/2020

13 | AJAI LAMBA [H] BAR - 22/03/2006 | 20/09/2020 | Joined on 09/12/1
[PHC: P & H]

14 | RAN VIJAI SINGH BAR 07/07/2006 15/01/2008 | 27/04/2018

15 | PANKAJ MITHAL BAR 07/07/2006 02/07/2008 | 16/06/2023

16 | ARVIND KUMAR TRIPATHI BAR 05/05/2008 19/04/2010 | 09/03/2018

17 | SHASHI KANT GUPTA BAR 05/05/2008 19/04/2010 | 13/11/2020

18 | BALA KRISHNA NARAYAN A BAR 05/05/2008 19/04/2010 | 26/07/2020

19 | RAJESH DAYAL KHARE BAR 05/05/2008 19/04/2010 | 31/08/2018

20 | SHABIHUL HASNAIN BAR 05/05/2008 19/04/2010 | 09/01/2020

21 | ABHINAVA UPADHYA BAR 05/05/2008 19/04/2010 | 02/11/2020

22 | PRASHANT KUMAR SERVICE 21/01/2009 17/01/2013 | 30/06/2020 | Joined 19/03/6
[PHC: Jharkhand]

23 | DEVENDRA KUMAR ARORA BAR 13/04/2009 24/12/2010 | 19/06/2019

24 | ANIL KUMAR BAR 13/04/2009 24/12/2010 | 08/08/2020

25 | KUMARI NAHEED ARA BAR 13/04/2009 24/12/2010 | 07/12/2021

MOONIS
26 | RITU RAJ AWASTHI BAR 13/04/2009 24/12/2010 | 02/07/2022
27 | PRADEEP KUMAR SINGH BAR 21/11/2011 06/08/2013 | 19/11/2019
BAGHEL

28 | RAM SURAT RAM (MAURYA) BAR 21/11/2011 06/08/2013 | 14/10/2019

29 | B. AMIT STHALEKAR BAR 21/11/2011 06/08/2013 | 24/12/2020

30 | PANKAJ NAQVI BAR 21/11/2011 06/08/2013 | 21/08/2021

31 | MANOJ MISRA BAR 21/11/2011 06/08/2013 | 01/06/2027

32 | RAMESH SINHA BAR 21/11/2011 06/08/2013 | 04/09/2026

33 | SMT. SUNITA AGARWAL BAR 21/11/2011 06/08/2013 | 29/04/2028

34 | DEVENDRA KUMAR UPADHYAY BAR 21/11/2011 06/08/2013 | 15/06/2027

35 | MAHENDRA DAYAL SERVICE 17/04/2012 05/09/2013 | 26/10/2018

36 | BHARAT BHUSHAN SERVICE 03/01/2013 02/08/2014 | 03/10/2017

37 | BACHCHOO LAL SERVICE 22/01/2013 02/08/2014 | 02/07/2021

38 | RAKESH SRIVASTAVA BAR 12/04/2013 02/08/2014 | 28/09/2022

39 | SURYA PRAKASH KESARWANI| BAR 12/04/2013 02/08/2014 | 14/07/2024

40 | VIPIN SINHA BAR 12/04/2013 02/08/2014 | 11/01/2020

41 KARUNA NAND BAJPAYEE BAR 12/04/2013 10/04/2015 | 14/12/2019

42 MANOJ KUMAR GUPTA BAR 12/04/2013 10/04/2015 | 08/10/2026

43 | ANJANI KUMAR MISHRA BAR 12/04/2013 10/04/2015 | 16/05/2025

44 | MAHESH CHANDRA TRIPATHI | BAR 27/09/2013 10/04/2015 | 20/06/2028

45 | SUNEET KUMAR BAR 27/09/2013 10/04/2015 | 28/05/2023

46 VIVEK KUMAR BIRLA BAR 03/02/2014 01/02/2016 | 17/09/2025

47 | ATTAU RAHMAN MASOODI BAR 03/02/2014 01/02/2016 | 02/08/2025

48 | ASHWANI KUMAR MISHRA BAR 03/02/2014 01/02/2016 | 15/11/2030

49 | RAJAN ROY BAR 03/02/2014 01/02/2016 | 14/08/2027

50 | SMT. VIJAY LAKSHMI SERVICE 03/02/2014 01/02/2016 | 28/10/2018




€ CONT

ALLAHABAD HIGH COURT
Sl Name of the Judge Source of Date of Date of Date of Remarks
No | S/Shri Justice Recruitment | Appointment | Appointment| Retirement
as Addl. Judgeg as Pmt.
Judge
51 | ARVIND KUMAR MISHRA-I SERVICE 03/02/2014 01/02/2016 | 30/06/2023
52 | ANANT KUMAR SERVICE 03/02/2014 01/02/2016 | 06/06/2020
53 | HARSH KUMAR SERVICE 03/02/2014 01/02/2016 | 29/03/2020
54 | SHASHI KANT SERVICE 03/02/2014 01/02/2016 | 31/07/2019
55 | OM PRAKASH-VII SERVICE 03/02/2014 01/02/2016 | 09/09/2022
56 | YASHWANT VARMA BAR 13/10/2014 01/02/2016 | 05/01/2031
57 | MUKHTAR AHMAD SERVICE 18/02/2015 16/01/2017 | 03/10/2018
58 | AMAR SINGH CHAUHAN SERVICE 18/02/2015 16/01/2017 | 02/06/2018
59 | VINOD KUMAR MISRA SERVICE 18/02/2015 16/01/2017 | 02/01/2018
60 | RAGHVENDRA KUMAR SERVICE 18/02/2015 16/01/2017 | 31/03/2018
61 PRATYUSH KUMAR SERVICE 18/02/2015 16/01/2017 | 20/01/2018
62 | ABHAI KUMAR SERVICE 07/04/2016 16/01/2017 | 06/10/2018
63 | ANIL KUMAR SRIVASTAV A-l SERVICE 07/04/2016 16/01/2017 | 20/09/2018
64 | RAVINDRA NATH KAKKAR SERVICE 07/04/2016 16/01/2017 | 04/12/2018
65 | DR. VIJAY LAXMI SERVICE 07/04/2016 16/01/2017 | 30/06/2017
66 UMESH CHANDRA | SERVICE 07/04/2016 16/01/2017 | 24/07/2018
SRIVASTAVA
67 RAVINDRA NATH MISHRA-II SERVICE 07/04/2016 16/01/2017 | 05/11/2017
68 | PRABHAT CHANDRA | SERVICE 07/04/2016 16/01/2017 | 25/01/2018
TRIPATHI
69 | VINOD KUMAR SRIVASTAVA- | SERVICE 07/04/2016 16/01/2017 | 24/03/2018




ALLAHABAD HIGH COURT é CONTD
Additional Judges
Name of Additional Judge Date of Source of Date of initial| Date of Remarks
Sl. | S/Shri Justice Birth Recruitment | appointment | expiry of
No. present
term
1 KAUSHAL JAYENDRA THAKER 04/09/1961| SERVICE | 04/05/2013 | 03/05/2018| Joined on
11/04/2016
[PHC: Guijarat]
2 RAJUL BHARGAVA 18/11/1958| BAR 15/11/2016 | 14/11/2018
3. SIDDHARTHA VARMA 19/09/1967| BAR 15/11/2016 | 14/11/2018
4, SMT. SANGEETA CHANDRA 23/04/1968| BAR 15/11/2016 | 14/11/2018
5 DAYA SHANKAR TRIPATHI 05/01/1957| SERVICE | 15/11/2016 | 14/11/2018
6 SHEO KUMAR SINGH | 17/01/1956| SERVICE | 15/11/2016 | 06/01/2018
7 VIRENDRA KUMAR I 08/04/1959| SERVICE 15/11/2016 | 14/11/2018
8 SHAILENDRA KUMAR AGRAWAL 10/04/1956| SERVICE | 15/11/2016 | 09/04/2018
9 SANJAY HARKAULI 21/01/1957| SERVICE | 15/11/2016 | 14/11/2018
10 | KRISHNA PRATAP SINGH 07/08/1957| SERVICE | 15/11/2016 | 14/11/2018
11 | SMT. REKHA DIKSHIT 10/08/1959| SERVICE 15/11/2016 | 14/11/2018
12 | SATYA NARAIN AGNIHOTRI 30/04/1956| SERVICE 15/11/2016 | 29/04/2018
13 | ASHOK KUMAR 04/09/1958| BAR 20/02/2017 | 19/02/2019
14 | VIVEK CHAUDHARY 13/05/1966| BAR 20/02/2017 | 19/02/2019
15 | SAUMITRA DAYAL SINGH 20/12/1969| BAR 20/02/2017 | 19/02/2019




ALLAHABAD HIGH COURT
Approved Judge Strength: 160 [Pmt. 76 Addl. 84]
(List of Judges arranged according to date of retirement)

Sl | Name of the Judge Source of Date of Date of Date of Remarks
No | S/Shri Justice Recruitment | Appointment | Appointment| Retirement
as Addl. Judgeg as Pmt.
Judge
1 VIMLESH KUMAR SHUKLA BAR - 21/12/2002 | 02/06/2017
2 DR. VIJAY LAXMI SERVICE 07/04/2016 16/01/2017 | 30/06/2017
3 BHARAT BHUSHAN SERVICE 03/01/2013 02/08/2014 | 03/10/2017
4 RAVINDRA NATH MISHRA-II SERVICE 07/04/2016 16/01/2017 | 05/11/2017
5 ARUN TANDON BAR 07/01/2004 18/08/2005 | 29/12/2017
6 VINOD KUMAR MISRA SERVICE 18/02/2015 16/01/2017 | 02/01/2018
7 PRATYUSH KUMAR SERVICE 18/02/2015 16/01/2017 | 20/01/2018
8 PRABHAT CHANDRA | SERVICE 07/04/2016 16/01/2017 | 25/01/2018
TRIPATHI
9 TARUN AGARWALA Bar 07/01/2004 18/08/2005 | 02/03/2018
10 | ARVIND KUMAR TRIPATHI BAR 05/05/2008 19/04/2010 | 09/03/2018
11 | VINOD KUMAR SRIVASTAVA- | SERVICE 07/04/2016 16/01/2017 | 24/03/2018
1]
12 | RAGHVENDRA KUMAR SERVICE 18/02/2015 16/01/2017 | 31/03/2018
13 | RAN VIJAI SINGH BAR 07/07/2006 15/01/2008 | 27/04/2018
14 | AMAR SINGH CHAUHAN SERVICE 18/02/2015 16/01/2017 | 02/06/2018
15 | DILIP GUPTA BAR 07/01/2004 18/08/2005 | 06/06/2018
16 | STAYENDRA SINGH CHAWHAN | BAR 05/10/2005 26/02/2007 | 04/07/2018
17 | UMESH CHANDRA | SERVICE 07/04/2016 16/01/2017 | 24/07/2018
SRIVASTAVA
18 | RAJESH DAYAL KHARE BAR 05/05/2008 19/04/2010 | 31/08/2018
19 | ANIL KUMAR SRIVASTAV A-ll | SERVICE 07/04/2016 16/01/2017 | 20/09/2018
20 | MUKHTAR AHMAD SERVICE 18/02/2015 16/01/2017 | 03/10/2018
21 | ABHAI KUMAR SERVICE 07/04/2016 16/01/2017 | 06/10/2018
22 | D.B.BHOSALE BAR 22/01/2001 21/01/2003 | 23/10/2018 | CJ w.e.f. 30/07/16
[PHC: Bombay]
23 | MAHENDRA DAYAL SERVICE 17/04/2012 05/09/2013 | 26/10/2018
24 | SMT. VIJAY LAKSHMI SERVICE 03/02/2014 01/02/2016 | 28/10/2018
25 | RAVINDRA NATH KAKKAR SERVICE 07/04/2016 16/01/2017 | 04/12/2018
26 | DEVENDRA KUMAR ARORA BAR 13/04/2009 24/12/2010 | 19/06/2019
27 | SHASHI KANT SERVICE 03/02/2014 01/02/2016 | 31/07/2019
28 | RAM SURAT RAM (MAURYA) BAR 21/11/2011 06/08/2013 | 14/10/2019
29 | PRADEEP KUMAR SINGH BAR 21/11/2011 06/08/2013 | 19/11/2019
BAGHEL
30 | KARUNA NAND BAJPAYEE BAR 12/04/2013 10/04/2015 | 14/12/2019
31 | SHABIHUL HASNAIN BAR 05/05/2008 19/04/2010 | 09/01/2020
32 | VIPIN SINHA BAR 12/04/2013 02/08/2014 | 11/01/2020
33 | HARSH KUMAR SERVICE 03/02/2014 01/02/2016 | 29/03/2020
34 | SUDHIR AGARWAL BAR 05/10/2005 10/08/2007 | 23/04/2020
35 | ANANT KUMAR SERVICE 03/02/2014 01/02/2016 | 06/06/2020
36 | PRASHANT KUMAR SERVICE 21/01/2009 17/01/2013 | 30/06/2020 | Joined 19/05/16
[PHC: Jharkhand]
37 | KRISHNA MURARI BAR 07/01/2004 18/08/2005 | 08/07/2020
38 | SHRI NARAYAN SHUKLA BAR 05/10/2005 10/08/2007 | 17/07/2020
39 BALA KRISHNA NARAYAN A BAR 05/05/2008 19/04/2010 | 26/07/2020
40 | KUMARI BHARATI SAPRU BAR 05/10/2005 10/08/2007 | 28/07/2020
41 | ANIL KUMAR BAR 13/04/2009 24/12/2010 | 08/08/2020
42 | AJAI LAMBA [H] BAR - 22/03/2006 | 20/09/2020 | Joined on 09/12/1
[PHC: P & H]
43 | ABHINAVA UPADHYA BAR 05/05/2008 19/04/2010 | 02/11/2020
44 | SHASHI KANT GUPTA BAR 05/05/2008 19/04/2010 | 13/11/2020
45 | B. AMIT STHALEKAR BAR 21/11/2011 06/08/2013 | 24/12/2020
46 | AMRESHWAR PRATAP SAH BAR 24/09/2004 18/08/2005 | 31/12/2020
47 | BACHCHOO LAL SERVICE 22/01/2013 02/08/2014 | 02/07/2021




ALLAHABAD HIGH COURT é CONTD
Sl Name of the Judge Sourceof Date of Date of Date of Remarks
No | S/Shri Justice Recruitment | Appointment | Appointment| Retirement
as Addl. Judge as Pmt.
Judge
48 | PANKAJ NAQVI BAR 21/11/2011 06/08/2013 | 21/08/2021
49 | KUMARI NAHEED ARA BAR 13/04/2009 24/12/2010 | 07/12/2021
MOONIS
50 | RITU RAJ AWASTHI BAR 13/04/2009 24/12/2010 | 02/07/2022
51 | OM PRAKASHVII SERVICE 03/02/2014 01/02/2016 | 09/09/2022
52 | RAKESH SRIVASTAVA BAR 12/04/2013 02/08/2014 | 28/09/2022
53 | SUNEET KUMAR BAR 27/09/2013 10/04/2015 | 28/05/2023
54 | PANKAJ MITHAL BAR 07/07/2006 02/07/2008 | 16/06/2023
55 | ARVIND KUMAR MISHRA -I SERVICE 03/02/2014 01/02/2016 | 30/06/2023
56 | SURYA PRAKASH KESARWANI| BAR 12/04/2013 02/08/2014 | 14/07/2024
57 | VIKRAM NATH BAR 24/09/2004 27/02/2006 | 23/09/2024
58 | ANJANI KUMAR MISHRA BAR 12/04/2013 10/04/2015 | 16/05/2025
59 | ATTAU RAHMAN MASOODI BAR 03/02/2014 01/02/2016 | 02/08/2025
60 VIVEK KUMAR BIRLA BAR 03/02/2014 01/02/2016 | 17/09/2025
61 | RAMESH SINHA BAR 21/11/2011 06/08/2013 | 04/09/2026
62 MANOJ KUMAR GUPTA BAR 12/04/2013 10/04/2015 | 08/10/2026
63 | MANOJ MISRA BAR 21/11/2011 06/08/2013 | 01/06/2027
64 | DEVENDRA KUMAR UPADHYAY BAR 21/11/2011 06/08/2013 | 15/06/2027
65 | RAJAN ROY BAR 03/02/2014 01/02/2016 | 14/08/2027
66 SMT. SUNITA AGARWAL BAR 21/11/2011 06/08/2013 | 29/04/2028
67 MAHESH CHANDRA TRIPATHI | BAR 27/09/2013 10/04/2015 | 20/06/2028
68 | ASHWANI KUMAR MISHRA BAR 03/02/2014 01/02/2016 | 15/11/2030
69 | YASHWANT VARMA BAR 13/10/2014 01/02/2016 | 05/01/2031




ALLAHABAD HIGH COURT écont d

BIODATA

1. Shri Justice Dilip BabasahebBhosale, B.A., LL.B., was born on October 24, 1956. He was
enrolled as an Advocate on October 11, 1979 m@adticedin the High Court of Bombay in civil, criminal
and constitutional matters. He specialized in criminal and property law. He was appointed as an Add
Judge of the Bombay High Court on January 22, 2001 and a Permanent Judge on January 21 wW2303.
transferred to Karnataka High Court on January 07, 20itPthen transferred to High Court of Judicature ¢
Hyderabad for the State of Telangana and the State of the Andhra Pradesh on December 08, 2014.
appointed to perform the duties of theicdf of the Chief Justice of High Court of Judicature at Hyderab:
for the State of Telangana and the State of the Andhra Pradesh w.e.f 07.0820&s appointed as Chief
Justice of Allahabad High Court w.e.f. July 30, 2016.

2. Shri Justice Vimlesh Kumar Shukla, B.A., LL.B., was born on June 3, 1955. He was enrolled &
an Advocate on January 28, 1981 gndcticedin the Allahabad High Court for 21 years in Civil, Criminal,
Constitutional and Service matters and specialized in Educational & Service nitddtevas appointed as a
permanent Judge of the Allahabad High Court on December 21, 2002.

3. Shri Justice Arun Tandon, B.Sc., LL.B was born on December 30, 1955. He was enrolled as
Advocate on August 7, 1980. Hmacticedin the Allahabad High Court for over 23 years in Civil,
Constitutional, Taxation, Excise, Service, Education and Rent Control matters and has specialised ir
Excise and Education mattersle was appointed as an Additional Judge of the Allahabad Eaghrt on

January 7, 2004nd appointed as a permanent Judge of the Allahabad High Court on September 18, 20

4. Shri Justice Tarun Agarwala, B.A., LL.B., was born on March 3, 1956. He was enrolled as
Advocate on December 9, 1981. pacticedin the Allahabad High Court for the over 22 years in Civil
Constitutional, Taxation, Labour, Company and Service matters arspéeslizedn Labour, Company and
Writ Juries.He was appointed as an Additional Judge of the Allahabad High Court on JangatAand
appointed as a permanent Judge of the Allahabad High Court on September 18, 2005. He was transf
Uttarakhand High Court on September 25, 2009. He was repatriated to Allahabad High Court on Octok
2012.

5. Shri Justice Dilip Gupta, B.Sc., LL.B.was born on June 7, 1956. He was enrolled as an Advoc
on December 10, 1981. Haracticedin the Allahabad High Court for the over 22 years in Civil
Constitutional, Taxation, Labour, Company, Service, Educational and Land Acquisitionsnaite has
specializedin Educational and Land Acquisition caséke was appointed as an Additional Judge of th
Allahabad High Court on January 7, 2084 appointeds Permanerludge of the Allahabad High Court on
September 18, 2005.

6. Shri Justice Krishna Murari, B.Sc., LL.B. was born on July 9, 1958. He was enrolled as ¢
Advocate on December 23, 1981. Heacticedin the Allahabad High Court for over 22 years in Civil,
Constitutional, Company, Service and Revenue matters angplaalizedin Civil, Revenue and Service
cases. He was appointed as an Additional Judge of the Allahabad High Court on January 7@n2i00/
appointed as a permanent Judge of the Allahabad High Court on September 18, 2005.

7. Shri Justice Amreshwar Pratap Sahi,B.A., LL.B. was born on January 1, 1959. He was enrolle
as an Advocate on September 6, 1985. pricticedin the Allahabad High Court for over 18 years in
Constitutional, Civil, Service and Labour matters and dyasialized in Education and Education Service.
He was appointed as an Additional Judge of the Allahabad High Court on September 2hd®8pgointed
as a permanent Judge of the Allahabad High Court on September 18, 2005.



8. Shri Justice Vikram Nath, B.Sc., LL.B.was born on September 24, 1962. He was enrolled as
Advocate on March 30, 1987. hyeacticedin the Allahabad High Court for over 17 years in Civil, Revenue
Constitutional, Company and Service matters andspasializedn Company, Revenue and Civil Matters.
He was appointed as an Additional Judge of the Allahabad High Court on September 2hd®8pgointed
as a permanent Judge of the Allahabad High Court on February 27, 2006

0. Shri Justice Satyendra Singh ChauhanB.A., LL.B. was born on July 5, 1956. He was enrolled a
an Advocat on July 14, 1979. Heracticedin the High Court, Lucknow Bench,lldahabad High Court for
24 % years in Service, Labour, Constituaband Criminal matters argpecializedn Service, Management
disputes, contractual matters, constitutional msi@ed election matters. Keorked as Additional Advocate
General for the State of U.P from 23.09.2003 till his elevatid®.was appointed as an Additional Judge o
the AllahabadHigh Court on October 5, 20@Hhd appointed as a permanent Judge of the Allahabad H
Court on February 26, 2007.

10.  Shri Justice Sudhir Agarwal, B.Sc., LL.B.was born on April 24, 1958. He was enrolled as a
Advocate onOctober 05, 1980. He practicad the Allahabad High Court, and occasionally at Lucknov
Bench of the High Court and the Supreme Coart24 years in Civil, Constitutional, Service, Taxation,
Labourand Electricity matters argpecializedn Constitutioral, Service, Labour and Electricity matters. He
also worked as Additional Advocate GenethP. from 19.09.2003 He was appointed as an Additional
Judge of the Allahabad High Court on October 5, 2808 appointed as a permanent Judge of tt
Allahabad Hgh Court on August 10, 2007.

11 Kumari Justice Bharati Sapru, B.A., LL.B. was born on July 29, 1958. She was enrolled as :
Advocateon July 07, 1983. She practicedthe Allahabad High Court and Lucknow Bench, Industria
Court and Debt Recovery Tribunal at Allahabad for over 21 years in Civil, ConstitutionalurLabd
Service matters argpecializedn Labour and industrial laws relating to sugar factori&hewas appointed
as an Additional Judge of the Allahabad High Court on October 5, &@D%appointed as a permanen
Judge of the Allahabad High Court on August 10, 2007.

12. Shri Justice Sri Narayan Shukla,B.A., LL.B., was born on July 18, 19581e was enrolled as an
Advocateon July 29, 1983. He practicad Allahabad High Corit Bench at Lucknow foR1 years in Civil,
Constitutional, Service, State Tdim and Labour matters arspecializedn Excise matters, Constitutional
and Cooperative matterde was appointed as an Additional Judge of the Allahabad High Court on Octc
5, 2005and appointed as a permanent Judge of the Allahabad High Court on August 10, 2007.

13.  Shri Justice Ajai Lamba, B.A. (Hons.) LL.B., was born on September 21, 1958. He was enrolled
an Advocate on August 6, 1981. Heacticedin the Punjab and Haryana High Court, Central Administrativ
Tribunal, Railway Claims Tribunal and State Consumer disputes s&dir€ommission in criminal, civil,
revenue, constitutional, labour, company and service cases apedializedn criminal and civil cases. He
was appointed as a Judge of the Punjab and Haryana High Court on March 22, 2006. He was transfe
Allahabad High Court on December 09, 2011.

14.  Shri Justice Ran Vijai Singh, B.Sc., LL.B., was born on April 28, 1956. He was enrolled as &
Advocate onJanuary 25, 1979. He practicedthe Allahabad High Court in Civil, Constitutional, Labour,
Service, ad Criminal matters fo24 years. His field of specialization is Constitutional and Service matte
He was appointed as an Additional Judg¢hef AllahabadHigh Court on July 07 ,200&nd appointed as a
permanent Judge of the Allahabad High Court on Jgriua&008.

15.  Shri Justice Pankaj Mithal, B. Com., LL.B., was born on June 17, 1961. He was enrolled as
Advocate on 8ptember 22, 1985. He practidadhe Allahabad High Court in Civil, Constitutional, Labour
and Service matters f@0 years. His field of specialization is Land Acquisition, Rent Control and Educat
matters.He was appointed as an Additional Judge of the Allahabad High Court on July 07a2006
appointed as a permanent Judge of the Allahabad High Court on 2008,



16. Shri Justice Arvind Kumar Tripathi, B. Com., LL.B., was born on March 10, 1956. He wa:
enrolled as an Advocate on January 08, 1981 and practiced in the Allahabad High Court, Board of Re
Allahabad and Central Administrative Tribunallakiabad in Civil, Service and Criminal matters. His fielc
of specialization is Habeas Corpus Writs. He was appointed as an Additional Judge of the Allahabac
Court on May 5, 2008nd as Permanent Judge on April 19, 2010.

17. Shri Justice Shashi Kant Gupta,B.Sc., LL.B., was born on November 15, 1958. He wa
enrolled as an Advocate on April 05, 1981 and practiced in the Allahabad High Court and other Tribun:
Civil, Criminal, Constitutional, Taxation, Labourn@d Service matters for 26 years. His field of

specialization is Civil and Taxation matters. He was appointed as an Additional Judge of the Allahabac
Court on May 5, 2008. He was appointed as an Additional Judge of the Allahabad High Court on M
2008and & Permanent Judge on April 19, 2010.

18. Shri Justice Bala Krishna Narayana,B.A., LL.B., was born on July 27, 1958. He was enrolle
as an Advocate on April 20, 1983 and practiced in the Allahabad High Court and Tribunals in C
Revenue, Testamentar@onstitutional, Service and Criminal matters. His field of specialization is Ci
and Revenue matters. He was appointed as an Additional Judge of the Allahabad High Court on May &
and as Permanent Judge on April 19, 2010.

109. Shri Justice Rajesh Dayal Khare,B.A., LL.B., was born on September 01, 1956. He wa
enrolled as an Advocate on July 03, 1983 and practiced in the Allahabad, Ddlittanat¢thand High Courts
andassisted various cases before Supreme Court in Civil dndn@t matters during the last 24 years. His
field of specializatioris Service and Labour matters. He worked as Counsel for U.P. State Sugar Corpot
Ltd., U. P. Power Corporation Ltd., & U.P State Industrial Development Corporation Ltd. He was appo
as an Additional Judge of the Allahabad High Court on May 5, 20@8as Permanent Judge on April 19
2010.

20. Shri Justice Shabihul Hasnain,B.Sc., LL.B., was born on January 10, 1958. He was enrolle
as an Advocate on October 25, 1984 and practiced in the Allahabad High Court, Civil Courts, UP Se
Tribunal andCentral Administrative Tribunal in Civil, Criminal, ConstitutionalcaService matters fd22
years. His field ofspecializationis Civil and Constitutional matters. He was appointed as an Additior
Judge of the Allahabad High Court on May 5, 2608 & Permanent Judge on April 19, 2010.

21 Shri Justice Abhinava Upadhya, B.A., LL.B., was born on November 03, 1958. He wa:
enrolled as an Advocate on July 14, 1985 amatticed inthe Allahabad High Court, and the Lucknow
Bench of the High Court, Centradministrative Tribunal, State Administrative Tribunal and Uttarakhan
High Court in Civil, Constitutional, Taxation ar®ervice matters for 22 years. His field ofpecialization

is Service matters. He has been working as Standing Counsel for the State of Uttar Pradesh since 19€
Allahabad High Court. He was appointed as an Additional Judge of the Allahabad High Court on M
2008and as Permanent Judge on April 19, 2010.

22.  Shri Justice Prashant Kumar, B.Sc., LL.B was born on July 01, 1958 and was enrolled as
Advocate on October 1, 1980. Ideacticedat Patna High Court, Ranchi Bench for 10 years and 7 month
Service, Labour, Constitutional, Civil and Criminal matters andspasializedn Service and Labour matters
He was appointed as Additional District Judge in the year 1198worked in vapus capacities at different
places as a Judicial Officete was appointed as an Additional Judge of the Jharkhand High Court on Ja
21, 2009 and Permanent Judge on January 17, Pl@l®as transferred to Allahabad High Court and assun
his office onMay 19,2016.

23 Shri Justice Devendra Kumar Arora, B.Sc., LL.M, D.L.L. ( I.L.I. Delhi) was born on June 20,
1957. He was enrolled as an AdvocateFaruary 12, 1983. He practicedthe Alahabad High Court for
24 years in Civil, Constitutional, Labour, Services, Educational, Lawcduisition matters etc. and
specializedin Civil, Constitutional, Service, Educational and Land Asdion matters. He worked as
Additional Advocate General of U.Rde was appointeds an Additional Judge of the Allahabad High Cour
on April 13, 2009 and as Permanent Judge on December 24, 2010.



24. Shri Justice Anil Kumar, B.Sc., LL.B. was born on August 9, 1958 and was enrolled as
Advocateon March 23, 1983. He practicedthe Alahabad High Court foR5 years in Civil, Servicand
Arbitration matters angpecializedin them. He was Central Government Standing Counsel and Stanc
Counsel for some Central and State PSiswas appointed as an Additional Judge of thahkbad High
Court on April 13, 2009 and as Permanent Judge on December 24, 2010.

25, Miss Justie Naheed Ara MoonisB.A. LL.B. was born on December 8, 1959 and was enrolle
as an Advocate oAugust 18, 1986. She practicad the Alahabad High Court foR2 years in Civil,
Criminal and Service matters asgecializedn Criminal Laws. She was appointed as Special Counsel
behalf of State of UP to conduct criminal cases. She was also appointed as an Additional Gover
Advocate and was subsequently aipped as Additional Government AdvocdieShe was appointed as an
Additional Judge of the Allahabad High Court on April 13, 2009 and as Permanent Judge on Decemk
2010.

26. Shri Justice Ritu Raj Awasthi, M.A., LL.B. was born on July 03, 1960 and svanrolled as an
Advocate onFebruary 1, 1987. He practicéd Allahabad High Court in Civil, Criminal, Taxation, and
Company, Educational matters for 21 years apdcializedn Constitutional, Service and Education laws.
He was Special Public Prosecutor for Delhi for conducting cases for CBI and was Standing Couns
several Central and State Government PSUs. He worked as an Assistant Solicitor General of In
Allahabal High Court. He was appointed as an Additional Judge of the Allahabad High Court on April
2009 and as Permanent Judge on December 24, 2010.

27. Shri Justice Pradeep Kumar Singh BaghelB.Sc. LL.B., was born on November 12, 1957. He
was enrolled as an Advocate with the Bar @mlon 18.08.1980 and practicedthe Allahabad High Court
for the last about 31 years in Civil, Constitutional, Labdimmpany, Service matters asgdecialised in
constitutional, service and educational mattéf® was appointed as an Additional Judge of the Allahab:s
High Court on November 21, 2011 and as Permanent Judge on August 6, 2013.

28. Shri Justice Ram Surat Ram (Maurya),B.A. LL.B. was bon on October 15, 1957. He was
enrolled as an Advocate with the Baru@ail on 22.5.1981 and practicedthe Alahabad High Court fa29
years on Civil, Criminal, Revenue, Constitutional and Senand Educational matters aspgecialised in
Civil and Revaue matters. He was appointed as an Additional Judge of the Allahabad High Court
November 21, 2011 and as Permanent Judge on August 6, 2013.

29. Shri Justice B. Amit Sthalekar,B.A., LL.B. was born on December 25, 1958. He enrolled as :
Advocate withthe Bar Coucil on 18.4.1983 and practicad the Allahabad kyh Court and Central
Administrative Tribunal for 25 years in Civil, Criminal, Constitutad and Service matters aggecialised in
Constitutional and Service matterble was appointed as ardditional Judge of the Allahabad High Court
on November 21, 2011 and as Permanent Judge on August 6, 2013.

30 Shri Justice Pankaj Nagvi, B.Sc., LL.B. was born on August 22, 1959. He enrolled as
Advocate with the Delhi BaCouncil in 24.1.1985 angradised in Civil Courts, Bareilly from 1851989
andin the AllahabadHigh Court since 198t all branches of Law particularly, Civil, Service, Rent Control
Arbitration, Constitutional Laws, Edation and Revenue Law asgecialised in Civil Laws, Rent Control,
Education and Service LawdHe was appointed as an Additional Judge of the Allahabad High Court
November 21, 2011 and as Permanent Judge on August 6, 2013.

3L Shri Justice Manoj Misra, B.A., LL.B. was born ordune 2, 1965. He enrolled as an Advocat
with the Bar Couail in 12.12.1988 and practisédl the High Court at Allahabad for 22 years &aonths

in Civil, Rent Control, Revenue, Consolidatiddeiling Writs, Constitutional including Service Writs and
Criminal. His field of specializedis in Civil matters. He was appointed as an Additional Judge of th
Allahabad High Court on November 21, 2011 and as Permanent Judge on August 6, 2013.



32 Shri Justice Ramesh SinhaB.A., LL.B. was born on September 5, 1964. He enrolled himse
as an Advocate with the Bar @uacil in 8.9.1990 and practised Allahabad High Court, Allahabad for last
20 years in Civil, Criminal, Constitutional and Service matters. He is specialigédnminal mattersHe
was appointed as an Additional Judge of the Allahabad High Court on November 21, 2011 and as Pert
Judge on August 6, 2013.

33. Smt. Justice Sunita AgarwalB.Sc., LL.B. was born on April 30, 1966. She enrolled herself
an Advocate with the Bar Counciléember 16, 1990 and practicadAllahaba High Court, Allahabad for
20 years in Civil, Constitutional, Excise, Service, Labour, Company, Rent Control, Educational and
Acquisition matters.Her field of specialisation i Educational, Service and Land Acquisition mattSise
was appointed as an Additional Judge of the Allahabad High Court on November 21, 2011 and as Pert
Judge on August 6, 2013.

34. Shri Justice Devendra Kumar Upadhyaya,B.A., LL.B. was born on unhe 16, 1965. He
enrolled himself as an Advocate with tBar Council in 11.5.1991 and practicatiAllahabad High Gurt,
Lucknow Bench for20 years in Civil, Service @nConstitutional matters argpecialised in Service and
Constitutional Law. He was apointed as an Additional Judge of the Allahabad High Court on Novemt
21, 2011 and as Permanent Judge on August 6, 2013.

35. Shri Justice Mahendra Dayal,B.Sc., LLB was born on October 27, 1956 and enrolled as ¢
Advocate on January 04, 1980 aprdhcticed mainly on civil and criminal sidelde joined theHigher
Judicial Service in 1996He worked in various capacities at different places as a Judicial Offleewas
appointed as an Additional Judge of the Allahabad High Court on April 17, 2@1&saPermanent Judge on
September 5, 2013.

36. Shri Justice Bharat BhushanB.Sc, LL.M., was born on 4.10.1955. Appointed in P.C.S. (J) i
the year 1978He worked in various capacities at different places as a Judicial Offieevasappointed as
an Additional Judge of the Allahabad High Court on December 03, 2012 and as Permanent Judge on
2,2014.

37.  Shri Justice Bachchoo Lal,B.A., LL.B., born on 03.07.1959. Appointed in Higher Judicial Servic
in the year 199 He worked invarious capacities at different places as a Judicial Offiterwas appointed
as an Additional Judge of the Allahabad High Court on January 22, 2013 and as Permanent Judge on
2,2014.

38.  Shri Justice Rakesh ShrivastavaB.Sc, LLB.,was born or29.09.196(and enrolled as an Advocate
on 27.04.1984. He practiced in Constitutional, Service, Civil, Educational, Labour, Rent, Consumer m
for 27 years at Lucknow Behcof Allahabad High Court andpecialized in Constitutional, Service,
Educational Rent, Consumer matters. He was Counsel for various Departments, Corporations, Board
Companies. He was appointed as Additional Judge on 12.04.2013 and as Permanent Judge on Al
2014.

39. Shri Justice Surya Prakash KesarwaniM. Com, LLB., was lorn on 15.07.1962. riolled & an
Advocate on 11.08.1985 armtacticed at Allahabad High Court before Assessing Authorities, Appelle
Authorities and Tax Tribunals (Sales Tax and Income Tax) as well as High Court from 1985 to 19¢
Taxation, Civil andConstitutional matters. His field of specializationTiaxation, Civil and Condtitional
matter.He was appointed as Additional Judge on 12.04.2013 and as Permanent Judge on August 2, 20

40.  Shri Justice Vipin Sinha, M.A., LLB., was born on 12.01.195&nrolled & an Advocate on
19.08.1985 andpracticed in Civil, Constitutional, Company and Testamentary matters for 28 gear:
Allahabad High Court angpecialized in Civil matters. He was appointed as Additional Judge on 12.04.2
and as Permanedtdge on August 2, 2014.



41. Shri Justice Karuna Nand BajpayeeM.A., LL.B., was born on 18December, 1957 and enrolled
as an Advocate on 14.12.1985. He practised in civil and criminal matters for 25 years in Allahabad
Court and befe courts of Sessions at Etawah and many other districts of Uttar Pradesh; He was app
as an Additional Judge of the Allahabidayh Court on April 12, 201and as Permanent Judge Aypril 10,
2015.

42. Shri Justice Manoj Kumar Gupta, B.A., LL.B., was born on 09October, 1964 and enrolled as an
Advocate on 06.12.1987. He practised in civil, criminal, constitution, taxation, labour, company, servic
revenue matters for 24 years at Allahabad High Court. He was appointed asigonalddudge of the
Allahabad High Court on April 12, 20E$d as Permanent JudgeAgril 10, 2015.

43.  Shri Justice Anjani Kumar Mishra, B.A., LL.B., was born on 17 May, 1963 and enrolled as an
Advocate on 08.01.1989. He practised in civil, crimidabour, constitutional, company, service anc
revenue matters for 23 years in Allahabad High Court. He is specialised in civil, labour and Re\
matters. He was appointed as an Additional Judge of the AHdhHigh Court on April 12, 20138nd as
Permaent Judge oApril 10, 2015and as Permanent JudgeAgril 10, 2015.

44.  Shri Justice Mahesh Chandra Tripathi, B.A., L.L.B., was born on 21.06.1966 and enrolled as a
Advocate on 11.01.1992. He practiced in Civil, Service, Constitutional, Labour matters for 20 yea
Allahabad High Court. He specialized in Civil, Constitutional and Service matters. He funcésreul
Additional Chief Standing Counsel for State of Uttar Pradesh. He was appointed as an Additional Juc
the Allahabad High Court on September 27, 284& as Permanent JudgeAyril 10, 2015.

45.  Shri Justice Suneet Kumar,B.A., LL.B., was born on 29May, 1961, and enrolled as an Advocate
on 04.07.1992. He practiced in Constitutional, Civil, Services, Criminal (Misc.) matters for 19 years a
months in Allahabad High Court. His field gpecializatioris Civil, Constitutional and Service matters. He
was appointed as an Additional Judge of the Allahaligth Bourt on September 27, 2048d as Permanent

Judge orApril 10, 2015.

46.  Shri Justice Vivek Kumar Birla, B.Com LL.B, was born on 18.9.1963nEolled as a Advocate on
13.9.1986 and practiced Constitutional Law, Service, Labour, Civil Matters in Allahabad High Court. H
field of specialization is in Appeals and other cases arising out of Motor Accident Claim, Land Acquis
Matters, Labourand Industrial Disp@s and Service Matters. Herved as Counsel f@entral and State
Government organizationsde was appointed as an Additional Judge of the Allahabiath Court on
February 3, 2014nd as Permanent Judgekebruary 01, 2016.

47.  Shri Justice Attau Rahman Masoodi,B.Sc. LL.B, was born on 3.8.1963niblled & an Advocate
on 27.12.1989 and practicedn Supreme Court, Delhi High Court, Uttarakhand High Court and CA
(principal Bench, Lucknow Bench & Allahabad Bench) in ConstitutioBarvice and Civil Matters and
specializedin Service LawsHe was appointed as an Additional Judge of the Allahatigh Court on
February 3, 2014nd as Permanent Judgekebruary 01, 2016.

48.  Shri Justice Ashwani Kumar Mishra, B.A (Hons.), LL.B,was born on 16.11.1968nBlled as an
advocateon 8.5.1993 and practicdzkfore the High Court of Allahabad in Civil, Services, Constitutiona
Labour, Land Acquisition, Goperativestown planning etc. matters asgecializedn urbandevelopment,
Town planning, Acquisition and Requisition laws, Civil disputes and tenancy l&svas appointed as an
Additional Judge of the Allahabad High Court on Febyur2014and as Permanent JudgeFeebruary 01,
2016.

49.  Shri Justice Rajan Roy,M.A. LL.B. was born on 15.8.1965.nkolled as an advocate on 30.1.199/
and practiced atllahabad High Court, Central Administrative Tribunal, Lucknow, and U.P Public Servic
Tribunal, Lucknow, in Constitutional, Civil and Service matters. His fieldypafcializationis in matters
related to Constitutional and Civil laws, matters related to service Jurisprudemeeas appointed as an
Additional Judge of the Allahabad High Court on kelsy 3, 2014and as Permanent JudgeFebruary 01,
2016.



50.  Smt. Justice Vijay Lakshmi, B.A, LL.B, LL.M, was born on 29.10.195&nrolled as an Advocate
on December 15, 1977 and practised mainly on criminal side. Appointed in Higher Judicial Service i
year 1998She worked in various capacities at different plages Judicial OfficeiShe was appointed as an
Additional Judge of the Allahabad High Court lBabruary 3, 2014nd as Permanent JudgeFebruary 01,
2016.

51 Shri Justice Arvind Kumar Mishra -I, B.A. LL.B, was born on 2.7.196Enrolled as an Advocate
on August 27, 1984 and practised mainly on all sides of Law except Tax. Appointed in Higher Juc
Service in the year 1998le worked in various capacities at different places as a Judicial Ofieewas
appointed as an Addithal Judge of the Allahabad High Courtleebruary 3, 2014nd as Permanent Judge
onFebruary 01, 2016.

52 Shri Justice Anant Kumar, B.A. LL.B was born on 7.6.195&nrolled as an Advocate on February
27, 1980 and practised mainly on Civil & Labour Side. Appointed in Higher Judicial Service in the
1998. He worked in various capacities at different places as a Judicial Officectioned asMiember
Secretary, U.PState Legal Services Authority, Lucknow from 24.5.2011 to 17.4.2012; Registrar Gener:
High Court of Allahabad from 17.4.201% was appointed as an Additional Judge of the Allahabad Hi
Court onFebruary 3, 2014and as Permanent Judgekabruary 01, 2016.

53.  Shri Justice Harsh Kumar, B.Com. LL.B. was born on 30.3.195Bnrolled as an Advocate on
January 14, 1980 and practised mainly on Civil Side. Appointed in Higher Judicial Service in the year
He worked in various capacitiesdifferent places as a Judicial Officéte was appointed as an Additional
Judge of the Allahabad High Court Bebruary 3, 2014 and as Permanent Judge on February 01, 2016.

54. Shri Justice Shashi Kant,M.A., LL.B. was born on 1.8.195Enrolled as a\dvocate on January

4, 198! and practised mainly on Cividnd CriminalSide. Appointed in Higher Judicial Service in the yea
1998. He worked in various capacities at different places as a Judicial Offlderwas appointed as an
Additional Judge of the Wahabad High Court oRebruary 3, 2014nd as Permanent Judge on February O
2016.

55. Shri Justice Om Prakash VII, B.A. LL.B. was born on 10.9.196@ppointed in Higher Judicial
Service in the year 1998le worked in various capacities at different places as a Judicial Ofieewas
appointed as an Additional Judge of the Allahabad High CouRebruary 3, 2014nd as Permanent Judge
on February 01, 2016.

56. Shri Justice Yashwant Varma, B.Com (Hons.), LL.B was born on 6.1.1969.nkolled as an
advocate on 8.8.129and practicecat Allahabad High Court in Constitutional, Company, Labour an
Taxation matter. His field ofpecializations in Company, Labour and Constitutionkle was appointed as
an Additional Judge of the Allahabad High Court@ctober 13, 2014nd as Permanent Judge on Februar
01, 2016.

57. Shri Justice Mukhtar Ahmad, B.Sc., LLB was born orOctober 041956. He joined Judicial
Service orDecember 151998. He worked in various capacities at different places as a Judicial CHifecer.
was appointed as an Additional Judge of Aflahabad High Court on 18.02.2015 and as Permanent Juc
on January 16, 2017.

58. Shri Justice Amar Singh Chauhan,B.Sc.,LLB LLM was born on 03.06.1956. He joined Judicial
Service on 12.12.1998. He worked in various capacities at different places as a Judicial Gficeas
appointed as an Additional Judge of #hékahabad High Court on 18.02.2015 and as Permanent dudge
January 16, 2017.

59. Shri Justice Vinod Kumar Misra, B.Sc., LLB was born on 03.01.1956. He joined Judicial Servic
on 08.01.1980. He worked in various capacities at different places as a Judicial Officer. He joined
Additional Judge in Allahabad High Court on 18.02.2@h8 as Permanent Judge on Janaé, 2017.



60. Shri Justice Raghvendra Kumar, B. Sc., LLB was born on 01.04.1956. He joined Judicial Servic
on 22.12.1979. He worked in various capacities at different places as a Judicial Officer. M&ecbetary,
U.P. State Legal Services Autltgr Lucknow from 01.09.2013. He joined as an Additional Judge i
Allahabad High Court on 18.02.20458d as Permanent Judge on January 16, 2017.

61. Shri Justice Pratyush Kumar, M.A., LLB was born on 21.01.1956. He joined Judicial Service o
05.11.1979. He worked in various capacities at different places as a Judicial Giicesis appointed as an
Additional Judge of the Allahabad High Court on 18.02.281% as Permanent Juggn January 16, 2017.

62. Shri Justice Abhai Kumar, B.Sc., LLB was born on 07.10.195@\ppointed in PCS (J) in 1980
and promoted in Higher Judicial Service in 19Bi¢. worked in various capacities at different places as
Judicial Officer. He joined aasn Additional Judge in Alhabad High Court on 07.04.20H%d as Permanent
Judge on January 16, 2017.

63. Shri Justice Anil Kumar Srivastava Il, B.Sc. LLB was born on 21.09.1958ppointed in PCS (J)
in 1981 and promoted in Higher Judicial Service @@ He worked in various capacities at different place
as a Judicial OfficerHe was appointed as an Additional Judge of thatslbad High Court on 07.04.2016
andas Permanent Judge on January 16, 2017.

64. Shri Justice Ravindra Nath Kakkar, B.Sc. LLBwas born on 05.12.195@&ppointed in PCS (J) in
1981 and promoted in Higher Judicial Service in 200®worked in various capacities at different places &
a Judicial OfficerHe was appointed as an Additional Judge of the Allahabad High Court on 01.64rii
as Permanent Judge on January 16, 2017.

65. Dr. Justice Vijay Laxmi, M.Sc. LLB was born on 01.07.195Bppointed in PCS (J) in 1981 and
promoted in Higher Judicial Service in 2000.eShorked in various capacities at different places as
Judicial Officer. She wasppointed as an Additional Judge of the A#lbad High Court on 07.04.2046d
as Permanent Judge on January 16, 2017.

66. Shri Justice Umesh Chandra SrivastavaB.Sc. LLB was born on 25.07.195@ppointed in PCS
(J) in 1981 andgoromoted in Higher Judicial Service in 208&. worked in various capacities at different
places as a Judicial OfficeHe was appointed as an Additional Judge of thehallead High Court on
07.04.2016and as Permanent Judge on January 16, 2017.

67. Shri Justice Ravindra Nath Mishraill, B.A., LLB, was born on 06.11.1955Appointed in PCS
(J) in 1981 and promoted in Higher Judicial Service in 280worked in various capacities at different
places as a Judicial OfficeHe was appointed as an Additionaldde of the Alldabad High Court on
07.04.2016nd as Permanent Judge on January 16, 2017.

68 .Shri Justice Prabhat Chandra Tripathi, was born on 26.1.195@ppointed in PCS (J) in 1981
and promoted in Higher Judicial Service in 2004 worked in various capacities at different places as
Judicial Officer.He was appointed as an Additional Judge of thehaltead High Court on 07.04.2046d as
Permanent Judge on January 16, 2017.

69. Shri Justice Vinod Kumar Srivastavai lll, B.Sc. LLB was born on 25.03.1956Appointed in
PCS (J) in 1981 and promoted in Higher Judicial Service in Pl@ddorked in various capacities at different
places as a Judicial Officele was appointed as an Additional Judge of the hallead High Court on
07.04.2016and as Permanent Judge on January 16, 2017.



Al l ahabad High
Additional Judges

1. Shri Justice Kaushal Jayendra Thaker,was ban on 4th September 1961ni6lled as a lawyemi
September 1987 armracticed in the High Court of Gujarat for mdhan nine years. He was appointed a:
District Judge on 3.2.1997 and worked as such in vaiusisicts like Baroda, Sabarkantha at Hamatnaga
Gandhinagar, Ahmedabad (Rural), Panchma#ia(Sodhra, Kheda aadiad and Narmada at Rajpipla (still
continuing). He had also worked dsdge, Family Court Ahmedabad from 9.10.2006 to 30.5.2009. He |
also worked as Judge, CiGjivil Court, Ahmedabad, from 1.8.2006 to 9.10.2006. He was appointed as
Additional Judje ofthe Gujarat High Court on May 04, 20I3ansferred to Allahabad High Court on April
11, 2016.

2. Shri Justice Rajul Bhargava,B.Sc., LLB was born on 18.11.1958. He enrolled as an Advocate
27.05.1982 and practised in District Court, Mathura from June 1982 to June 1986 and in Allahabad
Court since July, 1986 in Criminal and Constitutional matters. His field of speciafizistiin Criminal

matters. He was appointed as an Additional Judge of the Allahabad High Court on November 15, 2016.

3. Shri Justice Siddharth Varma, B.A., LLB was born on 19.09.196He enrolled as an Advocate on
05.02.1992 angbracticed in Allahabal High Court, in Civil, Criminal, Constitutional and Service matters
He was appointed as an Additional Judge of the Allah&fgld Court on November 15, 2016.

4. Smt. Justice Sangeeta Chandrayl.A., LLM was born on 23.04.1968. 8fenrolled as an Advoeat
on 31.03.1996 andractical in the Allahabad High Court in Civil, Constitutional, Labour and Servic
matters. Her field of specialization is in Service LaBhe was appointed as an Additional Judge of th
AllahabadHigh Court on November 15, 2016.

5. Shri Justice Daya Shanker Tripathi, B.A., LLB, was born on 05.01.1957. He was appointed i
Judicial Service as Munsif/CJ (JD) on 03.09.1984. He worked in various capacities at different place
Judicial Officer. He was appointed as an Additional Judge of the Allaha&bgd Court on November 15,
2016.

6. Shri Justice Sheo Kumar Singhl, B.A., LLB, was born on 17.01.1956. He was appointed i
Judicial Service as Munsif/CJ (JD) on 03.09.1984. He worked in varapaities at different places as a
Judicial Officer. He was Registrar General High Court at Allahabad from 19.02.2(4 %as appointed as
an Additional Judge of the Allahabétigh Court on November 15, 2016.

7. Shri Justice Virendra Kumar-Il, B.Sc., LLB, was born on 08.04.1959. He was appointed i
Judicial Service as Munsif/CJ (JD) on 03.09.1984. He worked in various capacities at different place
Judicial Officer.He was appointed as an Additional Judge of the Allah&bighl Court on November 15,
2016.

8. Shri Justice Shailendra Kumar Agrawal, B.A., LLB, was born on 10.04.1956. He was appointe:
in Judicial Service as Munsif/CJ (JD) on 03.09.1984. He worked in various capacities at different place
Judicial Officer.He was appointed as ardditional Judge of the Allahabadigh Court on November 15,
2016.

9. Shri Justice Sanjay Harkauli, B.A., LLB, was born on 21.01.1957. He was appointed in Judici
Service as Munsif/CJ (JD) on 03.09.1984. He worked in various capacities at diffexcad as a Judicial
Officer. He was appointed as an Additional Judge of the Allah&figidl Court on November 15, 2016.

10.  Shri Justice Krishna Pratap Singh, B.Sc., LLB, was born on 07.08.1957. He was appointed |
Judicial Service as Munsif/CJ (JD) 08.09.1984. He worked in various capacities at different places a
Judicial Officer.He was appointed as an Additional Judge of the Allah&tigd Court on November 15,
2016.



11. Smt. Justice Rekha Dikshif B.A., LLB, was born on 10.08.1959. She was appointed in Judici
Service as Munsif/CJ (JD) on 03.09.1984. He worked in various capacities at different places as a J
Officer. She was appointed as an Additional Judge of the Allah&tgidl Court on dvember 15, 2016.

12.  Shri Justice Satya Narain Agnihotri, B.A., LLB, was born on 30.04.1956. He was appointed il
Judicial Service as Munsif/CJ (JD) on 03.09.1984. He worked in various capacities at different place
Judicial Officer. He was appoimd as an Additional Judge of the Allahali$igh Court on November 15,
2016.

13.  Shri Justice Ashok Kumar, M.A., LLB was born on 04.09.1958&le enrolled as an Advocate on
02.09.1985 angracticel in High Court of Judicature at Allahabad and Lucknow Bench of Allah&tigla
Court from 1985in Civil, Criminal, Tax, and Excise matters. His field of specialization is in Taxaten.
was appointed as an Additional Judge of the Allahabad High Coueluud&y 20, 2017.

14. Shri Justice Vivek Chaudhary, B.A., LLB was born on 13.05.1966le enrolled as an Advocate on
12.11.1988 angractica in Allahabad High Couiin Civil, Constitutional, Taxation, Labour, Company and
Service matters. His field of spialization is in Civil and Constitutional mattekde was appointed as an
Additional Judge of the Allahabad High Court on February 20, 2017.

15. Shri Saumitra Dayal Singh, B.A., LLB was born on 20.12.196%e enrolled as an Advocate on
25.11.1992 angbracticel in the Allahabad High Court in Constitutional, Taxation, Labour and Compa
matters. His field of specialization is in Constitutional, Taxation, Labour and Company midtevgas
appointed as an Additional Judge of the Allahabad High Court ou&gh20, 2017.



TELANGANA & ANDHRA P RADESH HIGH COURT

Approved Judge Strength: 61 [Pmt.: 46 Addl.: 15]
(List of Judges arranged according to date of initial appointment)

Sl. Name of the Judge Source of | Date of Date of Date of
No. | S/Shri Justice Recruit- Appointmen Appointment| Retirement Remarks
ment t as Addl. asPmt.
Judge Judge
1 RAMESH RANGANATHAN BAR 26/05/2005 | 20/02/2006 | 27/07/2020{ ACJ w.e.f. 30/07/2016
2 V. RAMASUBRAMANIAN BAR 31/07/2006 | 09/11/2009 | 29/06/2020| JOINED ON 27/04/16
[PHC: MADRAS]
3 C. V. NAGARJUNA REDDy BAR 11/09/2006 | 10/04/2008 | 04/12/2018
4 P. V. SANJAY KUMAR BAR 08/08/2008 | 20/01/2010 | 13/08/2025
5 SURESH KUMAR KAIT BAR 05/09/2008 | 12/04/2013 | 23/05/2025| Joined on 12/0416
[PHC: Delhi]
6 RAJA ELANGO BAR 31/03/2009 | 30/03/2011 | 22/09/2017| JOINED ON 25/3/10
[PHC: MADRAS]
7 CHAGARI PRAVEEN KUMAR BAR 29/06/2012 | 04/12/2013 | 25/02/2023
8 M.S.SRI RAMACHANDRARAO | BAR 29/06/2012 | 04/12/2013 | 06/08/2028
9 ADAVALLI RAJASHEKER BAR 12/04/2013 | 08/09/2014 | 03/05/2022
REDDY
10 | PONUGOTI NAVEEN RAO BAR 12/04/2013 | 08/09/2014 | 14/07/2023
11 | SARASA VENKATANARAYANA | BAR 12/04/2013 | 08/09/2014 | 05/05/2024
BHATTI
12 AKULA VENKATA SESHA SAl BAR 12/04/2013 | 08/09/2014 | 02/06/2024
13 CHALLA KODANDARAM BAR 12/04/2013 | 08/09/2014 | 31/07/2021
CHOWDARY
14 | ASAPU RAMALINGESWARA BAR 21/09/2013 | 02/03/2016 | 20/05/2018
RAO
15 BULUSU SIVA SANKARA RAO | SERVICE | 23/10/2013 | 02/03/2016 | 09/04/2019
16 MANDHATA SEETHARAMA SERVICE | 23/10/2013 | 02/03/2016 | 15/01/2020
MURTI
17 UPMAKA DURGA PRASAD SERVICE | 23/10/2013 | 02/03/2016 | 11/08/2024
RAO
18 TALLURI SUNIL CHOWDARY SERVICE | 23/10/2013 | 02/03/2016 | 03/02/2019
19 MALLAVOLU SATYANARAY AN, SERVICE | 23/10/2013 | 02/03/2016 | 13/06/2022
MURTHY
20 | MISRILAL SUNIL KISHORE SERVICE | 23/10/2013 | 02/03/2016 | 04/02/2018
JAISWAL
21 | AMBATI SHANKAR NARAY ANA| SERVICE | 23/10/2013 | 02/03/2016 | 30/06/2018
22 | SMT. ANIS SERVICE | 23/10/2013 | 02/03/2016 | 20/10/2017
23 | GUDISEVA SHYAM PRASAD SERVICE - 20/05/2016 | 26/09/2020
24 | KUMARI JAVALAKAR UMA DEV SERVICE - 17/01/2017 | 25/09/2021
25 | NAKKA BALAYOGI SERVICE - 17/01/2017 | 14/01/2019
26 | SMT. TELAPROLU RAJAN SERVICE - 17/01/2017 | 05/11/2020
27 | DR. SHAMEEM AKTHER SERVICE - 17/01/2017 | 31/12/2023




TELANGANA & ANDHRA P RADESH HIGH COURT

Approved Judge Strength: 61 [Pmt.: 46 Addl.: 15]
(List of Judges arranged accordimg to date of Retiremen}

Sl. Name of the Judge Source of | Date of Date of Date of
No. | S/Shri Justice Recruit- Appointmen| Appointment| Retirement Remarks
ment tas Addl. | as Pmt.
Judge Judge
1 RAJA ELANGO BAR 31/03/2009 | 30/03/2011 | 22/09/2017| JOINED ON 25/3/10
[PHC: MADRAS]
2 SMT. ANIS SERVICE | 23/10/2013 | 02/03/2016 | 20/10/2017
3 MISRILAL SUNIL KISHORE SERVICE | 23/10/2013 | 02/03/2016 | 04/02/2018
JAISWAL
4 ASAPU RAMALINGESWARA BAR 21/09/2013 | 02/03/2016 | 20/05/2018
RAO
5 AMBATI SHANKAR NARAY ANA| SERVICE | 23/10/2013 | 02/03/2016 | 30/06/2018
6 C. V. NAGARJUNA REDDy BAR 11/09/2006 | 10/04/2008 | 04/12/2018
7 NAKKA BALAYOGI SERVICE -- 17/01/2017 | 14/01/2019
8 TALLURI SUNIL CHOWDARY SERVICE | 23/10/2013| 02/03/2016 | 03/02/2019
9 BULUSU SIVA SANKARA RAO | SERVICE | 23/10/2013| 02/03/2016 | 09/04/2019
10 MANDHATA SEETHARAMA SERVICE | 23/10/2013| 02/03/2016 | 15/01/2020
MURTI
11 V. RAMASUBRAMANIAN BAR 31/07/2006 | 09/11/2009 | 29/06/2020| JOINED ON 27/04/16
[PHC: MADRAS]
12 | RAMESHRANGANATHAN BAR 26/05/2005 | 20/02/2006 | 27/07/2020] ACJw.e.f. 30/07/2016
13 GUDISEVA SHYAM PRASAD SERVICE -- 20/05/2016 | 26/09/2020
14 SMT. TELAPROLU RAJAN SERVICE -- 17/01/2017 | 05/11/2020
15 CHALLA KODANDARAM BAR 12/04/2013 | 08/09/2014 | 31/07/2021
CHOWDARY
16 KUMARI JAVALAKAR UMA DEV SERVICE -- 17/01/2017 | 25/09/2021
17 ADAVALLI RAJASHEKER BAR 12/04/2013 | 08/09/2014 | 03/05/2022
REDDY
18 MALLAVOLU SATYANARAY AN/ SERVICE | 23/10/2013| 02/03/2016 | 13/06/2022
MURTHY
19 | CHAGARI PRAVEEN KUMAR BAR 29/06/2012 | 04/12/2013 | 25/02/2023
20 | PONUGOTI NAVEEN RAO BAR 12/04/2013 | 08/09/2014 | 14/07/2023
21 | DR. SHAMEEM AKTHER SERVICE - 17/01/2017 | 31/12/2023
22 | SARASA VENKATANARAYANA | BAR 12/04/2013 | 08/09/2014 | 05/05/2024
BHATTI
23 | AKULA VENKATA SESHA SAl BAR 12/04/2013 | 08/09/2014 | 02/06/2024
24 | UPMAKA DURGA PRASAD SERVICE | 23/10/2013 | 02/03/2016 | 11/08/2024
RAO
25 | SURESH KUMAR KAIT BAR 05/09/2008 | 12/04/2013 | 23/05/2025| Joined on 12/04/16
[PHC: Delhi]
26 | P. V. SANJAY KUMAR BAR 08/08/2008 | 20/01/2010 | 13/08/2025
27 | M.S.SRI RAMACHANDRARAO | BAR 29/06/2012 | 04/12/2013 | 06/08/2028




TELANGANA & ANDHRA P RADESH HIGH COURT ...CONTD.

BIODATA

1 Shri Justice Ramesh Ranaganathariyl.Com.,A.C.A, A.C.S, LL.B.was born on 28July, 1958.

He was enrolled as an Advocate ori"22vember,1985 and practicedin the High Court of Andhra
Pradesh, Andhra Pradesh Administrative Tribunal and Civil Courts, at Hyderabad in Civil, Constitutior
Labour, @mpany and Seice matters and specializéal Constitutional Law, Labour Law, Service Law,
and InterState River Laws. He worked as Additional Advoe@teneral, Andhra Pradesh Governméie
was appointed as an Additional Judge of the Andhra Pradesh High Qouviay &, 2005 and as
Permanent Judge on February 20, 208fpointed asanActing Chief Justice of Telangana & Andhra
Pradesh High Court w.e.f. July 30, 2016.

2. Shri Justice V. Ramasubramanian,B.Sc., B.L, ICWAI (Inter) was born on June 30, 1958. He
wasenrolled as an Advocate on"&ebruary, 1983 and practicéor almost 23 years in High Court of
Madras, City Civil & Small Causes Courts, State Consumer Commission & District Consumer Fc
Central and State Administrative Tribunals, Chennai in Sen@de) and Constitutional matters and
specializedn Service matters. He was appointed as an Additional Judge of the Madras High Court on .
31, 2006 and as Permanent Judge on November 9, PG0tferred tarelangana & Andhra Pradesh High
Court w.e.f. Aoril 27, 2016.

3. Shri Justice Chinthala Venkata Nagarjuna Reddy,B.Com., LL.B. was born on'5December,
1956. He was enrolled as an Advocate BrDe@cember, 1979 and practicd 26 years and 4 months in
High Court of Hyderabad and other subordinate Courts of Hyderabad in Civil, Criminal, Congtltatidn
Service matters anspecialized in Commercial arbitration, Electricity and Matters involving Constitutior
and Administrate law. He was appointed as an Additional Judge of the Andhra Pradesh High Court
September 11, 200éhd appointed as a permanent Judge on April 10, 2008.

4, Shri Justice Puligoru Venkata Sanjay Kumar, B.Com.LL.B., was born on 14 August, 1963.

He was enrolled as an Advocate o' 25ugust 1988 and practiceth High Cout of Andhra Pradesh in
Civil, Constitutional and Service matters. He was appointed as an Additional Judge of the Andhra Pra
High Court on August 8, 2008 aad Permanent Judge on January 20, 2010.

5. Shri Justice Suresh Kumar Kait, M.A, LL.B was born on May 24, 1963 and was enrolled as an
Advocate onDecember 6, 1989 and practicat Delhi High Court and Delhi District Courts in Civil,
Criminal, Constitutioni Labour, Companyral Service magrs andspecialized in Criminal, Service
and Labour matters. He was appointed as an Additional Judge of the Delhi High Court on Septemb
2008 and as Permanent Judge on April 12, 20ianhsferred tarelangana & Andhra Pradesh High Court
w.e.f. April 12, 2016.

6. Shri Justice Raja Elango, B.A., B.L., born on 23 September, 1955, was enrolled as an Advocate
15 November, 1978 and practiced in Judicial Magistrates Court, District, Sessions and HighnCol
criminal and service matters asgecializedn criminal laws. He was appointed as an Additional Judge
the Madras High Court on 31 March, 2009. He was transferred to Andhra Pradesh High Court on Mar
2010. He was appointment as PermanentdwodagMarch 30, 2011.

7 Shri Justice Chagari Praveen Kumar,B.Sc., LL.B., born on 28February, 1961, was enrolled as
an Advocate on 28 February,1986. He practiced in the Andhra Pradesh High Court in criminal @
constitutional matters for over 25 years. He was appointed as an Additional Judge of the Andhra P
High Court on June 29, 2012. He was appointed as a Permanent JudgAraftiree Pradesh High Court on
December 4, 2013.



8. Shri Justice Mamidanna Satya Ratna Sri Ramachandra RaoB.Sc.(Hons.), LL.B., LL.M.
(Cambridge, UK) born on 87August, 1966, was enrolled as an Advocate ofi 8&ptember, 1989. He
practiced in the City Civil Court, and the Andhra Pradsh High Court in civil, constitutional, taxation, lab
company, service law matters. He has specialised in civil, service and taxation laws. He was appointe
Additional Judgje of the Andhra Pradesh High Court on June 29, 2012 and as a Permanent Judge
Andhra Pradesh High Court on December 4, 2013.

0. Shri Justice Adavalli Rajashekar Reddy B.Sc., LL.B. was born on 4.5.1960. He was enrolled &
Advocate on 19.4.198&nd practicedat High Court of Andhra Pradesh, Civil Courts, A.P. Administrativ
Tribunal at Hyderabad in Civil, Criminal, Taxation, Company, Service and Constitutional matters. His
of specialization is in Central Excise & Customs and Constitutiosal He was appointed as an Additional
Judge of the Andhra Pradesh High Court on April 12, 2013 and as a Permanent Judge on 08.09.2014.

10. Shri Justice Ponugoti Naveen RaoB.A., LLB., was born on 15.7.1961.He enrolled as Advocat
in the year 1986 angracticed at Civil Court and Statutory Authagg in High Court, APAT, CAT, HRC,
Civil And Criminal Courts, Labour Courts ets Constitutional Law, Service Law, P.F., Administrative
Law, Human Rights, Insurance Law, Arbitration. He specialized in Gotistial Law, Service Law and
Administrative Law. He was appointed as an Additional Judge of the Andhra Pradesh High Court on
12, 2013 and as a Permanent Judge on 08.09.2014.

11 Shri S. Venkatanarayana Bhatti,B.Com., LL.B., was born on 6.5.1962. He enrolled as Advoca
on 23.1.1987 and practicad A.P. High Court and Civil Courts in Hyderabad in Civil, Constitutional
Labour, Services, Environmental, Arbitration & Conciliation matters. His specializationtigeiareas of
Civil, Environmental Law, Labour and Servicd$e was appointed as an Additional Judge of the Andhi
Pradesh High Court on April 12, 2013 and as a Permanent Judge on 08.09.2014.

12. Shri Justice Akula Venkata Sesha SaB.Sc., B.L., was baron 3.6.1962 and enrell as advocate
on 3.7.1987 and practicéad A.P. High Court, A.P. Administrative Tribunal at Hyderabad in Civil, Criminal
Constitutional, Labour and Service Matter. His specialization is in Civil and ConstitutionalH&awas
appanted as an Additional Judge of the Andhra Pradesh High Court on April 12, 2013 and as a Pern
Judge on 08.09.2014.

13. Shri Justice Challa Kodanda Ram Chowdary,B.Sc., B.L.,was born on % August, 1959. He
enrolled as advocate in 1988. He was designated as Senior Advocate on 29.7.2009. He practiced at
Pradesh High Court, City Civil Courts including Central Excise & Service Tax Tribunal and Sales
Tribunals, APTEL and Supreme Couwt India during the period from 1998 2012 in Civil, Criminal,
Constitutional, Taxation, Labor, Company, Service matters. He specialized in Taxation, Company
Constitutional matters. He was appointed as an Additional Judge of the Andhra PradeShuiigin April
12, 2013 and as a Permanent Judge on 08.09.2014.

14. Shri Justice Asapu Ramalingeswara RaoB.Com., LL.M., P.G. Diploma in IPR(ILI) Jyotish
Visarada (ICAS), M.A. (Astrology), was born on 21.5.1956. He was enrolled as Advocate on 23.12s198
a Lawyer, he practiced in the High Court of Andhra Pradesh at Hyderabad in all types of cases. His fi
specialization is in Constitutional, Civil and Arbitration cadés.was appointed as an Additional Judge o
the Andhra Pradesh High Court orp8amber 21, 2018nd as Permanent Judge on March 2, 2016.

15. Dr. Justice Bulusu Siva Sankara RaoM.Com, M.L., Ph.D., was born on $®\pril, 1957. He
joined Andhra Pradesh Judicial Service off Décember, 1996He worked in various capacities different
places as a Judicial OfficeHe was appointed as an Additional Judge of the Andhra Pradesh High Cour
October 23, 201and as Permanent Judge on March 2, 2016.

16. Shri Justice Mandhata Seetharama Murthi, B.Sc., B.L., was born on ¥6January 1958. He
joined Andhra Pradesh Judicial Service off Décember, 1996He worked in various capacities at different
places as a Judicial OfficeHe was appointed as an Additional Judge of the Andhra Pradesh High Cour
October 23, 201andas Permanent Judge on March 2, 2016.



17. Shri Justice Upmaka Durga Prasad RaoB.Com.(Hons.), LL.M. (Const.Law), LL.M.(Crimes),
was born on 12 August, 1962. He joined Andhra Pradesh Judicial Service 8nladuary, 1998. He
worked in variouscapacities at different places as a Judicial Officde was appointed as an Additional
Judge of the Andhra Pradesh High Court on October 23, &d as Permanent Judge on March 2, 2016.

18. Shri Justice Talluri Sunil Chowdary, B.Com., B.L., was born on &4February, 1957. He joined
Andhra Pradesh Judicial Service of"@&nuary, 1998.He worked in various capacities at different place:
as a Judicial Officer.He was appointed as an Additional Judge of the Andhra PradeshGdigrt on
October 23, 201and as Permanent Judge on March 2, 2016.

19.  Shri Justice Mallavolu Satyanarayana Murthy, B.Com., M.L., was born on ¥4June, 1960. He
worked as Standing Counsel for Municipality, Machilipatnam during 1992 to 1997. He joined Anc
Pradesh Judicial Service on®0Jdanuary, 1998. He worked in various capacities at different places as
Judicial Officer.He was appointedsaan Additional Judge of the Andhra Pradesh High Court on October
2013and as Permanent Judge on March 2, 2016.

20 Shri Justice Misrilal Sunil Kishore Jaiswal, B.Com., B.G.L., LL.M., was born on #5ebruary,
1956. He joined Andhra Pradesh Judicial Service éhm&ember, 1982He worked in various capacities
at different places as a Judicial Officete was appointed as an Additional Judge of the Andhra Prade
High Court on October 23, 20E8das Permanent Judge on March 2, 2016

21 Shri Justice Ambati Shankar Narayana,B.Sc., LL.M., was born on 641July, 1956. He joined
Andhra Pradesh Judicial Service oif'@ctober, 1985He worked in various capacities at different places a
a JudicialOfficer. He was appointed as an Additional Judge of the Andhra Pradesh High Court on Oct
23, 2013and as Permanent Judge on March 2, 2016

22, Smt. Justice Anis,M.A., B.L., was born on ZLOctober, 1955. She joined Andhra Pradesh Judici
Service on 0% October, 1985Sheworked in various capacities at different places as a Judicial Offiber.
was appointed as an Additional Judge of the Andhra Pradegh Court on October 23, 2013 ard
Permanent Judgmn March 2, 2016.

23. Shri Justice Gudiseva Shyam Prasad3.Com., B.L., was brn on 21" September, 1958, rolled

as an Advocatef the Bar Council of Andhra Pradesh and started practice at Guntur. Joined in jud
service as District Munsif on 870-1985 He worked in various capacities at different places as a Judic
Officer.He was appointed as Permangduidge of thelTelangaa &Andhra Pradesiigh Court on May 25,
2016.

24. Kumari Justice Javalakar Uma Devi, B.Com., M.L., was born on #6September, 1959. She
joined Andhra Pradesh Judicial Service onl241996. Shevorked in various capacities at different places
as aJudicial Officer.Shewas appointed as Permanduatige of th& elangana &ndhra Pradeshkligh Court
on January 17, 2017.

25. Shri Justice Nakka Balayogi,B.Com., B.L., was born on ¥SJanuary, 1957. He joined Andhra
Pradesh Judicial Service on'®®Dctober, 1985He worked in various capacities at different places as
Judicial Officer.He was appointed as Permandnidge of thelelangana &ndhra Pradeskigh Court on
January 17, 2017.

26. Smt. Justice Telaprolu Rajani,M.A., B.L., was born on 8 November, 1958. She joined Andhra
Pradesh Judicial Service on 21.08.208Beworked in various capacities at different places as a Judic
Officer. Shewas appointed as Permanduotdge of thelelangana &ndhra PradesKigh Court on January
17, 2017.

27. Dr. Justice Shameem Akther,B.Com., LLM, Ph.D., was born on®'lJanuary, 1961. He joined
Andhra Pradesh Judicial Service on 21.08.2002 worked in various capacities at different places as
Judicial Officer.He was appointed as Permandnidge of thelelangana &ndhra Pradeskigh Court on
January 17, 2017.



BOMBAY HIGH COURT
Approved Judge Strength: 94 [Pmt.: 71 Addl.: 23]

(List of Judges arranged according to date of initial appointment)

Sl. Name of the Judge Source Date of Date of Date of
No. | S/Shri Justice Appointment| Appointment| Retirement Remarks
as Addl. as Pmt.
Judge Judge
1 SMT.MANJULA CHELLUR SERVICE | 21/02/2000 | 17/08/2000 | 04/12/2017| CJ w.e.f.22/08/16
[PHC: Karnataka]
2 SMT.V.K.TAHILRAMANI BAR 26/06/2001 | 03/10/2004 | 02/10/2020
3 V.M. KANADE BAR 12/10/2001 | 03/10/2004 | 21/06/2017
4 N.H.PATIL BAR 12/10/2001 | 03/10/2004 | 06/04/2019
5 SHANTANU S. KEMKAR BAR 21/03/2003 | 19/01/2004 | 22/10/2018| Joined 16/04/16
[PHC: M.P.]

6 ABHAY SHREENIWAS OKA BAR 29/08/2003 | 12/11/2005 | 24/05/2022
7 ANOOP V.MOHTA BAR 14/11/2003 | 12/11/2005 | 03/12/2017
8 S.C.DHARMADHIKARI BAR 14/11/2003 | 12/11/2005 | 25/01/2022
9 B.R.GAVAI BAR 14/11/2003 | 12/11/2005 | 23/11/2022
10 | B.P.DHARMADHIKARI BAR 15/03/2004 | 12/03/2006 | 27/04/2020
11 BAR 22/06/2005 | 29/04/2007 | 02/05/2018

SMT. VASANTI ANIL NAIK
12 | RAVINDRA MANOHAR BORDE BAR 08/09/2006 | 05/09/2008 | 09/08/2019
13 | RANJIT VASANTRAO MORE BAR 08/09/2006 | 05/09/2008 | 02/11/2021
14 RAJENDRA MANOHAR SAVANT BAR 08/09/2006 | 05/09/2008 | 05/12/2018
15 AMJAD AHTESHAM SAYED BAR 11/04/2007 | 09/04/2009 | 20/01/2023
16 SHINDE SAMBHAJI SHIWAJI BAR 11/03/2008 | 13/03/2010 | 01/08/2022
17 KAMALKISHOR K. TATED BAR 18/07/2008 | 15/07/2011 | 18/09/2021
18 PRASANNA B. VARALE BAR 18/07/2008 | 15/07/2011 | 22/06/2024
19 SHAHRUKH JIMI KATHAWALLA BAR 18/07/2008 | 15/07/2011 | 23/03/2022
20 SMT. MRIDULA R. BHATKAR SERVICE | 10/02/2009 | 23/12/2011 | 27/05/2019
21 | F. M. S. ROSARIO DOS REIS BAR 26/03/2009 | 23/01/2013 | 09/08/2017
22 | RAJESH GOVING KETKAR BAR 26/03/2009 | 23/01/2013 | 26/08/2019
23 RAVI KRISHNARAO DESHPANDE BAR 26/03/2009 | 23/01/2013 | 05/11/2020
24 SANJAY V. GANGAPURWALA BAR 13/03/2010 | 23/01/2013 | 23/05/2024
25 TANAJI VISHWAS NALAWADE SERVICE | 17/03/2011 | 23/01/2013 | 06/03/2021
26 MANOJ SHIVLAL SANKLECHA BAR 23/01/2012 | 16/12/2013 | 11/12/2019
27 RAMESH DEOKINANDAN DHANUKA | BAR 23/01/2012 | 16/12/2013 | 30/05/2023
28 SUNIL PRABHAKARRAO DESHMUKH | BAR 23/01/2012 | 16/12/2013 | 27/09/2021
29 NITIN MADHUKAR JAMDA R BAR 23/01/2012 | 16/12/2013 | 09/01/2026
30 SMT. SADHANA SANJAY JADHAV BAR 23/01/2012 | 16/12/2013 | 13/06/2022
31 PRADEEP NARHARI DESHMUKH SERVICE | 13/05/2013 | 09/04/2015 | 10/02/2020
32 SUNIL BALKRISHNA SHUKRE SERVICE | 13/05/2013 | 09/04/2015 | 24/10/2023
33 SURESH CHANDRAKANT GUPTE BAR 21/06/2013 | 09/04/2015 | 29/06/2021
34 | ZAKA AZIZUL HAQ BAR 21/06/2013 | 02/03/2016 | 16/05/2021
35 SHRIRAM KALPATHI RAJENDRAN BAR 21/06/2013 | 02/03/2016 | 27/09/2025
36 GAUTAM SHIRISH PATEL BAR 21/06/2013 | 02/03/2016 | 25/04/2024
37 ATUL SHARACHCHANDRA BAR 21/06/2013 | 02/03/2016 | 06/04/2027

CHANDURKAR
38 Smt. REVATI PRASHANT MOHITE BAR 21/06/2013 | 02/03/2016 | 16/04/2027

DERE
39 MAHESH SHARADCHANDRA SONAK | BAR 21/06/2013 | 02/03/2016 | 27/11/2026
40 RAVINDRA VITHALRAO GHUGE BAR 21/06/2013 | 02/03/2016 | 08/06/2028
41 VIJAY LAKHICHAND ACHLIYA SERVICE | 21/10/2013 | 02/03/2016 | 12/02/2021
42 VINAY MANOHAR DESHPANDE BAR 06/01/2014 | 02/03/2016 | 09/05/2022
43 AJEY SHRIKANT GADKARI BAR 06/01/2014 | 02/03/2016 | 13/06/2027
44 NITIN WASUDEO SAMBRE BAR 06/01/2014 | 02/03/2016 | 18/12/2029
45 GIRISH SHARADCHANDRA KULKARNI| BAR 06/01/2014 | 02/03/2016 | 23/06/2030




BOMBAY HIGH COURT... CONTD.

Sl. Name of the Judge Source Date of Date of Date of
No. | S/Shri Justice Appointment| Appointment| Retirement Remarks
as Addl. as Pmt.
Judge Judge
46 | BURGESS PESCOLABAWALLA BAR 06/01/2014 | 02/03/2016 | 15/12/2029
47 | ANIL KUMAR MENON BAR 03/03/2014 | 02/03/2016 | 11/07/2022
48 | CHANDRAKANT VASANT BHADANG | SERVICE | 03/03/2014 | 02/03/2016 | 04/11/2022
49 | VISHWAS KASHINATHRAO JADHAV | SERVICE | 03/03/2014 | 02/03/2016 | 16/05/2022
50 | ANANTA MANOHAR BADAR SERVICE | 03/03/2014 | 02/03/2016 | 09/08/2023
51 | PUKHRAJ RAJMAL BORA SERVICE | 03/03/2014 | 02/03/2016 | 21/10/2019
52 | SMT. ANUJA PRABHUDESSAI SERVICE | 03/03/2014 | 02/03/2016 | 07/02/2024
[GOA]
53 | KALIDAS LAXMANRAO WA DANE SERVICE | 01/01/2015 | 17/11/2016 | 11/01/2019
54 | KUMARI INDIRA KANAHA IYALAL | SERVICE | 01/01/2015 | 17/11/2016 | 19/12/2017
JAIN
55 | DR. (SMT.) SHALINI SHASHANK SERVICE | 01/01/2015 | 17/11/2016 | 05/02/2019

PHANSALKAR -JOSHI




BOMBAY HIGH COURT... CONTD.

Additional Judges

Sl. Name of Additional Judge Date of Source Date of initial| Date of expiry
No. | S/Shri Justice Birth appointment | of present
term

1 PRAKASH DEU NAIK 30/04/1962 | BAR 17/03/2016 | 16/03/2018

2 MAKARAND SUBHASH KARNIK 10/02/1969 | BAR 17/03/2016 | 16/03/2018

3 SMT. SWAPNA SANJIV DSHI 26/08/1959 | SERVICE | 28/03/2016 | 27/03/2018

4 KISHOR KALESH SONAWANE 11/06/1958 | SERVICE | 28/03/2016 | 27/03/2018

5 SANITRAO SHAMRAO PATIL 16/10/1956 | SERVICE | 28/03/2016 | 27/03/2018

6 KUMARI NUTAN D. SARDESSAI 19/08/1958 | SERVICE | 28/03/2016 | 27/03/2018

[GOA]




BOMBAY HIGH COURT
Approved Judge Strength: 94 [Pmt.: 71 Addl.: 23]

(List of Judges arranged accordig to date of Retiremen}

Sl. Name of the Judge Source Date of Date of Date of
No. | S/Shri Justice Appointment| Appointment| Retirement Remarks
as Addl. as Pmt.
Judge Judge
1 V.M. KANADE BAR 12/10/2001 | 03/10/2004 | 21/06/2017
2 F. M. S. ROSARIO DOS REIS BAR 26/03/2009 | 23/01/2013 | 09/08/2017
3 ANOOP V.MOHTA BAR 14/11/2003 | 12/11/2005 | 03/12/2017
4 SMT.MANJULA CHELLUR SERVICE | 21/02/2000 | 17/08/2000 | 04/12/2017| CJ w.e.f.22/08/16
[PHC: Karnataka]
5 KUMARI INDIRA KANAHA IYALAL | SERVICE | 01/01/2015 | 17/11/2016 | 19/12/2017
JAIN
6 SMT. VASANTI ANIL NAIK BAR 22/06/2005 29/04/2007 | 02/05/2018
7 SHANTANU S. KEMKAR BAR 21/03/2003 | 19/01/2004 | 22/10/2018| Joined 16/04/16
[PHC: M.P.]
8 RAJENDRA MANOHAR SAVANT BAR 08/09/2006 | 05/09/2008 | 05/12/2018
9 KALIDAS LAXMANRAO WA DANE SERVICE | 01/01/2015 | 17/11/2016 | 11/01/2019
10 DR. (SMT.) SHALINI SHASHANK SERVICE | 01/01/2015 | 17/11/2016 | 05/02/2019
PHANSALKAR -JOSHI
11 | N.H.PATIL BAR 12/10/2001 | 03/10/2004 | 06/04/2019
12 SMT. MRIDULA R. BHATKAR SERVICE | 10/02/2009 | 23/12/2011 | 27/05/2019
13 | RAVINDRA MANOHAR BORDE BAR 08/09/2006 | 05/09/2008 | 09/08/2019
14 | RAJESH GOVING KETKAR BAR 26/03/2009 | 23/01/2013 | 26/08/2019
15 PUKHRAJ RAJMAL BORA SERVICE | 03/03/2014 | 02/03/2016 | 21/10/2019
16 MANOJ SHIVLAL SANKLECHA BAR 23/01/2012 | 16/12/2013 | 11/12/2019
17 PRADEEP NARHARI DESHMUKH SERVICE | 13/05/2013 | 09/04/2015 | 10/02/2020
18 B.P.DHARMADHIKARI BAR 15/03/2004 | 12/03/2006 | 27/04/2020
19 SMT.V.K.TAHILRAMANI BAR 26/06/2001 | 03/10/2004 | 02/10/2020
20 RAVI KRISHNARAO DESHPANDE BAR 26/03/2009 | 23/01/2013 | 05/11/2020
21 VIJAY LAKHICHAND ACH LIYA SERVICE | 21/10/2013 | 02/03/2016 | 12/02/2021
22 TANAJI VISHWAS NALAWADE SERVICE | 17/03/2011 | 23/01/2013 | 06/03/2021
23 | ZAKA AZIZUL HAQ BAR 21/06/2013 | 02/03/2016 | 16/05/2021
24 SURESH CHANDRAKANT GUPTE BAR 21/06/2013 | 09/04/2015 | 29/06/2021
25 KAMALKISHOR K. TATED BAR 18/07/2008 | 15/07/2011 | 18/09/2021
26 SUNIL PRABHAKARRAO DESHMUKH | BAR 23/01/2012 | 16/12/2013 | 27/09/2021
27 | RANJIT VASANTRAO MORE BAR 08/09/2006 | 05/09/2008 | 02/11/2021
28 S.C.DHARMADHIKARI BAR 14/11/2003 | 12/11/2005 | 25/01/2022
29 SHAHRUKH JIMI KATHAW ALLA BAR 18/07/2008 | 15/07/2011 | 23/03/2022
30 VINAY MANOHAR DESHPANDE BAR 06/01/2014 | 02/03/2016 | 09/05/2022
31 VISHWAS KASHINATHRAO JADHAV SERVICE | 03/03/2014 | 02/03/2016 | 16/05/2022
32 | ABHAY SHREENIWAS OKA BAR 29/08/2003 | 12/11/2005 | 24/05/2022
33 SMT. SADHANA SANJAY JADHAV BAR 23/01/2012 | 16/12/2013 | 13/06/2022
34 ANIL KUMAR MENON BAR 03/03/2014 | 02/03/2016 | 11/07/2022
35 | SHINDE SAMBHAJI SHIWAJI BAR 11/03/2008 | 13/03/2010 | 01/08/2022
36 | CHANDRAKANT VASANT BHADANG | SERVICE | 03/03/2014 | 02/03/2016 | 04/11/2022
37 | B.R.GAVAI BAR 14/11/2003 | 12/11/2005 | 23/11/2022
38 | AMJAD AHTESHAM SAYED BAR 11/04/2007 | 09/04/2009 | 20/01/2023
39 | RAMESH DEOKINANDAN DHANUKA | BAR 23/01/2012 | 16/12/2013 | 30/05/2023
40 | ANANTA MANOHAR BADAR SERVICE | 03/03/2014 | 02/03/2016 | 09/08/2023
41 | SUNIL BALKRISHNA SHUKRE SERVICE | 13/05/2013 | 09/04/2015 | 24/10/2023
42 | SMT. ANUJA PRABHUDESSAI SERVICE | 03/03/2014 | 02/03/2016 | 07/02/2024
[GOA]
43 | GAUTAM SHIRISH PATEL BAR 21/06/2013 | 02/03/2016 | 25/04/2024
44 | SANJAY V. GANGAPURWALA BAR 13/03/2010 | 23/01/2013 | 23/05/2024
45 | PRASANNA B. VARALE BAR 18/07/2008 | 15/07/2011 | 22/06/2024




BOMBAY HIGH COURT... CONTD.

Sl. Name of the Judge Source Date of Date of Date of
No. | S/Shri Justice Appointment| Appointment| Retirement Remarks
as Addl. as Pmt.
Judge Judge
46 | SHRIRAM KALPATHI RAJENDRAN BAR 21/06/2013 | 02/03/2016 | 27/09/2025
47 | NITIN MADHUKAR JAMDA R BAR 23/01/2012 | 16/12/2013 | 09/01/2026
48 | MAHESH SHARADCHANDRASONAK | BAR 21/06/2013 | 02/03/2016 | 27/11/2026
49 | ATUL SHARACHCHANDRA BAR 21/06/2013 | 02/03/2016 | 06/04/2027
CHANDURKAR
50 | Smt. REVATI PRASHANT MOHITE BAR 21/06/2013 | 02/03/2016 | 16/04/2027
DERE
51 | AJEY SHRIKANT GADKARI BAR 06/01/2014 | 02/03/2016 | 13/06/2027
52 | RAVINDRA VITHALRAO GHUGE BAR 21/06/2013 | 02/03/2016 | 08/06/2028
53 BURGESS PESI COLABAWLLA BAR 06/01/2014 | 02/03/2016 | 15/12/2029
54 NITIN WASUDEO SAMBRE BAR 06/01/2014 | 02/03/2016 | 18/12/2029
55 GIRISH SHARADCHANDRAKULKARNI| BAR 06/01/2014 | 02/03/2016 | 23/06/2030




BOMBAY HIGH COURT... CONTD.

BIODATA

1. Smt. Justice Manjula Chellur, B.A., LL.B., was bornon Decembeb, 1955. She was enrolled
as an Advocate in August 1978 and practisethn Civil Judge Courtand District and Sessions
Court at Bellary in civil & criminal matters. She was appointed as Additional City Civil & Sessiol
Judge, City Civil Court at Bangalore on April 15, 198 worked in various capacities different places

as a Judicial OfficerShe was appointed as an Additional Judge of the Karnataka High Court on Febru
21, 2000 and Permanent Judge on August 17, 2000. She was transferred to Kerala High Court and as
charge as Acting Chief Justice tfat High Court on 9th November, 2011. She was appointed as Chi
Justice of the Kerala High Court on September 26, 2012. She was transferred to Calcutta High Cour
assumed charge as Chief Justice of that High Court BnAD§ust, 2014 Transferredd Bombay High
Court on August 22, 2016.

2. Smt. Justice Vijaya Kamlesh Tahilramanj B.A. (Hon.), LL.M. was born on October 3, 1958.
She was enrolled as #&uvocate onJuly 17, 1982. Shepracticed in Sessions Court of Bombay and
High Court of Bombay in Criminal, Constitutional and Civil matters but specialised in Crimin
law. She was appointed as an Additional Judge of the Bombay High Court on Ju2@026and as
Permanent Judgen October 3, 2004.

3. Shri Justice Vidyasagar Murlidhar Kanade, B.Com., LL.M.,was born on June 22, 1955. He
was enrolled as an Advocate on April 23, 1979 @radticedin the Bombay High Court Original and
Appellate side from 1978h Civil, Criminal and Cortgutional matters andpecialized in Writ
Petitions He was appointed as an Additional Judge of the BomBah Court on October 12, 2001 and
as Rermanent Judge on October 3, 2004.

4, Shri Justice Naresh Harischandra Patil,B.A., LL.B., was born on April 7, 1957. He was
enrolled as an Advocate on July 1, 1980 pratticedn the Civil and Sessions Court, Latur, High Court,
Aurangabad Bench in Civil, Criminal, Constitital and Labour Laws argpecializedin Civil Laws.
He was appointed as an Additional Judge of the Bonthigyh Court on October 12, 2001 and as
Permanent Judge on October 3, 2004.

5. Shri Justice Shantanu Sharadchandra KemkarB.Com., LL.B, was born on October 23, 1956. He
was enrolled as an Advocate on Auglit 1979 andgracticedin the Indore Bench of the High Court of
Madhya Pradesh in Civil, Constitutional, Labour, Service, Taxation, Accident Claim cases etc. and his
of specialzationis Labour, Constitutional, Civil and Service. He was appointed as an Additional Judg
the Madhya Pradesh HigbBourt onMarch 21, 2003 anddPmanent Judge on January 19, 208d4.was
transferred to Bombay High Court on April 16, 2016.

6.  Shi Justice Abhay Shreeniwas OkaB.Sc., LL.M.was born on May 25, 1960. He was enrolled as
an Advocate on June 28, 1983 amdacticedin the High Court, Appellate Side, Bombay in Civil,
Constitutional and Service matters aspkcializedn all the matters. He was appointed as an Additional
Judge of the Bombay High Court on August 2903 andas Permanerdudge on November 12, 2005.

7. Shri Justice Anoop V. Mohta,M.A.,LL.B. was born on December 4, 1955. He was enrolled as a
Advocate on February 12, 1981 apdacticedin Original Side(Mumbai) and Appellate sides of the
Bombay High Court (Mumbai and Nagpur Berafdspecializedn Constitutional, Arbitration, Intellectual
Property and Criminal matters. He was appointed as artiéwial Judge of the Bombay High Cowh
November 142003andas Permanerdudge on November 12, 2005.

8.  Shri Justice Satyaranjan Chandrashekhar Dharmadhikari,B.Com., LL.B.,was born on January
26, 1960. He was enrolled as Advocate on June 28, 1983 amicticedin the Bombay High Court in
Civil, Constitutioral, Labour and Service matters aspkcializedn Civil and Constitutional laws. He was
appointed as an Additional Judge of the Bombay High Court on Novemb@0Q3and as Permanent
Judge orNovember 12 2005.



9.  Shri Justice Bhushan Ramkrishna GavaiB.Com., LL.B.was born on November 24, 1960. He was
enrolled as a Advocate on March 16,1985 ampdacticedat the Bombay High Court in Constitutional,
Administrative, Civil, Criminal, Service Laws, Taxation Law, Municipal & Panchayat Lawsyp@oative
Laws, Educational Laws etc. He specialized in Constitutional and Administrative Laws. He was appoir
as anAdditional Judge of the Bombay High Court on November 2803 andas Rermanent Judge on
November 12 2005.

10. Shri Justice Bhushan Pradyumna Dharmadhikari,B.Sc., B.A., LL.B was born on April, 28
1958. He was enrolled as an Adate on October 17, 1980 aprhcticed in the High Court in Civil,
Constitutional, Labour and Service matters apecializedin Labour and Service matters. He was
appointed as an Additional Judge of the Bombay High Court on March 15, 2084 RedmaentJudge on
March 12, 2006.

11.  Smt. Justice Vasanti Anil Naik,M.A., LL.B. was born on May 3, 1956. She was enrolled as at
Advocate on September 7, 1981 gmdcticed in the High Court of Judicature at Mumbai, Bench at
Nagpur in Civil, Constitutional, &bour and Service matters agplecializedin Civil Laws and Criminal
Laws. She was appointed as an Additional Judge of the BoHiggy Court on June 6, 2005 ald
Pemanent Judge on April 29, 2007.

12.  Shri Justice Ravindra Manohar Borde, B.A., LL.B. was born on 11th August, 1957. He was
enrolled as an Advocate on"2®ctober, 1980 and practicéd District & Sessions Court, Beed and
Ahmedabad Bench in theigh Court of Bombayin Civil, Criminal and Constitutional matters. He was
appointed as an Additional Judge of the Bombay High Court on September 8, 2@36Randanent Judge
on September 5, 2008.

13. Shri Justice Ranjit Vasantrao More, B.A(Hons.),LL.M.was born on # November, 1959. He
was enrolled as an Advocate orf"1September, 1983 and practidedhe Hgh Court of Bombayin Civil,
Criminal, Service andConstitutional matters anspecializedin Property and Criminal Laws. He was
appointedas an Additional Judge of the Bombay High Court on September 8, 20@6 &winanent Judge
on September 5, 2008.

14.  Shri Justice Rajendra Manohar Savant,B.A (Hons.), LL.B.was born on "7 December, 1956.
He was enrolled as an Advocate o' T2ctobe, 1983 and practicemh the High Cairt of Bombayon the
Original and Appellate Sides in Civil, Constitutional, Labour, Service, Taxation anched th Criminal
matters andspecializedin Constitutional and PILs.He was appointed as an Additionaldge of the
Bombay High Court on September 8, 2006 aadermanent Judge on September 5, 2008.

15.  Shri Justice Amjad Ahtesham SayedB.Sc., LL.B., born on January 21, 1961. He was enrolled a:
an Advocate on #2December, 1984 argracticed in the Bombay High Court, City Civil courts @mall
Causes Courts Civil and Constitutional matters. He was appointed as an Additional Judge of the Bomk
High Court on Apili11, 2007 and as Permandntge on April 9, 2009.

16.  Shri Justice Sambhaji Shiwaji SindeB.Sc., LL.M. born on August 2, 1960. He was enrolled as ar
Advocate on April 9, 1987 and practiced in the Bombay High Court, Aurangabad Bench and Suprt
Court of Idia in all mattersHe was appointed as an Additiodaidge of the Bombay High Court on March
11, 2008 anésPermanent Judge on March 13, 2010.

17. Shri Justice Kamalkishor Kapoorchandji Tated, B.Com., LL.B. was born on 19
September,1959. He was enrolled as an Advocate on June 28, 1983 and pratctieeBombay High
Court and Bombay City Civil Court in Civil and Criminal matters. He was appointed as an Addition
Judge of the Bombay High Court on June 18, 2008&aRermanent Judge on July 2011.



18. Shri Justice Prasanna Bhalachandra VaraleB.A., LL.B. was born on 23June,1962. He was
enrolled as an Advocate on Augj 12, 1985 angracticed in District and Sessions Court, Aurangabad
High Court Bombay Bench at Aurangabad in Constitutional, Civil, Crimirabour, Administrative Law
and specializedin Criminal and Detention matters. He was appointed as an Additional Judge of t
Bombay High Court on June 18, 2008 astPermanent Judge on July 2011.

19. Shri Justice Shahrukh Jimi Kathawalla, B.A., LL.B. was born on 24 March,1960. He was
enrolled as an Advocate on September 30, 1985 and practiced in the Bombay High Court and Bombay
Civil Court in Civil, Congitutional and Company matters aatso appeared in Supreme Court atloer
High Courts. He specialized inCivil, Constitutional and Company matters. He was appointed as a
Additional Judge of the Bombay High Court on June 18, 200&aRdrmanent Judge on July 2011.

20.  Smt. Justice Mridula Ramesh Bhatkar,B.A. (Hons), B.J., LL.B. born on May 28, 1957. Shas
enrolled as an Advocate on February 1932 and practiced &une District in Civil, Criminal and Family
Courts and specialized in Criminal and Civil mattémstered in Service as City Civil and Sessions Judge.
Mumbai on 21/4/1993She worked in vanus capacities at different places as a Judicial Offtskee. was
appointed as an Additional Judge of the Bombay High Court on February 10, 20@89Patthanent Judge
on December 23, 2011.

21.  Shri Justice Filomeno Manuel Lopo Sales Rosario Dos Rei,Sc.(Hons), LL.B. born on August
10, 1955. He was enrolled as an Advocate on August 14, 1981 and practiced in Civil and Criminal Cc
in the State of Goa and before High Court of Bombay, Goa Bench, in Civil, Criminal, Constitatmohal
Company matterand specialized in Civil Law. He was appointed as an Additional Judge of the Bomb
High Court on March 26, 2009 and asfanent Judgen January 23, 2013.

22.  Shri Justice Rajesh Govind Ketkar,B.Sc., LL.B., born on August 22, 1957. He was enrolledrnas
Advocate on December 14, 1982 and practiced in the Bombay High Court in Constitutional, Civil, Labc
Service ad Criminal mattersind specialized in Constitutional matters. He was appointed as an Additior
Judge of the Bombay High Court on March 2609 and as Pmanent Judgen January 23, 2013.

23.  Shri Justice Ravi Krishnarao DeshpandeB.Com., LL.B., born on November 6, 1958. He was
enrolled as an Advocate on August 18, 1983 and practiced in Bombay High Court, Nagpur Bench, Sup
Court of Inda, Administrative Tribunals, Civil Courts and other Tribunals in Civil, Constitutional,
Taxation, Labourand Service mattersand specialized in Civil, Constitutional, Labour, elections and
Service matters. He was appointed as an Additional Judge of thbayoHigh Court on March 26, 2009
and as Penanent Judgen January 23, 2013.

24.  Shri Justice Sanjay Vijaykumar Gangapurwala, B.Com., LL.B., born on 24 May 1962, was
enrolled as an Advota on 15 July 1985 and practicenh the High Court of Bombay at ukangabad
Bench, Trial Courts at Aurangabad aDR.T in civil matters andgpecializedin financial and property
matters. He was appointed as an Additional Judge of the Bombay High Court on March 17, 2011 ar
Pemanent Judgen January 23, 2013.

25.  Shri Justice Tanaji Vishwas NalawadeB.Sc., LL.M., born on 8 March, 1959, was enrolled as an
Advocate on 29 July, 1982 angbracticedin civil and criminal matters irhie District Court, Kolhapur and
specializedin civil and criminal matters.Selectedas District Judgand worked in various capacities at
different places as a Judicial Officéte was appointed as an Additional Judge of the Bombay High Cou
on March 17, 2011 and asrRenent Judgen January 23, 2013.

26.  Shri Justice Manoj Shivlal Saklecha, B.Com.(Hons.), LL.B., born on ?December, 1957, was
enrolled as an Advocate on1@ctober, 1981 and practicédthe High Court of Bombay, Supreme Court,
CESTAT, ITAT, CAT and Consumer Forum (State) in taxaton constitutional matters asgecialized

in indirect taxes. He was appointed as an Additional Judge of the Bombay High Court on January 23,
and as Penanent Judgen December 16, 2013.



27. Shri Justice Ramesh Deokinandan DhanukaB.Com., LL.B., born on 3 May, 1961, was
enrolled as an Advocate on®28une, 1985 and practicatithe Bombay High Court and the Supreme Court
of India, in commercial, arbitration, civil, constitutional, tagatiand company matters asgdecializedn
commercial and arbitration matters. He was apgedias an Additional Judge of the Bombay High Court on
January 23, 2012 and as Panent Judgen December 16, 2013.

28.  Shri Justice Sunil Prabhakarrao Deshmukh,B.Sc., M.L.S., LL.B., born on 28September, 1959,
was enrolled as an Advocate on™lBily, 1986 and practicedt Aurangabad Bench of the Bombay High
Court, District Court and Maharashtra Administrative Tribunal, in civil, constitutional, taxation and servic
matters. He was appointed as an Additional Judge of the Bombay High Court on J&)2ad22and as
Permanent Judgen December 16, 2013.

29.  Shri Justice Nitin Madhukar Jamdar, B.Com., LL.B., born on 10January, 1964, was enrolled as
an Advocate on #7Februay, 1989 and practicedt Bombay High Court in civil, criminal, constitutional,
labaur and service matters asgecializedn administrative law. He was appointed as an Additional Judge
of the Bombay High Court on January 23, 2012 and em&eent Judgen December 16, 2013.

30. Smt. Justice Sadhana Sanjay Jadhawl.A., LL.M., born on 14 June, 1960, was enrolled as an
Advocate on 19 August, 1990 and practiced the High Court Bench at Aurangabad and the Bombay Higt
Court in civil and criminal matters anspecialized in éminal matters cases. She was appointed as al
Additional Judge of the Bombay High Court on January 23, 2012 andraafnt Judgen December 16,
2013.

31.  Shri Justice Pradeep Narhari DeshmukhB.A., LL.B. was born on 11.2.195denrolled with
the Bar Counit of Maharashtra and Goa on 7.9.1981 anacpsed in Criminal, Civil Side and in Labour
and Industrial Court in Original and Appellate Sidesitered into Judicial Servicand appointedas a
Judge, City Civil ad Sessions Cotjron 26th November, 19%hdworked in various capacities at different
places as a Judicial Officale was appointed as an Additional Judge of thenlBay High Court on May
13, 2013 and as Permanent Judge on April 09, 2015.

32.  Shri Justice Sunil Balkrishna Shukre, B.SC., LL.M., was born on 25.10.196He joined
Judiciary as a Direct District Judge from Bar in the year 20@Bvorked in various capacities at different
places as a Judicial Officafle was appointed as an Additional Judge ofBbenbay High Court on May
13, 2013and as Permanent Judge on April 09, 2015.

33, Shri Justice Suresh Chandrakant Gupte M.A. (Philosophy) and LL.B. was born on 30 June
1959 and enrolled as audvocate on 23 September 1981 and practine@ivil, Constitutional, Taxation
(Indirect), Conpany matters, in Bombay High CouHlis field of specialization is arbitration. He was
appointed as an Additional Judge of the Bawy High Court on June 21, 2048d as Permanent Judge on
April 09, 2015.

34. Shri Justice Zaka Azizul Hag B.Sc., LL.B. was born on 17 May 1959 and enrolled aas
Advocate on 15 January 1985 and practie@dBombay High Court Nagpur Bench, He enjoys good
reputation at the Bar. He was appointed as an Additional Judge of the Bombay High Court on June 21,
and as Permanent Judge on March 02, 2016

35.  Shri Justice Shriram Kalpathi Rajendran, B.Com., LL.M., was born on 28 September 1963 and
enrolled as an Advocate on 3 July 1986. His field of specialization is Maritime Laws including mari
insurance and International Trade Law. He was appointed as an Additional Judge of the Bombay |
Court on June 22013and as Permanent Judge on March 02, 2016

36.  Shri Justice Gautam Shirish Patelwas born on 26 April 1962 and enrolled as an Advocate Hn 19
September 1987 Practicad the High Court at Bombay in Civil, Commercial, Constitutional, Corporate.
Arbitrations, Environmental, Planning and Information Technology matters. He was appointed as
Additional Judge of the Bombay High Court on June 21, 20iBas Permanent Judge on March 02, 2016



37. Shri Justice Atul S. Chandurkar, B.Com. LL.B. was born on April 1965 and enrolled as an
Advocate on 21 July 198®racticed in the High Court at Bombay from August 1988 to December 199
and then at Nagpur from January 199Ziwvil side. His field of specialization is Civil and Constitutional
Laws. He was appoied as an Additional Judge of the Bombay High Court on June 21, &td &s
Permanent Judge on March 02, 2016

38.  Smt. Justice Revati Prashant MohiteDere, B.SC, LL.B, LL.M (Cantab). was born on 17 April
1965 and enrolled as an Advocate on 21 July 1P&&cticedn the District and Sessions Court, Pune and
from 1994and at High Court of Bombay in Criminal Laghe was appointed as an Additional Judge of the
Bombay High Court on June 21, 204:3d as Permanent Judge on March 02, 2016

39. Shri Justice Mahesh Sharadchandra Sonakwvas born on 28 November 1964 and enrolled as ar
Advocateon 6 October 1988. Practiced the High Court of Bombay at Go&anaji, in Service and
Environmental Laws. He was appointed as an Additional Judge of the Bombay Higho@alune 21,
2013and as Permanent Judge on March 02, 2016

40.  Shri Justice Ravindra Vithalrao Ghuge, B.Sc.,LL.B., was born on'9 July 1966 and enrolled as
an Advocate on 21 November 1990. His field of specialization is Labour and Industrial Laws. He v
appointed as an Additional Judge of the Bombay High Court on June 21a20E3 Permanent Judge on
March 02, 2016

41.  Shri Justice Vijay Lakhichand Achaliya, B.SC, LL.M, was born on 13.2.1958e enrolled with
the Bar Council of Maharashtra and Goa on 29th October, H#8fbined the Judicial Service as a Judge,
City Civil and Sessions Court, Gr. Bombay on 26th November, 28@xvorked in various capacities at
different places as a Judicial Officéte was appointed as an Additional Judge of the Bombay High Cou
on October 21, 2018nd as Permanent Judge on March 02, 2016

42.  Shri Justice Vijay Manohar Deshpande B.Com., LLB., wasborn on 10.05.196nrolled as an
Advocate ond™" Septenber, 1983. Racticed in Nagpur Bench oBombay High CourtDistrict & Sessions
Court, Labour Court, Nagpur, in Civil, Criminal, Constitutional and Labour matters. His field of
specialization is in Civil and Criminal. He also joined the State Judicial Service and served as Additic
District and Sessions Judge during 2410 but resigned from service due taiseity issue. He was
appointed as an Additional Judge of the Bombay High Court on January éar2d44 Permanent Judge on
March 02, 2016

43.  Shri Justice Ajey Shrikant Gadkari, B.Sc., LL.B., born on 14.6.1965 was enrolled as an Advocate
on 26.2.1992. Heracticedin Bombay High Court in Civil, Criminal and Constitutional matters. He was
appointed as an Additional Judge of the Bombay High Court on January Gar2D44 Permanedtidge on
March 02, 2016

44, Shri Justice Nitin Wasudeorao SambreB.Com., LL.B., born on 19.12.1967 was enrolled as an
Advocate on 28 August, 1992. He practicéd Nagpur Bench of Botyay High Courin Civil, Criminal,
Constitutional, Taxation, Company, Service, Labour, Arbitration, matrimonial etc matters. He w
appointed as an Additional Judge of the Bombay High Court on January G4 Permanent Judge on
March 02, 2016

45, Shri Justice Grish Sharadchandra Kulkarni, B.Com., LL.B., born on 24.06.1968 was enrolled
as an Advocate on ?2September, 1992. Heracticed before Bombay High CoimtCivil, Constitutional,
Taxation, Labour and Service matters. His specialization is in Constaltibabour and Service, Law
relating to Education. He was appointed as an Additional Judge of the Bombay High Court on Janua
2014and as Permanent Judge on March 02, 2016

46. Shri Justice Burgess Pesi ColabawallaB.A. LL.B., born on 16.12.1967 was enrolled as an
Advocate on 29 August, 1993 He practicedn Bombay High Court and the subordinate judiciary in
Maharashtra mainly in Civil, Company, Banking and Property matters. He was appointed as an Additi
Judgeof the Bombay High Court on January 6, 2@l as Permanent Judge on March 02, 2016



47.  Shri Justice Anil Kumar Menon, B.A.(philosophy),LL.B., was born on 12 July 1960 and enrolled
as an Advocate on 12 July 1984e practicedbn the Original Side of the Bombay High Court, Company
Law Board, MRTP Commission, Delhi High Court, Bombay City Civil & Sessions Court, Commerci
Arbitrations, civil and commercial company matters, suits and arbitrations mattéeswas appointed as an
Additional Judge of the Bombay High Court on March 3, 2éxd as Permanent Judge on March 02, 2016

48.  Shri Justice Chandrakant Vasant Bhadang B.Sc., LL.B., was born on 05.11.1960. He was
enrolled as Advocate on 21984.He was directly appointeds Additional District Judge on 3 October
2000 andworked in various capacities at different places as a Judicial Offiderwas appointed as an
Additional Judge of the Bombay High Court on March 3, 2éxd as Permanent Judge on March 02, 2016

49, Shri Justice Vishwas Kashinathrao Jadhay B.Com., LL.B., was born on 17.05.1960 and enrolled
as an Advocaten 11.3.1982. Dectly recruited as Additional District Judge the year 200@ndworked

in various capacities at different places as a Judicial Offiterwas appointed as an Additional Judge of
the Bombay High Court on March 3, 204dd as Permanent Judge on March 02, 2016

50.  Shri Justice Ananta Manohar Badar, B.Com., LL.B., washorn on 10.08.1961 and was enrolled
as an Advocate 080.09.1985 and practiced Civil, Criminal, Constitutiomal and Labour matters. Directly
recruitedas Additional District Judge on 9 October 208&d worked in various capacities at different
places as a Judicial Officdde was appointed as an Additional Judge of the Bombay High Court on Mart
3, 2014and as Permanent Judge on March 02, 2016

51.  Shri Justice Pukhraj Rajmal Bora, B.A., LL.B., born on 22.10.1957 was enrolled as an Advocate
on 27.04.1984Directly recruitedas Additional District Judge on 29 September 280@worked in various
capacities at different places as a Judicial Offielerwas appointed as an Additionabdge of the Bombay
High Court on March 3, 201dnd as Permanent Judge on March 02, 2016

52. Smt. Justice Anuja PrabhudessaiB.A., LL.B., born on 08.02.1962 was enrolled as an Advocate
on 30.09.198 and practiced in the District and Subordinate CountgittS Goa in Civil and Criminal
matters. She joined the Goa State Judicial Service in Octoberalt@Bidorked in various capacities at
different places as a Judicial Officeé8he was appointed as an Additional Judge of the Bombay High Cou
on March 3, 204 and as Permanent Judge on March 02, 2016

53.  Shri Justice Kalidas Laxmanrao Wadane,B.A., LL.B., was born on 12.01.1957. He enrolled as
an Advocate on 26.06981, and practicemh Civil and Criminal mattersOn 05.10.2000 appointed as an
Additional District Judge and served various capacities at different places as a Judicial Offitemwas
appointed as an Additional Judge of thexBay High Court on January 1, 204%d as Permanent Judge on
November 17, 2016

54,  Kumari Justicelndira Kanahaiyalal Jain, B.A., LL.M., was born on 20.12.1955. She enrolled as
an Advocate on 11.10.1979 apdacticel at High Court, Nagpur Bench and District Court Nagpur in Civil
and Criminal Matters. Joined judicial service in the cadre of Civil Judge, dumivision and Judicial
Magistrate, First Class in the year 1984d servedh various capacities at different places as a Judicial
Officer. Shewas appointed as an Additional Judge of thenBay High Court on January 1, 20aBd as
Permanent Judge dfovember 17, 2016

55.  Dr. Justice (Smt.) Shalini ShashankPhansalkar-Joshi, B.A., LL.M., was born on 06.02.1957.
She enrolled as advocate on 17.10.1980 apchcticedin Civil and Criminal mattersJoined Judiciary in
the cadre of Civil Judge, Junibivision and Judicial Magistrate, First Class in the year 1&88Bserveda
various capacities at different places as a Judicial Offgleewas appointed as an Additional Judge of the
Bombay High Court onJanuary 1, 201&nd as Permanent JudgeNovember 17, 2016



Bombay High Court...Contd.
ADDITIONAL JUDGES

1. Shri Justice Prakash Deu Naik,B.A., LL.M, was born on 30.04.1962. He enrolled as Advocate
with the Bar Council of Maharashtra & Goa 2h.07.1986 and practiced the Bombay High Court and
also Supreme Court, Sessions Court and courts of Metropolitan Magistrates in Mumbai. His field
specialization is in criminal lawHe was appointed as an Additional Judge of thenBay High Court on
March 17, 2016.

2. Shri Justice Makarand Subhash Karnik, L.L.B., was born on 10.02.1969 and enrolled as an
Advocate on 22.07.1991 with the Bar CoundilMeaharashtra & Goa angracticedin the Bombay lgh
Courtin Civil, Criminal, Constitutional, Labour, and Service and Matrirmbmatters. His specialization is
in Civil and Constitutional LawdHe was appointed as an Additional Judge of thenBay High Court on
March 17, 2016.

3. Smt. Justice Swapna Sanjiv Joshi,B.Sc., LL.B., was born on 26.08.1959. She enrolled as at
Advocate on 15.12.1981 ampdactical at High Court, Nagpur Bench and District Court Nagpur in Civil,
Criminal, Constitutional and Service mattefsined as Judge, City Civil & Sessions Court, Gr. Bombay or
25th May,1995and servedh various capacities different places as a Judicial OfficeéBhewas appointed

as an Additional Judge of the Bbay High Court on March 28, 2016.

4. Shri Justice Kishor Kalesh SonawaneB.Com., LL.B., was born on 11.06.1958. He enrolled as
Advocate on 19 February,1982 and practiceih the High Court of Bombay at Aurangabad and at District
and Sessions Court, Aurangabad in Civil & Criminal Law. He joined the Judicial Service from Octol
2000 and servedh various capacities at different places as a Jud@fticer. He was appointed as an
Additional Judge of the Bubay High Court on March 28, 2016.

5. Shri Justice Sangitrao Shamrao Patil, B.A., LL.B., was born on 16.10.1956. He enrolled as
Advocate on 29.5.198and practicecit Dhule, Chalisgaon and Jalgaon in Civil and Criminal matters
Joined Judiciary as Civil Judge, Junior Division & J.M.F.C. at Bhandara #1988 and servedh
various capacities at different places as a Judicial Offitewas appointed as akdditional Judge of the
Bombay High Court on March 28, 2016.

6. Kumari Nutan Dattaram Sardessai, B.Sc., LL.M., was born on 19.08.1958. She enrolled as ar
Advocate in June 1983 amacticel in Civil and Criminal Courts irDistrict & Sessions Courts, Nordnd
South Goa and the High Court Bench at Panaji. She joined the Goa Judicial Service on 18ar@199:
servedn various capacities at different places as a Judicial Offttlee was appointed as an Additional
Judge of the Bmbay High Court on March 22016.



CALCUTTA HIGH COURT

Approved Judge Strength: 72 [Pmt.: 54 Addl: 18]
(List of Judges arranged according to date of initial appointment)

Name of the Judge Source Date of Date of Date of
S/Shri Justice Appointment | Appointment| Retirement Remarks
as Addl. as Pmt.
Judge Judge
SMT. N.N.MHATRE BAR 28/03/2001 | 21/03/2003 | 19/09/2017| ACJ 01/12/2016
Joined 06/01/2012
[PHC: Bombay]
RAKESH TIWARI BAR - 14/02/2002 | 24/10/2017| Joined on 21/03/16
[PHC: Allahabad]
3 JYOTIRMAY BHATTACHARYA BAR - 03/12/2003 | 24/09/2018
4 ANIRUDDHA BOSE BAR - 19/01/2004 | 10/04/2021
5 RAJIV SHARMA BAR 24/09/2004 | 18/08/2005 | 24/09/2017| Joined on 27/04/15
[PHC: Allahabad]
6 DEBASISH KA R GUPTA BAR -- 22/06/2006 | 31/12/2018
7 SMT. NADIRA PATHERYA BAR -- 22/06/2006 | 18/11/2018
8 ASHIM KUMAR ROY BAR - 22/06/2006 | 29/08/2017
9 BISWANATH SOMADDER BAR -- 22/06/2006 | 14/12/2025
10 DIPANKAR DATTA BAR -- 22/06/2006 | 08/02/2027
11 | SANJIB BANERJEE BAR -- 22/06/2006 | 01/11/2023
12 | C. S. KARNAN BAR 31/03/2009 | 29/03/2011 | 11/06/2017| Joined on 10/03/16
[PHC: Madras]
13 INDRA PRASANNA MUKERJI BAR -- 18/05/2009 | 05/09/2025
14 | HARISH TANDON BAR -- 13/04/2010 | 05/11/2026
15 DR. SAMBUDDHA CHAKRABARTI | BAR -- 13/09/2010 | 10/05/2020
16 | SOUMEN SEN BAR -- 13/04/2011 | 26/07/2027
17 | JOYMALYA BAGCHI BAR -- 27/06/2011 | 02/10/2028
18 | TAPASH MOOKHERJEE SERVICE| 01/10/2013 | 14/03/2016 | 15/07/2017
19 RANJIT KUMAR BAG SERVICE| 01/10/2013 | 14/03/2016 | 08/11/2017
20 | SMT. SAMAPTI CHATTERIEE BAR 30/10/2013 | 14/03/2016 | 13/12/2020
21 | SAHIDULLAH MUNSHI BAR 30/10/2013 | 14/03/2016 | 29/09/2020
22 | SUBRATA TALUKDAR BAR 30/10/2013 | 14/03/2016 | 04/07/2023
23 | TAPABRATA CHAKRABORTY BAR 30/10/2013 | 14/03/2016 | 27/11/2028
24 | ARINDAM SINHA BAR 30/10/2013 | 14/03/2016 | 22/09/2027
25 | ARIJIT BANERJEE BAR 30/10/2013 | 14/03/2016 | 07/03/2029
26 | DEBANGSU BASAK BAR 30/10/2013 | 14/03/2016 | 19/06/2028
27 | ASHIS KUMAR CHAKRABORTY BAR 22/10/2014 | 06/10/2016 | 11/12/2027
28 | MD. MUMTAZ KHAN SERVICE| 30/03/2015 | 06/10/2016 | 14/08/2019
29 | SANKAR ACHARYYA SERVICE| 30/03/2015 | 06/10/2016 | 23/08/2017
30 | MIR DARA SHEKO SERVICE]| 30/03/2015 | 06/10/2016 | 10/02/2018
31 | DEBI PROSAD DEY SERVICE]| 30/03/2015 | 06/10/2016 | 15/02/2018
32 | MISS ASHA ARORA SERVICE]| 30/03/2015 | 06/10/2016 | 01/10/2019
33 | SIDDHARTHA CHATTOPADHYAY | SERVICE| 30/03/2015 | 06/10/2016 | 07/02/2018
34 | SHIVAKANT PRASAD SERVICE]| 30/03/2015 | 06/10/2016 | 05/12/2021




CALCUTTA HIGH COURT ...CONTD.

Additional Judges

Sl. Name of Additional Judge Date of Source Date of initial| Date of expiry

No. | S/Shri Justice Birth appointment | of present
term

1 AMITABHA CHATTERJEE 09/05/1960 | Service 06/10/2016 | 05/10/2018




CALCUTTA HIGH COURT

Approved Judge Strength: 72 [Pmt.: 54 Addl: 18]
(List of Judges arranged accordig to date of Retiremen}

Sl. Name of the Judge Source Date of Date of Date of
No. | S/Shri Justice Appointment | Appointment| Retirement Remarks
as Addl. as Pmt.
Judge Judge

1 C. S. KARNAN BAR 31/03/2009 | 29/03/2011 | 11/06/2017| Joined on 10/03/16
[PHC: Madras]

2 TAPASH MOOKHERJEE SERVICE]| 01/10/2013 | 14/03/2016 | 15/07/2017

3 SANKAR ACHARYYA SERVICE| 30/03/2015 | 06/10/2016 | 23/08/2017

4 ASHIM KUMAR ROY BAR - 22/06/2006 | 29/08/2017

5 SMT.N.N.MHATRE BAR 28/03/2001 | 21/03/2003 | 19/09/2017| ACJ 01/12/2016
Joined 06/01/2012
[PHC: Bombay]

RAJIV SHARMA BAR 24/09/2004 | 18/08/2005 | 24/09/2017| Joined on 27/04/15
[PHC: Allahabad]
RAKESH TIWARI BAR - 14/02/2002 | 24/10/2017| Joined on 21/03/16

[PHC: Allahabad]

8 RANJIT KUMAR BAG SERVICE| 01/10/2013 | 14/03/2016 | 08/11/2017

9 SIDDHARTHA CHATTOPADHYAY | SERVICE| 30/03/2015 | 06/10/2016 | 07/02/2018

10 | MIR DARA SHEKO SERVICE]| 30/03/2015 | 06/10/2016 | 10/02/2018

11 DEBI PROSAD DEY SERVICE| 30/03/2015 | 06/10/2016 | 15/02/2018

12 | JYOTIRMAY BHATTACHARYA BAR -- 03/12/2003 | 24/09/2018

13 | SMT. NADIRA PATHERYA BAR -- 22/06/2006 | 18/11/2018

14 | DEBASISH KA R GUPTA BAR -- 22/06/2006 | 31/12/2018

15 MD. MUMTAZ KHAN SERVICE| 30/03/2015 | 06/10/2016 | 14/08/2019

16 | MISS ASHAARORA SERVICE| 30/03/2015 | 06/10/2016 | 01/10/2019

17 DR. SAMBUDDHA CHAKRABARTI | BAR -- 13/09/2010 | 10/05/2020

18 | SAHIDULLAH MUNSHI BAR 30/10/2013 | 14/03/2016 | 29/09/2020

19 | SMT. SAMAPTI CHATTERIEE BAR 30/10/2013 | 14/03/2016 | 13/12/2020

20 | ANIRUDDHA BOSE BAR -- 19/01/2004 | 10/04/2021

21 | SHIVAKANT PRASAD SERVICE| 30/03/2015 | 06/10/2016 | 05/12/2021

22 | SUBRATA TALUKDAR BAR 30/10/2013 | 14/03/2016 | 04/07/2023

23 | SANJIB BANERJEE BAR - 22/06/2006 | 01/11/2023

24 | INDRA PRASANNA MUKERJI BAR - 18/05/2009 | 05/09/2025

25 | BISWANATH SOMADDER BAR - 22/06/2006 | 14/12/2025

26 | HARISH TANDON BAR - 13/04/2010 | 05/11/2026

27 | DIPANKAR DATTA BAR - 22/06/2006 | 08/02/2027

28 | SOUMEN SEN BAR - 13/04/2011 | 26/07/2027

29 | ARINDAM SINHA BAR 30/10/2013 | 14/03/2016 | 22/09/2027

30 | ASHIS KUMAR CHAKRABORTY BAR 22/10/2014 | 06/10/2016 | 11/12/2027

31 | DEBANGSU BASAK BAR 30/10/2013 | 14/03/2016 | 19/06/2028

32 | JOYMALYA BAGCHI BAR - 27/06/2011 | 02/10/2028

33 | TAPABRATA CHAKRABORTY BAR 30/10/2013 | 14/03/2016 | 27/11/2028

34 | ARIJIT BANERJEE BAR 30/10/2013 | 14/03/2016 | 07/03/2029




CALCUTTA HIGH COURT. ..CONTD.
BIODATA

1. Smt. Justice Nishita Nirmal Mhatre, B.Sc.,LL.B., was born on September 20, 1955. She we
enrolled as an advocate on November 10, 1978. She practised in labour and service matters a
specializedin labour matters. She was appointed as an Additional Judge of the Bombay High Cou
March 28, 2001 rad a Permanent Judge on January 21, 2003. She was transferred t@ EadgtutCourt on

January 6, 2012. Appointed as Acting Chief Justice of the Calcutta High Court w.e.f. December 01, 201

2. Shri Justice Rakesh Tiwari,B.Com., LL.B.,was born on Octddr 25, 1955. He was enrolled as ar
Advocate on July 20, 1984. Heacticedat the Allahabad High Court, the Central Administrative Tribuna
Allahabad and the Industrial Tribunal in the Civil, Labour, Company, Service and Constitutional matters
field of specialization is Labour and Service matters. He worked as Counseimfs/Central Government

Undertakings, State Government Undertakings and Banks. He was appointed as a permanent Judg
Allahabad High Court on February 14, 2002ansferred to the Calcutta High Court on March 21, 2016.

3. Shri Justice Jyotirmay Bhattacharya, B.A.,LL.B., was born on September 25, 1956. He wa
enrolled as an Advocate on March 30, 1983. He practised at the Calcutta High Court in Civil
Constitutional matters for about 19 years. He was appointed as a permanent Judge of theHiggdcDttart
on December 3,2003.

4, Shri Justice Aniruddha Bose,B.Com., LL.Bwas born on April 11, 1959. He was enrolled as a
Advocate on October 8, 1985. He practised in the Calcutta High Court for 18 years in Civil
Constitutional (Service, Indirect Taxes, Land etc.) and specialised in Intellectual Property Law. He
appointed as a Judge of the Calcutta High Court on January 19,2004.

5. Shri Justice Rajiv Sharma, M.A, LL.B.was born on September 25, 1955. He was enrolled as
Advocate in June, 1979. Haracticedin the Allahabad High Court in Civil, Constitutional, Taxation,
Company and Services matters asgecializedin Trade Tax, Income Tax and ExciggP and Central)
mattersHe was appointed as an Additional Judge of the Allahabad High Court on Septdiit@d4and
appointed as a permanent Judge of the Allahabad High Court on September 18;r208frred to the
Calcutta High Court oipril 27, 2015.

6. Shri Justice Debashish Kar GuptaB.Com, LL.B., was born on January 01, 1957. He was enroll
asan Advocate on SeptembeR, 21982 and practicedt the Calcutta High Court, Central Administrative
Tribunal and West Bengal Administrative Tribunal in Civil, Constitutional,duakand Service matters and
specializedn Constitutional (Service) matterde was appointed as aHAnanent Judge of the Calcutta High
Court on June 22, 2006.

7. Ms. Justice Nadira Patherya,B.A, LL.B., was born on November 19, 1956. She was enrolled as
Advocate on June 08983 and practicedt the Calcutta High Court, Suprer@eurt, Cuttack High Court
and Jharkhand High Court in Civil, Constitutional, Labour, Com@antyArbitration matters argpecialized

in Civil and Constitutional mattergle was appointed as a permanent Judge of the Calcutta High Cour
June 22, 2006.

8. Shri Justice Ashim Kumar Roy, B. Sc, LL.B., was born on August 30, 1955. He was enrolled as
Advocate on December301984 and practicedt the Calcutta Hig Courtin Criminal, Constitutional, and
occasbnally in Civil matters andpecializedn Criminal Law.He was appointed as &fmanent Judge of the
Calcutta High Court on June 22, 2006.



0. Shri Justice Biswanath SomadderB.A., LL.B., was born on December 15, 1963. He was enrolle
as an Advocate on Julyl?2 1989 and practicedt the Supreme Court and High Court of Calcutta, i
Constitutional (Customs & Central Excise, FERA, Telecommunication, Education, Service, Income ~
Taxation, Arbitration, Preventative Detention, Civil, Compargnd Criminal matters anspecializedin
Revenue, Arbitration and Constitutional Lawte was appointed as @&ifnanent Judge of the Calcutta High
Court on June 22, 2006.

10.  Shri Justice Dipankar Datta, LL.B., was born on February 9, 1965. He was enrolled as
Advocate on November 16, 1989d practicedt the Calcutta High Court, Gauhati High Court, Jharkhan
High Court and also occasionally in Supreme Court of India in Civil, Constitutional, Labour, Serv
Education and Transport as@ecializedn Constitutional, Labour and Service tess.He was appointed as
a Rermanent Judge of the Calcutta High Court on June 22, 2006.

11.  Shri Justice Sanjib Banerjee,B. Sc(Hons.), LL.B., was born on November 2, 1961. He we
enrolled as an Advocate on Novembdr, 2990 and practicedt the Suprem€ourt and High Courts of
Calcutta,and other High Courtim Civil, Company, Arbitration an@€onstitutional matters argpecializedn
Company, Intellectual Property, and Arbitration Lawe was appointed as aefanent Judge of the
Calcutta High Court odune 22, 2006.

12.  Shri Justice Chinnasamy Swaminathan Karnan,B.Sc., B.L.,born on 12 June, 1955, was
enrolled as an Advocate on"1April, 1984 and practicedn Madras High Court City Civil Court & Family
Courts in Civil, Criminal, Constituticad and Service matters asgeciaizedin Civil matters. He was
appointed as an Additional Judge of the Madras High Court on March 31a88G% Permanent Judge on
March 29, 2011Transferred to the Calcutta High Court on March 10, 2016.

13. Shri Justice Indra Prasanna Mukerji, BA. (Hons), LL.B. was born on September 6, 1963. He
was enrolled as an Advocate on JR|y1990 and practiceid Calcutta High Court in Civil, Constitutional
and Taxathn mattersHe was appointed asP&rmaneniudgeof the Calcutta High Court on May 18, 2009.

14. Shri Justice Harish Tandon,B.Sc., LL.B., was born on November 16, 1964. He was enrolled a
an Advocate on Septembe,21989 and practicenh the Calcutta High Court in Civil matterkle was
appointed as Rermanenfudge of the Calcutta High Court on April 13, 2010.

15. Dr. Justice Sambuddha Chakrabarti, M.A., LL.B., Ph.D was born on 11.5.1958. He was
enrolled as armAdvocate on 19.12.1986 and praciciedthe Calcutta High Court in i@l, Criminal,
Constitutional and Service mattekée was appointed asRermanenfudge of the Calcutta High Court on
September 13, 2010.

16. Shri Justice Soumen Senl.L.B (5 years) was born on July 27, 1965. He was enrolled as a
Advocate on January 29, 1991. He practiced in the Calcutta High Court at Calcutta, District Courts
Tribunals in West Bengal and Supreme Court of India in Civil, Company, Constitut©naijnal,
Arbitration and Service matters. His field speciaisation isin Civil, Company, Constitutional and
Arbitration mattersHe was appointed asRermanendudge of the Calcutta High Court on April 13, 2011.

17. Shri Justice Joymalya Bagchi,LL.B. was born on October 3, 1966. He was enrolled as ar
Advocate onNovember28, 1991. Hepractisedin the Calcutta High Court analso appeared before the
Supreme Court of India angriousHigh Caurtsin Civil, Criminal and Constitutional matters.igHield of
specialisation is Criminal Lave was appointed asRermanendudge of the Calcutta High Court on June
27, 2011.

18. Shri Justice Tapash Mookherjee, B.Com., L.L.B., was born on 15.07.1955. He joined the
West Bengal Judicial Service on 18.11.19881 servedn various capacities at different places as a
Judicial Officer. He was appointed as an Additional Judge of the Calcutta High Court on October 01,
2013and as Permanent Judge on March 14, 2016



19. Shri Justice Ranjit Kumar Bag, M.A., L.L.B., was born on 08.11.1955. He joined the West
Bengal Judicial Service on 18.11.1983d servedn various capacities at different places as a Judicial
Officer. He was appointed as an Additional Judge of the Calcutta High Court on October 0an8Gis3
Permanent Judge on March 14, 2016

20. Smt. Justice Samapti Chatterjee B.A., LL.B., was born on 13.12.195&nrolled as an
advocate on 08.08.1985. Sheacticed in High Court of Calcutta, West Bengal State Administrative
Tribunal, Central Administrative Tribunal, High Court at Patha andreoe Court of Indiain
constitutional, civil, criminal, company, service law, arbitration & labour matters. Hed Oél
specialisation is in constitutional and service law. She was appointed as an Additional Judge of th
Calcutta High Court on October 30, 20413d as Permanent Judge on March 14, 2016

21, Shri Justice Sahidullah Munshj B.Sc., L.L.B. was born on9209.1958, enrolled as an advocate
on 02.06.1986He practicedn High Court ofCalcuttain Constitutional, Civil, Criminal, and Service
Law. His field of specialisatiors in Muslim Law and Wakf. He was appointed as an Additional Judge
of the Calcutta Hjh Court on October 30, 2058d as Permanent Judge on March 14, 2016

22. Shri Justice Subrata Talukdar M.A., L.L.B., Diploma in Cyber was born on 04.07.1961,
enrolled as an advocate on 17.04.1989 pratticed in High Court of Calcutta; CealttAdministrative
Tribunalin Constitutional Civil and Service Mtters. His field of specializationis in Service Matters.
He was appointed as an Additional Judge of the Calcutta High Court on October 30an2043
Permanent Judge on March 14, 2016

23, Shri Justice Tapabrata Chakraborty, L.L.M., was born on 27.11.1966, enrolled as an
advocate on 29.01.1991 amlacticed in High CourCalcutta in Civil and Constitutional matters
relating to Service and Administration. His field of specializatiolCasstitutional Matters. He was
appointed as an Additional Judge of the Calcutta High Court on October 30a2018 Permanent
Judge on March 14, 2016

24. Shri Justice Arindam Sinha,L.L.B., was born on 22.09.1965 aedrolled as amdvocate on
11.03.1991 angbracticed in High Court aalcuttain Civil, Commercial, Arbitration and Constitutional
matters. His specialization is givil matters. He was appointed as an Additional Judge of the Calcutta
High Court on October 30, 20E3d as Permanentdge on March 14, 2016

25. Shri Justice Arijit Banerjee, B. Sc . , M. A. (canteb), Bom on st e
07.03.1967 He enrolled as amdvocate on 30.05.1991 ammtacticed in High Court, Calcutta in
Company, Commercial; Constitutional property and Arbitration Admiralty of Shipping, Labour, Service
and Family Law. His specializatids in Arbitration Law, Company Law, Labour Law, property Law,
Admiralty and Shipping.aw. He was appointed as an Additional Judge of the Calcutta High Court on
October 30, 2018nd as Permanent Judge on March 14, 2016

26. Shri Justice Debangsu Basaki..L.B., was born on 19.06.66, enrolled as advocate on
20.12.1991 angbracticed m High Court at Calcutta, both original and appellate side and also appeared
before company Law Board, Kolkata BenchjnBipal Bench at New Delhin Civil, Company,
Constitutional matters on labour and Service. His field of specialization is in Comp#eysmide was
appointed as an Additional Judge of the Calcutta High Court on October 30a2018 Permanent
Judge on March 14, 2016

27.  Shri Justice Ashis Kumar Chakraborty, LL.B., was born on 12.12.1965. He enrolled as an
Advocate 0r29.01.1993 angracticel in the High Court of Calcutta and occasionally in Supreme Court
of India in civil, constitutional, arbitration and company matters. His field of specialization is in civil
and constitutional matteréle was appointed as an Additel Judge of the Calcutta High Court on
October 22, 2014nd as Permanent Judge on October 06,.2016



28. Shri Justice Md. Mumtaz Khan, B.Sc, LLB was born on 15.08.1957. He joined Judicial Service
on 01.10.198%nd servedh various capacities different places as a Judicial Officéte was appointed

as Additional Jude of Calcutta High Court ollarch 30,2015and as Permanent Judge on October 06,
2016

29. Shri Justice Sankar Acharyya, B.Com, LLB was born on 24.08.1955. He joined Judicial
Service on 25.01.1988nd servedn various capacities at different places as a Judicial Offiterwas
appointed as Additional Jgd of Calcutta High Court oklarch 30,2015and as Permanent Judge on
October 06, 2016

30. Shri Justice Mir Dara Sheko,B.A., LLB was born on 11.02.1956. He Joined Judicial Service
on 25.01.198&nd servedh various capacities at different places as a Judicial Oftitervas appointed

as Additional Jude of Calcutta High Court ollarch 30,2015and as Permanent Jy&lon October 06,
2016

31 Shri Justice Debi Prosad Dey,B.Com (Hons), LLB was born on 16.02.1956. He Joined West
Bengal Judicial Service on 22.02.1988d servedn various capacities at different places as a Judicial
Officer. He was appointed a&dditional Judje of Calcutta High Court oMarch 30,2015 and as
Permanent Judge on October 06, 2016

32. Ms. Justice Asha Arora, B.A, LLB was born on 02.10.1957. She Joined West Bengal Judicial
Service on 07.09.198%nd servedn various capacities @ifferent places as a Judicial Offic&he was
appointed as Additional Jgd of Calcutta High Court oklarch 30,2015and as Permanent Judge on
October 06, 2016

33.  Shri Justice Siddhartha Chattopadhyay, B.Com (Hons), LLB, LLM was born on 08.02.185
He Joined West Bengal Judicial Service on 08.09.1&8Y servedn various capacities at different
places as a Judicial Officafle was appointed as Additional $gdof Calcutta High Court aMlarch 30,
2015and as Permanent Judge on October 06,.2016

34.  Shri Justice Shivakant Prasad,B.Sc, LLB was born on 06.12.1959. He Joined West Bengal
Judicial Service on 07.09.198nd servedn various capacities at different places as a Judicial Officer.
He was appointed as Additional §edof Calcutta High @urt onMarch 30,2015 and as Permanent
Judge on October 06, 2016



CALCUTTA HIGH COURT...CONTD.

ADDITIONAL JUDGE

1. Shri Justice Amitabha Chatterjee, B. Sc., L.L.B. was born on 09.05.1968e joined the
Judicial Service as Munsif in the year 1985d servedn various capacities at different places as a
Judicial Officer.He was appointed as an Additional Judge of the Calcutta High Court on October 06,

2016.



CHHATTISGARH HIGH CO URT
Approved Judge Strength: 22 [Pmt.: 17 Addl.: 05]

(List of Judges arranged according to date of initial appointment)

Sl | Name of the Judge Source Date of Date of Date of
.| S/Shri Justice Appointme | Appointment| Retirement Remarks
No nt as Pmt.
as Addl. Judge
Judge
1 | T.B.RADHAKRISHNAN BAR - 14/10/2004 | 28/04/2021| CJ w.e.f. 18/03/7
[PHC: Kerala]
2 | PRITINKER DIWAKER BAR 31/03/2009| 10/09/2013 | 21/11/2023
3 | PRASHANT KUMAR MISHRA BAR 10/12/2009| 28/11/2014 | 28/08/2026
4 | MANINDRA MOHAN SHRIVASTAVA | BAR 10/12/2009| 08/03/2016 | 05/03/2026
5 | GOUTAM BHADURI BAR 16/09/2013| 08/03/2016 | 09/11/2024
6 | SANJAY KUMAR AGRAWAL BAR 16/09/2013| 08/03/2016 | 14/07/2027
7 | PUTHICHIRA SAM KOSHY BAR 16/09/2013| 08/03/2016 | 29/04/20®
8 | CHANDRA BHUSHAN BAJRAI SERVICE]| 27/01/2014| 08/03/2016 | 13/01/2017




CHHATTISGARHHIGHCO URTé CONTD.

Additional Judges

SI. | Name of Additional Judge Date of Source of Date ofinitial | Date of

No. | S/Shri Justice Birth Recruitment | appointment | expiry of
present
term

1 SANJAY AGRAWAL 21/08/1964| BAR 29/09/2016 28/09/2018

2 RAJENDRA  CHANDRA  SINGH| 01/07/1960| SERVICE 29/09/2016 28/09/2018

SAMANT
3 ANIL KUMAR SHUKLA 02/07/1955| SERVICE 29/09/2016 01/07/2017




CHHATTISGARH HIGH CO URT
Approved Judge Strength: 22 [Pmt.: 17 Addl.: 05]
(List of Judges arranged accordimg to date of Retiremenj

Sl | Name of the Judge Source Date of Date of Date of
.| S/Shri Justice Appointme | Appointment| Retirement Remarks
No nt as Pmt.
as Addl. Judge
Judge
1 | SANJAY KUMAR AGRAWAL BAR 16/09/2013| 08/03/2016 | 14/07/2017
2 | CHANDRA BHUSHAN BAJRAI SERVICE]| 27/01/2014| 08/03/2016 | 13/10/2017
3 | PUTHICHIRA SAM KOSHY BAR 16/09/2013| 08/03/2016 | 29/04/2019
4 | T.B.RADHAKRISHNAN BAR - 14/10/2004 | 28/04/2021| CJ w.e.f. 18/037
[PHC: Kerala]
5 | PRITINKER DIWAKER BAR 31/03/2009| 10/09/2013 | 21/11/2023
6 | GOUTAM BHADURI BAR 16/09/2013| 08/03/2016 | 09/11/2024
7 | MANINDRA MOHAN SHRIVASTAVA | BAR 10/12/2009| 08/03/2016 | 05/03/2026
8 | PRASHANT KUMAR MISHRA BAR 10/12/2009| 28/11/2014 | 28/08/2026




CHHATTISGARHHIGHCO URT é CONTD.
BIODATA

1.  Shri Justice Thottathil Bhaskaran Nair Radhakrishnan, B.Sc., LL.B.,was born on 29
April, 1959. Ehrolled as an Advocate on.December, 1983 angracticed in the Kerala High Court
in Civil, Criminal, Constitutional, Labour and Service matters and specialized in Civil an
Constitutional matters. He was appointed as a Permanent dfidge Kerala High Court on
October 14, 2004.He was appointeés Acting Chief Justice of the Kerala High Court w.e.f.
16.02.2017Appointed as Chief Justice of Chhattisgarh High Court on March 18, 2017.

2. Shri Justice Pritinker Diwaker, B.A., LL.B.was ban on November 22, 1961 aedrolled

as anAdvocate on August 4, 198%racticedin the Madhya Pradesh High Court and Chhattisgarh
High Court in Civil, Criminal, Constitutional and Labour matters. His fieldspécializationis
criminal and constitutional matters. He was appointed as Additional Judge of the Chhattisgarh F
Court on March 31, 2009 and as Permanent Judge on September 10, 2013.

3. Shri Justice Prashant Kumar Mishra, B.Sc., L.L.B., was brn on August 29, 1964 and
enrolled as an Adwate on September 4, 1987 raéticedin the District Court, Madya Pradesh
High Courtand Chhattisgarh Hig@ourt in Civil, ConstitutionalRevenue and criminal matters. His
field of specializatioris Constiutional and Civil matters. He served Additional Advocate Gemnal
and Advocate General for the State of Chhgdtie He was appointed as an Additional Judge of the
Chhattisgarh High Court on Decemld®, 2009 and as Permanent Judge November 28, 2014.

4 Shri Justice Manindra Mohan Shrivastava B.Sc., LLB. was born on March 6, 1964. He
was enrolled as andvocate on October 5, 1987 amécticel at District Court, RaigarhiHigh Cout

of Madhya Pradeshnd Clattisgarh High Courin Constitutioal, Service, Taxation, Labour, Clivi
and Criminal matters andpecializedin Constitutional, Taxation, and Service matters. He was
appointed as an Additional Judge of the Chhattisgarh High Court on December 10, 2089 an
Permanent Judge on March 0818.

5. Shri Justice Goutam Bhaduri, B.Com., LL.B., was born on YONovember,1962. He was
enrolled as advocate on "®2November, 198%nd practicedin District Court inRaipurand in the
High Court of Chhattisgarh in civil, criminal, constitutional, taxation, labour, company and servi
matters. His specialization is in constitutionabdur, service matters. lerved as Deputy Advocate
General ofthe State of ChhattisgariHe was appointed as an Additional Judge of the Chhattisgar
High Court on September 16, 2048das Permanent Judge on March 08, 2016.

6. Shri Justice Sanjay Kumar Agrawal, LL.M., was born on 18 July, 1965. He was enrolled
as advocate on 0January, 1989. He practiced in District CourBaaspur, Madhya Pradesh High
Court, and High Court of Chhattisgarhin civil, criminal, constitutional, taxation, labour, company
and service matters. His specializatiomisonstitutional side. Heeved as Advocate Generall the
State of ChhattisgartHe was appointed as an Additional Judge of the Chhattisgarh High Court
September 16, 201&hdas Permanent Judge on March 08, 2016.

7. Shri Justice Puthichira Sam Koshy,B.Com., LL.B., was born on 80April, 1967. He
enrolled as advocate on'OMMarch, 1991. He practiced in the High Courts of Madhya Pradest
Chhattisgarh, CAT at Jabalpur and Industrial Tribunal/Labour Courts and Civil Courts in civ
criminal, constittional, labour, company, taxation and service matters. His specialization is
constitutional, labour, service matters. He was appointed as an Additional Judge of the Chhattis
High Court on September 16, 2048das Permanent Judge on March 08, 2016.

8. Shri Justice Chandra Bhushan Bajpai,M.Sc. LL.B. was born on 14.10.1955. He was
appointedas Civil Judge on 12.10.1981 asdrvedin various capacities at different places as a
Judicial Officer.He was appointed as an Additional Judge ofGheattisgarh High Court on January

27, 2014andas Permanent Judge on March 08, 2016.



Chhattisgarh High
ADDITIONAL JUDGES

1. Shri Justice Sanjay Agrawal, B.Sc, LLB., was born on 21.08.1964. He enrolled as an
Advocate on07.09.1989 angbracticel in Civil, Criminal and Constitutional matts in and District
Court, Madhya Pradesh High Couand Chhattisgarh High CourtHis field of specializationis in
Civil matters.He was appointed as an Additional Judge of the Chhattisgarh High Cdbejpoember
29, 2016.

2. Shri Justice Rajendra Chandra Singh Samant,B.Sc., LLB and M.A., (History) was born
on 01.07.1960. He joined Judicial Service on 18.11.H3®kservedin various capacities at different
places as a Judicial Officafle wasappointed as an Additional Judge of the Chhattisgarh High Cour
on September 29, 2016.

3. Shri Justice Anil Kumar Shukla, B.Sc., M.A., LL.B., was born on 02.07.1955. He joined
Judicial Service on 16.10985 and servedin various capacities at differeplaces as a Judicial
Officer. He was appointed as an Additional Judge of the Chhattisgarh High Co8dpbember 29,
2016.



DELHI HIGH COURT

Approved Judge Strength: 60 [Pmt.: 45 Addl.: 15]
(List of Judges arrangedaccording to date of initial appointment)

Sl. | Name of the Judge Source Date of Date of Date of
No. | S/Shri Justice Appointme | Appointment| Retirement Remarks

nt as Pmt.

as Addl. Judge

Judge
1 KUMARI GITA MITTAL BAR 16/07/2004| 20/02/2006 | 08/12/2020] ACJ w.e.f. 14.04.7
2 SHRIPATHI RAVINDRA BHAT BAR 16/07/2004| 20/02/2006 | 20/10/2020
3 SANJIV KHANNA BAR 24/06/2005| 20/02/2006 | 13/05/2022
4 GURINDER SINGH SISTAI BAR 29/05/2006| 29/08/2007 | 10/03/2020
5 S.MURALIDHAR BAR 29/05/2006| 29/08/2007 | 07/08/2023
6 KUMARI HIMA KOHLI BAR 29/05/2006| 29/08/2007 | 01/09/2021
7 VIPIN SANGHI BAR 29/05/2006| 11/02/2008 | 26/10/2023
8 SIDDHARTH MRIDUL BAR 13/03/2008| 26/05/2009 | 21/11/2024
9 MANMOHAN BAR 13/03/2008| 17/12/2009 | 16/12/2024
10 | RAJIV SAHAI ENDLAW BAR 11/04/2008| 06/07/2011 | 12/08/2021
11 | JAG JIVAN RAM MIDHA BAR 11/04/2008| 06/07/2011 | 07/07/2021
12 | SUNIL GAUR SERVICE | 11/04/2008| 11/04/2012 | 22/08/2019
13 | VALMIKI J. MEHTA BAR 15/04/2009| 12/04/2013 | 05/06/2021
14 | SMT.INDERMEET KAUR SERVICE | 14/05/2009| 12/04/2013 | 21/03/2018

KOCHHAR
15 | ANIL KUMAR PATHAK SERVICE | 14/05/2009| 05/09/2013 | 10/07/2019
16 | MS. MUKTA GUPTA BAR 23/10/2009| 29/05/2014 | 27/06/2023
17 | SHRIMATI PRATIBHA RANI SERVICE | 17/10/2011| 16/10/2014 | 24/08/2018
18 | SAT PAUL GARG SERVICE | 17/10/2011| 16/10/2014 | 14/06/2018
19 | JAYANT NATH BAR 17/04/2013| 18/03/2015 | 09/11/2021
20 | NAJIMUSSAHAR WAZIRI@NAIM| BAR 17/04/2013| 18/03/2015 | 14/07/2023
WAZIRI
21 | SANJEEV SACHDVA BAR 17/04/2013| 18/03/2015 | 25/12/2026
22 | VIBHU BAKHRU BAR 17/04/2013| 18/03/2015 | 01/11/2028
23 | VALLURI KAMESWAR RAO BAR 17/04/2013| 18/03/2015 | 06/08/2027
24 | SMT. DEEPA SHARMA SERVICE | 17/04/2013| 18/03/2015 | 27/05/2018
25 | ASHUTOSH KUMAR BAR 15/05/2014| 21/04/2016 | 30/09/2028| Joined on 7/1/2015
[PHC: Patna]

26 | PARKASH SINGH TEJI SERVICE | 15/12/2014| 02/06/2016 | 13/08/2018
27 | INDER SINGH MEHTA SERVICE | 15/12/2014| 02/06/2016 | 05/04/2020
28 | RAVINDRA KUMAR GAUBA SERVICE | 15/12/2014| 02/06/2016 | 03/12/2019
29 | SMT. SANGITA DHINGRASEHG/ SERVICE | 15/12/2014| 02/06/2016 | 19/06/2020
30 | ANIL KUMAR CHAWLA SERVICE -- 08/11/2016 | 19/10/2020
31 | VINOD GOEL SERVICE - 08/11/2016 | 06/08/2019
32 | CHANDER SHEKHAR SERVICE -- 08/11/2016 | 25/01/2020
33 | SMT. ANU MALHOTRA SERVICE -- 08/11/2016 | 26/11/2022
34 | YOGESH KHANNA SERVICE -- 08/11/2016 | 30/12/2023




DELHI HIGH COURT

Approved Judge Strength: 60 [Pmt.: 45 Addl.: 15]
(List of Judges arranged accordimg to date of Retiremenj

Sl. | Name of the Judge Source Date of Date of Date of
No. | S/Shri Justice Appointme | Appointment| Retirement Remarks

nt as Pmt.

as Addl. Judge

Judge
1 SMT.INDERMEET KAUR SERVICE | 14/05/2009| 12/04/2013 | 21/03/2018

KOCHHAR
2 SMT. DEEPA SHARMA SERVICE | 17/04/2013| 18/03/2015 | 27/05/2018
3 SAT PAUL GARG SERVICE | 17/10/2011| 16/10/2014 | 14/06/2018
4 PARKASH SINGH TEJI SERVICE | 15/12/2014| 02/06/2016 | 13/08/2018
5 SHRIMATI PRATIBHA RANI SERVICE | 17/10/2011| 16/10/2014 | 24/08/2018
6 ANIL KUMAR PATHAK SERVICE | 14/05/2009| 05/09/2013 | 10/07/2019
7 VINOD GOEL SERVICE - 08/11/2016 | 06/08/2019
8 SUNIL GAUR SERVICE | 11/04/2008| 11/04/2012 | 22/08/2019
9 RAVINDRA KUMAR GAUBA SERVICE | 15/12/2014| 02/06/2016 | 03/12/2019
10 | CHANDER SHEKHAR SERVICE - 08/11/2016 | 25/01/2020
11 | GURINDER SINGH SISTAII BAR 29/05/2006| 29/08/2007 | 10/03/2020
12 | INDER SINGH MEHTA SERVICE | 15/12/2014| 02/06/2016 | 05/04/2020
13 | SMT. SANGITA DHINGRASEHGA SERVICE | 15/12/2014| 02/06/2016 | 19/06/2020
14 | ANIL KUMAR CHAWLA SERVICE -- 08/11/2016 | 19/10/2020
15 | SHRIPATHI RAVINDRA BHAT BAR 16/07/2004| 20/02/2006 | 20/10/2020
16 | KUMARI GITA MITTAL BAR 16/07/2004| 20/02/2006 | 08/12/2020| ACJ w.e.f. 14.04.7
17 | VALMIKI J. MEHTA BAR 15/04/2009| 12/04/2013 | 05/06/2021
18 | JAG JIVAN RAM MIDHA BAR 11/04/2008| 06/07/2011 | 07/07/2021
19 | RAJIV SAHAI ENDLAW BAR 11/04/2008| 06/07/2011 | 12/08/2021
20 | KUMARI HIMA KOHLI BAR 29/05/2006| 29/08/2007 | 01/09/2021
21 | JAYANT NATH BAR 17/04/2013| 18/03/2015 | 09/11/2021
22 | SANJIV KHANNA BAR 24/06/2005| 20/02/2006 | 13/05/2022
23 | SMT. ANU MALHOTRA SERVICE -- 08/11/2016 | 26/11/2022
24 | MS. MUKTA GUPTA BAR 23/10/2009| 29/05/2014 | 27/06/2023
25 | NAJIMUSSAHAR WAZIRI@NAIM| BAR 17/04/2013| 18/03/2015 | 14/07/2023
WAZIRI
26 | S.MURALIDHAR BAR 29/05/2006| 29/08/2007 | 07/08/2023
27 | VIPIN SANGHI BAR 29/05/2006| 11/02/2008 | 26/10/2023
28 | YOGESH KHANNA SERVICE -- 08/11/2016 | 30/12/2023
29 | SIDDHARTH MRIDUL BAR 13/03/2008| 26/05/2009 | 21/11/2024
30 | MANMOHAN BAR 13/03/2008| 17/12/2009 | 16/12/2024
31 | SANJEEV SACHDVA BAR 17/04/2013| 18/03/2015 | 25/12/2026
32 | VALLURI KAMESWAR RAO BAR 17/04/2013| 18/03/2015 | 06/08/2027
33 | ASHUTOSH KUMAR BAR 15/05/2014| 21/04/2016 | 30/09/2028| Joined on 7/1/2015
[PHC: Patna]

34 | VIBHU BAKHRU BAR 17/04/2013| 18/03/2015 | 01/11/2028




DELHI HIGH COURT é CONT D.

BIODATA

1 Kumari Justice Gita Mittal, B.A. (Hons), LL.B.,was born on December 9, 1958. She was
enrolled as aAdvocate on July 16, 1981 apdactised in the Supreme Court of Indiad Delhi High Court

in all branches of law, except Taxatiolkhe was appointed as an Additional Judge of the Delhi Higl
Court a0 July 16, 2004nd as Brmanent Judge on February 20, 2006

2. Shri Justice Shripathi Ravindra Bhat, B.A.(Hons.) LL.B.,was born on October 21, 1958. He
was enrolled as aAdvocate on August 9, 1982 ampdactised in the Delhi High Court and the Sumpee
Court of India in Civil, Constitutional, Taxation, Labour, Service and Company matters for the last
years. His field ofspecializationis Public & Constitutional Law, Indirect Taxation, Service and Labour
Law, Banking, Consumer Law and EducationaivLaHe was appointed as an Additional Judge of the
Delhi High Court on July 16,20Ghd as a permanent Judge on February 20, 2006

3. Shri Justice Sanjiv Khanna, B. A., LL.B., was born on May 14, 1960. He was enrolled as ar
Advocate on August 8,983. He practiced in the Delhi High Court, District Courts, Delhi and occasionall
in Supreme Court of India in Civil, Constitutional, Taxation, Criminal, Arbitration, Commercial, Servic
and Compay mattersHis field of specialization is Income Tax. M&as appointed as an Additional Judge
of the Delhi High Court on June 24, 2005 and as a permanent Judge on February 20, 2006.

4, Shri Justice Gurinder Singh Sistani,B.A(Hons.), LL.B., was born on March 11, 1958. He was
enrolled as an Advocaia 1982 He practicedn the Supreme Court, Delhi High Court and Subordinate
Courts in Civil, Constitutional, Company and SeevimattersHis field of specializations Civil. He was
appointed as an Additional Judge of the DelhiH@ourt on May 29, 2006 ares Permanenitudge on
August 29, 2007.

5. Dr. Justice S. Muralidhar, B.Sc., LL.M., Ph.D., was born on August 08, 1961. He was enrolled a
an Advocate on Septembe?,11984. He practiceid the High Court and Civil Courts in Chennai, Supreme
Court of Inda and Delhi High Court in Civil, Criminal, Constitutional, Labour, Election, Arbitration,
Public Interest Litigation, Human Rights, Company, Taxation and &erwnatters. His fieldof
specialization iConstitutional, Election, PIL, Criminal and Human Rig Cases. He was appointed as an
Additional Judge of the Delhi Highatirt on May 29, 2006 and astffhanent Judge on August 29, 2007.

6. Kumari Justice Hima Kohli, M.A., LL.B., was born on September 02, 1959. She was enrolled &
an Advocate on Septemb@0, 1984. She practiceth the Delhi High Court in Civil, Constitutional,
Labour, Company and Service tieas Her field of specialization is Civil. She was appointed as an
Additional Judge of the Delhi HigBourt on May 29, 2006 and asrfhanent Judge okugust 29, 2007.

7. Shri Justice Vipin Sanghi, B.Sc., LL.B., was born on October 27, 1961. He was enrolled as a
Advocate on uly 24, 1986. He practicedh the Supreme Court of India and Delhi High Court in Civil,
Constitutional, Company, Service and Arbitoaitimatters His field of specializationis General Civil
Cases. He was appointed as an Additional Judge of the Delhi Hight 6n May 29, 2006 ands
Permanent Judge on February 11, 2008.

8. Shri Justice Siddharth Mridul, B.A(Hons.), LL.B., was born on November 22, 1962. He was
enrolled as an Advocate on Jul,21986. He practiceoh the Delhi High Court and Supreme Court in
Civil, Constitutiona] Company and Service matteksis field of specializations Civil, Constitutional and
Company matters. He was appointed as an Additional Judge of the Delhi HighoGaviarch 13, 2008
and as Brmanent Judge on May 26, 2008.

9. Shri Justice Manmdan, B.A., LL.B., was born on 17th December, 1962. He was enrolled as a
Advocatein 1987 and practiceih the High Court of Delhiand Supreme Courtin Civil, Criminal,
Constitutional, Taxation, Arbitration, Trademark and Service mattdeswasappointed as an Additional
Judge of the Delhi High Court on 13th March, 2008 and Permanent Judge on December 17, 20009.



10. Shri Justice Rajiv Sahai Endlaw,B.Sc, LLB was born on August 13, 1959 and was enrolled
as an advocate on 2@uly, 1982. He pradated in the District Courts and High Cduat Delhi in Civil
matters andspecializedin family, property and commercial disputes He was appointed as an Addition
Judge of the Delhi High Court on April 11, 2008 and as Permanent Judge on June, 2011.

11 Shri Justice Jagjival Ram Midha, B.Sc. (Hons.), LL.B was born on July 8, 1959 and was
enrolled as an Advocate on August1982. He practiceoh the High Court, Supreme Court andhert
Courtsin Civil matters ad specializedn all Civil laws. He was apppied as an Additional Judge of the
Delhi High Court on April 11, 2008 and as Permanent Judge on June, 2011.

12. Shri Justice Sunil Gaur, B.A (Hon.), M.A, LL.B was born on August 23, 1957 and was
enrolled as an Advocate in the year 1984. pricticedin the High Court of Punjab & Haryana in Civil,
Criminal and Constitutional matters asgecializedin Criminal laws. Hejoined the Higher Judicial
Savice of Delhi in March, 1995 and servedvarious capacities at different places as a Judicial Offiteer
was appointed as an Additional Judge of the Delhi High Court on April 11, 2008 and as Permanent J
on March, 2012.

13. Shri Justice Valmiki J. Mehta, B.Com (Hons), LL.B. was born on June 6, 1959. He was
enrolled as an Advocate on July 2882.He practicedn Delhi High Court and Subordinate Courts in
Civil matters in the original sid@ppellate jurisdiction and also the Writ Court.He was appointed as an
Additional Judge of the Delhi High Court on April 15, 2088 as Permanent Judge orriAp2, 2013.

14. Smt. Justice Indermeet Kaur Kochhar, B.A, LL.M, born on March 22, 1956 was enrolled
with the Bar Council of Delhi on 6February, 1984. Sharacticed befor¢he Supreme Court of India,
Delhi High Court and Tis &kzari CourtsShe joined Delhi HigherJudicial Service irt995and servedn
various capacities at different places as a Judicial Off@tes.was appointed as an Additional Judge of the
Delhi High Court on May 14, 2009 and as Permanent Judge on April 12, 2013.

15. Shri Justice Anil Kumar Pathak, B.Sc, LL.B, born on July 11, 1957 was enrolled with the
Bar Council of Delhi on September 5, 1980. ptacticedin the Supreme Court of India and thellide
High Courtin Civil, Criminal and Constitutional mattersle joinedDelhi Higher Judicial Service on 9th
March, 1995and servedn various capacities at different places as a Judicial Offitenvas appointed as
an Additional Judge of the Delhi High Court on May 14, 2009 and as Permanent Judge on Septembe
2013.

16. Ms. Justice Mukta Gupta, B. Sc. (Hons.), LL.B, born on June 28, 1961, was enrolled as a
Advocate on April 21984. She practiced the Delhi High Court and Supreme Court in civil, criminal,
constitutional, serviceral labour lawsShe was appointed as an Additional Judge of the Delhi High Coul
on October 23, 2008nd as Permanent Judge on May 29, 2014

17. Smt. Justice Pratibha Rani,B.A., LL.B., was born on 25August, 1956Joined Delhi Judicial
Service in 197%nd servedh various capacities at different places as a Judicial Offgles.was appointed
as an Additional Judge of the Delhi High Court on October 17, 20#l1las Permanent Judge on October
16, 2014.

18. Shri Justice Sat Paul Garg,B.Com., LL.B.,LL.M., born on 1% June, 1956, was enrolled as
an Advocate in'8 September1979. Hepracticedin district Courts, Bhatinda, Punjab in civil and criminal
matters.He jointed Delhi Judicial Service in the year 198%d servedn various capacities atifferent
places as a Judicial Officdle was appointed as an Additional Judge of the Delhi High Court on Octob:
17, 2011and as Permanent Judge on October 16, 2014.

19. Shri Justice Jayant Nath,B.A. LL.B., was born on 10.11.199de practiced in DelhHigh
Court, Supreme Couyrbther High Courts and various TribunatsCivil, Constitutional, Labour, Service
and Criminal. He was appointed as an Additional Judge of tha Blegh Court on April 17, 2014 and as
Permanent Judge on March 18, 2015.



20. Shri Justice Najmussahar Waziri @ Najmi Waziri, B.A., LL.B., LL.M, was born on
15.7.1961. He was enrolled as Advocate with Delhi Bar CounciV.6rl987 andpracticedin Civil,
Commercial, Constitutional, Muslim Personal Law, Excise and Entertainment Tatesational Trade,
Service, Matrimonial, Administrative Law etbefae the Supreme Court of Indiaanous High Courts,
Tribunals and other national and international Fora. He was appointed as an Additional Judge of the |
High Court on April 17, 2014nd as Permanent Judge on March 18, 2015.

21 Shri Justice Sanjeev Sachdev&enior Adwcate, B.Com and B.LHe enrolled with the Bar
Council of Delhi on 1.8.1988e practicel in Delhi High Court, Suprem€ourt in Civil, Constitutional,
Arbitration, Canmercial, Family, IPRaws He was appointed as an Additional Judge of the Delhi Higf
Court on April 17, 2014nd as Permanent Judge on March 18, 2015.

22. Shri Justice Vibhu Bakhru, B.Com., C.A., LL.B., was born om"2November, 1966. He was
enrolled as Advocate with Delhi Bar Council on 13.9.1990 g@nacticel in the Supreme Court of India,
Delhi High Court and various Tribunals/Judicial & Qudsdicialfor a in Civil, Criminal, Company and
Commercial, ConstitutionalTaxation, Service, etc. His specialization is in Company Law. He wa
appointed as an Additional Judge of the Delhi High Court on April 17, a8ti4das Permanent Judge on
March 18, 2015.

23, Shri Justice Valluri Kameshwar Rao, Senior Advocate, B.A., LIB., was born on 07.08.1965.
He was enrolled with the Bar Council of Delhi in Mart®91. Hepracticeal in the Supreme Court ohdlia,
High Court of Delhi, and Central Administrative TribunalService, Labour, Arbitration, Constitution and
Administrative Lav. He was appointed as an Additional Judge of the Delhi High Court on April 17, 201
and as Permanent Judge on March 18, 2015.

24. Smt. Justice Deepa SharmaB.Sc., LL.B., was born on 28.05.1956ined the Delhi Judiciary
as Civil Judge in Septembdr980and servedn various capacities at different places as a Judicial Officer
She was appointed as an Additional Judge of the Delhi High Court on April 17,aRdlds Permanent
Judge on March 18, 2015.

25. Shri Justice Ashutosh Kumar,B.A. (hons.), LL.B., was born on October 1, 1966. He enrolled
as an advoda on July 9, 1991 angractical in Patna High Court from 1991 and his field of specialization
is criminal matters. He was appointed as an Additional Judge of the Patna High €Mey 45, 2014.

Transferred to Delhi High Court on January 07, 2015 and appointed as Permanent Judge on April 21, 2

26. Shri Justice Parkash Singh Teji, M.A., LL.B, born on 14.08.19% Jined the Delhi Judicial
Service on  March 1995and servedn various capacities at different places as a Judicial Offitewas
appointment as Additional Judge of the Delhi High Court on 15.12.20d4as Permanent Judge on June
02, 2016.

27. Shri Justice Inder Singh Mehta, B.A., LL.B, born on 06.04.19580ihed the Delhi Judicial
Service on 18 March 1995and servedh various capacities at different places as a Judicial Offitemwas
appointed as Additional Judge of the Delhi High Court on 15.12.26i4as Permanent Judge on June 02,
2016.

28. Shri Justice Ravindra Kumar Gauba B.A., LL.B, born on 04.12.195 Dined the Delhi
Judicial Service on ™August, 1982and servedn various capacities at different places as a Judicia
Officer. He wasappointed as Additional Judge of the Delhi High Courtléril2.2014and as Permanent
Judge on June 02, 2016.

29. Smt. Justice Sangita Dhingra Sehgal,M.A., LL.M, born on 20.06.1958.ained the Delhi
Judicial Service on 26.07.198Hd servedh various capacities at different places as a Judicial Offgtex
was appointed as Additional Judge of Behi High Court on 15.12.2014 and as Permanent Judge on Jut
02, 2016.



30. Shri Justice Anil Kumar Chawla, B.Sc., LL.B, born on 20.10.1958ided the Delhi Judicial
Service on 21.04.1993@nd servedn various capacities at different places as a Judicial Offlderwas
appointed as Permanent Judge of the Delhi High Court on November 08, 2016.

31 Shri Justice Vinod Goel, B.Com(P)., LL.B, Post Graduate Diploma lilabour laws born on
07.08.1957. dinedthe Delhi Judicial Service on 31.12.198id servedn various capacities at different
places as a Judicial Officafle wasappointed as Permanent Judge of the Delhi High Court on Novembi
08, 2016.

32. Shri Justice Chander Shekhar,B.Com., LL.B, born or26.01.1958 Joined the Delhi Judicial
Service on 26.05.2008nd servedn various capacities at different places as a Judicial Offiderwas
appointed as Permanent Judge of the Delhi High Court on November 08, 2016.

33. Smt. Justice Anu Malhotra, B.Sc., Advanced diploma in Frenclvas born on 27.11.1960.
Joined the Delhi Judicial Service on 26.07.198% servedn various capacities at different places as a
Judicial Officer She was appointed as Permanent Judge d¢he High Court on November 08, 2016.

34. Shri Justice Yogesh Khanna, B.Com., LL.B, was born on 31.12.1961oided the Delhi
Judicial Service on 26.05.20@M0d servedn various capacities at different places as a Judicial Offiter
was appointeds Permanent Judge of the Delhi High Court on November 08, 2016.



GAUHATI HIGH COURT

Approved Judge Strength: 24 [Pmt.: 18 Addl.: 6]

(List of Judges arranged according to date of initial appointment)

Sl. | Name of the Judge Source of Date of Date of Date of

No. | S/Shri Justice Recruitment | Appointment| Appointment| Retirement Remarks
as Addl. as Pmt.
Judge Judge

1 AJIT SINGH BAR 01/04/2002 | 21/03/2003 | 05/09/2018| CJ w.e.f.05/03(6

[PHC: M.P.]

2 HRISHIKESH ROY BAR 12/10/2006 | 15/07/2008 | 31/05/2022

3 ARUP KUMAR GOSWAMI BAR 24/01/2011 | 07/11/2012 | 10/03/2023

4 UJJAL BHUYAN BAR 17/10/2011 | 16/10/2013 | 01/08/2026

5 MANOJIT BHUYAN BAR 07/01/2015 | 03/01/2017 | 04/02/2021

6 MICHAEL ZOTHANKHUMA BAR 07/01/2015 | 03/01/2017 | 22/10/2027

7 SUMAN SHYAM BAR 07/01/2015 | 03/01/2017 | 11/06/2031




GAUHATI HI GH OQTDRTEéC
Additional Judges
SI. | Name of Additional Judge Date of Source Date of Date of Remarks
No. | S/Shri Justice Birth of initial expiry of
Recruit- | appointment | present term
ment
1 LANUSUNGKUM JAMIR 01/03/1964| BAR 22/05/2013 | 21/05/2017
2. MANASH RANJAN PATHAK 28/08/1965| BAR 22/05/2013 | 21/05/2017
3 PARAN KUMAR PHUKAN 29/10/1955| SERVIC | 07/01/2015 | 28/10/2017
E
4 SMT. RUMI KUMARI PHUKAN | 01/07/1960| SERVIC | 07/01/2015 | 06/01/2018
E
5 SONGKHUPCHUNG SERTO 01/03/1961| SERVICE| 14/03/2016 | 13/03/2018 | Joined on 03/10/16
[PHC: MANIPUR]
6 ACHINTYA MALLA BUJOR | 15/12/1961| BAR 15/11/2016 | 14/11/2018
BARUA
7 KALYAN RAI SURANA 13/12/1965| BAR 15/11/2016 | 14/11/2018
8 PRASANTA KUMAR DEKA 05/11/1959| BAR 15/11/2016 | 14/11/2018
9 NELSON SAILO 09/10/1968| BAR 15/11/2016 | 14/11/2018
10 | AJIT BORTHAKUR 01/12/1961| SERVICE| 15/11/2016 | 14/11/2018




GAUHATI HIGH COURT

Approved Judge Strength: 24 [Pmt.: 18 Addl.: 6]
(List of Judges arranged accorglito date of Retirement

SI. | Name of the Judge Source of Date of Date of Date of

No. | S/Shri Justice Recruitment | Appointment| Appointment| Retirement Remarks
as Addl. as Pmt.
Judge Judge

1 AJIT SINGH BAR 01/04/2002 | 21/03/2003 | 05/09/2018| CJ w.e.f.05/03/16

[PHC: M.P.]

2 MANOJIT BHUYAN BAR 07/01/2015 | 03/01/2017 | 04/02/2021

3 HRISHIKESH ROY BAR 12/10/2006 | 15/07/2008 | 31/05/2022

4 ARUP KUMAR GOSWAMI BAR 24/01/2011 | 07/11/2012 | 10/03/2023

5 UJJAL BHUYAN BAR 17/10/2011 | 16/10/2013 | 01/08/2026

6 MICHAEL ZOTHANKHUMA BAR 07/01/2015 | 03/01/2017 | 22/10/2027

7 SUMAN SHYAM BAR 07/01/2015 | 03/01/2017 | 11/06/2031




GAUHATI HIGH COURT € CONTD

BIODATA

1.  Shri Justice Ajit Singh, B.Sc., LL.Bwas born on September 6, 1956. He was enrolled as a
Advocate on October 18, 1979 apdactised at the District Court, Jabalpur and High Court of
Madhya Pradesh in CivilCriminal, Constitutional, ServiceElection Laws etc. His field of
specializationis in Constiutional Law, ElectionPanchayats and Criminal Lawde was appointed as
an Additional Judge of the Madhya PradesghHCourt on April 1, 2002 and agfnanentiudge on
March 21, 2003. He was transferred to Rajasthan High @auvtarch 19, 2015 and servad Acting
Chief Justice of the Rajasthan High Court on August 23, 20&5vas appointed as Chief Justice of
Gauhati High Court on March 05, 2016.

2. Shri Justice Hrishikesh Roy,B.A.(Hons.), LL.B., was born on February 01, 1960. He was
enrolled as an Advocate on 05.08.1982. He practiced in the Supreme Court of India, Delhi High C
and Gauhati High Courin Constitutional, Service, Administrative, Compai@iyil, Criminal and
Central Excise matterslis field of specializatioris Company, Constitutional and Service matters. He
was appointed as an Additional Judge of the Gauhati High Court on October 12, 2088 anc
Permanendudge on July 15, 2008.

3. Shri Justice Arup Kumar Goswami, B.A (Hons.), LL.B was born on March 11, 1961 and was
enrolled as an Advocate on 16.8.1985. He practised in Gadlgdt Courtin Civil, Criminal,
Constitutional and Service matters. He was appointed as an Additional Judge Gauhati High
Court on January 24, 2011 and as Permanent Judge November 7, 2012.

4.  Shri Justice Ujjal Bhuyan, B.A., LL.M was born on August 2, 1964 and was enrolled as ar
Advocate on 20.03.1991. Hacticedn Gauhati High Court @rincipal Seat at Gvahatiin Service
Contractual, Settlement matters, Income Tax, Criminal, Civil and labour mattevgas appointed as
an Additional Judge of the Gauhati High Court on October 17, 2011 and as Permanent Judg
October 16, 2013.

5.  Shri Justice Manojit Bhuyan, M.A., LL.B., was born on 05.02.1959. He was eradllas
Advocate on 16.09.1987 amdacticed in the Gaati High Court and its Benchas Civil, Criminal,
Constitutional, Taxation, Labour, Company, Service etc. He was appointed as an AdditigeabfJud
Gauhati High Court on 07.2015 and as Permanent Judge on January 03, 2017.

6.  Shri Justice Michael Zothankhuma, B.A., LL.B., was born on 23.10.1965. He was enrodisd
an Advocate on 20.05.1993 and practiced in Gaaihati High CourtDelhi High Court, Supreme
Courtand Tribunals irCivil, Criminal, Constitutional, Taxation, Labour, Company, Service ld&c.
was appointed as an Additional Judge of Gauhati High Court on Q@XBland as Permanent Judge
on January 03, 2017.

7.  Shri Justice Suman Shyam,B.Sc., LL.B. was born on 12.06.1969. He was entblhs
Advocate on 12.09.1997 amdacticed before the High Court of Gauhetd itsBenches at Itaagar,
Aizwal and Shillong inCivil, Criminal, Constitutional, Taxation, Labour, Compa®grvice Matters.
He was appointed as an Additional Judge of Gauhati High Court on 2016land as Permanent
Judge on January 03, 2017.



GAUHATI HI GH ©OQIDRTEéC
Additional Judges

1.  Shri Justice Lanusungkum Jamir, B.A. (Hons.), LL.B was born on*March, 1964 and was
enrolled 8 an Advocate on 12.09.1989 amitactised in Gauhati High Court at Kohima Bench in
Civil, Criminal, Constitutimal and Service matters He was appointed as Additional Advocate
General, Nagaland from March, 20@%9 was apointed as an Additional Judge of the Gauhati High
Court on May 22, 2013

2. Shri Justice Manash Ranjan Pathak,B.A., LL.B., was born on 28 August, 1965 was
enrolled as an Advocate on 12.11.1990 anakticed in Gauhati High Court in CiviGonstitutional,
Labour serwie and Criminal matter¢de was appointed as an Additional Judge of the Gauhati Higl
Court on May 22, 2013.

3. Shri Justice Paran Kumar Phukan, B.Sc., LL.B., was born on 29.10.1955. He joined the
State Judicial Service on 27.0886and servedn various capacities at different places as a Judicial
Officer. He was appointed as an Additional Judge of Gauhati High Court on 07.01.2015.

4.  Smt. Justice Rumi Kumari Phukan, B.A., LL.B., was born on 01.07.1960. She joined the
State Judicial Service on 01.12.198&] servedn various capacities at different places as a Judicial
Officer. She was appointed as an Additional Judge of Gauhati High Court on 07.01.2015.

5.  Shri Justice Songkhupchung SertoB.A., LL.B., born on # March, 1961. He enrolled as an
Advocate on 20 February, 1986 and practiced in Criminal and Civil Courts in Manipur and Gauhe
High Court at Imphal Bench in criminal, civil and service matters. lhegbin the Manipur Judicial
Service on 18 May, 1992and servedh various capacities at different places as a Judicial Offiter.
was appointed as an Additionald@ye of Manipur High Court 04" March, 2016 Transferred to
Gauhati High Court on Octelp 03, 2016.

6.  Shri Justice Achintya Malla Bujor Barua, B.A., M.A., LL.B., born on 15.12.1961 was
enrolled as an Advocate on 06.09.1988. He practiced before the Principal Seahati High Court
in Constitutional, service and contractual matters and also civil and criminal mateeraas
appointed a an Additional Judge of Gauhéatigh Courton November 15, 2016.

7. Shri Justice Kalyan Rai Surana, B.Com., LL.B., born on 13.12.1965 was enedll as
Advocate on 14.08.199He practicedbefore the High Courdf Gauhati, CAT,CBI Courts, Debts
Recovery Appellate Tribunal, in Civil side in both Revision and Appellate Jurisdictior
Constitutional, contractual, labour, service matters, educatiormsafrbitration matters, Company
Petitions, Appeals, Revisions and Bail matters, Tax , Excise, Revenusranatection cases. His
field specialisation is in Civil and Criminal mattetde was appointedsaan Additional Judge of
GauhatiHigh Courton November 15, 2016.

8.  Shri Justice Prasanta Kumar Deka, B.E., LL.B., born on 05.11.1959 was enrolled as
Advocateon 19.01.1996 angdracticed both Civil and Criminaldtirts of Lower Judiciary at Gauhati
High Court. His field of specialisation is Civil Matters.He was appointedsaan Additional Judge of
GauhatiHigh Courton November 15, 2016.

9.  Shri Justice Nelson Sailo,B.A., LL.B., born on 09.10.1968 was enrolled as Advocate on
21.031996 and practicetifore the High Court of Gauhati and various ceurt Aizawal.He was
appointed a an Additional Judge of Gauhétigh Courton November 15, 2016.

10. Shri Justice Ajit Borthakur, M.A., LL.B., was born on 01.12.1961. He joined the State
Judicial Service on 03.12.198#d servedn various capacities alifferent places as a Judicial
Officer. He was appointedsaan Additional Judge of Gauhéatigh Courton November 15, 2016.



GUJARAT HIGH COURT

Approved Judge Strength: 52 [Pmt.: 39 Addl.: 13]
(List of Judges arranged according to date of initiabppointment)

Sl. | Name of the Judge Source of | Date of Date of Date of
No | S/Shri Justice Recruit- Appointment | Appointment| Retirement Remarks
ment as as
Addl. Judge Pmt. Judge
1 R. SUBHASH REDDY BAR 02/12/2002 24/06/2004 | 04/01/2019| CJ w.e.f. 13/02/16
[PHC: T & A.P]
2 M. R. SHAH BAR 07/03/2004 22/06/2005 | 15/05/2020
3 AKIL ABDULHAMID KURE SHI | BAR 07/03/2004 12/08/2005 | 06/03/2022
4 A.S. DAVE BAR 08/10/2004 25/09/2006 | 04/12/2019
5 S.R.BRAHMBHATT BAR 08/10/2004 09/08/2007 | 20/02/2020
6 SMT.H.N.DEVANI BAR 08/10/2004 09/08/2007 | 26/03/2020
7 SMT.ABHILASHA KUMARI BAR 02/12/2005 25/09/2006 | 22/02/2018| Joined 09/01/2006
[PHC: H.P]
8 MOHINDER PAL [P] SERVICE | 08/10/2007 | 14/05/2008 | 29/12/2018| Joined 30/12/2011
[PHC: P & H]
9 K. M. THAKER BAR 21/11/2007 21/05/2009 | 16/09/2019
Z. K. SAIYED SERVICE | 21/11/2007 | 21/05/2009 | 12/04/2018
10
RAJESH HARIVADAN SHWKLA | SERVICE | 21/11/2007 21/05/2009 | 26/12/2018
11
12 | RASHMIN MANHARBHAI BAR 17/02/2011 28/01/2013 | 11/01/2023
CHHAYA
13 | JAMSHED BURJOR PARDIWALA BAR 17/02/2011 28/01/2013 | 11/08/2027
14 | MISS BELA MANDHURYA SERVICE | 17/02/2011 06/02/2013 | 09/06/2022
TRIVEDI
15 | PRADIPKUMAR PREMSHANKER SERVICE | 17/02/2011 31/01/2013 | 05/09/2018
BHATT
16 | MISS SONIA GIRIDHAR GOKANI| SERVICE | 17/02/2011 28/01/2013 | 25/02/2023
17 | CHANDRAKANT LALJIBHAI BAR 21/11/2011 06/09/2013 | 16/03/2019
SONI
18 | ASHISH JITENDRA DESAI BAR 21/11/2011 06/09/2013 | 04/07/2024
19 | NILAY VIPINCHANDRA BAR 21/11/2011 06/09/2013 | 22/03/2027
ANJARIA
20 | PARESHRAVISHANKER BAR 21/11/2011 06/09/2013 | 13/12/2022
UPADHYAY
21 | SUBODHKUMAR SERVICE | 12/11/2012 10/07/2014 | 01/02/2019
GUNVANTLAL SHAH
22 | SATISH HEMCHANDRA VORA | SERVICE | 12/11/2012 10/07/2014 | 29/05/2023
23 | GHANSHYAM RAGHUMAL SERVICE | 12/11/2012 10/07/2014 | 24/11/2023
UDHWANI
24 | ABDULLAH GULAMAHMED SERVICE | 04/05/2013 01/04/2015 | 22/04/2022
URAIZEE
25 | VIPUL MANUBHAI PANCHOLI | BAR 01/10/2014 10/06/2016 | 27/05/2030




GUJARAT HIGH COURT é CONT D

ADDITIONAL JUDGES

Sl. Name of Additional Judge Date of Source of Date of initial| Date of expiry
No. | S/Shri Justice Birth Recruitment | appointment | of present
term

1 RATILAL PARSHOTTAMBHAI 01/06/1959| SERVICE 04/05/2013 | 03/05/2018
DHOLARIA

2 ASHUTOSH JAYANTILAL | 14/01/1962| BAR 06/04/2016 | 05/04/2018
SHASTRI

3 BIREN ANIRUDDH VAISHNAV 22/05/1963| BAR 06/04/2016 | 05/04/2018

4 ALPESH YESHVANT KOG.E 16/07/1969| BAR 06/04/2016 | 05/04/2018

5 ARVINDSINGH ISHWARSINGH | 31/08/1969| BAR 06/04/2016 | 05/04/2018
SUPEHIA

6 BIPINKUMAR 26/05/1960| SERVICE 06/04/2016 | 05/04/2018

NAVALCHANDBHAI KARIA




GUJARAT HIGH COURT

Approved Judge Strength: 52 [Pmt.: 39 Addl.: 13]
(List of Judges arranged accordimg to date of Retiremenj

Sl. | Name of the Judge Source of | Date of Date of Date of
No | S/Shri Justice Recruit- Appointment | Appointment| Retirement Remarks
ment as as
Addl. Judge Pmt. Judge
1 SMT.ABHILASHA KUMARI BAR 02/12/2005 25/09/2006 | 22/02/2018| Joined 09/01/2006
[PHC: H.P.]
2 Z. K. SAIYED SERVICE | 21/11/2007 21/05/2009 | 12/04/2018
3 PRADIPKUMAR PREMSHANKER SERVICE | 17/02/2011 31/01/2013 | 05/09/2018
BHATT
4 RAJESH HARIVADAN SHWKLA | SERVICE | 21/11/2007 21/05/2009 | 26/12/2018
5 MOHINDER PAL [P] SERVICE | 08/10/2007 14/05/2008 | 29/12/2018| Joined 30/12/2011
[PHC: P & H]
6 R. SUBHASH REDDY BAR 02/12/2002 24/06/2004 | 04/01/2019| CJ w.e.f. 13/02/16
[PHC: T & A.P.]
7 SUBODHKUMAR SERVICE | 12/11/2012 10/07/2014 | 01/02/2019
GUNVANTLAL SHAH
8 CHANDRAKANT LALJIBHAI BAR 21/11/2011 06/09/2013 | 16/03/2019
SONI
9 K. M. THAKER BAR 21/11/2007 21/05/2009 | 16/09/2019
0 A.S. DAVE BAR 08/10/2004 25/09/2006 | 04/12/2019
1
S.R.BRAHMBHATT BAR 08/10/2004 09/08/2007 | 20/02/2020
11
12 | SMT.H.N.DEVANI BAR 08/10/2004 09/08/2007 | 26/03/2020
13 | M. R. SHAH BAR 07/03/2004 22/06/2005 | 15/05/2020
14 | AKIL ABDULHAMID KURE SHI BAR 07/03/2004 12/08/2005 | 06/03/2022
15 | ABDULLAH GULAMAHMED SERVICE | 04/05/2013 01/04/2015 | 22/04/2022
URAIZEE
16 | MISS BELA MANDHURYA SERVICE | 17/02/2011 06/02/2013 | 09/06/2022
TRIVEDI
17 | PARESH RAVISHANKER BAR 21/11/2011 06/09/2013 | 13/12/2022
UPADHYAY
18 | RASHMIN MANHARBHAI BAR 17/02/2011 28/01/2013 | 11/01/2023
CHHAYA
19 | MISS SONIA GIRIDHAR GOKANI| SERVICE | 17/02/2011 28/01/2013 | 25/02/2023
20 | SATISH HEMCHANDRA VORA | SERVICE | 12/11/2012 10/07/2014 | 29/05/2023
21 | GHANSHYAM RAGHUMAL SERVICE | 12/11/2012 10/07/2014 | 24/11/2023
UDHWANI
22 | ASHISH JITENDRA DESAI BAR 21/11/2011 06/09/2013 | 04/07/2024
23 | NILAY VIPINCHANDRA BAR 21/11/2011 06/09/2013 | 22/03/2027
ANJARIA
24 | JAMSHED BURJORPARDIWALA | BAR 17/02/2011 28/01/2013 | 11/08/2027
25 | VIPUL MANUBHAI PANCHOLI BAR 01/10/2014 10/06/2016 | 27/05/2030




GUJARAT HIGH COURT é CONT D

BIODATA

1. Shri Justice Ramayyagari Subhash ReddyB.Sc., LL.B.,was born on January 5, 1957. He
was enrolled as andvocate on October 30, 1980 guacticedat Tribunals, CivilCourts and Andhra
Pradesh High Gurt including before the Supreme Court in Civil, Criminal, Constitutional, Revenue
Taxation, Labour, Compgnand Service matters in both original and appellate. dilie field of
specialization ign Constitutional Law. He was appointed as an Additional Judge of the Andhi
Pradesh High Court on DecemberR02. He was appointed asrmanent Judge on June 2004.

He was appointed as Chief Justice of Gujarat High Court on February 13, 2016.

2. Shri Justice Mukesh Rasikbhai ShahB.Sc., LL.Bwas bornon May 16, 1958. He was
enrolled as an dvocate on 19th July, 1982 and practiéedhe Gujarat High Courand Central
Administrative Tribunal in Civil, Criminal, Constitutional, Taxation, Labour, Service and Compan
matters andspecializedin land, constitutional, Education, Excise, Custom matters. He wa
appointed as an Additional Judge of the Gujarat Higlurt on Mach 7, 2004 and appointed as
Permanent Judge on June 22, 2005.

3. Shri Justice Akil Abdul Hamid Kureshi, B.Sc. (Mathematics), LL.B.was born on
March 7, 1960. He joinedehBar in July, 1983 and practicedthe Gujarat High Coutit Service,
Land Acquisiion cases, criminal mattersnaters pertaining to Passports aid various fields
including Special Civil Applications, Service and Nservice and Criminal matters. He was
appointed as an Additional Judge of the Gujarat High CamirMarch 7, 2004 and appointed as a
Permanent Judge on August 12, 2005.

4. Shri Justice Anantkumar Surendraray Dave, B.Com., LL.Bwas born on the December
5, 1957. He was enrolled as an Advocate dhBécember, 1984 angracticedin the Gujarat High
Court in Civil, Criminal, Service, constitutional, Labour matters apdcializedin writ petitions
matters. He was appointed as an Additional Judge of the Gujarat High Court on October 08, 2(
and appointed as a permanent Judg8eptember 25, 2006.

5. Shri Justice ShaileshRamanlal Brahmbhatt, B.A., LL.B. was born on February 21, 1958.
He was enrolled as an Advocate orf"3December, 1984 anpracticedat the Gujarat High Court,
Central Administrative Tribunal, Ahmedabad, Civil, Constitutional, Labour and Company Law and
specializedin Service and Labour Law and Major Port related Acts. He was appointed as
Additional Judge of the Gujarat High Court on October 08, 2004 and appointed as a permanent J
on August 9, 2007.

6. Smt. Justice Harsha Nathalal DevaniM.Sc., LL.B. was born on the March 27, 1958.
She was enrolled as an Advocate off 10ly, 1992 angbracticedin the Gujarat High Court iivil,
Criminal, Constitutional, Taxation Labour and Company Law, Service &te was appointed as an
Additional Judge of the Gujarat High Court on O&ob8, 2004 and appointed asrfPanent Judge
on August 9, 2007.

7. Smt. Justice Abhilasha Kumari, B.A, LL.B, was born on February 23, 1956. She was
enrolled as an Adbcate on March 26, 1984 ammiacticedin the Himachal Pradesh High Court,
Central and State Administrative Tribunals and CamsuForumin Civil, Criminal, Constitutional,
Company, Service, Labour, Camser and Insurance matters aspkcializedn Constitutional law,
Administrative law and Service Law. She was appointed as an Additional Judge of the Himac
Pradesh High Coudn Decembe2, 2005. Tansferred to the Gujarat High Court on January 9, 2006
Appointed as €rmanent Judge on September 25, 2006.



8. Shri Justice Mohinder Pal,B.A., LL.B., was born on December 30, 19%& was enrolled

as an advocate on ©8une, 1982 angracticedat Punjab and Haryana High Court in civil and
service matters. He joined Judicial Service of Punjab in 1995sanckdin various capacities at
different places as a Judicial Officdde was appointed as an Additional Judge of the Punjab &
Haryara High Court on October 8, 200&hd asPermanentJudge on May 14, 2008. He was
transferred to Gujarat High Court on December 30, 2011.

9. Shri Justice Kartikeya Madhusudan Thaker, B.Com., LL.B., M.L.W. was born on 17
September, 1957. He was enrolled as an Advocate on December 4, 1982. He started his practice
the Labour and Industrial Courts and Tribunals in 1983 and subsequently shifted to Gujarat F
Court in 1986and practicedin Civil, Constitutional, LabourCompany and Service matters. He
specializedn Labour, Company and Arbitration Laws. He was appointed as an Additional Judge
the Gujarat High Court oNovember 21, 2007 and asrfanent Judge on May 21, 2009.

10. Shri Justice Zahiruddin Khairuddin Saiyed B.A., LL.B. was born on 18 April, 1956.

He was enrolled as an Advocate on February 19, 1981. He practiced in AhmedabadrOGivit
and Criminal matterandspecializedn Civil and Criminal matters. He joined the Judicial Service
on 11.071994 and servedin various capacities at different places as a Judicial Offiderwas
appointed as an Additional Judge of the Gujarat High Coulawember 21, 2007 and Bermanent
Judge on May 21, 20089.

11 Shri Justice Rajesh HarivadanShukla, B.Com., LL.B.was born on 27December, 1956.
He was enrolled as an Advocate in November, 1981prheticedn the Gujarat High Court in Civil,
Constitutional, Company and Service matters from 1981 to 1994. He joined the judicial service
11.07.1994nd servedn various capacities at different places as a Judicial Offitervas appointed
as an Additional Judge of the Gujarat High CourfNmvember 21, 2007 and as Permankrtige on
May 5, 2009.

12. Shri Justice Rashmin Manharbhai ChhayaB.Com.,LL.B., born on 1% January, 1961,
was enrolled as an Advocate on"2Bily, 1984. He started his practiceHigh Court of Gujarain
Civil, Constitutional, Labour, Service, Criminal ahttirect Taxes matters argpecializedn Land
Laws, Land Acquisitio Matters, Town Planning Act and Trade Mark Act. He was appointed as &
Additional Judge of the Gujarat High Court on February 17, 2011 and as Permanent Judge on Jal
28, 2013.

13. Shri Justice Jamshed Burjor Pardiwala, B.A., LL.B., born on 1% August 1965, was
enrolled as an Advocate on"18lovemter, 1988 and practiceid High Court of Gujarain Civil,
Criminal, Constitdional and Service matters. He was appointed as an Additional Judge of t
Gujarat High Court on February 17, 2011 and as Peentaludge on January 28, 2013.

14. Ms. Justice Bela Madhurya Trivedi, B.Com., LL.B., born on 10 June 1960, was enrolled
as an Advocate on 18 September 1983. She practiced in civil, criminal and constitutional matter
Gujarat High Court, Ahmedabad argpecialized in civil and constitutional matters. She was
appointed as Judge, City Civil & Sessions Court, Ahmedabad on 10 Julyat@98rvedin various
capacities at different places as a Judicial Offi&&e was appointed as an Additional Judge of the
Gujarat High Court on February 17, 2011 and transferred to Rajasthan High Court on June 26, z
and Permanent Judge on February 06, 2R&Batriated to Gujarat High Court on February 09, 2016.



15. Shri Justice Pradipkumar Premshanker Bhatt, B.A., LL.B., wasborn on 6th September,
1956. He was enrolled as an Advocate with the Bar Council of Gujarat and started practice in
High Court of Gujaat in 1984 inConstitutional Law, Service Law, Civil as well as Criminal Law.
Joined the judiciary ad appointed as Judge, City Civil and Sessions Court on 10th July,ah@95
servedin various capacities at different places as a Judicial Offider.was appointechs an
Additional Judg of the Gujarat High Coudn 17th February 2011 and transferrecaasAdditional
Judge ofthe JharkhandHigh Courton 27thJune, 2011 and asfnanent Judgen 31st January,
2013.Repatriated to Gujarat High Court on February 11, 2016.

16. Ms. Justice Sonia Giridhar Gokani, B.Sc.(Microbiology), LL.B.(Taxation), L.L.M.
(CommercialLaw), born on 26 February 1961 ands enrolled as an Advocate on 13 December
1987. Shepracticedin civil, criminal, revenue / taxation and labour matters amdagar district,
Gujarat Courtand Tribunals at Jamnagar. She was appointed as Judge, City Civil & Segsions C
Ahmedabad on 10 Jul$995 and servedin various capacities at different places as a Judicial
Officer.She was appointed as an Additional Judge of the Gujarat High Co&etbonary 17, 2011
and as Permanent Judge on January 28, 2013.

17. Shri Justice Chandrakant Laljibhai Soni, B.Com., LL.B., born on 17 March, 1957. He
was enrolled as an Advocate orf"UBecemler, 1984and practicedat the High Courbf Guijaratin
civil, criminal, constitutional, labour, company and service matters. He was appointed as
Additional Judge of the Gujarat High Court on November 21, 2011 and as Permanent Judge
September 06, 2013.

18. Shri Justice Ashish Jitendra DesaiB.A., LL.B., born on 08 July, 1962, was enrolled as
an Advocate on 27November, 1985 angracticedin the City Cinl & Sessions Court, Ahmedabad,
High Court of Gujaratin civil, criminal, constitutional and service matters. He was appointed as &
Additional Judge of the Gujarat High Court on November 21, 2011 and as Permanent Judge
September 06, 2013.

109. Shri Justice Nilay Vipinchandra Anjaria, B.Com., LL.M., born on 28 March, 1965, was
enrolled as an Advocate on ®3uly, 1988and practicedn the High Cout of Gujaratin civil,
constitutional, companyalv, labour and service matters aspkcializedin civil and constitutional
matters. He was appointed as an Additional Judge of the Gujarat High Court on November 21, 2(
and as Permanentdge on September 06, 2013.

20. Shri Justice Paresh Ravishanker UpadhyayB.Com., LL.B., born on 14 December,
1960, was enrolled as an Advocate ofi“2Rnuary, 1996 and practicéd service, constitutional,
labour, civil and criminal matters before theA(., Ahmedabad Bench, the Gujarat High Court and
the Supreme Qurt of India. His field of specialization is service matters. He was appointed as an
Additional Judge of the Garat High Court on November 21, 2011 and as Permanent Judge
September 06, 2013.

21 Shri Justice Subodhkumar Gunvantlal ShahB.Sc. (Microbiology), LL.M. (Constitutional

& Labour), born on 2nd February, 1957, was enrolled as an Advocate in Deceg@ier He
practised aHigh Court of Gujarat in civil, criminal, labour and revenue matters. He specialized
civil and criminal mattersin March, 1997, was directly appointed as a Judge of the City Civil &
Sessions Court, Ahmadabaddservedin variouscapacities at different places as a Judicial Officer.
He was appointed as an Additional Judge of the Gujarat High Court on November 12, 2012 an
Permanent Judge on July 10, 2014.



22, Shri Justice Satish Hemchandra Vora B.Com., LL.B., born on 30 May, 1961, was
enrolled as an Advocate on 19th February, 1987 practised at District & Sessions Court, Kachchh
at Bhujandspecialized in civil lawJoinedas Judge, City Civil Court, Ahmedabad on 17th February
1997andservedn various capacitieat different places as a Judicial Officele was appointed as an
Additional Judge of the Gujarat High Court on November 12, 2012 and as Permanent Judge on
10, 2014.

23, Shri Justice Ghanshyam Raghumal UdhwaniB.Com., LL.B., born on 25 November,
1961, was enrolled as an Advocate in Jut@g87. He practisedéh civil, criminal, constitutional,
company, labour and service law. He specialized in constitutional and administrative laws. Appoir
as Judge at City CiviCourt, Ahmedabad on 122.1997andservedin various capacities at different
places as a Judicial Officdre was appointed as an Additional Judge of the Gujarat High Court o
November 12, 2012 and as Permanent Judge on July 10, 2014.

24, Shri Justice Abdullah Gulamahmed Uraizee, was born on 23rd April 1960. He was
enrolled as an Adwate on 3rd August 1983 and practicedhe High Court of Gujarat arttie City
Civil Court, AhmedabadJoined JudiciaBervice in Februar997 as Direct Reuit in the cadre of
District Judgeand servedin various capacities at different places as a Judicial Offiderwas
appointed as an Additional Judge of the &af High Court on May 04, 2013 and as Permanent Judg
on April 01, 2015.

25. Shri Justice Vipul Manubhai Pancholi, B.Sc. (Electronics) and LL.M., was born on
28.5.1968. He was enrolled as an Advooate8.9.1991 and practicead Gujarat HighCourt in
Criminal, Civil ard Constitutional matterdde was appointed as an Additional Judge of the 1Guja
High Caurt on01%t October, 2014 and as Permanent Judge on June 10, 2016.



GUJARAT HI GH COURT

ADDITIONAL JUDGES

1. Shri Justice Ratilal Parshottambhai Dholaria, was born on 1st June 1959. He was
enrolled asan Advocate on28.7.1984 and practicesh the Courts in Amreli Districtin Civil,
Criminal, Revenue, Labour and Service matters and specialized in Civil and Revenue Heattais
initially appointed as Assistaristrict Judge on 10.4.199@nd servedin various capacities at
different places as a Judicial Officéte was appointed as an Additional Judge of the Gujarat Higl
Court on May 04, 2013.

2. Shri Justice Ashutosh Jayantilal Shastri,B.Com., LL.B., was born on 4January 1962.
Joined the High Court of Garat as an Advocate from November, 128l practisedin the Gujarat
High Court from November 1985 in various branches like civil, constitutional, labour, servic
criminal, company, etdde was appointed as an Additional Judge of the Gujarat High ©awkpril

06, 2016.

3. Shri Justice Biren Aniruddh Vaishnav, B.A., LL.B., was born on 2¢ May, 1963.
Enrolled as an Advocate with bar Council of Gujarat on 07.09.a88practisedn the Gujarat High
Court in all the braches of law like civil, constitutional, labour, service, environmental law, etc. F
field of specialization is labour and service mattelswas appointed as an Additional Judge of the
Gujarat High Court oi\pril 06, 2016.

4, Shri Justice Alpesh YeshvanKogje, B.Sc., LL.B., was born on ¥6July 1969 Joined the
Bar and started legal practice in 1988d practicedin the Gujarat High Court in criminal, civil,
constitutional, service, labour, company, indirect taxes, ldcwas appointed as an Additional Judge
of the Gujarat High Court oApril 06, 2016.

5. Shri Justice Arvindsingh Ishwarsingh Supehia, B.A., LL.M., was born on 3% August,
1969.Enrolled as an Advocate in 19@Bdpractical in the Gujarat High Court in service, labour and
criminal matters. His field of specialization is in service and labour lal@snvas appointed as an
Additional Judge of th&ujarat High Court oi\pril 06, 2016.

6. Shri Justice Bipinkumar Navalchandbhai Karia, B.A., LL.B., was born on 26 May,
1960. He was enrolled as advocate on 23.8.1984 and practis¢dRajkotDistrict. Entered judicial
service as an Assistant Judgd-ebruary, 199andservedin various capacities at different places as
a Judicial OfficerHe was appointed as an Additional Judge of the Gujarat High CoukipahO06,
2016.



HIMACHAL PRADESH HIG H COURT

Approved Judge Strength: IBmt.:10 Addl.: 03 ]
(List of Judges arranged according to date of initial appointment)

SI. | Name of the Judge Source of | Date of Date of Date of
No. | S/Shri Justice Recruit- Appointment Appointment | Retirement Remarks
ment as Addl. Judge | as Pmt. Judge
1 SANJAY KAROL BAR - 08/03/2007 22/08/2023| ACJ 25/04/2017
2 DHARAM CHAND SERVICE | 21/01/2012 17/01/2014 11/03/2020
CHAUDHARY
3 TARLOK SINGH CHAUHAN BAR 23/02/2014 30/11/2014 08/01/2026
4 SURESHWAR THAKUR SERVICE | 05/05/2014 30/11/2014 17/05/2025
5 VIVEK SINGH THAKUR BAR -- 12/04/2016 16/04/2028
6 AJAY MOHAN GOEL BAR -- 12/04/2016 10/01/2031




HIMACHAL PRADESH HIG H COURT..CONTD.

ADDITIONAL JUDGES
Sl. Name of Additional Judge Date of Birth | Source of Date of initial | Date of expiry
No. | S/Shri Justice Recruitment | appointment | of present term
1 SANDEEP SHARMA 20/07/1968 | Bar 12/04/2016 11/04/2018
2 CHANDER BHUSAN 15/03/1961 | Service 12/04/2016 11/04/2018




HIMACHAL PRADESH HIG H COURT

Approved Judge Strength: 13 [Pmt.:10 Addl.: 03 ]
(List of Judges arranged accordiig to date of retiremen)

Sl. | Name of the Judge Source of | Date of Date of Date of
No. | S/Shri Justice Recruit- Appointment Appointment | Retirement Remarks
ment as Addl. Judge | as Pmt. Judge
1 DHARAM CHAND SERVICE | 21/01/2012 17/01/2014 11/03/2020
CHAUDHARY
2 SANJAY KAROL BAR - 08/03/2007 22/08/2023| ACJ 25/04/2017
3 SURESHWAR THAKUR SERVICE | 05/05/2014 30/11/2014 17/05/2025
4 TARLOK SINGH CHAUHAN BAR 23/02/2014 30/11/2014 08/01/2026
5 | VIVEK SINGH THAKUR BAR - 12/04/2016 16/04/2028
6 | AJAY MOHAN GOEL BAR - 12/04/2016 10/01/2031




HIMACHAL PRADESH HIG H COURT..CONTD.

BIODATA

1. Shri Justice Sanjay Karol, B.A, LL.B, was born on August 23, 1961. He was enrolled as ar
Advocak on May 27, 1986 and practicedthe Supreme Court of India, Delhi High Court, Himachal
Pradesh High Court, Company Law Board, Delhi and SubordinateCatuielhiin Constitutional,
Civil, Company, Arbitration, Commercial, Servjceand Criminal matters angpecializedin Civil,
Comporate ad Constitutional Law. He servex$ Advocate General, State of Himachal Pradesh fron
29" March 1998 to ¥ March, 2003. He was appointed asexRanent Judge of the Himachal Pradesh
High Court on March 8, 200He was appointed as Acting Chiefsficge of Himachal Pradesh High
Court w.e.f. April 25, 2017.

2. Shri Justice Dharam Chand Chaudhary,B.A., LL.B. born on March 12, 1958. He was
enrolled as @a Advocate on 10.5.1983 argracticed in Civil, Criminal, Constitutional, Labour,
Company and Seice mattersn the High Court of Himachal Pradesh and District Courts at Shimla
He joined Judicial Service in August, 1986d servedn various capacities at different places as a
Judicial Officer.He was appointed as an Additional Judge of the HimlaBhadesh High Court on
January 21, 2012 and Permanent Judge on January 17, 2014.

3. Shri Justice Tarlok Singh Chauhan B.A (Hons.) LLB was born on 9.1.1964. He enrolled
as an Advocate on 1.9.1989 apdacticedin Civil, Criminal, Revenue, Labour, Cditsitional,
Service, Arbitration, Company and Original side matters. His field of specialisation is in Origin
Side, Writ, Criminal and Civil appellate and revision side. He was appointed as an Additional Ju
of the Himachal Pradedtigh Court on Februg 23, 2014 and as Permanent Judge on November 3(
2014.

4, Shri Justice Sureshwar Thakur,B.A., LL.B., born on 18.05.1963 was enrolled as Advocate
in 1987 andpractical in Civil, Criminal, Constitutimal, Labour and Service matterse kbined the
StateJudicial Service on 23.04.20@hd servedn various capacities at different places as a Judicial
Officer. He was appointed as an Additional Judge of the Himachal Pradesh High Court on May
2014and as Permanent Judge on November 30, 28&4vas appoired asPermanengudge of the
Himachal PradesHigh Court on April 12, 2016.

5. Shri Justice Vivek Singh Thakur, B.Sc., LLM, was born on 16.4.1966. He enrolled as an
Advocate orl1.10.1990 angracticeal atDistrict Courts Bilaspur from 1990 to 1998 and thereafter in
the High Court of Himachal Pradesh in Civil, Criminal, Revenue, Taxation, Labour, Constitution.
Service, Arbitration, Company and Original side mattensl specialisedn Original side writ,
Criminal service, Civil Appellate antkvisionside. He served as an Assistant Advocate General an
Additional Advocate General of Government of Himachal Praddshwas appointed @ermanent
Judge of the Himachal Pradddigh Court on April 12, 2016.

6. Shri Justice Ajay Mohan Goel, B.A. (Hons), LLB, was born on 10.01.1969. He enrolled as
an Advocate on 28.09.12%nd practical at High Court of Hmachal Pradesin Civil, Criminal,
Revenue, Taxation, Labour, Constitutional, Service, Arbitration, Compahyaginal side matters
with specialization in Original side writ, Criminal service, Civil Appellate assionside.He was
appointed a®ermanendudge of the Himachal Pradddigh Court on April 12, 2016.



HIMACHAL PRADESHHIG H COURTéCONT

Additional Judges

1. Shri Justice Sandeep SharmaB.A., LLB, PGDPM, was born on 20.07.1968. He enrolled as
an Advocate on 11.11.99 andpracticedin High Court of Himachal Pradesh in Civil, Criminal,
Revenue, Taxation, Labour, Constitutional, Service, Arbitration, Gompand Original side matters
with specialization in Original side writ, Criminal service, Civil Appellate and revisional del@as
appointed asn AdditionalJudge of the Himachal Praddadigh Court on April 12, 2016.

2. Shri Justice Chander Bhushan Barowalia,B.Sc., LLB, P.G.D.P.M. & L.W.was born on
15.03.1961 angbractical in Civil, Criminal, Revenue, Labour, Constitutional, Service, Arbitration,
Company and Original side matters in the High Court and other CbigrisinedJudicial Service on
02.11.1984and servedh various capacities at different places as a Judiffiater. He was appointed
asan AdditionalJudge of the Himachal Pradedigh Court on April 12, 2016.



JAMMU & KASHMIR HIGH COURT
Approved Judge Strength: 17 [Pmt.:13 Addl: 04]
(List of Judges arranged according taate of initial appointment)

Sl. Name of the Judge Source Date of Date of Date of
No. | S/Shri Justice of Appointment | Appointment | Retirement Remarks
Recruit- | as Addl. Judgq as Pmt. Judge
ment
1 BADAR DURREZ AHMED BAR 20/12/2002 21/01/2004 | 15/03/2018| CJ w.e.f. 01/04/2017
[PHC: Delhi]
2 RAMALINGAM SUDHAKAR | BAR 10/12/2005 | 20/04/2007 | 13/02/2021] JOINED ON 18/04/201{
[PHC: MADRAS]
3 MOHAMMAD YAQOOB MIR | SERVICE| 23/11/2007 01/10/2009 | 27/05/2019
4 ALOK ARADHE BAR 29/12/2009 15/02/2011 | 12/04/2026] JOINED ON 20/09/201{
[PHC: M.P.]
5 ALl MOHD MAGREY BAR - 08/03/2013 | 07/12/2022
6 DHIRAJ SINGH THAKUR BAR - 08/03/2013 | 24/04/2026
7 TASHI RABSTAN BAR 08/03/2013 16/05/2014 | 09/04/2025
8 JANAK RAJ KOTWAL SERVICE| 08/03/2013 | 04/03/2015 | 28/08/2018
9 BAWA SINGH WALIA [P] BAR 25/09/2014 | 23/05/2016 | 27/08/2023| JOINED ON 12/02/201

[PHC: P&H]




JAMMU & KASHMIR HIGH COURT
Approved Judge Strength: 17 [Pmt.:13 Addl: 04]
(List of Judges arranged accordimg to date of retiremeny)

Sl. Name of the Judge Source Date of Date of Date of
No. | S/Shri Justice of Appointment | Appointment | Retirement Remarks
Recruit- | as Addl. Judgg as Pmt. Judge
ment
1 BADAR DURREZ AHMED BAR 20/12/2002 21/01/2004 | 15/03/2018| CJ w.e.f. 01/04/2017
[PHC: Delhi]
2 JANAK RAJ KOTWAL SERVICE| 08/03/2013 | 04/03/2015 | 28/08/2018
3 MOHAMMAD YAQOOB MIR | SERVICE| 23/11/2007 01/10/2009 27/05/2019
4 RAMALINGAM SUDHAKAR | BAR 10/12/2005 20/04/2007 13/02/2021| JOINED ON18/04/2016
[PHC: MADRAS]
5 ALl MOHD MAGREY BAR - 08/03/2013 07/12/2022
6 BAWA SINGH WALIA [P] BAR 25/09/2014 | 23/05/2016 | 27/08/2023| JOINED ON 12/02/201
[PHC: P&H]
7 TASHI RABSTAN BAR 08/03/2013 16/05/2014 | 09/04/2025
8 ALOK ARADHE BAR 29/12/2009 15/02/2011 | 12/04/2026] JOINED ON 20/09/201{
[PHC: M.P]
9 DHIRAJ SINGH THAKUR BAR - 08/03/2013 24/04/2026




JAMMU & KASHMIR HIGH COURT...CONTD.

BIODATA

1. Shri Justice Badar Durrez Ahmed, M.A.,LL.B., was born on March 16, 1956. He was

enrolled as an Advocate on September 5, 1980 and practiced in the Supreme Court and the Delf
other High Courts and Tribunals on the case to case basis in Civil, Criminal, Constitutional, Taxat
Company, and Arhiation. He was appointed as an Additional Judge of the Delhi High Court ©
December 20, 2002 and as a Permanent Judge on January 2H0@& appointed as Chief Justice of

Jammu & Kashmir High Court w.e.f. April 01, 2017.

2. Shri Justice Ramalngam Sudhakar, B.Sc., B.L,was born on February 14, 1959. He was
enrolled as an Advocaton December 14, 1983 and practicethe High Courts of Madras, Andhra
Pradesh and Kerala, and Customs & Excise Gold (Control) Appellate Tribunals of MumbaiaiChen
Bangalore, Central Administrative Tribunal and State Administrative Tribunal, Chennai in civ
criminal, constitutionagltaxation and company matters. He was appointed as an Additional Judge of
Madras High Court on December 10, 2005 and d%@amanent Judge on April 20, 200He was
transferred to Jammu & Kashmir High Court on April 18, 2016.

3. Shri Justice Mohammad Yaqoob Mir, B.A, LL.B was born on May 28, 195&ined the Bar
and practised as Advocate from 1981 to 1993. Appointddisisct & sesions Judge on 27th of May
1993, andservedin various capacities at different places as a Judicial Offleewas appointed as an
Additional Judge of the Jammu & Kashmir High Court on November 23, 2007 and Permanent Judg
October 1, 2009.

4, Shri Justice Alok Aradhe, B.Sc., LL.B was born on April 13, 1964 and was enrollecia
Advocate on 12.07.1988 apdactised at Madhya Pradesh High Court, l[jalvain Civil, Constitutional,
Law and Service matteiand specialized in Constitutional dnCivil matters He was appointed as an
Additional Judge of the Madhya Pradesh High Court on December 29, 2009 and Permanent Judc
February 15, 201 ransferred to Jammu & Kashmir High Court on September 20, 2016.

5. Shri Justice Ali Mohd. Magrey, LL.B. (Hons.), born on 08 December, 1960 enrolled as an
advocate on 20June, 1984. He practiced in the High Court of Jammu & Kashmir, both at Jammu a
Srinagar, and subordinate courts and Supreme Caartcivil, criminal, constitutional andservice
matters. He served aslditional Advocate Generadnd as Senior Additional Advocate Genariabtate

of Jammu & KashmirHe was appointed asRermanenjudge of the Jammu & Kaslmiigh Court on
March 08, 2013.

6. Shri Justice Dhiraj Singh Thakur, B.Sc, LL.B., born on 2% April, 1964, enrolled as an
Advocate on 18 October, 1989. He started his practice before the High Court of Jammu & Kashmir
Jammu and itsubordinate courts civil, constitutional, taxation, company and service matters. His
field of specialization is in constitutional and civil matters. He was appointedPasm@nengudge of
the Jammu & Kashmir High Court on March 08, 2013.

7. Shri Justice TashiRabstan,B.A. LL.B, born on April 10, 1963 was enrolled as Advocate

on 06.03.1990. Hepracticed before the High Court of Jammu & Kashmir in Civil, Constitutional,
Labour and Service matters. His specialization is in Service matter. He was appointéditemal
Judge of the Jammu & Kashmir Higbourt on 8" March 2013 andais Permanent Judge on May 16,
2014.



8. Shri Justice Janak Raj Kotwal, B.Sc., LL.B, was born on August 29, 1958e was appointed
Munsiff Hira Nagar in November 198after qualifying Kashmir Civil Service (Judicial) exand
servedin various capacities at different places as a Judicial Offleewas appointed as Additional
Judge in the Jammu andaghmir High Court on 08.03.2013 and as Permanent Judge on August :
2015.

9. Shri Justice Bawa Singh WaliaB.A, LL.B. was born on 28.08.1961, enrolled as an advocate
on 14.09.1985. He started his practice from the year 1989 in Constitutional, Service, Company, Crin
and Arbitration matters in Punjab & Haryana High Gp@entral Administrative Tribunal, Chandigarh,
Debt Recovery Tribunal, Chandigarh, District Court, Chandigarh. He senaed Additional Advocate
General, PunjabHe was appointed as an Additional Judge of the Punjab and Haryana High Court
September 2, 2014.Transferred to Jammu and Kashmir High Court on February 12, 2015. Appoint:
as Permanent Judge on May 23, 2016.



JHARKHAND HIGH COURT
Approved Judge Strength: 25 [Pmt.: 19 Addl.: 06]
(List of Judges arranged according to date of initial appointment)

Sl. | Name of the Judge Source of Date of Date of Date of
No. | S/Shri Justice Recruitment | Appointment | Appointmen{ Retirement Remarks
as Addl. Judgg as Pmt.
Judge

1 PRADIPKUMAR MOHANTY | BAR 07/03/2002 06/03/2004 | 09/06/2017| CJ 24/03/2017
[PHC: Orissa]

2 DHIRUBHAI N. PATEL BAR 07/03/2004 25/01/2006 | 12/03/2022| Joined on 03/02/20(
[PHC: Guijarat]

3 HARISH CHANDRA MISHRA| SERVICE 27/04/2011 31/01/2013 | 26/03/2021

4 APARESHKUMAR SINGH BAR 24/01/2012 16/01/2014 | 06/07/2027

5 SHREE CHANDRASHEKHAR BAR 17/01/2013 27/06/2014 | 24/05/2027

6 AMITAV KUMAR GUPTA SERVICE 18/09/2013 03/02/2016 | 30/05/2021

7 PRAMATH PATNAIK BAR 24/09/2014 04/07/2016 | 13/06/2021| Joined 22.12.2014
[PHC: Orissa]

8 RONGON MUKHOPADHYAY| BAR 26/09/2014 24/09/2016 | 28/12/2029

9 RATNAKER BHENGRA BAR 17/04/2015 12/04/2017 | 04/10/2024




JHARKHAND HIGH COURT ...CONTD.

ADDITIONAL JUDGES

Sl. Name of Additional Judge Date ofBirth | Source of Date of initial | Date of Remarks
No. | S/Shri Justice Recruitment | appointment | expiry of
present
term
1 ANANDA SEN 15/08/1969 | BAR 08/04/2016 07/04/2018
2 ANANT BIJAY SINGH 13/01/1959 | SERVICE 08/04/2016 07/04/2018
3 DR. SHIVA NAND PATHAK 15/01/1963 | BAR 30/09/2016 29/09/2018
4 RAJESH SHANKAR 16/12/1970 | BAR 30/09/2016 29/09/2018




JHARKHAND HIGH COURT
Approved Judge Strength: 25 [Pmt.: 19 Addl.: 06]
(List of Judges arranged accordimg to date ofretirement)

Sl. | Name of the Judge Source of Date of Date of Date of
No. | S/Shri Justice Recruitment | Appointment | Appointmen{ Retirement Remarks
as Addl. Judgg as Pmt.
Judge

1 PRADIP KUMAR MOHANTY | BAR 07/03/2002 06/03/2004 | 09/06/2017| CJ 24/03/2017
[PHC: Orissa]

2 HARISH CHANDRA MISHRA| SERVICE 27/04/2011 31/01/2013 | 26/03/2021

3 AMITAV KUMAR GUPTA SERVICE 18/09/2013 03/02/2016 | 30/05/2021

4 PRAMATH PATNAIK BAR 24/09/2014 04/07/2016 | 13/06/2021| Joined 22.12.2014
[PHC: Orissa]

5 DHIRUBHAI N. PATEL BAR 07/03/2004 25/01/2006 | 12/03/2022| Joined on 03/02/20(
[PHC: Guijarat]

6 RATNAKER BHENGRA BAR 17/04/2015 12/04/2017 | 04/10/2024

7 SHREE CHANDRASHEKHAR BAR 17/01/2013 27/06/2014 | 24/05/2027

8 APARESH KUMAR SINGH BAR 24/01/2012 16/01/2014 | 06/07/2027

9 RONGON MUKHOPADHYAY| BAR 26/09/2014 24/09/2016 | 28/12/2029




JHARKHAND HIGH COURT ...CONTD.

BIODATA

1. Shri Justice Pradip Kumar Mohanty, B.Com., LL.B, was born on June 10, 195% was
enrolled as anAdvocate on August 9, 1978 amutactised in the Orissa High Court and the
Subordinate Courts at Cuttack and Bhubaneswar in Civil, Criminal and Constitutional matters.
was appointed as an Additional Judge of the Orissa Higlt ©@ouMarch 7, 2002 and asRnanent
Judge on March 6, 2004. He was transferred to Jharkhand High Court on 11.4.2016. He
appointed as Acting Chief Justice of Jhankti High Court w.e.f. 7.10.2016 and as Chief Justice or
March 24, 2017.

2. Shri Justice Dhirubhai N. Patel, M.Sc., LL.M. was born on March 13, 1960. He was
enrolled as an dvocate on 27th July, 1984 apdacticedin the Gujarat High Court at Ahmedabad in
Civil, Criminal, Constitutional, Taxation, Labour and Service matters and speciaiedation and
Criminal matters. He was appointed as an Additional Judge of the Gujarat Higho@dJderch 7,
2004 and as étmanent Judge on January 25, 2006. He was transferred as a Judge of the Jhark
High Court on February 3, 2009. He was appairds Acting Chief Justice of the Jharkhand High
Court from 04.08.2013 to 15.11.2013 and further from 13.08.2014 to 31.10.2014.

3. Shri Justice Harish Chandra Mishra, B.Com., LL.B was born on #7March, 1959 and
enrolled as an Advocate on"2@pril, 1984 and practisedn Patna High Courin Civil, Criminal,
Constitutional and Service matters. He joined as Additional DistricSasdionsludge, Chapra, on
direct recruitment in Superiatudicial Service on 28.5.1997 and serniedvarious capacities at
different places as a Judicial Officéte was appointed as an Additional Judge of the Jharkhand Hig
Court on April 27, 201 AndasPermanent Judge on January 31, 2013.

4, Shri Justice Aparesh Kumar Singh,B.A. (Hons.), LL.B was born on"7July, 1965 and
enrolled as an Advocate on 6.11.1990. He practised at Patna High Court from 1990 to 2000
Jharkhand High Court from 2001 2911,in Civil, Criminal, Constitutional, Arbitration and Labour
matters and specialized in Service matterst Wrniisdiction, Contractual matters and Mining matters.
He was appointed as an Additional Judge of the Jharkhand High Court on January 2dn®84.2
Permanent Judge on January 16, 2014.

5. Shri Justice Shree Chandrashekhar B.Sc. (Hons.), LL.B.porn on 2% May 1965, and
enrolled on 0Y December 1993. Heracticedn Delhi High Court since 199® Civil, Criminal, and
Constitutional matter. His field of specialization is Criminal law and Arbitration Ldte was
appointed as an Additional Juglgf the Jharkhand High Court on January 17, 20fBasPermanent
Judge on June 27, 2014.

6. Shri Justice Amitav Kumar Gupta, M.A., LL.B., born on 31.05.195%nd enrolled with Bar

on 19.071985.Enrolled as an Advocate with Bihar State Bar Council and practiced in the Distri
Courts in the criminal and civil matters. Joined Bihar Superior Judicial Service as Additional Distr
Judge on 11.06.19%hd servedhn various capacities at differentapes as a Judicial OfficeHe was
appointed as an Additional Judge of the Jharkhand High Court on September 18, 2013.

7. Shri Justice Pramath Patnaik, M.A., LLB. was born on June 14,1959. He enrolled as an
Advocate on November 23, 88 and practical in Civil, Criminal, Constitutional, Labour, and
Service matters in Orissa High Court, Odisha Administrative Tribunal, Cuttack and Bhubanesy
with specialization in Constitutional and Service matters. He was appointed as an Additional Judg
the OrissaHigh Court on September 24, 2014 and transferred to Jharkhand High Court on Decen
22, 2014. Appointed as Permanent Judge on July 04, 2016.



8. Shri Justice Rongon Mukhopadhyay, B.Com, (Hons), LLB, was born on 29.12.1967.
Enrolled & an Advocate on 30.04.1991 and practiced in Patna High Co®arethh Bench and
Jharkhand High Court in Civil, Criminal, Constitutional andnfce matters and specializexal
Criminal and Service matterde was appointed as an Additional Judge of tteekitand Hgh Court
on September 26, 2014 and as Permanent Judge on September 24, 2016.

9. Shri Justice Ratnaker Bhengra,B.A. (Hons.)., LL.B., M.Phil, was born on October 05,
1962, enrolled as an Advocate on 16.09.1988. Practiced in Patna High Cowhj Ranch and
Jharkhand High Court in civil, labour, service, railway accident & goods claims cases. His field
specialization is in writs, labour and service castsswas appointed as an Additional Judge of the
Jharkhand kgh Court on April 17, 201and as Permanent Judge on April 12, 2017.



JHARKHAND HI GH COURTé@CONT

ADDITIONAL JUDGES

1. Shri Justice Ananda SenB.Com (Hons.), LL.B., was born on 15.08.1969. He enrolled as al
Advocate on 26.02.1996 and practiced in civil, criminal, constitutional, labour, service, mining a
environment matters ifPatna and Jharkhand High Coudsd specialised in constitutiondgbour,
service and mining mattersle was appointed as an Additional Judge of the Jharkhand High Court «
April 08, 2016.

2. Shri Justice Anant Bijay Singh,B.Sc., LL.B., was born on 13.01.1959. He enrolled as ar
Advocate on 27.03.1987. He entered Judicial Service on 29.05ah@PB3ervedn various capacities at
different places as a Judicial OfficeHe was appointed as an Additional Judge of the JharkHagid
Court on April 08, 2016.

3. Dr. Justice Shiva Nand PathakM.A., LL.B., Phd, was born on 15.01.1963. He enrolled as
an Advocate on 26.08.1988 and practiced in Patna and Jharkhand High Courts in civil, crimi
constitutional, service and revenue matters and specialisednstitutional, service matterble was
appointed as an Adibnal Judge of the Jharkhand High Court on September 30, 2016.

4. Shri Justice Rajesh ShankarB.A. (Hons.), LL.B., was born on 16.12.1970. He enrolled as ar
advocate on 25.08.1995 and practiced in Patna and Jharkhand High Courts and specialise
constitutional, taxation and service mattéte. was appointed as an Additional Judge of the Jhadkhan
High Court on September 30, 2016.



KARNATAKA HIGH COURT

Approved Judge Strength: 62 [Pmt.: 47 Addl.: 15]
(List of Judges arranged according to date of initial appointment)

SI. | Name of the Judge Source of Date of Date of Date of
No | S/Shri Justice Recruitment | Appointment| Appointment| Retirement Remarks
as as
Addl. Judge | Pmt. Judge
1 S.KIMUKHERJEE BAR -- 15/09/2000 | 09/10/2017 | CJ w.e.f.23/02U6
[PHC: Calcutta]
2 JAYANT MANGANLAL PAT EL BAR 03/12/2001 | 09/08/2004 | 03/08/2018 | Joined on 13/026
[PHC: Guijarat]
3 H.G. RAMESH BAR 12/05/2003 | 24/09/2004 | 15/01/2019
4 P.B.SANGANAGOUDA BAR -- 21/10/2004 | 31/05/2018
5 ASHOK B.HINCHIGERI BAR 07/03/2005 | 01/03/2007 | 23/08/2017
6 BAR 13/06/2005 | 24/01/2008 | 23/12/2021 | Joined on 10/035
RAGHVENDRA SINGHCHAUHAN [PHC: Rajasthan]
7 VINEET KOTHARI BAR 13/06/2005 | 24/01/2008 | 01/09/2021 | Joined on 18/046
[PHC: Rajasthan]
8 A.S. BOPPANNA BAR 06/01/2006 | 01/03/2007 | 19/05/2021
9 A. N. VENUGOPALA GOWDA BAR 04/07/2007 | 17/04/2009 | 15/06/2017
10 | LINGAPPA NARAYANA SWAMY BAR 04/07/2007 | 17/04/2009 | 30/06/2021
11 | RAVI VIJAYKUMAR MALIMATH BAR 18/02/2008 | 17/02/2010 | 24/05/2024
12 | SMT. B. VENKATARAMIAH BAR 18/02/2008 | 17/02/2010 | 29/10/2024
NAGARATHNA
13 | BOREGOWDA SREENIVASE GOWD/ BAR 02/06/2008 | 05/09/2011 | 15/06/2018
14 | S. N. SATYANARAYANA BAR 09/06/2008 | 08/06/2012 | 14/01/2021
15 | ARAVIND KUMAR BAR 26/06/2009 | 07/12/2012 | 13/07/2024
16 | BIJOOR MANOHAR BAR 12/03/2010 | 18/11/2013 | 19/07/2017
17 | SMT.RATHNAKALA SERVICE 24/10/2013 | 04/03/2016 | 26/01/2018
18 | BUDHIHAL RUDRAPPA BHIMAPPA | SERVICE 24/10/2013 | 04/03/2016 | 30/09/2018
19 | KORATAGERE NARASIMHA SERVICE 24/10/2013 | 04/03/2016 | 19/05/2020
MURTHY PHANEENDRA
20 | SMT. SHIVANNA SUJATHA BAR 02/01/2015 | 30/12/2016 | 19/05/2022
21 | BYRAREDDY VEERAPPA BAR 02/01/2015 | 30/12/2016 | 31/05/2023
22 | PRATINIDHI SRINIVASACHARYA BAR 02/01/2015 | 30/12/2016 | 24/02/2024

DINESH KUMAR




KARNATAKA HIGH COURT

ADDITIONAL JUDGES

€ CONTD.

PRABHAKARA SASTRY

Sl Name of Additional Judge Date of Birth| Source of Date of Date of Remarks
No. | S/Shri Justice Recruitment | initial expiry of
appointment | present
term
1 | GUHANATHAN NARENDAR 10/01/1964 | BAR 02/01/2015 | 01/01/2018
2 | KEMPAIAH SOMASHEKAR 15/09/1963 | SERVICE 14/11/2016 | 13/11/2018
3 | SMT. KOTRAVVA SOMAPPA MUDAGAL 22/12/1963 | SERVICE 14/11/2016 | 13/11/2018
4 | SREENIVAS HARISH KUMAR 16/06/1963 | SERVICE 14/11/2016 | 13/11/2018
5 | JOHN MICHAEL CUNHA 07/04/1959 | SERVICE 14/11/2016 | 13/11/2018
6 | BASAVARAJ ANDANAGOUDA PATIL 20/01/1959 | SERVICE 14/11/2016 | 13/11/2018
7 | NANGLI KRISHNARAO 04/12/1959 | SERVICE 21/02/2017 | 20/02/2019
SUDHINDRARAO
8 | DR. HOSUR BHUJANGARAA 04/04/1962 | SERVICE 21/02/2017 | 20/02/2019




KARNATAKA HIGH COURT

Approved Judge Strength: 62 [Pmt.: 47 Addl.: 15]
(List of Judges arranged accordirg to date of retiremen)

SI. | Name of the Judge Source of Date of Date of Date of
No | S/Shri Justice Recruitment | Appointment| Appointment| Retirement Remarks
as as
Addl. Judge | Pmt. Judge

1 A. N. VENUGOPALA GOWDA BAR 04/07/2007 | 17/04/2009 | 15/06/2017

2 BIJOOR MANOHAR BAR 12/03/2010 | 18/11/2013 | 19/07/2017

3 ASHOK B.HINCHIGERI BAR 07/03/2005 | 01/03/2007 | 23/08/2017

4 S.K.MUKHERJEE BAR - 15/09/2000 | 09/10/2017 | CJ w.e.f.23/026
[PHC: Calcutta]

5 SMT. RATHNAKALA SERVICE 24/10/2013 | 04/03/2016 | 26/01/2018

6 P.B.SANGANAGOUDA BAR - 21/10/2004 | 31/05/2018

7 BOREGOWDA SREENIVASE GOWD/ BAR 02/06/2008 | 05/09/2011 | 15/06/2018

8 JAYANT MANGANLAL PAT EL BAR 03/12/2001 | 09/08/2004 | 03/08/2018 | Joined on 13/026
[PHC: Guijarat]

9 BUDHIHAL RUDRAPPA BHIMAPPA | SERVICE 24/10/2013 | 04/03/2016 | 30/09/2018

10 | H.G. RAMESH BAR 12/05/2003 | 24/09/2004 | 15/01/2019

11 | KORATAGERE NARASIMHA SERVICE 24/10/2013 | 04/03/2016 | 19/05/2020

MURTHY PHANEENDRA

12 | S. N. SATYANARAYANA BAR 09/06/2008 | 08/06/2012 | 14/01/2021

13 | A.S. BOPPANNA BAR 06/01/2006 | 01/03/2007 | 19/05/2021

14 | LINGAPPA NARAYANA SWAMY BAR 04/07/2007 | 17/04/2009 | 30/06/2021

15 | VINEET KOTHARI BAR 13/06/2005 | 24/01/2008 | 01/09/2021 | Joined on 18/046
[PHC: Rajasthan]

16 | RAGHVENDRA SINGH CHAJHAN BAR 13/06/2005 | 24/01/2008 | 23/12/2021 | Joined on 10/035
[PHC: Rajasthan]

17 | SMT. SHIVANNA SUJATHA BAR 02/01/2015 | 30/12/2016 | 19/05/2022

18 | BYRAREDDY VEERAPPA BAR 02/01/2015 | 30/12/2016 | 31/05/2023

19 | PRATINIDHI SRINIVASACHARYA BAR 02/01/2015 | 30/12/2016 | 24/02/2024

DINESH KUMAR

20 | RAVI VIJAYKUMAR MALIMATH BAR 18/02/2008 | 17/02/2010 | 24/05/2024

21 | ARAVIND KUMAR BAR 26/06/2009 | 07/12/2012 | 13/07/2024

22 | SMT. B. VENKATARAMIAH BAR 18/02/2008 | 17/02/2010 | 29/10/2024

NAGARATHNA




KARNATAKA HIGH COURT é CONTD.

BIODATA

1. Shri Justice Subhro Kamal Mukherjee,M.A., LL.B was born on October 10, 1955. He was
enrolled as an Advocate on July 5, 1982 and practiced in the Calcutta High Court in Ci
Constitutional and Service matters He was appointed as Permanent Judge of the Calcutta High ¢
on September 15, 2000. He sviransferred to Karnataka High Court on April 15, 2015. He wa:s
appointed as Acting Chief Justice of the Kaakat High Court on June 01, 2015 and as Chief Justic
of that High Court on February 23, 2016.

2. Shri Justice Jayant Maganlal Patel B.Com., LLB., was born on August 4, 1956. He was
enrolled as an Advocate on Augus, 1979 and practiced &) District Caurt at Rajkot, andHigh
Court of Gujarat inCivil, Constitutiona) Labour, Company Servigeatters He was appointed as an
Additional Judge of the Gujarat High Court on December 3, 20@ilas Brmanent Judge of the
Gujarat High Court on August 9, 2004. He was appointed as Acting Chief Justice of Gujarat H
Court with effect from August 13, 201%ransferredas a Judge of Karnataka High Court on February
13, 2016.

3. Shri Justice Humchadakatte Gopalaiah RameshB.A., LL.B. was born on January 16,
1957. He was enrolled as an Advocate July 16, 1982 andoractised before the HighoQrt of
Karnatakain Civil, Criminal and Constitutional matters. kpecializedn Constitutional Law. He
was appointed as an Additional Judge of the Karnatdiggn Court on May 12, 2003 and as
Permanent Judge on September 24, 2004.

4, Shri Justice Bhimanagouda Sangamgouda Patil, B.A., LL.B. (SPL)was born on %
June, 1956. He was enrolled as an Advocate'o8eptember, 1980 amtacticedin the Karnataka
High Court, City Civil Court and District Court and Karnataka Administrative Tribunal in Civil,
Constitutional, Labour, Service and Criminal matters simetializedn Labour and Service matters.
He was appointed aeRnanent Judge of the Karnataka High Court on October 21, 2004.

5. Shri Justice Ashok B. Hinchigeri, M.A., LL.B., was born on August 24, 1955. He was
enrolled as an Adcate on October 12, 1988 and practicaéd the High Court of Karnataka,
Karnataka Adrmistrative Tribunal City Civil Court, in  Civil, Criminal, Congtutional matters
including Education, Company, Land Acquisition &ervice matters. He specializadEducation,
Company Law & Land Acquisition matters. He was appointed as an Additional Judge of 1
Karnataka High Courdn March 7, 2005 and as Permand&udge on March 1, 2007.

6. Shri Justice Raghvendra Singh ChauhanB.A., LL.B, was born on December 24, 1959. He
was enrolled as an Adeate on November 13, 1983 gmacticed in the Rajasthan High Couldjpur
Benchin constitutional, criminal and service matters. His fieldspécialization is in criminal and
service matters. He was appointed as an Additional Judge of the Rajasthan High Court on Jun
2005 and appointed as Permanent Judge on January 24T2808ferred as a Judge of Karnataka
High Court on March 10, 2015.

7. Shri Justice Vineet Kothari, B.Com. (Hons.), LL.B.,LL.M was born on September 2, 1959.
He was enrolled as an Rdcate on September 7, 1984 gmdcticed in the Rjasthan High Court,
Supreme Court an@ujarat High Courtin Constitutional, Taation and Company matters and
specialized in Sales Tax, Income Tax & Excise Laws. He was appointed as an Additional Judg
the Rajasthan High Court on June 13, 2005aBermanent Judge camdiary 242008.Transferred

as a Judge of Karnataka High Court on April 18, 2016.



8. Shri Justice A.S. BopannaB.Sc., LL.B., DPM & IR, was born on 20 May, 1959. He
was enrolled as an Advocate or®'2November, 1984 and practiced in High Caurt Civil Court,
Labour Court, Family Court, Magistrate Court, Consumer Commissiomakaka Administrative
Tribunal in Civil, Criminal (minor matters), Constitutional, Taxation, Labour; Service, Company
Matrimonial, Revenue, Cooperative, Accident ClainHespecializedn Labour and Service matters.
He was appointed as an Additional Judge of the Karnataka High Qouwdrmary 6, 2006 and as
Permanent Judge on March 1, 2007.

9. Shri Justice Amblikal Narayana Gowda Venugopala GowdaB.Sc., LL.B., borron 16"
June, 1955 was enrolled as an Advocate dh@@&ober, 1979.He practicedefore the High Court,
Central and State Administrative Tribunals & Trial Courts at Bangalore in civil, constitutiona
labour, education and land acquisition matterble specializedin civil, service, labour, land
acquisition, education and property matters. He was appointed as an Additional Judge of
Karnataka High Court on4July, 2007 and asePmanent Judge on April 17, 2009.

10.  Shri Justice Lingappa Narayana Swamy,B.A., LL.M., born on # July, 1959, was
enrolled as an Advocate onf1®ctober, 1987. Heracticedbefore the High Court of Karnataka,
Karnataka Administrative Tribunal & Central Audhistrative Tribunal in civil, criminal,
constitutional, service and labour matters. dfecializedn constitutional matters. He was appointed
as an Additional Judge of the Karnataka High Court Brddly, 2007 and asdPmanent Judge on
April 17, 2009.

11.  Shri Justice Ravi Vijayakumar Malimath, B.Com., LL.B. was born on 35 May, 1962.

He was enrolled as an Advocate orf"2Banuary, 1987 and practicdfore the High Court of
Karnataka, High Court of Madras and the Supreme Court of India in Civil, Gilin@onstitutional,
Labour, Company, Service cases etc. shecializedn Constitutional Law. He worked in Bangalore
University, Bangalore and Kuvempu University, Shimoga. He was appointed as an Additional Ju
of the Karnataka High Court on Februd®, 2008 and Permanent Judge on February 17, 2010.

12  Smt. Justice Bangalore Venkataramiah NagarathnaB.A., LL.B. was born on 30
October, 1962. She was enrolled as an Advocate B®2®ber, 1987 anpracticecbefore Supreme
Court of India, High Court of Karnatak@entral and Stat&dministrative Tribunad and Consumer
Redressal Commission, and Company Law Board, New Delhi, in all branches of Civil sic
Constitutional Law, Service Law, Public & Administratit@w, Arbitration and Conciliation, and
Rent Laws. Shepecializedn Constitutional Law, Administrative Law, Service Law, Insurance Law,
Family Law and Education matters. She was appointed as an Additional Judge of the Karnataka
Court on February 182008 and Permanent Judge on February 17, 2010.

13. Shri Justice B. Sreenivase GowdaB.B.M., LL.B. was born on 16 June, 1956. He was
enrolled as an Advocate on"13uly, 1982 ancpracticedin Bangalore Civil Courts, i@ninal
Courts, Tribunals anthe High Court in Civil, Criminal, Constitutional Labour, Ses/and Company
matters. Hespecializedn Civil and Service matterd-de was appointed as an Additional Judge of the
Karnataka High Court on June 2, 208&1 Perranent Judge on September 5, 2011.

14. Shri Justice Sunkenahalli Narasimhaiah Satyanarayana, B.Com., LL.Bwvas born on 15
January, 1959. He was enrolled as an Advocate #hA2®il, 1983 andpracticed in the Karnataka
High Court and Trial Court in Civil, Criminal, Constitutional, and Service mattersspieializedn
Civil matters. He was appointed as an Additional Judge of the Karnataka High Court on2Z0of 2,
andasPermanent Judge on June 08, 2012.

15. Shri Justice Arvind Kumar, B.A., LL.B. was born on 14 July 1962. He was enrolled as
an Advocate on 20 February, 1987 and practiced the City Civil Court, and High Court of
Karnatakan Civil, Criminal, Constitutional, Taxation, Labour and Service matterssygéeializedn
Constitutional, Taxation and Service matters. He was appointed as an Additional Judge of
Karnataka High Court on June 26, 2009 and as Permanent Judge arbBe0&, 2012.



16.  Shri Justice Bijoor Manohar, B.A., LL.B., born on 20 July 1955, was enrolled as an
Advocate on 04 Augst 1983. He practiceith the High Court of Karnataka in civil, constitutional,
labour, education and service matters. He has spedailizeducation and service matters. He was
appointed as an Additional Judge of the Karnataka High Court on March 12, 2010 and as Permz
Judge on December 07, 2012.

17. Smt. Justice Rathnakala,B.Sc., LL.B., was born on 27.AB56 and enrolled as an
advocatewith Karnataka State Bar Council 68.10.1982. She started her practice before the Distric
Court at Tumkur in civil and criminal sides. She joined service as a District Judge throegth d
recruitment on 15.05.1996 and seruedvarious capaais at different places as a Judicial Officer.
She was appointed as an Additional Judge of the Karnataka High Court on October 2dn®@%3
Permanent Judge dviarch 04, 2016

18. Shri Justice Budihal Rudrappa Bhimappa , M.Com., LL.B.(Spl.), was born on
01.10.1956 and enrolled as advocatewith Karnataka State Bar Council at2.09.1983.He
practical before theDistrict Courts in civil and criminal side$le joined service as a District Judge
through direct recruitmemn 15.05.1996nd servedn various capacities at different places as a
Judicial Officer.He was appointed as an Additional Judge of the Karnataka High Court on Octol
24, 2013and as Permanent JudgeMarch 04, 2016

109. Shri Justice Koratagere Narasimha Murthy Phaneendra, B.Sc., LL.B., was born on
20.05.1958 and enrolled as advocatewith Karnataka State Bar Council on 07185 and
practicel in the District Court and Subordinate Courts at Tumkur in civil, criminal, service matter
He joinedservice as a District Judge through direct recruitment on 17.06dr#98ervedn various
capacities at different places as a Judicial Offiegr.was appointed as an Additional Judge of the
Karnataka High Court on October 24, 2GR as Permanent JudgeMarch 04, 2016

20.  Smt. Justice Shivanna Sujatha, B.Sc., LL. B, born on 20.05.1960 was enrolled as Advocate
on 02.04.1985. Shpracticedboth in the City Civil Court, Bangalore and in the High Court in Civil,
Constitutional, taxation, labour, education and land acquisition mageeswas appointed as an
Additional Judge of the Karnataka High Court danuary 02, 201%and as Permanedudge on
December 30, 2016.

21 Shri Justice Byrareddy Veerappa, B.A., LL.B, born on 01.06.1961 was enrolled as
Advocate on 02.03.1988. Hpracticed both in trial Court and in the High Court in Civil,
Constitutional, labour, service, land acquisititand reforms land revenue, motor vehicteatters.
He was appointed as an Additional Judge of the Karnataka High Codenaiary 02, 201&nd as
Permanent Judge @ecember 30, 2016.

22.  Shri Justice Pratinidhi Srinivasacharya Dinesh Kumar, BE., LL.B., born on 25.02.1962
was enrolled as an Advocate on 271®P0. He practiceth the City Civil Courts and Karnataka
High Court in Civil, Criminal, Constitutional, Indirect taxation and Service mattersvas appointed
as an Additional Judge diie Karnataka High Court aranuary 02, 201&nd as Permanent Judge on
December 30, 2016.



KARNATAKA HIGH COURT é CONTD.

ADDITIONAL JUDGES

1. Shri Justice Guhanathan Narendar, B.A., LL.B., born on 10.01.1964 was enrolled as
Advocate on 23.08.1988nd practicedn various High Courts and the Supreme Court of India in
Civil, Constitutional, taxationmining laws, environment anarest cases, arbitration cases. He was
appointedas an Additional Judge of the Karnataka High Court on January 02, 2015.

2 Shri Justice Kempaiah Somashekay B.A., LL.B., was born on 15.09.196Bnrolled as an
advocate on 27.01.1990 and practiced in Mysore and Chamarajanagar Districts on both Civil
Criminal sidesHe joined service as a District Judge through direct recruitment on June 14rb98
servedin various capacities at diffene places as a Judicial OfficerHe was appointed as an
Additional Judge of the Karnataka High Court on November 14, 2016.

3. Smt. Justice Kotravva Somappa Mudagal,B.Com., LL.B.(Spl.), was born on 22.12.1963.
Enrolled as an advocate on 6th July889%nd practiced at Dharwad and BangalSte joined
service as a District Judge through direct recruitment on June 17, a&i@B&ervedn various
capacities at differg places as a Judicial OfficeShe was appointed as an Additional Judge of the
Karnataka High Court on November 14, 2016.

4. Shri Justice Sreenivas Harish Kumar,B.Sc., LL.B., was born on 16.06.19@Xrolled as an
advocate on 11.0P987 and practicect Chikkaballapur, City Civil Court and High Court of
Karnataka, Bangalore on Civil sidde joined service as a District Judge through direct recruitmen
on 27.05.2002and servedn various capacities at diffare places as a Judicial OfficertHe was
appointed as an Additional Judge of the Karnataka High Court on November 14, 2016.

5. Shri Justice John Michael Cunha,B.A., LL.B., was born on 07.04.1959. He joined service
as a District Judge through direct recruitment on 27.05.20@R servedn various capacities at
different places as a Judicial OfficeHe was appointed as an Additional Judge of the Karnataka Hig
Court on November 14, 2016.

6. Shri Justice Basavaraj Andanagouda Patil B.A., LL.M., was born on 20.01.195Enrolled

as an Advocate oh6.6.1983 and practiced at Dharwhl joined service as a District Judge through
direct recruitment on 27.05.20Gé&hd servedn various capacities at diffare places as a Judicial
Officer. He was appointed as an Additional Judge of the Karnataka Elgint on November 14,
2016.

7. Shri Justice Nangli Krishnarao Sudhindrarao, B.Com., LL.B., was born on 04.12.1959. He
joined service as a District Judge througrect recruitment on 27.05.200#hd servedn various
capacities at differg places as dudicial Officer He was appointed as an Additional Judge of the
Karnataka High Court on February 21, 2017.

8. Dr. Justice Hosur Bhujangaraya Prabhakara Sastry, B.Sc., M.A., LL.M., Ph.D was born
on 04.04.1962Enrolled as an Advocate in the year 1984d practiced at various Courts at
BengaluruHe joined service as a District Judge through direct recruitment on 27.0220@2rved
in various capacities at differe places as a Judicial OfficeHe was appointed as an Additional
Judge of th&arnataka High Court on February 21, 2017.



KERALA HIGH COURT
Approved Judge Strength: 47 [Pmt.: 35 Addl.: 12 ]
(List of Judges arranged according to date of initial appointment)

Sl Source Date of Date of Date of
No | Name of the Judge of Appointment| Appointment| retirement | Remarks
S/Shri Justice Recruit | as Addl. As Pmt.
ment Judge Judge
1 NAVANITI PRASAD SINGH BAR -- 06/03/2006 | 05/11/2017| CJ w.e.f.20/0317
[PHC: Patna]
2 ANTONY DOMINIC BAR 30/01/2007 | 02/12/2009 | 29/05/2018
3 P. N. RAVINDRAN BAR 13/12/2007 | 09/12/2009 | 28/05/2018
4 SURENDRA MOHAN KURIAKOSE BAR 05/01/2009 | 15/12/2010 | 28/02/2019
5 P. R. RAMACHANDRA MENON BAR 05/01/2009 | 15/12/2010 | 31/05/2021
6 C. V. K. ABDUL REHIM BAR 05/01/2009 | 15/12/2010 | 01/05/2020
7 CHUDALAYIL THEVAN RAVIKUMAR BAR 05/01/2009 | 15/12/2010 | 05/01/2022
8 VAIDYANATHAN CHITAMBARESH | BAR 08/11/2011 | 07/12/2012 | 06/11/2019
9 ABDUL MOHAMMED SHAFFIQUE BAR 08/11/2011 | 07/12/2012 | 12/02/2021
10 KUNJUPILLAI HARILAL BAR 08/11/2011 | 24/06/2013 | 27/05/2020
11 KRISHNAN VINOD CHANDRAN BAR 08/11/2011 | 24/06/2013 | 24/04/2025
12 PANNIPUZHAYIL DIVAKARAN SERVICE| 28/01/2013 | 16/01/2014 | 07/05/2019
RAJAN
13 KRISHNAIYER RAMAKRISHNAN SERVICE| 28/01/2013 | 30/06/2014 | 08/10/2017
14 BATHISHA KEMAL PASHA SERVICE| 28/01/2013 | 30/06/2014 | 24/05/2018
15 ATHRASSERY HARIPRASAD SERVICE| 28/01/2013 | 30/06/2014 | 18/05/2021
16 DAMA SESHADRI NAIDU BAR 21/09/2013 | 03/03/2016 | 18/06/2024| Joined on
30/06/14
[PHC: T & AP]
17 PUTTEKADAN UBAID SERVICE| 01/01/2014 | 10/03/2016 | 18/09/2019
18 KANDATHIL ABRAHAM MA THEW | SERVICE| 01/01/2014 | 10/03/2016 | 17/01/2019
19 ALEXANDER THOMAS BAR 23/01/2014 | 10/03/2016 | 03/09/2023
20 MUHAMED MUSTAQUE BAR 23/01/2014 | 10/03/2016 | 31/05/2029
AYUMANTAKATH
21 ALA KUNNIL JAYASANKA RAN BAR 23/01/2014 | 10/03/2016 | 26/01/2028
NAMBIAR
22 ANIL KALAVAMPARA NAR ENDRAN| BAR 23/01/2014 | 10/03/2016 | 04/05/2029
23 SMT. POKKATH VIJAYAN ASHA BAR 21/05/2014 | 20/05/2016 | 30/05/2021
24 PADMARAJ BALAKRISHNANNAIR BAR 21/05/2014 | 20/05/2016 | 29/06/2025
SURESH KUMAR
25 SUNIL THOMAS SERVICE| 10/04/2015 | 05/04/2017 | 09/05/2022
26 SHAJI PAUL CHALY BAR 10/04/2015 | 05/04/2017 | 28/05/2023
27 SMT. ANU SIVARAMAN BAR 10/04/2015 | 05/04/2017 | 24/05/2028
28 RAJA VIJAYARAGHAVAN VALSALA| BAR 10/04/2015 | 05/04/2017 | 27/05/2029
29 BHASKARAN PILLAI SUDHEENDRA| SERVICE| 10/04/2015 | 05/04/2017 | 30/05/2021
KUMAR
30 KELOTH PUTHENPURA SERVICE| 10/04/2015 | 05/04/2017 | 31/10/2018
JYOTHINDRANATH
31 SMT. MARY JOSEPH SERVICE| 10/04/2015 | 05/04/2017 | 01/06/2024




KERALA HI GH COWURTé C(
ADDITIONAL JUDGES

Sl. Name of Additional Judge Source Date of Date of initial| Date of
No. | S/Shri Justice Birth appointment | expiry

of present

term
1 SATHISH NINAN BAR 01/04/1968 | 05/10/2016 | 04/10/2018
2 DEVAN RAMACHANDRAN BAR 19/03/1968 | 05/10/2016 | 04/10/2018
3 SOMARAJAN P. SERVICE| 14/07/1962 | 05/10/2016 | 04/10/2018
4 SMT. SHIRCY V. SERVICE| 31/05/1960 | 05/10/2016 | 04/10/2018
5 AETTUPANKU MOHAMMEDK HAN BABU | SERVICE]| 26/10/1957 | 05/10/2016 | 04/10/2018




KERALA HIGH COURT
Approved Judge Strength: 47 [Pmt.: 35 Addl.: 12 ]
(List of Judges arranged accordimg to date of retiremen)

Sl Source Date of Date of Date of
No | Name of the Judge of Appointment| Appointment| retirement | Remarks
S/Shri Justice Recruit | as Addl. As Pmt.
ment Judge Judge
1 KRISHNAIYER RAMAKRISHNAN SERVICE| 28/01/2013 | 30/06/2014 | 08/10/2017
2 NAVANITI PRASAD SINGH BAR -- 06/03/2006 | 05/11/2017| CJ w.e.f. 20/03/17
[PHC: Patna]
3 BATHISHA KEMAL PASHA SERVICE| 28/01/2013 | 30/06/2014 | 24/05/2018
4 P. N. RAVINDRAN BAR 13/12/2007 | 09/12/2009 | 28/05/2018
5 ANTONY DOMINIC BAR 30/01/2007 | 02/12/2009 | 29/05/2018
6 KELOTH PUTHENPURA SERVICE| 10/04/2015 | 05/04/2017 | 31/10/2018
JYOTHINDRANATH
7 KANDATHIL ABRAHAM MATHEW | SERVICE| 01/01/2014 | 10/03/2016 | 17/01/2019
8 SURENDRA MOHAN KURIAKOSE BAR 05/01/2009 | 15/12/2010 | 28/02/2019
9 PANNIPUZHAYIL DIVAKARAN SERVICE| 28/01/2013 | 16/01/2014 | 07/05/2019
RAJAN
10 PUTTEKADAN UBAID SERVICE| 01/01/2014 | 10/03/2016 | 18/09/2019
11 VAIDYANATHAN CHITAMBARESH | BAR 08/11/2011 | 07/12/2012 | 06/11/2019
12 C. V. K. ABDUL REHIM BAR 05/01/2009 | 15/12/2010 | 01/05/2020
13 KUNJUPILLAI HARILAL BAR 08/11/2011 | 24/06/2013 | 27/05/2020
14 ABDUL MOHAMMED SHAFFIQUE BAR 08/11/2011 | 07/12/2012 | 12/02/2021
15 ATHRASSERY HARIPRASAD SERVICE| 28/01/2013 | 30/06/2014 | 18/05/2021
16 SMT. POKKATH VIJAYAN ASHA BAR 21/05/2014 | 20/05/2016 | 30/05/2021
17 BHASKARAN PILLAI SUDHEENDRA| SERVICE| 10/04/2015 | 05/04/2017 | 30/05/2021
KUMAR
18 P. R. RAMACHANDRA MENON BAR 05/01/2009 | 15/12/2010 | 31/05/2021
19 CHUDALAYIL THEVAN RAVIKUMAR BAR 05/01/2009 | 15/12/2010 | 05/01/2022
20 SUNIL THOMAS SERVICE| 10/04/2015 | 05/04/2017 | 09/05/2022
21 SHAJI PAUL CHALY BAR 10/04/2015 | 05/04/2017 | 28/05/2023
22 ALEXANDER THOMAS BAR 23/01/2014 | 10/03/2016 | 03/09/2023
23 SMT. MARY JOSEPH SERVICE| 10/04/2015 | 05/04/2017 | 01/06/2024
24 DAMA SESHADRI NAIDU BAR 21/09/2013 | 03/03/2016 | 18/06/2024| Joined on
30/06/14
[PHC: T & AP]
25 KRISHNAN VINOD CHANDRAN BAR 08/11/2011 | 24/06/2013 | 24/04/2025
26 PADMARAJ BALAKRISHNANNAIR BAR 21/05/2014 | 20/05/2016 | 29/06/2025
SURESH KUMAR
27 ALA KUNNIL JAYASANKA RAN BAR 23/01/2014 | 10/03/2016 | 26/01/2028
NAMBIAR
28 SMT. ANU SIVARAMAN BAR 10/04/2015 | 05/04/2017 | 24/05/2028
29 ANIL KALAVAMPARA NAR ENDRAN| BAR 23/01/2014 | 10/03/2016 | 04/05/2029
30 RAJA VIJAYARAGHAVAN VALSALA| BAR 10/04/2015 | 05/04/2017 | 27/05/2029
31 MUHAMED MUSTAQUE BAR 23/01/2014 | 10/03/2016 | 31/05/2029

AYUMANTAKATH




KERALA HI GH COWURT é

BIODATA

1. Shri Justice Navaniti Prasad Singh,B.Sc (Hons.) Physics, LL.B, was born on November
6, 1955. He was enrolled as an Advocateloly 2, 1980 angbracticed in the Patndligh Courtin
Constitutional, Taxation, Commercial Lawsdacriminal and Servicematters andspecialized in
Taxation and Commercial Lawde was appointed as @&fanent Judge of the Patna High Court on
March 6, 2006He was appointed as Chief Justice of the Kerala High Court on March 20, 2017.

2. Shri Justice Antony Dominic, B.A., LL.B.,was born on 30 May, 1956. He was enrolled as
an Advocate on 22 August, 1981 andracticedin the Kerala High Court in Civil, Criminal,
Constitutional, Labour, Company and Service Laws. specializedn Labour and Company Law.
He was appointeds an Additional Judge of the Kerala High Court off 38nuary, 2007 ahas
Permanent Judge on December 2, 2008.

3. Shri Justice Padoor Natufiledom Ravindran,B.Sc., LL.B. was born on 39May, 1956.

He was enrolled as an Advocate o' Tiecember1979 and practiceih the High Court of Kerala in
Civil, Constitutional, Service and Company matters. He specialized in Constitutional and Ci
Laws. He was appointed as an Additional Judge of the Kerala High Court on December 12, 2007
Permanent Xige December 9, 2009.

4, Shri Justice Surendra Mohan Kuriakose B.Sc., LL.B. LL.M was born on®1March, 1957.

He was enrolled as an Advocate off' @tober, 1980 and practiced before High Court of Kerala, the
Cental Administrative TribunaTribunak in Civil, Criminal, Constitutional, Labour and Service
matters and specialized in Civil, Constitutional Law and Administrative Law. He was appointed
an Additional Judge of the Kerala High Court on January 5, 2009 and Permanent Judge on Dece
15, 2a.0.

5. Shri Justice Parappilli Ramakrishnan Nair Ramachandra Menon M.A.., LL.B.
LL.Mwas born on ¥ June, 1959. He was enrolled as an Advocate 8h J&nuary, 1983 and
practiced before High Court of Kerala, the Central Administrative Tribunaltl@dSubordinate
Courts in Constitutional, Labour, Service, Civil, Insurance, Criminal, Company, Taxation matte
and specialized in Constitutional, Insurance Laws and Labour/Service Law. He was appointed &
Additional Judge of the Kerala High Court danuary 5, 2009 and Permanent Judge on December 1
2010.

6. Shri Justice Chandra Villa Koyan Alipilla Abdul Rehim . BSc.,LL.B was born on"8 May,
1958. He was enrolled as an Advocate ofi Line, 1983 and practiced before the High Court of
Kerala, andSubordinate Courtsn Writ petitions and Appeals in all subjects, Civil and Criminal
appeals and Revisions, Company Cases etc. He was appointed as an Additional Judge of the }
High Court on January 5, 2009 and Permanent Judge on December 15, 2010.

7. Shri Justice Chudalayil Thevan Ravikumar, B.Sc., LL.B was born on'BJanuary, 1960.
He was enrolled as an Advocate ori"13uly, 1986 and practiceitt High Court of Kerala and
Subordinate Courts in Civil, Criminal, Constitutional, Labour and Service matters. Heppamted

as an Additional Judge of the Kerala High Court on January 5, 2009 and Permanent Judg
December 15, 2010.



8. Shri Justice Vaidyanathan Chitambaresh,B.Sc.(Physics), LL.B., born on"7November,
1957, was enrolled as an Advocate off DRcember, 1981 and practicatithe High Court of Kerala

in civil, criminal, constitutional, company, eduitet and service matters. Hgpecialized in civil,
constitutional and education laws. He was appointed as an Additional Judge of the Keralauigh C
on November 8, 2011 and Permanent Judge on December 07, 2012.

0. Shri Justice Abdul Mohammed Shaffique,B.Sc., LL.B., born on 18February, 1959, was
enrolled as an Advocate or"&@anuary, 1983. He has been practising at the District Courts :
Ernalulam and High Court of Kerala in civil, constitutional, company and arbitration matters. He h
specialized in corporate and land laws. He was Standing Counsel for various Central/S
Statutory/PSUs. He was appointed as an Additional Judge of the Kkighl&Court on November 8,
2011 and Permanent Judge on December 07, 2012.

10. Shri Justice Kunjupillai Harilal, B.A., LL.B., born on 28 May, 1958, was enrolled as an
Advocate on 28 January, 1986 and practicatithe High Court of KeraJavunsiff Court, Additional
District Court and Motor Accidda claims Tribunalin civil, constitutional, and criminal matters. He
was appointed as an Additional Judge of the Kerala High Court on November 8, 205k anc
Permanent Judge on June 24, 2013.

11 Shri Justice Krishnan Vinod Chandran, B.Sc., LL.B., born on 25 April, 1963, was
enrolled as an Advocate on'®March, 1991 and started higracticefrom 1992 at the High Court of
Kerala in civil, constitutional, taxation, labour and company laws. He wasrap@@s an Additional
Judge of the Kerala High Court on November 8, 28td servedn various capacities at different
places as a Judicial Officdre was appointed as an Additional Judge of the Kerala High Court o
November 8, 2011 and Permanent Judge on June 24, 2013.

12. Shri Justice Pannipuzhayil Divakaran Rajan,B.A., LL.B., LL.M., was born on 08 May,
1957. He was enrolled as an Advocatel@f July, 1987 and was practiced in variddistrict Courts

in civil and criminal matters. His specialization is in criminal law. He joikedala Higher Judicial
Service in the year 1995 as District and Sessions Janigieservedn various capacities alifferent
places as a Judicial Officer. He was appointed as Additional Judge of the Kerala High Court ol
January 28, 2018nd Permanent Judge on January 16, 2014.

13. Shri Justice Krishnaiyer Ramakrishnan,B.Sc., LL.B., was born on 890ctober, 1955.
He was enrolled as an Advocate on"lBecember, 1979 angracticed at District Court and
Subordinatecourtsin civil matters. He joinedKerala Higher Judicial Service in the year 1995 as
District and Sessions Judged servedn variouscapacities at different places as a Judicial Officer.
He was appointed as Additional Judge of the Kerala High Court on January 2&ri2zDP8&rmanent
Judge on June 30, 2014.

14. Shri Justice Bathisha Kemal PashaB.Sc., LL.B., LL.M., was born on #5May, 1956. He
was enrolled as an Advocate on"lBecember, 1979 angracticed at Cants in District Courtsin
civil, criminal and labour matterdde was appointed as Second Additional District and Session
Judge in 199%nd servedn various capacitiegat different places as a Judicial OfficeHe was
appointed as Additional Judge of the Kerala High Court on January 28a8818ermanent Judge on
June 30, 2014.

15. Shri Justice Athrassery Hariprasad, B.Sc., LL.B., was born on 19May, 1959. He was
enrolled as an Advocate off 8anuary, 1983 and was practicedDistrict Courts in civil laws. He
joined Kerala Higher udicial Serviceas Additional District Judgen 18.08.1995and servedn
various capacities at different placas a Judicial OfficerHe was appointed as Additional Judge of
the Kerala High Court on January 28, 2@@l Permanent Judge on June 30, 2014.



16.  Shri Justice Dama Seshadri NaiduB.A., B.L., was born on #9June, 1962. He enrolles
Advocate on 19.02.199and practicedin all branches of law. Hespecialised in Civil and
Constitutional matters. He was appointed as an Additional Judge of the Andhra Pradesh High C
on September 21, 2013 and transferred toakeHigh Court on he 30, 2014 and appointed as
Permanent Judge on March 03, 2016.

17.  Shri Justice Puttekadan Ubaid,B.A., LL.B., born on 19.9.1957 was enrolled as an advocate
on 13.3.1982Joined the Kerala Judicial Service as MunBifigistrate in July, 1988nd servedn
various capacities at diffaneplaces as a Judicial OfficeHe was appointed as an Additional Judge
of the Kemla High CourbnJanuary 01, 2014 and as Permanent Judge on March 10, 2016.

18 Shri Justice Kandathal Abraham Mathew, B.Sc., LL.B., born on 18.1.1957 was enrolled as
an advocate on 13.11.1982. He joined the Judicial Service on 11.7ah@88ervedn various
capacities at differg places as a Judicial OfficeHe was appointed as an Additional Judge of the
Kerala HighCourt January 01, 201ahd as Permanent Judge on March 10, 2016.

19.  Shri Justice Alexander Thomas,B.Sc., LL.B., born on 4.9.1961 was enrolled as an
Advocated on 8.10.1988. Hwacticedbefore the Kerala High Court as well as Subordinate Courts
and CAT in Ernakulam in Constitutional & Administrative Law, Service and Civil matters. Hi
specialization is in Constitutional and Administrative Law. He was appointed as an Additional Juc
of the Kerala High Courdn January 23, 2014nd as Permanent Judge on March 10, 2016.

20.  Shri Justice Muhamed Mustaque Ayumantakath,LL.B., born on 01.06.1967 was enrolled
as an Advocated on 01.10.1989. He practiced before the Kerala High Court, District and Subordi
Courts in Civil, Criminal, Constitutional, Taxation, Labour, Company and Service matters. His fie
of specializationis in Constitutional, Civil, Criminal, Commercial, Telecom, Public interest litigation
matter. He was appointed as an Additional Judge of the Kerala High @oiahuary 23, 2014nd

as Permanent Judge on March 10, 2016.

21 Shri Justice Ala Kunnil Jayasankaran Nambiar, B.Sc., LL.B., born on 27.01.1966 was
enrolled as an Advocated on 25.02.1990 prbecticedbefore the Kerala High Court in Constitutional
Law and Taxation matters. He was appointed as an Additional Judge of the Kerala HiglorCour
January 23, 2014nd as Permanent Judge on March 10, 2016.

22.  Shri Justice Anil Kalavampara Narendran, B.Sc., LL.B., born on 05.05.1967 was enrolled
as an Advocated on 14.02.1993. ptacticedbefore the Kerala High Court, Subordinate Courts and
State @nsumer Dispute Redressal Commission in Constitutional, Company, Service, Labc
Taxation, Criminal and Educational Institutions cases. His field of specialization is in Compar
Professional Educational Institution cases. He was appointed as an Additidga of the Kerala
High CourtonJanuary 23, 2014nd as Permanent Judge on March 10, 2016.

23. Smt. Justice Pokkath Vijayan AshaB.Sc., LL.B., born on 31.05.1959 was enrolled as
Advocate on 08.01.1983. She practiced before High Court of KerelmicDand Subordinate Courts,
in Civil, Constitutional,Labour and Service matters. Hggecialization is in Service matter. She was
appointed as an Additional Judge of the Kerala High GmuMay 21, 2014and as Permanent Judge
on May 20, 2016

24.  Shri Justice Padmaraj Balakrishnan Nair Suresh Kumar, B.Sc., LL.B., born on
30.06.1963 was enrolled as Advocate on 22.02.198prhieiced inthe High Court and Supreme
Court. His field of practiced includes Civil, Criminal and Constitutional mattersva$eappointed as
an Additional Judge of the Kerala High CoartMay 21, 2014and as Permanent Judge on May 20,
2016



25.  Shri Justice Sunil Thomas,B.Sc., LLM, was born on 10.05.19@nrolled as an advocate on
11.12.1983 and started practice on civil and labour matiéesjoined the Judicial Service on
01,12,2001and servedin various capacities at diffare places as a Judicial OfficerHe was
appointed as an Additional Judge of Kerala High Courbn April 10, 2015and as Permanent Judge
on April 05, 2017.

26.  Shri Justice Shaji Paul Chaly,B.A., LL.B., born on 29.05.1961 was enrollasl Advocate on
26.01.1986. Heracticed at High Court of Kerala, Subordinate Courts of Ernakiestnict, Debt
Recovery Tribunal inCivil, Criminal and Constitutional, Taxation, Family Court, Service, Rent
Control and Company matters. His specialization is in Constitutional maiermsas appointed as an
Additional Judge of the Kala High Courton April 10, 2015and as Permanent Judge on April 05,
2017.

27.  Smt. Justice Anu Sivaraman, B.A., LL.B., born on 25.05.1966 was enrolled as Advocate on
09.03.1991. Be practiced at High Court of Kerala, Central Administrative Tribunal and Suiaie
Courtsand Tribunals irConstitutional and Civimatters She was appointed as an Additional Judge
of the Keala High Courbn April 10, 2015and as Permanent Judge on April 05, 2017.

28.  Shri Justice Raja Vijayaraghavan Valsala, B. Tech., LL.B., born on 28.05.1967 was
enrolled as Advocate on 20.03.198# practicedat Kerala High Courin Civil and Criminal matters.
His specialization is in Criminal, Civil, Arbitration and Rent Control Matters in the trial and appella
Stage.He was appointed as an Additional Judge of theakkeHigh Courton April 10, 2015and as
Permanent Judge on April 05, 2017.

29.  Shri Justice Bhaskaran PillaiSudheendra Kumar,M.Sc., LL.M., was born on 31.05.1959.
Enrolled as an advocate on 2.4.198f joined the Judicial Service on 01.12.2001 as Additional
District Judgeand servedn various capacities at differe places as a Judicial OfficerHe was
appointed as an Additional Judge of therdda High Courton April 10, 2015and as Permanent
Judgeon April 05, 2017.

30.  Shri Justice Keloth Puthenpura Jyothindranath, B.Sc., LL.B., was born on 01.11.1956.
Enrolled as an Advocate on 28.09.19B&. joined the Judicial Service on 01.12.2@0H servedn
various capacities at diffane places as dudicial Officer He was appointed as an
Additional Judge of the Kala High Courton April 10, 2015and as Permanent Judge on April 05,
2017.

31. Smt. Justice Mary Joseph, B.Sc., LL.M., was born on 02.06.19&2nrolled as advocate on
26.01.1986 and started practice in civil and criminal matters at High Court of Kerala and varic
Subordinate courtsShe joined the Judicial Service on 01.12.2804d servedn various capacities at
different places as a Judici@fficer. She was appointed as an Additional Judge of theakkeHigh
Courton April 10, 2015and as Permanent Judge on April 05, 2017.



KERALA HI GH COURTé

ADDITIONAL JUDGES

1. Shri Justice Sathish Ninan,LL.B., LL.M, born on 01.04.1968 was enrolled as an Advocate
on 2.12.1990He practicedbefore the Kerala High Couand subordinate Courts @ivil, Banking,
Property and Constitutional Laws. He specialized in Civil, Banking and Property kvsias
appanted as an Additional Judge of therika High Court on October 05, 2016.

2. Shri Justice Devan Ramachandran,B.A., LL.B., born on 19.03.1968 was enrolled as an
Advocate on 9.03.1991He practicedbefore the Kerala High Coum Constitutional, Company &
other Corporate, Bankingservice ad Labour,Banking Laws.He was appointed as an Additional
Judge of the Kala High Court on October 05, 2016.

3. Shri Justice P. Somarajan,B.Sc., LL.B., was born on 14.07.19&nrolled as an advocate
on 26.06.1988He joined the Judicial Service on 01.12.208¥ Additional Districtand Sessions
Judgeand servedh various capacities at differeplaces as a Judicial Officéte was appointed as an
Additional Judge of the Kala High Court on October 05, 2016.

4, Smt. Justice V. Shircy, B.Com., LL.B., was born on 31.05.1960. She eerwblhs Advocate
on 16.12.1984She joined the Judicial Service on 11.07.1998 servedn various capacities at
different places as a Judicial Officéshe was appointed as audditional Judge of the Kala High
Court on October 05, 2016.

5. Shri Justice Aettupanku Mohammedkhan Babu, B.Sc., LL.B., was born on 26.10.1957.
Enrolled as an Advocate in 1983e joined the Judicial Service on 11.07.19883 and servedn
variouscapacities at differg places as a Judicial OfficeHe was appointed as an Additional Judge
of the Keala High Court on October 05, 2016.



MADHYA PRADESH HIGH COURT

Approved Judge Strength: 53 [Pmt.: 40 Addl.: 13]
(List of Judges arranged according to date of initial appointment)

Sl. Name of the Judge Source Date of Date of Date of Remarks
No. | S/Shri Justice Appointment| Appointment| retirement
as Addl. as Pmt.
Judge Judge
1 HEMANT GUPTA [H] BAR - 02/07/2002 | 16/10/2019| CJ w.e.f.18/03/20.7
[PHC: P&H]
2 SANJAY KUMAR SETH BAR 21/03/2003 | 19/01/2004 | 09/06/2019
3 SURENDRA KUMAR GANGHE | BAR - 11/10/2004 | 25/07/2018
4 PANKAJ KUMAR JAISWAL BAR - 11/10/2004 | 23/09/2020
5 RAVI SHANKER JHA BAR 18/10/2005 | 02/02/2007 | 13/10/2023
6 JITENDRA KUMAR BAR 25/11/2005 | 25/11/2008 | 28/06/2023
MAHESHWARI
7 SANJAY YADAV BAR 02/03/2007 | 15/01/2010 | 05/06/2021
8 SATISH CHANDRA SHARNA BAR 18/01/2008 | 15/01/2010 | 29/11/2023
9 PRAKASH SHRIVASTAVA BAR 18/01/2008 | 15/01/2010 | 30/03/2023
10 | NARESH KUMAR GUPTA SERVICE | 03/05/2010 | 24/09/2011 | 30/06/2017
11 | SHEEL NAGU BAR 27/05/2011 | 23/05/2013 | 31/12/2026
12 | SUJOY PAUL BAR 27/05/2011 | 14/04/2014 | 20/06/2026
13 | ROHIT ARYA BAR 12/09/2013 | 26/03/2015 | 27/04/2024
14 | SUSHIL KUMAR PALO SERVICE | 15/04/2014 | 27/02/2016 | 01/11/2018
15 | ALOK VERMA SERVICE | 30/06/2014 27/11/2017
16 | MISS VANDANA KASREKAR BAR 25/10/2014 | 27/02/2016 | 09/07/2022
17 | RAJENDRA MAHAJAN SERVICE | 25/10/2014 | 27/02/2016 | 06/03/2018
18 | CHANDRAHAS SIRPURKAR SERVICE | 25/10/2014 | 27/02/2016 | 03/03/2019




MADHYA PRADESH HIGH COURTeé CONTD.

Additional Judges

SI. | Name of Additional Judge Date of Birth| Source of Date of initial | Date of expiry
No. | S/Shri Justice Recruitment | appointment | of present term
1 ATUL SREEDHARAN 25/05/1966 | BAR 07/04/2016 06/04/2018
2 SUSHRUT ARVIND 08/07/1966 | BAR 07/04/2016 06/04/2018
DHARMADHIKARI
3 VIVEK RUSIA 02/08/1969 | BAR 07/04/2016 06/04/2018
4 ANAND PATHAK 18/07/1968 | BAR 07/04/2016 06/04/2018
5 VED PRAKASH SHARMA 02/01/1956 | SERVICE 07/04/2016 01/01/2018
6 JAGDISH PRASAD GUPTA 21/03/1959 | SERVICE 07/04/2016 06/04/2018
7 ANURAG KUMAR 11/04/1956 | SERVICE 07/04/2016 06/04/2018
SHRIVASTAVA

8 HOUSLA PRASAD SINGH 01/07/1956 | SERVICE 07/04/2016 06/04/2018
9 ASHOK KUMAR JOSHI 11/11/1956 | SERVICE 07/04/2016 06/04/2018
10 | VIVEK AGARWAL 28/06/1967 | BAR 07/04/2016 06/04/2018
11 | SMT. NANDITA DUBEY 17/09/1961 | BAR 07/04/2016 06/04/2018
12 | RAJEEV KUMAR DUBEY 11/10/1960 | SERVICE 13/10/2016 12/10/2018
13 | SMT. ANJULIPALO 19/05/1961 | SERVICE 13/10/2016 12/10/2018
14 | VIRENDER SINGH 15/04/1961 | SERVICE 13/10/2016 12/10/2018
15 | SUNIL KUMAR AWASTHI 04/06/1959 | SERVICE 13/10/2016 12/10/2018
16 | VIJAY KUMAR SHUKLA 28/06/1964 | BAR 13/10/2016 12/10/2018
17 | GURPAL SINGHAHLUWALIA 20/02/1966 | BAR 13/10/2016 12/10/2018
18 | SUBODH ABHYANKAR 03/01/1969 | BAR 13/10/2016 12/10/2018




MADHYA PRADESH HIGH COURT

Approved Judge Strength: 53 [Pmt.: 40 Addl.: 13]

(List of Judges arranged accordimg to date of retirement)

Sl. Name of the Judge Source Date of Date of Date of Remarks
No. | S/Shri Justice Appointment| Appointment| retirement
as Addl. as Pmt.
Judge Judge
1 NARESH KUMAR GUPTA SERVICE | 03/05/2010 | 24/09/2011 | 30/06/2017
2 ALOK VERMA SERVICE | 30/06/2014 27/11/2017
3 RAJENDRA MAHAJAN SERVICE | 25/10/2014 | 27/02/2016 | 06/03/2018
4 SURENDRA KUMAR GANGHE | BAR - 11/10/2004 | 25/07/2018
5 SUSHIL KUMAR PALO SERVICE | 15/04/2014 | 27/02/2016 | 01/11/2018
6 CHANDRAHAS SIRPURKAR SERVICE | 25/10/2014 | 27/02/2016 | 03/03/2019
7 SANJAY KUMAR SETH BAR 21/03/2003 | 19/01/2004 | 09/06/2019
8 HEMANT GUPTA [H] BAR - 02/07/2002 | 16/10/2019| CJ w.e.f18/03/2A.7
[PHC: P&H]
9 PANKAJ KUMAR JAISWAL BAR -- 11/10/2004 | 23/09/2020
10 | SANJAY YADAV BAR 02/03/2007 | 15/01/2010 | 05/06/2021
11 | MISS VANDANA KASREKAR BAR 25/10/2014 | 27/02/2016 | 09/07/2022
12 | PRAKASH SHRIVASTAVA BAR 18/01/2008 | 15/01/2010 | 30/03/2023
13 | JITENDRA KUMAR BAR 25/11/2005 | 25/11/2008 | 28/06/2023
MAHESHWARI
14 | RAVI SHANKER JHA BAR 18/10/2005 | 02/02/2007 | 13/10/2023
15 | SATISH CHANDRA SHARNA BAR 18/01/2008 | 15/01/2010 | 29/11/2023
16 | ROHIT ARYA BAR 12/09/2013 | 26/03/2015 | 27/04/2024
17 | SUJOY PAUL BAR 27/05/2011 | 14/04/2014 | 20/06/2026
18 | SHEEL NAGU BAR 27/05/2011 | 23/05/2013 | 31/12/2026




MADHYA PRADESH HIGH COURTeé CONTD.

BIODATA

1. Shri Justice Hemant Gupta,B.A., LL.B, was born on October 17, 1957. He was enrolled as
an Advocate on July 25, 1980 and practiced in the Punjab & Haryana High Court in Civil, Labo
Company and Constitutional matters. He was appointed as a permanent Judge of the Punij:
Haryana High Courtmo July 2, 2002. He was transferred to Patna High Court on 8.02.2016. He w
appointed as Acting Chief Justice, Patna High Court w.e.f. 29.10.M¥.6ias appointed as Chief
Justice of Madhya Pradesh High Court on March 18, 2017.

2. Shri Justice Sanjay Kumar SethB.A., LL.B., was born on June 10, 1957. He was enrolled as
an Advocate on July 24, 1981. Hwacticedin the Madhw Pradesh High Courtin Civil,
Constitutional, Taxation, Serviand Labour matterde served as Depy Advocate General and as
Additional Advocate GeneraHe was appointed as an Additional Judge of the Madhya Pradesh Hi
Court on March 21, 2003 ard Rermanent Judge on January 19, 2004.

3. Shri Justice Surendra Kumar Gangele,B.Sc, LL.B was born on July 26, 1956 and was
enrolled as an Advocate in October 31, 1980. pketicedin Madhya Pradesh igh Courtin Civil,
Constitutional, Labour, Seice and Criminal side andpecializedin Service, Labour and
Constitutional matters. He waspapnted as a Judge of the Madhya Pradesh High Court on Octob
11,2004 and asétmanent judge on July 25, 2018.

4, Shri Justice Pankaj Kumar Jaiswal,B.Sc. LL.B,, was born on September 24, 1958 and was
enrolled as an Advocate on August 4, 1981. pketicedn the Madhya Pradesh High Court in Civil,
Constituional, Service and Company cases amécializedin Constitutional matters. He was
appointed as a Judge of the Madhya Pradesh Higint Go October 11, 2004 and asrfanent judge
on Septembe23, 2020.

5. Shri Justice Ravi Shanker Jha,B.Sc, LL.Bwas born on October 14, 196Enrolled as an
Advocate on September 20, 1986 amdcticedat the High Court of Madley PradeshCentral and
State Administrative Tribuna in Constitutional, Tax,Company Casesservice, Election and
specializedn Constitutional State taxes, service matters. He was appointed as an Additional Juc
of the Madhya Pradesh High Coort October, 2005 and asfanent Judge on Febry 2, 2007.

6. Shri Justice Jitendra Kumar Maheshwari, B.A, LL.B, L.L.M was born on June 29, 1961.
Enrolled as an Adocate in November 22, 1985 aprdhcticedin Madhya Pradesh High Court Bench
at Gwalior in Civil, Constitutional, Taxation, Labour, Company, Service and Criminal matters a
specializedn Constitutional, Service a@nTaxation mattersHe was appointed as an Additional Judge
of the Madhya Pradesh High Court on November 25, 2005 and appointed as a permanent Jud
June 28, 2023.

7. Shri Justice Sanjay Yadav,M.A., LL.B., bom on June 26, 1959 and was enrolled as an
Advocate on 25.08.1986. Heracticedat Jabalpurin Civil, Constitutional, Labour and Service
mattersandspecialized in Labour and Service mattéie was appointed as an Additional Judge of
the Madhya Pradedtigh Court on March 2, 2007 and Permanent Judge on January 15, 2010.

8. Shri Justice Satish Chandra SharmaB.Sc., LL.B.,born on November 30, 1961 and was
enrolled as an Advocate on 01.09.19B# practicedat Madhy Pradesh High Cour€entraland
StateAdministrative Tribunad, in Constitutional, Civil, Service, Labour and Company maters
specialized in Constitutional and Service mattéfe was appointed as an Additional Judge of the
Madhya Pradesh High Court on January 18, 2008 and Permanentdugigeuary 15, 2010.



0. Shri Justice Prakash ShrivastavaM.A., LL.B wasborn on March 31, 1961 amhrolled as

an Advocate on 02.02.198 Hepracticedat Madhya Pradesh High Court and Supreme Court in Tax
Civil, Constitutional,Labour, Service and Compamyattersand specialized in Direct and Indirect
Tax mattersHe was appointed as an Additional Judge of the Madhya Pradesh High Court on Jant
18, 2008 and Permanent Judge on January 15, 2010.

10.  Shri Justice Naresh Kumar Gupta, M.Sc., LLB (Hons), was born on'luly, 1955. He
joined Judicial Service as Civil Judge, Clisson 10.8.1979%nd servedn various capacities at
different places as a Judicial Officdde was appointed as an Additional Judge of the Madhye
Pradsh High Court on May 3, 2010 and as Permanent Judge on September 24, 2011.

11. Shri Justice Sheellagu, B. Com., L.L.B., was born or®*January, 1965. He was enrolled
as an Advocate on 05.10.1987 in the rolls of the State Bar Council diyd&dadesh and practiced
in Constitutional, Servickabour and Criminal matterdHe was appointed as an Additional Judge of
the Madhya Pradesh HigCourt on May 27, 2011 and as Permanadgjé on May 23, 2013.

12. Shri Justice Sujoy PaulB. Com., M.A. (Economics), L.L.B., was born on®2lune 1964.
He was enrolled as an Advocate in the rolls of the State Bar Council of Madhya Pradesh
21.12.1990and practiced irConstitutional, Labour and Service matterde was appointed as an
Additional Judge of the Madhya Pradesh iHiQourt on May 27, 2011 and as Permaneiigé on
April 14, 2014.

13.  Shri Justice Rohit Arya, B.A., LL.B., was born on 28April, 1962, enrded as advocate on
1984. He practiceth High Courts of Madhya Pradesh, Chhattisgarh and Supreme Court of India
constitutional, civil, service, taxation, corporate law and arbitration matters. He was appointed a:
Additional Judge of the Madhya Pradesh High Court on September 12a@043 Permanentudge
onMarch 26, 2015

14. Shri Justice Sushil Kumar Palo,B.Sc, M.A., LL.B., was born on 02.11.1956. He joined
the Judicial Service on 17.12.1981 aswtvedin various capacities at different places as a Judicial
Officer. He wasappointed as an Additional Judge of the Madhya Pradesh High Court on April 1
2014and as Permanentdge onFebruary 27, 2016

15. Shri Justice Alok Verma, B.SC, M.A, LLM, was born on 28.11.1955. He joined Judicial
Service as Civil Judge, Cladson 15.07.198&nd servedn various capacities at different places as a
Judicial Officer.He was appointed as an Additional Judge of the Madhya Pradesh High €durteo
30, 2014and as Permanentdge onFebruary 27, 2016

16. Miss Justice Vandana KasrekarB.SC., LLB., LLM was born on 10.07.1960. She enrolled
as an Advocate 0b3.10.1998 angracticel in Madhya Pradesh High Court Bench at Indore in Civil,
Constitutional, Labour, Service and Company matteh& was appointed as an Additional Judge of
the Madhya Pradesh High Court on October 25, 20itlas Permanenidge onFebruary 27, 2016

17.  Shri Justice Rajendra Mahajan, M.SC (Chemistry), LLB was born on 07.03.1956. He
joined Judicial Service as Civil Judge, Clhsa the year 198&nd servedn various capacities at
different places as a Judicial Officetde was appointed as an Additionaldge of the Madhya
Pradesh High Court on October 25, 2@l as Permanenidge onFebruary 27, 2016

18. Shri Justice Chandrahas Sirpurkar, B.Sc.,. LL.B, was born on 04.03.1957. He joined
Judicial Service as Civil Judge, Cldsis the year 198%nd servedn various capacities at different
places as a Judicial Officeide was appointed as an Additional Judge of the Madhya Pradesh Hic
Court on October 25, 2058hd as Permanenidge onFebruary 27, 2016



MADHYA PRADESH HI GH CGODOTDRT é

Additional Judges

1. Shri Justice Atul Shreedharan, B.A (History), LL.B., was born on 25.04.1966. He was
enrolled as an Advocate on 03.04.1992d practicedn the High Courts of Delhi andladhya
PradeslHis field of specializationis in Economic Offences, Prevention of Corruption Ade was
appointed as an Additional Judge of the Madhya Pradesh High CoAprib7, 2016.

2. Shri Justice Sushrut Arvind Dharmadhikari, B.Com, LLB., was born on 08.07.1966. He
enrolled as an Advocate on 27.07.1992 on this f State Bar Council of Madhya Pradesh and
practicedin the High Court of Madhya PradeshCivil, Criminal, Constitutional, Labour, Company,
Servicematters.He was appointedsaan Additional Judge of the Madhya Pradesh High Court or
April 07, 2016.

3. Shri Justice Vivek Rusia, B.SC, LL.B., was born on 02.08.1969. He enrolled as an Advocate
on 08.08.1992 andracticed before the High Court of Madhya Prad@shCivil, Criminal,
Constitutioral, Labour, Company, Service mattelre was appointed as an Additional Judge of the
Madhya Pradesh High Court éqpril 07, 2016.

4. Shri Justice Anand Pathak, M.A (History), LL.B. (Hons.) was born on 18.07.1968. He
enrolled as an Advocate on 07.05.1996 on this f State Bar Council of Madhya Pradesh and
practicedin the High Court of Madhya PradeshCivil, Criminal, Constitutionh Labour, Company,
Services and specializeth Civil, Constitution and Service mattertle was appointed as an
Additional Judge of the Madhya Pradesh High Courprnil 07, 2016.

5. Shri Justice Ved Prakash Sharma B.Sc., LL.B.,was born on 02.01.1956. He joined Judicial
Service on 16.04.1988nd seved in various capacities at different places as a Judicial Offieks.
was appointed as an Additional Judge of the Madhya Pradesh High Cdytilodi7, 2016.

6. Shri Justice Jagdish Prakash Gupta M.A., LL.B.,was born on 21.03.1959. He joined
Judicial Service on 05.03.1983 as Civil Judge Clasmdl servedn various capacities at different
places as a Judicial OfficetHe was appointed as an Additional Judge of the Madhya Pradesh Hir
Court onApril 07, 2016.

7. Shri Justice Anurag Kumar Shrivastava, M.A., LL.B., was born on 11.04.1956. He joined
Judicial Service on 27.04.1983 as Civil Judge Clasndl servedn various capacities at different
places as a Judicial Officdle was appointed as an Additional Judge of the Madhya Pradesh Hir
Court onApril 07, 2016.

8. Shri JusticeHousla Prasad Singh B.Sc., LL.B.,was born on 01.07.1956. He joined Judicial
Service on 07.03.1983 as Civil Judge Clasad servedn various capacities at different places as a
Judicial Officer. He was appointed as an Additional Judge of the Madhya Pradesh High Court
April 07, 2016.

9. Shri Justice Ashok Kumar Joshi, was born on 11.11.1956. He joined Judicial Service on
11.03.1983 as Civil Judge Classdhd servedn various capacities at different places as a Judicial
Officer. He was appointed as an Additional Judge of the Madhya Pradesh High Cd\ptilod7,
2016.

10. Shri Justice Vivek Agarwal, B.SC, L.L.B. was borron 28.06.1967. He enrolled as an
advocate on 27.07.1992 aprhcticel in Supreme Courtligh Court of Madhya Prades@entral and
State Administrative Tribunglin Civil and Writ sides. His field of specialization is Service matters,
arbitration, commerai tax laws.He was appointed as an Additional Judge of the Madhya Prade:
High Court onApril 07, 2016.



11. Smt. Justice Nandita Dubey,B.SC., M.A (Economics)., L.L.B was born d7.09.1961. She
enrolled as an advocate on 25.08.2001 pratticedbefore Supreme Couradhya PradesHigh
Courts District Courts, DRT, Labour Court and District Trikainn all sides with specialization in
Company Law, Taxation and SARFAESIA matté3te was appointed as an Additional Judge of the
Madhya Pradesh HigGourt onApril 07, 2016.

12.  Shri Justice Rajeev Kumar Dubey, B.Sc., LLB., was born on 11.10.1960. He joined
Judicial Service on 07.11.1985 as Civil Judge Clasmdl servedn various capacities at different
places as a Judicial OfficerHe was appointed as an Additional Judge of the Madhya Pradesh Hir
Court onOctober 13, 2016.

13.  Smt. Justice Anjuli Palo, B.Sc., LLB., was born on 19.05.1961. She was appointed as Civi
Judge Clas$l on 05.11.198%nd servedh various capacities at different places as a Judicial Officer
She was appointed as an Additional Judge of the Madhya Pradesh High CQuatober 13, 2016.

14.  Shri Justice Virender Singh, B.A., LL.B., was born on 15.04.1961. He joined Judicial
Service on 28.10.1985 as Civil Judge Clasanld servedn various capacities at different places as a
Judicial Officer.He was appointed as an Additional Judge of the Madhya Pradesh High Court
October 132016.

15.  Shri Justice Sunil Kumar Awasthi, B.Com, LLB., was born on 04.06.1959. He joined
Judicial Service on 15.10.1985 as Civil Judge Clasndl servedn various capacities at different
places as a Judicial Officetde was appointed as an Additional Judge of the Madhya Pradesh Hir
Court onOctober 13, 2016.

16.  Shri Justice Vijay Kumar Shukla, B.A., L.L.B., was born on 28.06.1964. He was enrolled
as an advocate on 27.03.1987 on the rolls of Stat€8ancil of Madhya Pradesh and practitethe
High Court of Madhya Pradesh in Constitutional, Service, Civil and Criminal jurisdictitnwas
appointed as an Additional Judge of the Madhya Pradesh High CoDdtober 13, 2016.

17.  Shri Justice Gurpal Singh Ahluwalia, B.A. L.L.M., was born on 20.02.1966. He was
enrolled as an Advocate on 04.07.1988 on this if State Bar Council of Madhya Pradesh and
practicedin the High Court of Madhya PradesBupreme Court, High CourtBombay, Gujarat,
Punjab and Haryana, Cattisgarh,Central and State Administrative Tribundie was appointed as
an Additional Judge of the Madhya Pradesh High Couf@ctiober 13, 2016.

18.  Shri Justice SubodhAbhyankar, B.Sc., L.L.B, PGDBM,was born on 03.01.1969. He was
enrolled as an Advocate in the Month of January, 1997 on tiseofdState Bar Council of Madhya
Pradesh and practiced the High Court of Madhya PradesBbistrict Cours in Civil, Criminal,
Constitutional, TaxationService matters.He was appointed as an Additional Judge of the Madhye
Pradesh High Court o@ctober 13, 2016.



MADRAS HIGH COURT
Approved Judge Strength: 75 [Pmt.: 56 Addl.: 19 ]
(List of Judges arranged according to date of initial appointment)

Sl. | Name of the Judge Source Date of Date of Date of Remarks
No. | S/Shri Justice Appoint- Appointment| retirement
ment as as Pmt.
Addl. Judgg Judge

1 KUMARI INDIRA BANERJEE BAR - 05/02/2002 | 23/09/2019 | CJ w.e.f.05/0417
[PHC: Calcutta]

2 HULUVADI G.RAMESH SERVICE| 08/09/2003| 24/09/2004 | 19/05/2019 | Joined on 11/046
[PHC: Karnataka]

3 S. MANI KUMAR BAR 31/07/2006| 09/11/2009 | 23/04/2023

4 A. SELVAM SERVICE| 31/07/2006| 09/11/2009 | 04/04/2018

5 NOOTY RAMA MOHANA RAO BAR 11/09/2006| 10/04/2008 | 13/08/2017 | Joined on 18/046
[PHC: T & AP]

6 SAMINATHAN NAGAMATHU BAR 22/03/2007| 09/11/2009 | 30/05/2017

7 SHUNMUGAVEL PALANIVELU SERVICE| 22/03/2007| 09/11/2009 | 10/05/2017

8 K. K. SASIDHARAN BAR 12/11/2007| 09/11/2009 | 27/10/2019

9 M. VENUGOPAL SERVICE| 12/11/2007| 09/11/2009 | 06/05/2019

10 | R. SUBBIAH BAR 24/03/2008| 09/11/2009 | 20/06/2021

11 | RAJIV SHAKDHER BAR 11/04/2008| 17/10/2011 | 18/10/2024| Joined on 11/04/6
[PHC: DELHI]

12 | M. SATHYANARAYANAN BAR 23/04/2008| 09/11/2009 | 09/06/2021

13 | CYRIL THAMARAI SELVAM BAR 31/03/2009| 29/03/2011 | 08/02/2019

14 | NADESA GOUNDER KIRUBAKARAN BAR 31/03/2009| 29/03/2011 | 20/08/2021

15 | M .M. SUNDRESH BAR 31/03/2009| 29/03/2011 | 20/07/2024

16 | T.S. SIVAGNANAM BAR 31/03/2009| 29/03/2011 | 15/09/2025

17 | M. DURAISWAMY BAR 31/03/2009| 29/03/2011 | 21/09/2022

18 | T.RAJA BAR 31/03/2009| 03/01/2012 | 24/05/2023

19 | T. MATHIVANAN SERVICE| 17/02/2010| 26/09/2013 | 27/05/2017

20 | KANDASAMI RAVICHANDRA BAABU BAR 20/12/2011| 26/09/2013 | 13/10/2020

21 | P.DEVADASS SERVICE]| 20/12/2011| 26/09/2013 | 14/05/2017

22 | SMT. S. VIMALA SERVICE| 20/12/2011| 21/10/2013 | 10/01/2019

23 | PAZHAYANUR NARAYANAN PRAKASH BAR 25/10/2013| 14/04/2015 | 11/01/2023

24 | SMT. PUSHPA SATHYANARAYANA BAR 25/10/2013| 14/04/2015 | 27/02/2022

25 | KANDASAMY KALYANASUN DARAM BAR 25/10/2013| 14/04/2015 | 26/05/2022

26 | S. VAIDYANATHAN BAR 25/10/2013| 14/04/2015 | 16/08/2024

27 | R. MAHADEVAN BAR 25/10/2013| 14/04/2015 | 09/06/2025

28 | MISS V.M. VELUMANI BAR 20/12/2013| 14/04/2015 | 05/04/2024

29 | V. BHARATHIDASAN BAR -- 07/04/2016 | 06/05/2022

30 | D. KRISHNAKUMAR BAR -- 07/04/2016 | 21/05/2025

31 | S.S. SUNDAR BAR - 07/04/2016 | 02/05/2025

32 | M.V. MURALIDARAN BAR -- 07/04/2016 | 15/04/2024

33 | PONNUSAMY KALAIYARAS AN SERVICE] -- 07/04/2016 | 30/04/2018

34 | B. GOKULDAS SERVICE - 07/04/2016 | 06/06/2017

35 | N. AUTHINATHAN SERVICE] -- 07/09/2016 | 18/01/2018

36 | V. PARTHIBAN BAR -- 05/10/2016 | 23/04/2022

37 | R. SUBRAMANIAN BAR -- 05/10/2016 | 24/07/2025

38 | M. GOVINDARAJ BAR -- 05/10/2016 | 18/05/2022

39 | M. SUNDAR BAR - 05/10/2016 | 18/07/2028

40 | R. SURESH KUMAR BAR -- 05/10/2016 | 28/05/2026

41 | SMT. J. NISHA BANU BAR -- 05/10/2016 | 17/09/2028

42 | M.S. RAMESH BAR -- 05/10/2016 | 27/12/2025

43 | S.M. SUBRAMANIAM BAR -- 05/10/2016 | 30/05/2027

44 | DR. (SMT.) ANITA SUMANTH BAR -- 05/10/2016 | 14/04/2032

45 | A.M. BASHEER AHAMED SERVICE] -- 05/10/2016 | 19/08/2018

46 | T. RAVINDRAN SERVICE] -- 05/10/2016 | 29/06/2021

47 | S. BASKARAN SERVICE] -- 05/10/2016 | 15/11/2018

48 | P. VELMURUGAN SERVICE] -- 05/10/2016 | 08/06/2027

49 | DR. G. JAYACHANDRAN SERVICE] -- 05/10/2016 | 31/03/2027

50 | C.V. KARTHIKEYAN SERVICE] -- 05/10/2016 | 13/12/2026




MADRAS HIGH COURTé CONTD.

Additional Judges

Sl. Name of Additional Judge Date of Source of Date of initial| Date of Remarks
No. | S/Shri Justice Birth Recruitment | appointment | expiry of
present
term
1 R.M.T. TEEKA RAMAN 09/06/1963 | SERVICE 16/11/2016 | 15/11/2018
2 N. SATHISH KUMAR 06/05/1967 | SERVICE 16/11/2016 | 15/11/2018
3 N. SESHASAYEE 08/01/1963 | SERVICE 16/11/2016 | 15/11/2018




MADRAS HIGH COURT
Approved Judge Strength: 75 [Pmt.: 56 Addl.: 19 ]
(List of Judges arrangedaccording to date of retiremen)

Sl. | Name of the Judge Source Date of Date of Date of Remarks
No. | S/Shri Justice Appoint- Appointment| retirement
ment as as Pmt.
Addl. Judgg Judge

1 SHUNMUGAVEL PALANIVELU SERVICE]| 22/03/2007| 09/11/2009 | 10/05/2017

2 P.DEVADASS SERVICE]| 20/12/2011| 26/09/2013 | 14/05/2017

3 T. MATHIVANAN SERVICE]| 17/02/2010| 26/09/2013 | 27/05/2017

4 SAMINATHAN NAGAMATHU BAR 22/03/2007| 09/11/2009 | 30/05/2017

5 B. GOKULDAS SERVICE - 07/04/2016 | 06/06/2017

6 NOOTY RAMA MOHANA RAO BAR 11/09/2006| 10/04/2008 | 13/08/2017 | Joined on 18/04/6
[PHC: T & AP]

7 N. AUTHINATHAN SERVICE - 07/09/2016 | 18/01/2018

8 A. SELVAM SERVICE]| 31/07/2006| 09/11/2009 | 04/04/2018

9 PONNUSAMY KALAIYARAS AN SERVICE - 07/04/2016 | 30/04/2018

10 | A.M. BASHEER AHAMED SERVICE] -- 05/10/2016 | 19/08/2018

11 | S. BASKARAN SERVICE] -- 05/10/2016 | 15/11/2018

12 | SMT. S. VIMALA SERVICE| 20/12/2011| 21/10/2013 | 10/01/2019

13 | CYRIL THAMARAI SELVAM BAR 31/03/2009| 29/03/2011 | 08/02/2019

14 | M. VENUGOPAL SERVICE| 12/11/2007| 09/11/2009 | 06/05/2019

15 | HULUVADI G.RAMESH SERVICE| 08/09/2003| 24/09/2004 | 19/05/2019 | Joined on 11/046
[PHC: Karnataka]

16 | KUMARI INDIRA BANERJEE BAR - 05/02/2002 | 23/09/2019| CJ w.e.f.05/0447
[PHC: Calcutta]

17 | K. K. SASIDHARAN BAR 12/11/2007| 09/11/2009 | 27/10/2019

18 | KANDASAMI RAVICHANDRA BAABU BAR 20/12/2011| 26/09/2013 | 13/10/2020

19 | M. SATHYANARAYANAN BAR 23/04/2008| 09/11/2009 | 09/06/2021

20 | R. SUBBIAH BAR 24/03/2008| 09/11/2009 | 20/06/2021

21 | T. RAVINDRAN SERVICE] -- 05/10/2016 | 29/06/2021

22 | NADESA GOUNDER KIRUBAKARAN BAR 31/03/2009| 29/03/2011 | 20/08/2021

23 | SMT. PUSHPA SATHYANARAYANA BAR 25/10/2013| 14/04/2015 | 27/02/2022

24 | V. PARTHIBAN BAR -- 05/10/2016 | 23/04/2022

25 | V. BHARATHIDASAN BAR -- 07/04/2016 | 06/05/2022

26 | M. GOVINDARAJ BAR -- 05/10/2016 | 18/05/2022

27 | KANDASAMY KALYANASUN DARAM BAR 25/10/2013| 14/04/2015 | 26/05/2022

28 | M. DURAISWAMY BAR 31/03/2009| 29/03/2011 | 21/09/2022

29 | PAZHAYANUR NARAYANAN PRAKASH BAR 25/10/2013| 14/04/2015 | 11/01/2023

30 | S. MANI KUMAR BAR 31/07/2006| 09/11/2009 | 23/04/2023

31 | T.RAJA BAR 31/03/2009| 03/01/2012 | 24/05/2023

32 | MISS V.M. VELUMANI BAR 20/12/2013| 14/04/2015 | 05/04/2024

33 | M.V. MURALIDARAN BAR -- 07/04/2016 | 15/04/2024

34 | M.M. SUNDRESH BAR 31/03/2009| 29/03/2011 | 20/07/2024

35 | S. VAIDYANATHAN BAR 25/10/2013| 14/04/2015 | 16/08/2024

36 | RAJIV SHAKDHER BAR 11/04/2008| 17/10/2011 | 18/10/2024| Joined on 11/04/6
[PHC: DELHI]

37 | S.S. SUNDAR BAR - 07/04/2016 | 02/05/2025

38 | D. KRISHNAKUMAR BAR -- 07/04/2016 | 21/05/2025

39 | R. MAHADEVAN BAR 25/10/2013| 14/04/2015 | 09/06/2025

40 | R. SUBRAMANIAN BAR -- 05/10/2016 | 24/07/2025

41 | T.S. SIVAGNANAM BAR 31/03/2009| 29/03/2011 | 15/09/2025

42 | M.S. RAMESH BAR -- 05/10/2016 | 27/12/2025

43 | R. SURESH KUMAR BAR -- 05/10/2016 | 28/05/2026

44 | C.V. KARTHIKEYAN SERVICE] -- 05/10/2016 | 13/12/2026

45 | DR. G. JAYACHANDRAN SERVICE] -- 05/10/2016 | 31/03/2027

46 | S.M. SUBRAMANIAM BAR -- 05/10/2016 | 30/05/2027

47 | P. VELMURUGAN SERVICE] -- 05/10/2016 | 08/06/2027

48 | M. SUNDAR BAR - 05/10/2016 | 18/07/2028

49 | SMT. J. NISHA BANU BAR -- 05/10/2016 | 17/09/2028

50 | DR. (SMT.) ANITA SUMANTH BAR -- 05/10/2016 | 14/04/2032




MADRAS HIGH COURT é CONT D.
BIODATA

1. Kumari Justice Indira Banerjee, B.A., LL.B., was born on September 24, 1957. She was
enrolled as & Advocate on July 5, 1985 ampdacticed at the Calcutta High CouBupreme Court,
and DistrictCourts Tribunain the High Courts obelhi, Pata and Andhrd&radeshShe practiced in
Civil, Constitutional, Labour, Service, Education, Land, Intellectual Property etiters. She was
appointed as @manent Judge of the Calcutta High Court on February 5, 2Z08@sferred to Delhi
High Court on 08 August, 206. She was appointed as Chief Justice of Madras High Court on Apr
05, 2017.

2. Shri Justice Huluvadi Gangadharappa RameshB. Sc., LL.M, was born on May 20,
1957. He was enrolled as anvatate on March 12/13, 1981 apdacticed in District & Sessions
Court& Civil Courts at Mysoran Civil, Criminal and Writ Side.Joined Karnataka Judicial Service
as District Judge oRebruary 2, 199and served iwvarious capacities at different places as a Judicial
Officer. He was ppointed as an Additional Judge of the Karnataka High Court on Septen#9€33,
andas Rermanent Judge on September 24, 200dnsferred to Allahabad High Court on Feb 16,
2015and to Madras High Court on April 11, 2016.

3. Shri Justice S. Manikumar, B.Sc., B.L.,was born on April 24, 1961. He was enrolled as
an Advocate on 28November, 1983 and practicéd Madras High Court, City Courts, Tamil Nadu
State and Central Administrative Tribunal in Civil, Criminal, Con$ithal and Service matters and
specialized in Education and Service mattiEleswas appointed as an Additional Judge of the Madra:
High Court on July 31, 2006 and as Permanent Judge on November 9, 2009.

4, Shri Justice A. Selvam,B.A., B.L.,was born on April 5, 1956. He wa®rolled as an
Advocate on 8 August, 1981 angracticedfor 4 yearsin Pudukkottai DistiGt in Civil matters. He
joined Judicial Servicand servedn various capacities at different places as a Judicial Offider.
was appointed as an Additional Judgehe Madras High Court on July 31, 2006 and as Permaner
Judge on November 9, 2009.

5. Shri Justice Nooty Ramamohana RaoB.Sc., B.L. was born on Y4August, 1955. He was
enrolled as an Advocate on®8August, 1978 and practicéd High Court of Andhra Pradesland
StateAdministrative Tribunal in Constitutional, @l and Service matters argpecialized in Service
matters. He was appointed as an Additional Judge of the Andhra Pradesh High Court on Septen
11, 2006and appointed as a permanéatige on April 10, 2008[ransferred to Madras High Court
on April 18, 2016.

6. Shri Justice SaminathaNagamuthuB.Sc., B.L,born on FMay, 1955, was enrolled as an
Advocate on  January, 1981 and practicénl Madras High Court, Madurai Beh andDistrict
Courts He specialized in Criminal matters. He was appointed as an Additional Judge of the Mac
High Court on 224 March, 2007 and as Permanent Judge on November 9, 20009.

7. Shri Justice Shunmugavel PalaniveluB.Sc., M.L,born on 1 May, 195, was enrolled as
an Advocate on June, 1981. He practicedistrict Courtsin Civil matters. He joined Judicial
Servicein May 1996 as Sulludgeand servedn various capacities at different places as a Judicial
Officer. He was appointed as &uditional Judge of the Madras High Court of®@@arch, 2007and

as Permanent Judge on November 9, 2009.

8. Shri Justice K. Sasidharan,B.A. (Economics), B.L, was born on'280ctober, 1957. He
was enrolled as an Advocate & November 1983 and practicedin Sub Court Cum Sub
Divisional Judicid Magistrate, Mahe, Pondicherry, aftigh Court Madras in Civil, Criminal and
Service matters. Hgpecializedn Constitutional Law. He was appointed as an Additional Judge o
the Madras High Gurt on November 12007 ancas Permanent Judge on November 9, 2009.



0. Shri Justice M. Venugopal,B.A., M.L, was born on? May, 1957. He was enrolled as
an Advocate o™ January 1981.He joined Judicial Servicen 15.2.198%s SubJudgeand served

in various capacities at different places as a Judicial Offitemwas appointed as an Additional Judge
of the Madras High Court on November 12, 2@@d as Permanent Judge on November 9, 2009.

10. Shri Justice Ratnavel Pandian SubbiahB.Sc.,B.L., was born on June 21, 1959. He was
enrolled as andvocate on December 14, 1983 and practicethe High Court of Madras in all
subjects. He specialized in Constitutional, Civil, Criminal and Service matters. He was appointec
an Additional Judgef the Madras High Court on November 12, 2@0d as Permanent Judge on
November 9, 2009.

11.  Shri Justice Rajiv Shakdher, B.Com(Hon.), Charted Accountant, LL.B., was born on
October 19, 1962 and was enrolled as an Advocate on Noveribdi987. Hepracticed in the
Supreme Court and High Court of DeihiCivil, Constitutional, Taxation, Labour, Company, Seevi
matters andpecialized in Civil and Corporate litigations. He was appointed as an Additional Jud
of the Delhi High Court on April 11, ZB and as Permanent Judge on October 17, Z0afisferred

to Madras High Court on April 11, 2016.

12. Shri Justice M. Sathyanarayanan,B.Com. B.L, was born on 10 June, 1959. He was
enrolled as an Advocate off GApril, 1983 and practiced irthe Madras High Court, Lower Courts,
Central and State Administrative Tribunals in civil, criminal, service, tax matierspecializedn
Civil and Criminali Trial and Appellate side and Service matters. He was appointed as
Additional Judge of the Madras High Court on April 23, 2608 as Permanent Judge on November
9, 2009.

13. Shri Justice Cyril Thamarai Selvam, B.Com., B.L., lorn on 9' February, 1957, was
enrolled as an Advocate ori' Beptember, 1982 angracticed inHigh Court Madras, City Civil
Court, Chennai, Sessions & Metropolitan Magistrate Courts, Chennai, Debts Recovery Tibunal
Civil, criminal, Company & Writ Petions matters and specializesh Criminal Law. He was
appointed as an Additional Judge of the Madras High Court on March 31,ap008s Permanent
Judge on March 29, 2011.

14. Shri Justice Nadesa Gounder Kirubakaran,M.A., B.Sc., B.L., born on Z1August, 1959,
was enrolled as an Advocate ofi @eptember, 1985 arptacticed in Madras High Couand Civil
Courts Nationabnd StateConsumer Disputes Redressal Commission, Customs, Excise, Service T
Appellate Tribunal (CESTAT), Debt Recovery Appad Tribunalin Civil, criminal, Writ Petitions
Consumer Protection, Arbitration, Bank, Sales Ta@ustoms and Excis€ases and Rent Control
cases He was appointed as an Additional Judge of the Madras High Court on March 32089
Permanent Judgon March 29, 2011.

15. Shri Justice M.M. Sundresh, B.A, B.L., born on 21 July, 1962, was enrolled as an
Advocate on 1% September1985 and practiceth Madras High Court, Chennai @ivil, Criminal,
Constitutional and Service matters. Hdpecializedin Civil, Appellate side and Writs. He was
appointed as an Additional Judge of the Madras High Court on March 31,ap008s Permanent
Judge on March 29, 2011.

16. Shri Justice Tirunelveli Subbiah SivagnanampB.Sc., B.L., born on 16 Septerber, 1963,
was enrolled as an Advocate ori"®eptember, 1986 and practiced in the High Court of Judicature
Madrasand Madurai Bench in Constitutional Taxation (Customs & Central Exc{Swjl Appellate
matters He was appointed as an Additional Judge of the Madras High Court on March 3Bn2009
as Permanent Judge on March 29, 2011.



17. Shri Justice M. Duraiswamy, B.Com., B.L., was born on 22 September, 1960, was
enrolled as an Advocate ons2lanuary]1987 andpracticedin Madras High Courin Civil, Criminal
and Constitutional Matters. Hgpecializedin Civil, Criminal and Constitutional matters. He was
appointed as an Additional Judge of the Madras High Court on March 31,ap008s Permanent
Judgeon March 29, 2011.

18. Shri Justice T. Raja, M.A., B.L., D.L.L.,was born on 25 May, 1961, was enrolled as an
Advocate on 22" June, 1988 andracticed in High Cours of Madras Delhi and Supreme Court in
Civil, Criminal, Constitutional, Labour, Service and Consumer Disputes. spéxializedin
Constitutional and Service matters. He was appointed as an Additional Judge of the Madras |
Court on March 31, 200&8nd as Permanent Judge onuky 3, 2012.

19. Shri Justice T. Mathivanan,B.A., M.L, born on 28 May, 1955, was enrolled as an
Advocate on 7 January, 1981. Hpracticedin civil and criminal matters. He was appointed as a
Civil Judge (Senior Division) directly ons‘1February, 198%nd servedn various capacities at
different places as a Judicial Officéte was appointed as an Additional Judge of the Madras Higl
Court on February 17, 2010 aad Permanent Judge on September 26, 2013.

20. Shri JusticeKandasami Ravichandra Baabu,B.Sc., B.L, born on 12 October, 1958, was
enrolled as an Advocate on"2&eptember, 1984. Hpracticedin civil, constitutional, taxation,
serviceand education matters. ldpecialized in Writs, & Indirect Taxation. He wagpointed as an
Additional Judge of the Madras High Court on December 20, 201laandermanent Judge on
September 26, 2013.

21 Shri Justice P. Deva Das8.A., M.L., born on 18 May, 1955, was enrolled as an Advocate
on 11" March, 1981. Hepracticedin civil and criminal matters in the Madras High Court. He was
appointed as a Addl. District Judge cum C.J.M, Vallore frofi 8cember, 199@nd servedn
various capacities at different places as a Judicial Offiterwas appointed as an Atidnal Judge

of the Madras High Court on December 20, 2011aBermanent Judge on September 26, 2013.

22,  Smt. Justice S. VimalaB.Sc., M.L., born on 1M January, 1957, was enrolled as an Advocate
on 16" March, 1983. She practised for 16 yeiarsivil, criminal and labour matters at Cuddalore and
Chidambaram from 198B999. She was appointed as a Trainee District Judge as Civil Judge Jur
Division & Civil Judge Senior Divisiom February 2001 and servedvarious capacities at different
places as a Judicial OfficeBhe was appointed as an Additional Judge of the Madras High Court «
December 20, 2011 and as Permanent Judge on October 21, 2013.

23. Shri Justice Pazhayanur Narayanan Prakashwas born on 12.1.1961. He was enrolled on
18.1.1984in the Bar Council of Tamil Nadu anmgtacticed both at the Principal Seat and Madurai
Bench of Madras High Court anBubordinate Courts, on the Criminal Side and specialized ir
criminal and election pdtons. He was appointed as an Additional Judge of the Maddrgls Court

on October 25, 2013 and as Permanent Judge on April 14, 2015.

24, Smt. Justice Pushpa Sathyanarayanawas born on 28.2.1960. She was enrolled on
11.91985 andpractical in the City Civil Court, Chennai, Debt Recovery Tribunal, Motor Accident
Claims Tribunal, Consumer and Family Cowatsd High Court of Madras. She was appointed as an
Additional Judge of the Madras High Court on October 25, 20itiBas Permanent Judge oniAp4,
2015.

25. Shri Justice Kandasamy Kalyanasundaramwas born on 27.5.1960. Heas enrolled on
7.2.1986 and practiced the Madras High Court in all branches of law on the Civil Appellate Side
and Criminal Appellate Side and Writ jurisdiction. Heswagppointed as an Additional Judge of the
Madras High Court on October 25, 204:i3d as Permanent Judge on April 14, 2015.



26. Shri Justice S. Vaidyanathanwas born on 17.8.1962. He was enrolled on 27.% 1081
practiced in thdndustrial Tribunal, Labour Court, Central Administrative Tribunal and the Madra
High Court in Labour, Service, Criminal and Company Matters. He was appointed as an Additio
Judge of the Madras High Court on October 25, Z0iBas Permanent Judge oprih14, 2015.

27. Shri Justice R. Mahadevanwas born on 10.6.1963. He was enrolled 26.4.1989 and
practised in all branches of law and specialized in laws relating to Sales Tax, Income Tax, Cust
and Central Excise etc. He was appointed as an AdditiJudge of the Madras High Court on
October 25, 2018nd as Permanent Judge on April 14, 2015.

28. Miss V.M. Velumani was born 6.4.1962. She was enrolled on 13.9.1989paacticed
before the High Court in civil, labour and service matt8he wasappointed as an Additional Judge
of the Madras High Court on December 20, 2648 as Permanent Judge on April 14, 2015.

29. Shri Justice V. Bharathidasan, B.A., B.L., was born on 7.5.1960. He enrolled as an
Advocateon 11.9.1985 and practiddefore the Madras High Court Civil, Criminal, Constitutional
and Service matters. His specialization is in Jurisdiction Writ and Civil Appellate Balevas
appointed as Permanent Judge of the Madras High Court on April 07, 2016.

30. Shri Justice D. Krishnakumar, B.Sc., B.L., was born on 22.5.1963. He enrolled as ar
Advocate on 25.11.1987 amutacticed inthe High Court and DebRecovery Tribunal inCivil,
Constitutional and Service Matters. His specialization is in Constitutional Ud@svas appoited as
Permanent Judge of the Madras High Court on April 07, 2016.

31. Shri Justice S.S. SundarB.Sc., B.L., was born on 3.5.1963. He enrolled as an Advocate o
15.4.1988 angracticed in theMadras High Court inCivil Appellate Side matters and Writs. El
specializedn laws dealing with Land Acquisition, Hindu Succession, Specific Performance, Contre
Act, Rent Control and Land Reformde was appointed as Permanent Judge of the Madras Hig
Court on April 07, 2016.

32. Shri Justice M. V. Muralidharan, M.A., B.L., was born on 16.4.1962. He enrolled as an
Advocate on 12.9.1990 anpracticed before the High Court and subamdie Courts inCivil,
Criminal, Constitutional, Labour and Service Laws. His specialization is in Civil, Criméamal,
Writs. He wasappointed as Permanent Judge of the Madras High Court on April 07, 2016.

33. Shri Justice Ponnusamy Kalaiyarasan,M.A., L.M., was born on 1.5.1956. He enrolled as
Advocate 30.01.198@fter practicing for 3 years ashacate; he joinedhe Tamil Nadu Judial
Service on 3.1.1988nd servedn various capacities at different places as a Judicial Offitewas
appointed as Permanent Judge of the Madras High Court on April 07, 2016.

34. Shri Justice B. Gokuldas, B.A., B.L., was born on 7.6.1955. He enrolled as Advocate in
November 1978 and after practicing for 6 years as Advocate, he joined the Tamil Nadu $tete Juc
Serviceon 2.8.1984and servedn various capacities at different places as a Judicial Offitewas
appointed as Permanent Judge of the Madras High Court on April 07, 2016.

35. Shri Justice N. Authinathan, B.A., B.L., was born on 19.1.1956. He enrolled as Advocate
on 22.7.1981 and after practicing fory&ars as Advocate, he joined the TaM#du State Judial
Serviceon 7.11.198&nd servedh various capacities at different places as a Judicial Offitewas
appointed as Permanent Judge of the Madras High Court on September 07, 2016.

36. Shri Justice V. Parthiban, B.A., B.L., was born on 24.04.1960. He was enrolled as ar
Advocate on 21.01.1986 amtacticedbefore the Madras High Court, Central/State Administrative
Tribunal and Supreme Court in Civil, Labour & Service matters and Constitutional matters. |
speciaization is in Constitutional law, Labour & Servicéle was appointed as Permanent Judge of
the Madras High Court on October 05, 2016.



37. Shri Justice R. Subramanian,B.Com., B.L., was born on 25.07.1963. He was enrolled a:
an Advocate on 10.09.1986dpracticel before the Madras High Court, City Civil Court, Chennai
and Court of Small Causes, Chennai in Civil and Constitutional matters. He specialized in C
Appellate SideHe was appointed as Permanent Judge of the Madras High Court on October
2016.

38. Shri Justice M. Govindaraj, M.Sc., B.L., was born on 19.05.1960. He was enrolled as al
Advocate on 30.11.1988 anpracticed before the Madras High Court, Central Administrative
Tribunal, National Gree Tribunal, City Civil Court and Small CausesoGrt in Civil, Criminal,
Labour, Constitutional, Taxation Company and Service matters. His specialization is in Ser
matter.He was appointed as Permanent Judge of the Madras High Court on October 05, 2016.

39. Shri Justice M. Sundar, B.Sc. B.L, was born on 19.07.1966. He was enrolled as ar
Advocate on 08.03.1989 apdacticedbefore the Madras High Couielhi High Court and Supreme
Court, City Civil Courts and Small CauseCourts in Civi] Writ Jurisdiction, Intellectual Property
Law, Arbitration, SLP and Civil Appeals and matters pertaining to Temples and Wakfs. |
specialized in Civil LawHe was appointed as Permanent Judge of the Madras High Court on Octo
05, 2016.

40. Shri Justice R. Suresh Kumar, B.Sc., M.A., B.L., was born on 2%0964. He was
enrolled as an Advocate on 27.09.1989 gmacticed before the Madras High Court and
Administrative Tribunals at Chennai in Civil, Constitutional, Academic and Service matters. I
specialized in Academic and Service mattéts.was appointeds Permanent Judge of the Madras
High Court on October 05, 2016.

41. Smt. Justice J. Nisha Banu, B.L., was born on 18.09.1966. She was enrolled as ar
Advocate on 28.11.1990 angracticed before the Madras High Court in Civil, Criminal,
Constitutional and Service matters. She specialized in Constitutional and ServiceShevaias
appointed as Permanent Judge of the Madras High Court on October 05, 2016.

42. Shri Justice M. S.Ramesh,B.L., was born on 28.12.1963. He was enrolled as an Advocat
on 09.01.1991 angracticedbefore the Madras High Court, City Civil Courts, Industrial Tribunal &
Labour Courts, Family Courts, Sessions/Magistrate Courts and Central Administrative Tribunals
Chennai in Civil, Constitutional, Labour, Criminal and Service matters. He specialized in Wi
JurisdictionHe was appointed as Permanent Judge of the Madras High Court on October 05, 2011

43. Shri Justice S.M. Subramaniam,B.A., LL.B., was born on 31.05965. He was enrolled as
an Advocate on 25.09.1991 capractical in the Madras High Court, City Civil Courts and State
Administrative Tribunals at Chennai in Civil, Constitutional, Labour and Service matters. F
specialized in Service lawHe was appointeds Permanent Judge of the Madras High Court or
October 05, 2016.

44, Dr. Justice SmtAnita Sumanth, B.A., B.L., was born on 15.04.1970. She was enrolled as
an Advocate on 13.10.1993 apdacticedbefore the Madras High CouiSupreme Court, Central
Excise and Service Tax Appellate Tribunal, Debt Recovery Tribunallaxation, Company and
Constitutional Laws. Her specialization is in Taxation magée was appointed as Permanent Judge
of the Madras High Court on October 05, 2016.

45, Shri Justice A.M. Basheer AhamedB.Sc., B.L., was born on 20.8.1956. He was enrolled
as an Advocate on 8.7.1981 and after practicing as an advocate for moreyéaas;ife entered into
the Tamil Nadu Judicial Service on 09.11.1988l servedn various capacities alifferent places as

a Judicial Officer He was appointed as Permanent Judge of the Madras High Court on October
2016.



46. Shri Justice T. Ravindran, B.Sc., B.L., was born on 30.6.1959. He was enrolled as ai
Advocate on 27.4.1983 and after practicing as advocate for more tyeer$he joined the Tamil
Nadu Judicial Service on 09.11.1988d servedn various capacities at different places as a Jaldic
Officer. He was appointed as Permanent Judge of the Madras High Court on October 05, 2016.

47. Shri Justice S. Baskaran,B.A., B.L., was born on 16.11.1956. He was enrolled as ar
Advocate on 4.2.1981, and after practicing as advocate for more theawrf8he joined the Tamil
Nadu Judicial Service on 04.11.1988d servedn various capacities at different places as a Judicial
Officer. He was appointed as Permanent Judge of the Madras High Court on October 05, 2016.

48. Shri Justice P. Velmurugan, B.L., was born on 9.6.1965. He was enrolled as an Advocat
on 13.6.1990 and practiced as advocate for 12 yelarsoined the Tamil Nadu Judicial Service on
6.6.2005and servedh various capacities at different places as a Judicial Offit®mwas appointéas
Permanent Judge of the Madras High Court on October 05, 2016.

49. Dr. Justice G. Jayachandran, M.A., M.L., Ph.d. (Law) was born on 1.4.1965. He was
enrolled as an Advocate on 28.10.1988 and practiced as advocate for 16 years. He joined the
State Nadu Judicial Service on 6.6.208%d servedn various capacities at different places as a
Judical Officer. He was appointed as Permanent Judge of the Madras High Court on October
2016.

50. Shri Justice C.V. Karthikeyan, M.A., M.L., was born on 14.12.1964. He was enrolled as
an Advocate on 23.8.1989 and practiced as advocate for more thanrd5Hegoined the Tamil
Nadu State Judicial Service on 6.6.200% servedn various capacities at different places as a
Judicial Officer He was appointed as Permanent Judge of the Madras High Court on October
2016.



MADRAS HI GH CONIR.T € (

ADDITIONAL JUDGES

1. Shri Justice R.M.T. TeekaRaman, M.Sc., B.L., was born on 09.06.1963. He was enrolled
as an Advocate on 11.11.1988 and practiced as advocate for more than 16 years. He joined the
Nadu State Judicial Service on 6.6.20@0%d servedn various capacities at different places as a
Judcial Officer. He was appointed as an Additional Judge of the Madras High Court on Novemk
16, 2016.

2. Shri Justice N. Sathishkumar, B.Sc., B.L., was born on 06.05.1967. He was enrolled as a
Advocate on 14.10.1992 and practiced as advocate for moré&3hgars. He joined the Tamil Nadu

State Judicial Service on 6.6.2086d servedn various capacities at different places as a Judicial
Officer. He was appointed as an Additional Judge of the Madras High Court on November 16, 201

3. Shri Justice N. SeshasayeeB.A., B.L., was born on 08.01.1963. He was enrolled as ar
Advocate on 10.09.1986 and practiced for more than 18 years. He joined the Tamil Nadu S
Judicial Service on 6.6.20GHd servedn various capacities at different places as a Judifiigcer.
He was appointed as an Additional Judge of the Madras High Court on November 16, 2016.



MANIPUR HIGH COURT

Approved Judge Strength: 05 [ Pmt.: 04 Addl.: 01 ]
(List of Judges arranged according to date oinhitial appointment)

Sl. | Name of the Judge Source Date of Date of Date of Remarks
No. | S/Shri Justice of Appointment Appointment | retirement
Recruit- | as Addl.Judge | As Pmt. Judge
ment
1 RAKESH RANJAN PRASAD SERVICE - 27/02/2006 30/06/2017| CJ w.e.f.22/09/16
[PHC: Jharkhand]
2 NONGMEIKAPAM KOTISWAR | BAR 17/10/2011 07/11/2012 28/02/2025
SINGH
3 KHWAIRAKPAM NOBIN SINGH| BAR - 26/11/2014 31/12/2021




MANIPUR HIGH COURT

Approved Judge Strength: 05 [ Pmt.: 04 Addl.: 01 ]
(List of Judges arranged according to date ofetirment)

SI. | Name of the Judge Source Date of Date of Date of Remarks
No. | S/Shri Justice of Appointment Appointment | retirement
Recruit- | as Addl.Judge | As Pmt. Judge
ment
1 RAKESH RANJAN PRASAD SERVICE - 27/02/2006 30/06/2017| CJ w.e.f. 22/09/16
[PHC: Jharkhand]
2 KHWAIRAKPAM NOBIN SINGH| BAR -- 26/11/2014 31/12/2021
3 NONGMEIKAPAM KOTISWAR | BAR 17/10/2011 07/11/2012 28/02/2025

SINGH




MANIPURHIGH COURTé@ CONTDL

BIODATA

1. Shri Justice Rakesh Ranjan PrasadB.Sc., LL.B, was born on July 01, 1955 and was
enrolled as an Advocate on September 17, 1980. He practiced for 10 years at Patna High Cour
Civil Court, Patna from November 1980 #April 1991 in Civil and Criminal matters. He was
appointed as Additional District and Session Judge in 1991, promoted as District Judge in 2001
worked as Registrar General, Jharkhand High Court from 9.2.2005 to 26.02.2006. He was appo
as Permarmg Judge of the Jharkhand High Court on February 27, 2006. He was transferred as
Judge of the Manipur High Court on February 15, 2016. He was appointed as Acting Chief Justic
Manipur High Courwith effect from June 10, 2016 and as Chief JusticBeptember 22, 2016.

2. Shri Justice Nongmeikapam Kotiswar Singh B.A. (Hons), LL.B, was born on March 01,
1963 and enrolled as an Advocate in August 1986. He practised in the Gauhati High Court bot
Principal Bench and Imphal Bench and also ica@d to appear in the Supreme Court. He is
specialized in Service and Constitutional matters. He held the office of the Advocate General of
State of Manipur from November, 2007 till his appointment as an Additional Judge of the Gaut
High Court on @tober 17, 2011. He was appointed as a Permanent Judge of Gauhati High Cour
November 7, 2012. When the High Court of Manipur came into existence on March 23, 2013 he
appointed as a Judge of the same High Court.

3. Shri Justice Khwairakpam Nobin Singh, B.A (Hons), LL.B, born on 01.01.1960 was
enrolled as an Advocate on 29.08.1@84practiced before the Supreme Caamtl intheHigh Court

of Manipur in Civil, Criminal, Constitutional and Service matters. His specialization is in Servic
matter. He was appointed as Permanent Judge of the Manipur High Court on November 26, 2014



(List of Judges arranged according to date of initial appointment)

MEGHALAYA HIGH COURT
Approved Judge Strength: 04 [ Pmt.: 03 Addl.: 01 ]

SI. | Name of the Judge Source of Date of Date of Date of Remarks
No. | S/Shri Justice Recruitment | Appointment Appointment | retirement
as Addl.Judge | As Pmt. Judge
1 DINESH MAHESHWARI BAR 02/09/2004 29/05/2006 14/05/2020| CJ w.e.f.24/02/2016
[PHC: Rajasthan]
2 SUDIP RANJAN SEN SERVICE 06/02/2012 07/01/2014 08/03/2019
3 VED PRAKASH VAISH SERVICE 17/04/2013 18/03/2015 26/06/2021 | Joined on 23/05/201¢

[PHC: Delhi]




MEGHALAYA HIGH COURT
Approved Judge Strength: 04 [Pmt.: 03 Addl.: 01 ]
(List of Judges arranged accordimgy to date of retiremen)

SI. | Name of the Judge Source of Date of Date of Date of Remarks
No. | S/Shri Justice Recruitment | Appointment Appointment | retirement
as Addl.Judge | As Pmt. Judge
1 SUDIPRANJAN SEN SERVICE 06/02/2012 07/01/2014 08/03/2019
2 DINESH MAHESHWARI BAR 02/09/2004 29/05/2006 14/05/2020| CJ w.e.f.24/02/2016
[PHC: Rajasthan]
3 VED PRAKASH VAISH SERVICE 17/04/2013 18/03/2015 26/06/2021| Joined on 23/05/2014

[PHC: Delhi]




MEGHALAYA HIGH COURT € CONT D.
BIODATA

1. Shri Justice Dinesh MaheshwariB.Sc. (Hons.), LL.B.was born on May 15, 1958. He was
enrolled as an AdvocatendMarch 8, 1981 angractice in the Rajasthan High Court at Jodhpur,
Subordinate Courts, Tribunals, all Revenue Courts and the Central Administrative Tribunal ¢
District Consumer Forum in civil, constitutional, company, labour ardice mattersHis field of
specialization is aitration and contract cases, rent control cases, land acquisition cases, excise ¢
land revenue lawsHe was appointed as an Additional Judge of the Rajasthan High Court
September 2, 200d4nd as Permanent Judge on May 29, 26065 was transferred asJudge of the
Allahabad High Court on July 19, 2014. He was appointed as Chief Justice of Meghalaya High Cc
on February 24, 2016.

2. Shri Justice Sudip Ranjan SenB.A., LL.B., was lorn on 9th March, 1957Joined the Bar
on 28.031989 and pactised in both civil and criminal matterdined Judicial Serviceas Addl.
District & Sessions Judge on 10.07.2080d servedn various capacities at different places as a
Judicial Officer. He was appointeds Addl. Judge of the Gauhati High Court@h022012.When

the High Court of MegHaya came into existencen the 23rd March, 2013e was appointedn
Additional Judge andsPermanent Judgen January 07, 2014.

3. Shri Justice Ved Prakash VaishB.Com., LL.B., was born on 27.06.195%nrolled as an
Advocate with the Bar Council of Delhi in 1984 and practiced on the civil side in District Courts al
Delhi High Court. He was appointed an officer of Delhi Higher Judicial Service on 21.04 4987
servedin various capacities at differemplaces as a Judicial OfficeHe was appointed as an
Additional Judge of the Delhi High Court on April 17, 2014 and as Permanent Judge on March
2015.Transferrechs a Judge of thideghalaya High Court on May 23, 2016.



(List of Judges arranged according to date of initial appointment)

ORISSA HIGH COURT
Approved Judge Strength: 27 [ Pmt.: 20 Addl.: 07 ]

Sl. | Name of the Judge Source of | Date of Date of Date of Remarks
No. Recruit- Appointment | Appointment| retirement
ment as Addl. Judge As Pmt.
Judge

1 | VINEET SARAN BAR - 14/02/2002 | 10/05/2019| CJ w.e.f. 26/02/201¢
[PHC: Allahabad]

2 | INDRAJIT MAHANTY BAR 31/03/2006 23/03/2007 | 10/11/2022

3 | KUMARI SANJU PANDA BAR 01/03/2007 11/02/2009 | 09/07/2021

4 | SUBHASH CHANDRAPARIJA BAR 07/11/2007 11/02/2009 | 30/06/2018

5 | BIJAYA KUMAR NAYAK SERVICE | 07/10/2009 22/06/2011 | 01/02/2018

6 | SANJAYA KUMAR MISHRA SERVICE | 07/10/2009 22/06/2011 | 28/12/2023

7 | CHITTA RANJAN DASH SERVICE | 07/10/2009 22/06/2011 | 20/05/2024

8 | Dr. AKSHAYA KUMAR RATH BAR -- 20/06/2013 | 12/11/2019

9 | BISWAJIT MOHANTY BAR -- 20/06/2013 | 21/10/2022

10| DR. BIDYUT RANJAN SARANGI | BAR -- 20/06/2013 | 19/07/2024

11| DEBABRATA DASH SERVICE | -- 29/11/2013 | 11/10/2024

12| SATURGHANA PUJAHARI SERVICE | 29/11/2013 16/10/2014 | 23/09/2022

13| BISWANATH RATH BAR 02/07/2014 01/07/2016 | 06/09/2023

14| SANGAM KUMAR SAHOO BAR 02/07/2014 01/07/2016 | 04/06/2026

15| SUJIT NARAYAN PRASAD BAR 26/09/2014 15/07/2016 | 19/06/2029| Joined on 12/035
[PHC: Jharkhand]

16| KRUSHNA RAM MOHAPATRA | BAR 17/04/2015 07/04/2017 | 17/04/2027

17| JATINDRA PRASAD DAS SERVICE | 17/04/2015 07/04/2017 | 18/05/2019

18| DR. DURGA PRASANNA SERVICE | 17/04/2015 07/04/2017 | 02/07/2018

CHOUDHURY




ORISSA HIGH COURT

Approved Judge Strength: 27 [ Pmt.: 20 Addl.: 07 ]
(List of Judges arranged accordimg to date of retiremen)

Sl. | Name of the Judge Source of | Date of Date of Date of Remarks
No. Recruit- Appointment | Appointment| retirement
ment as Addl. Judge As Pmt.
Judge
1 | BIJAYA KUMAR NAYAK SERVICE | 07/10/2009 22/06/2011 | 01/02/2018
2 | SUBHASH CHANDRA PARDA BAR 07/11/2007 11/02/2009 | 30/06/2018
3 | DR. DURGA PRASANNA SERVICE | 17/04/2015 07/04/2017 | 02/07/2018
CHOUDHURY
4 | VINEET SARAN BAR - 14/02/2002 | 10/05/2019| CJ w.e.f.26/02/2016
[PHC: Allahabad]
5 | JATINDRA PRASAD DAS SERVICE | 17/04/2015 07/04/2017 | 18/05/2019
6 | Dr. AKSHAYA KUMAR RATH BAR -- 20/06/2013 | 12/11/2019
7 | KUMARI SANJU PANDA BAR 01/03/2007 11/02/2009 | 09/07/2021
8 | SATURGHANA PUJAHARI SERVICE | 29/11/2013 16/10/2014 | 23/09/2022
9 | BISWAJIT MOHANTY BAR -- 20/06/2013 | 21/10/2022
10| INDRAJIT MAHANTY BAR 31/03/2006 23/03/2007 | 10/11/2022
11| BISWANATH RATH BAR 02/07/2014 01/07/2016 | 06/09/2023
12| SANJAYA KUMAR MISHRA SERVICE | 07/10/2009 22/06/2011 | 28/12/2023
13| CHITTA RANJAN DASH SERVICE | 07/10/2009 22/06/2011 | 20/05/2024
14| DR. BIDYUT RANJAN SARANGI | BAR -- 20/06/2013 | 19/07/2024
15| DEBABRATA DASH SERVICE | -- 29/11/2013 | 11/10/2024
16| SANGAM KUMAR SAHOO BAR 02/07/2014 01/07/2016 | 04/06/2026
17| KRUSHNA RAM MOHAPATRA BAR 17/04/2015 07/04/2017 | 17/04/2027
18| SUJIT NARAYAN PRASAD BAR 26/09/2014 15/07/2016 | 19/06/2029| Joined on 12/035

[PHC: Jharkhand]




ORI SSA HI GH CQTDRTEéC
BIODATA

1. Shri Justice Vineet Saran,B.A., LL.B., was born on May 11, 1957. He was enrolled as an
Advocate on July 28, 1980. He practised at the Allahabad High Court in all matters. His field
specialization is Civil, Constitutional anc
lawyers graip. He worked as Additional Advocate General,Uttar Pradesh in 1995. He was Stand
Counsel of various Central Government Undertakings and Banks. He was appointed as a perm:;
Judge of the Allahabad High Court on February 14, 2002. He was transfe{agnttaka High
Court on February 16, 201Be was appointed as Chief Justice of Orissa High Court on February 2
2016.

2. Shri Justice Indrajit Mahanty, B.Com. (Hons), L.L.B, LL.M. was born on 11.11.1960. He
was enrolled as an Advocate on 19.8.1884d practicedn the Orissa High Court and Subordinate
Courts in Orissa in Constitutional, Civil, Taxation, Commercial, Company and Service mid#ers.
was appointed as an Additional Judge of the Orissa High ©ouvtarch 31, 2006 and agfhanent
Judgeon March 23, 2007.

3. Kumari Justice Sanju Panda,B.A, L.L.B, was born on 10.07.1959. She was enrolled as ar
Advocate on 19.01.1985 armtacticed in the Orissa High Court, State and Central Adtnative
Tribunalsin Civil, Criminal, Constitutional, Taxation Labour, Company and Service cases and
specializedn Civil matters.She was appointed as an Additional Judge of the Orissa High Court
March 1, 2007 and appointed as a permanent Judge on February 11, 2009.

4, Shri Justice Subhash Chandra Parig, B.A LL.B was born on July 01, 1956He was
enrolled as an Advocate on October 27, 1979 @nadticedat the Orissa High Court, Subordinate
Courts, State Administrative Tribunal in the Civil, Criminal, Constitutional, Taxation, Motol
Vehicles, Arbitration and Servigeatters andgpecializedn the Civil, Constitutional, Service, Motor
Vehicles and Arbitrion mattersHe was appointed as an Additional Judge of the Orissa High Cou
onNovember 7, 2007 and as Permankmige on February 11, 2009.

5. Shri Justice Bijaya Kumar Nayak, B.A., LL.M. born on February 2, 1956Joined Judicial
Service on 22.11.1996 as Additional District & Sessions Jaahgeservedn various capacities at
different places as a Judicial Officé#e was appointed as an Additional Judge of the Orissa Higl
Court on October 7, 2009 aadPermanent dige on June 22, 2011.

6. Shri Justice Sanjaya Kumar Mishra, M.Com., LL.B., born on December 29, 1961ewas
enrolled as an Advocate on™8&ebruary, 1988 angracticed at District Court, Bolangir, Orissa for
11 years in Civil and Criminal matters. He joined Judicial Service on 16.2d#PServedn various
capacities at different places as a Judicial Offiegr.was appointed as an Additional Judge of the
Orissa High Court on October 7, 2009 asPermanent Judge on June 22, 2011.

7. Shri Justice Chitta Ranjan Dash,LL.M. born on May 21, 1962 was enrolled as an Advocate
on 21.12.1985. He practiced the Orissa High Couin civil law, criminal law and constitutional
law, including service mattersloined Judicial Servicas Additional District & Sessions Judge
16.2.199%nd servedn various capacities at different places as a Judicial Offitenvas appointed
as an Addibnal Judge of the Orissa High Court on October 7, 200%aR@érmanent Judge on June
22, 2011.

8. Dr. Justice Akshaya Kumar Rath,LL.M., Ph.D, born on 13.11.195He wasenrolled as an
advocate on 12.02.1983 amtactised in Orissa High Court, TriabGrts & Revenue Courts in Civil,
Constitutional, Criminal, and é¥enue & Service matters and specialire@ivil and Constitutional
Law. He was appointed as Permandmtige of the Orissa High Court on June 20, 2013.



0. Shri Justice Biswajit Mohanty, B.A. (Hons.), M.A & LL.B., was born on 22.10.1960. He
wasenrolled as an advocate on 21.12.1985 and practidbe i@rissa High CourtCentral and State
Administrative Tribunalsn service, Labour, Constitutional M@, Criminal, matters. Hespecialsed
in Service and Labour matters. He was appoiate®ermaneniudge of the Orissa High Court on
June 20, 2013.

10.  Dr. Justice Bidyut Ranjan Sarangi,B.Com.(Hons), LL.M., Ph.D. (Law), PGDCA, born on
20.07.1962, enrolled as advocate on 21.12.1985 mutiged inOrissa High CourtCentral andstate
Administrative Tribunad in Constitutional, Civil, Criminal, Service, Company, Labour, Taxation,
Arbitration, Revenue Law, Electricity, Insurance, Banking, Mining, Telephones and others. His fit
of specialization is Constitutional, Civil, Criminal, Service, Labour, Arbitratein. He was
appointedas Permanerdudge of the Orissa High Court on June 20, 2013.

11.  Shri Justice Debabrata DashB.Sc. (Hons.), LL.B. was born on 12.10.1962. He enrolled as
advocate in 19.01.1985. After completing 17 years practiced, he joinedridga Gtate Judicial
Service on 3.2.2008nd servedn various capacities at different places as a Judicial Offitenas
appointedas Permanerdudge of the Orissa High Court on November 29, 2013.

12.  Shri Justice Satrughana Pujahari,B.A. (Hons.), LLB, was born on 24.09.1960. He enrolled
as an advocate on 17.5.1987. After Completing 14 years practiced, he joined the Orissa State ju
Service on 7.2.2008nd servedn various capacities at different places as a Judicial Offitenwvas
appointed asin Additional Judge of the Orissa High Court on November 29, 2013 and as Permar
Judge on October 16, 2014.

13.  Shri Justice Biswanath Rath, B.A, LLB, was born on 07.09.1961. He enrolled as a
advocate on 22.12.1985 aprhctised in Orissa High Court and subordinate courts in Civil, Criminal
Constitutional, Labour, Company, Sems; Arbitration, Local Laws. His field a&pecializations in
Civil, Constitutional, Labour and matters. He was appointed as an Additiotgé bf the Ossa
High Court on July 02, 2014 and as Permanent Judge on July 01, 2016.

14.  Shri Justice Sangam Kumar SahooB.Sc, M.A. (Eng), M.A. (Oriya), LLB, was born on
05.06.1964. He enrolled as an advocate on 26.11.488%racticeal in the OrissaHigh Cout and
District Courtsin Criminal and Service matters and specialize@riminal Law. He was appointed as
an Additional Judge of the Orissa High Court on July 02, Ziiidlas Permanent Judge on July 01,
2016.

15.  Shri Justice Sujit Narayan Prasad, M.A. (Eco.), LL.B., was born on 20June, 1967 and
enrolled as an Advocate on'2June, 1995. He started his practice in Ranchi Bench of the Patna Hit
Court and in the Jharkhand High Court in civil, criminal, constitutional, taxation, labauicese
arbitration, and service matters. His field of specialization is constitutional, civil, criminal and servi
matters.He was appointed as an Additional Judge of the Jharkhagtd Eburt on September 26,
2014 and transferred to Orissa High Court caréh 12, 2015. He was appointed as Permanent Judc
on July 15, 2016.

16.  Shri Justice Krushna Ram Mohapatra, B.A., LL.B., was born on 18.04.1965. He enrolled
as an Advocate on 07.02.1988dpracticel in Civil, Criminal, Constitutional and Service mattémns
High Court of Orissand Subordinate Courts. He was appointed as an Additional Judge of the Ori:
High Court onApril 17, 2015.



17.  Shri Justice Jatindra Prasad Das,M.A., (Political Scence)., LLB was born on 19.05.1957.
He joined Judicial Service on 16.01.19@8d servedn various capacities at different places as a
Judicial Officer.He was appointed as an Additional Judge of the Orissa High Coukpoinl7,
2015.

18. Dr. Justice Durga Prasanna Choudhury, B.Sc., LLM., P.Hl., (Law) was born on

03.07.1956. He joined Judicial Service on 11.10.1882 servedn various capacities at different
places as a Judicial Officere was appointed as an Additional Judge of the Orissa Hight Gou

April 17, 2015.



PATNA HIGH COURT

Approved Judge Strength: 53 [Pmt.: 40 Addl.: 13 ]
(List of Judges arranged according to date of initial appointment)

SI | Name of the Judge Source | Date of Date of Date of Remarks
No | S/Shri Justice of Appointment | Appointment| retirement
Recruitm | as Addl. Judge| as Pmt.
ent Judge
1 | RAJENDRA MENON BAR 01/04/2002 21/03/2003 | 06/06/2019| CJ w.e.f. 18/03/2017
[PHC: M.P.]
2 | SAMARENDRA PRATAP SNGH | BAR -- 09/10/2006 | 31/07/2017
3 | AJAY KUMAR TRIPATHI BAR 09/10/2006 21/11/2007 | 11/11/2019
4 | KISHORE KUMAR MANDAL BAR 10/07/2007 07/07/2009 | 21/01/2018
5 | DR. RAVI RANJAN BAR 14/07/2008 16/01/2010 | 19/12/2022
6 | JYOTI SARAN BAR 13/06/2009 06/12/2010 | 18/08/2019
7 | RAKESH KUMAR BAR 25/12/2009 24/10/2011 | 31/12/2020
8 | DINESH KUMAR SINGH BAR 18/02/2010 24/10/2011 | 02/10/2020
9 | MUNGESHWAR SAHOO SERVICE| 15/03/2010 24/10/2011 | 31/10/2017
10 | HEMANT KR. SRIVASTAVA SERVICE| 12/08/2010 10/08/2012 | 01/02/2021
11 | VIJAYENDRA NATH BAR 20/06/2011 19/06/2013 | 12/08/2017
12 | SHIVAJI PANDEY BAR 20/06/2011 19/06/2013 | 07/05/2021
13 | ASHWANI KUMAR SINGH BAR 20/06/2011 19/06/2013 | 31/10/2022
14 | VIKASH JAIN BAR 20/06/2011 15/05/2014 | 17/02/2022
15 | AHSANUDDIN AMANULLAH BAR 20/06/2011 15/05/2014 | 10/05/2025
16 | ADITYA KUMAR TRIVEDI SERVICE| 20/06/2011 15/05/2014 | 10/08/2020
17 | RAJENDRA KUMAR MISHRA SERVICE| 20/06/2011 07/07/2014 | 01/10/2021
18 | CHAKRADHARI SHARAN SINGH BAR 05/04/2012 02/03/2016 | 19/01/2025
19 | PRABHAT KUMAR JHA SERVICE| 21/04/2014 20/04/2016 | 15/07/2021
20 | JITENDRA MOHAN SHARMA SERVICE| 21/04/2014 20/04/2016 | 01/07/2018
21 | SMT. ANJANA MISHRA BAR 15/05/2014 20/04/2016 | 29/02/2020
22 | SMT. NILU AGRAWAL BAR 15/04/2015 20/04/2016 | 21/06/2019
23 | SUDHIR SINGH BAR 15/04/2015 20/04/2016 | 10/12/2027




ADDITIONAL JUDGES

PATNA HIGH COURT ...CONTD.

SI. | Name of Additional Judge Date of Source of Date of initial | Date of
No. | S/Shri Justice Birth Recruitment | appointment | expiry
of present
term
1 | BIRENDRAKUMAR 23/05/1963| SERVICE 16/11/2016 15/11/2018
2 | ARVIND SRIVASTAVA 04/04/1962| SERVICE 09/12/2016 08/12/2018
3 | VINOD KUMAR SINHA 23/04/1958| SERVICE 09/12/2016 08/12/2018
4 | SANJAY PRIYA 04/09/1957| SERVICE 09/12/2016 08/12/2018
5 | ARUN KUMAR 22/08/1956| SERVICE 09/12/2016 21/08/2018
6 | SANJAY KUMAR 02/01/1957| SERVICE 09/12/2016 08/12/2018




(List of Judges arranged accordig to date ofretirement)

PATNA HIGH COURT
Approved Judge Strength: 53 [Pmt.: 40 Addl.: 13 ]

SI | Name of the Judge Source | Date of Date of Date of Remarks
No | S/Shri Justice of Appointment | Appointment| retirement
Recruitm | as Addl. Judge| as Pmt.
ent Judge
1 | SAMARENDRA PRATAP SNGH | BAR - 09/10/2006 | 31/07/2017
2 | VIJAYENDRA NATH BAR 20/06/2011 19/06/2013 | 12/08/2017
3 | MUNGESHWAR SAHOO SERVICE| 15/03/2010 24/10/2011 | 31/10/2017
4 | KISHORE KUMAR MANDAL BAR 10/07/2007 07/07/2009 | 21/01/2018
5 | JITENDRA MOHAN SHARMA SERVICE| 21/04/2014 20/04/2016 | 01/07/2018
6 | RAJENDRA MENON BAR 01/04/2002 21/03/2003 | 06/06/2019| CJ w.e.f. 18/03/2017
[PHC: M.P.]
7 | SMT. NILU AGRAWAL BAR 15/04/2015 20/04/2016 | 21/06/2019
8 | JYOTI SARAN BAR 13/06/2009 06/12/2010 | 18/08/2019
9 | AJAY KUMAR TRIPATHI BAR 09/10/2006 21/11/2007 | 11/11/2019
10 | SMT. ANJANA MISHRA BAR 15/05/2014 20/04/2016 | 29/02/2020
11 | ADITYA KUMAR TRIVEDI SERVICE| 20/06/2011 15/05/2014 | 10/08/2020
12 | DINESH KUMAR SINGH BAR 18/02/2010 24/10/2011 | 02/10/2020
13 | RAKESH KUMAR BAR 25/12/2009 24/10/2011 | 31/12/2020
14 | HEMANT KR. SRIVASTAVA SERVICE| 12/08/2010 10/08/2012 | 01/02/2021
15 | SHIVAJI PANDEY BAR 20/06/2011 19/06/2013 | 07/05/2021
16 | PRABHAT KUMAR JHA SERVICE| 21/04/2014 20/04/2016 | 15/07/2021
17 | RAJENDRA KUMAR MISHRA SERVICE| 20/06/2011 07/07/2014 | 01/10/2021
18 | VIKASH JAIN BAR 20/06/2011 15/05/2014 | 17/02/2022
19 | ASHWANI KUMAR SINGH BAR 20/06/2011 19/06/2013 | 31/10/2022
20 | DR. RAVI RANJAN BAR 14/07/2008 16/01/2010 | 19/12/2022
21 | CHAKRADHARI SHARAN SINGH BAR 05/04/2012 02/03/2016 | 19/01/2025
22 | AHSANUDDIN AMANULLAH BAR 20/06/2011 15/05/2014 | 10/05/2025
23 | SUDHIR SINGH BAR 15/04/2015 20/04/2016 | 10/12/2027




PATNA HIGH COURT ...CONTD.

BIODATA

1. Shri Justice Rajendra Menon,B.Sc., LL.B.,was born on June 7, 1957. He was enrolled as
an Advocate on July 27, 1981. He practiced in the District Court, Labour and Industrial Courts
Jabalpur and the High Court of Madhya Pradesh in Civil, Constitutional, Labour, Service an
Taxation matters fa20 years. He specialized in Labour, Industries and Service matters. He was al
the Additional Central Government Standing Counidel.was appointed as an Additional Judge of
the Madhya Pradesh High Court on April 1, 2002 and Permanent Judge on Mar6f8321.2
Functioned as Acting Chief Justice thfe Madhya Pradesh High Court w.&3.05.2016 He was
appointed as Chief Justice of the Patna High Court on March 18, 2017.

2. Shri Justice Samarendra Pratap SinghB.A, LL.B., was born on August 01, 1955. He was
enrolled as an Advooaton July 09, 1980 and practicedthe Patna High Court arltharkhand High
Court and other $ordinate Courts in Civil, Criminal, Constitutional, afervice matters and
specializedin Service mattersHe was appoirid as Brmanent Judge of the Patna High Court on
October 09, 2006.

3. Shri Justice Ajay Kumar Tripathi, B.A., LL.B., was born on November 12, 1957. He was
enrolled as an Advocate oSeptember 09, 1981 and practiced the Patna High Court in
Constitutional, Taxation, Service,o@pany and Civil matters argpecializedn Constitutional, Tax
and Service matteréle was appointed as an Additional Judge of the Patna High Co@ttober
09, 2006 and asdPmanent Judgen November 21, 2007.

4, Shri Justice Kishore Kumar Mandal, B. A., LL.B., born on January 22, 1956 was enrolled
as an Advocate on March 5, 1980. He practiced in the Patna High Court in civil, constitutional
criminal matters angpecializedin criminal and service matters. He was appointed as Additiona
Judge, Patna High Court on July 10, 2@@d as Brmanent Judge on July 7, 2009.

5. Dr. Justice Ravi Ranjan, B.Sc(Hon.), LL.B., was born on December 20, 1960 and was
enrolled as arAdvocateon December 4, 1990. Haracticedin the Patna High Court in Civil,
Criminal, Constitutional, Taxation, Company and Service mattersspadializedin Constitutional
and Civil matters. He was appointed as Additional Judge, Patna High Court on July84ng@a8
Permanent Judge on January 16, 2010.

6. Shri Justice Jyoti Saran,B.A., LL.B., was born on August 19, 1957. He was enrolled as ar
Advocate on September 5, 1986 and practiced in Patna High Court in Constitutional, Taxat
Service, Commercial Trade & Commerce, Labour, Companies| @ Criminal matters and
specializedn Commeral Trade & Commerce, Taxation and Service mattdeswas appointed as
an Additional Judge of the Patna High Court on June 13, 2008s#?®manent Judge on December
06, 2010.

7. Shri Justice Rakesh Kumar,B.Com, LL.B was born on January 01, 1959. He was enrollec
as an Advocate on March 08, 198Bd practicedn the Patna High Court in Civil, Criminal,
Constitutioral, and Service matters armspecializedin Criminal matters. He was appointed as an
Additiond Judge of the Patna High Court on December 25, 200&siRdrmanent Judge on October
24, 2011.

8. Shri Justice Dinesh Kumar Singh,M.A, LL.B was born on October 03, 1958. He was
enrolled as an Advocate on September 29, 188®% practicedn the Patna High Court in Civil,
Criminal, Taxation, Constitutiaal, and Service matters asgecializedn Criminal matters. He was
appointed as an Additional Judge of the Patna High Court on February 18, 2010 and Permanent .
on October 24, 2011.



9. Shri Justice Mungeshwar Sahoo,B.Sc.(Hon.),LL.B. born on November 1, 1955 was
enrolled 8 an Advocate on 17.4.1979. Hegticedat Civil Court Patna High Court, Ranchi Bench
in civil, criminal and onstitutional matters. He joined Judicial Servas Additional Districtand
Sessiongudgeon 27.05.199%and servedh various capacities at different places as a Judicial Officer
He was appointed as an Additional Judge of the Patna High Court on March 15, 2046 anc
Permanent Judge on October 24,201

10.  Shri Justice Hemant Kumar Srivastava,B.A., LL.B. born on February 2, 195&nrolled
and started practice at Civil Court, Gazipur (U.P.) in 19&#nedl Judicial Service on 16.5.198dd
servedin various capacities at different places agualicial Officer. He was appointed as an
Additional Judge of the Patna High Court on August 12, 201GaaRérmanent Jug& on August 10,
2012.

11.  Shri Justice Vijayendra Nath, B.A.(Hons), LL.B, was born on 18 August, 1955. He was
enrolled as an Advocate on ®@\ugust, 1980 and practiceid the Patna High Court in Civil,
Constitutionaland Company matters argpecialised in Land Laws and Property Righde. was
appointed as an Additional Judge of the PatrghHiourt on June 20, 2011 aasPemanent Judge
on June 19, 2013.

12.  Shri Justice Shivaji PandeyB.Sc., LL.B, was born on May 8, 1959. He was enrolled as an
Advocat on July 6, 1982 and practicedthe Patna HiglCourtin Civil, Criminal, Constitutional,
Labour, Company and Service mattdie was appointed as an Additional Judge of the Patna Higl
Court on June 20, 2011 aadPermanent Judge dune 19, 2013.

13.  Shri Justice Ashwani Kumar Singh,B.A (Hons), LL.B, was born on November 11, 1960.
He was enrolled as an Advoeatn July 19, 1985 and practicedthe Patna High Court in Criminal,
Constitutional Service, Contract andgpecialised in Criminal, Constitutional and Service mattées.
was appointed as an Additional Judge of the Patna High Court on June 20, 2GkIPenthianent
Judge ordune 19, 2013.

14.  Shri Justice Vikash Jain,B. Com, L.L.B, was born on February 18, 1960. He was enrolled
as an Advocate o8eptember 5, 1986 amaacticedin the Patna High Coumh Taxation matters, and
specialised in Taxation related caseEg was appointed as an Additional Judge of the Patna Hig
Court on June 20, 2011 aadPermanent Judgen May 15, 2014.

15.  Shri Justice Ahsanuddin Amanullah, B.Sc. (Hons), LL.B, was born on May 11, 1963. He
was enrolled as an Adcate on September 27, 1991 and practioethe High Courts of Patna,
Jharkhand, Calcuttand Supeme Courtin Civil, Criminal, Constitutioal, and Service matters and
speialised in Constitutional and Service mattdfe was appointed as an Additional Judge of the
Patna High Court on June 20, 2011 as®ermanent Judge drhay 15, 2014.

16.  Shri Justice Aditya Kumar Trivedi, B.Sc, LL.B was born on August 11, 1958. He was
enrolled as an Advocate with the Bar Council in July 1, 1981. He joined Bihar Judicial Service
Additional District Judge in May 199@nd servedn various capacities at different places as a
Judicial Offcer. He was appointed as an Additional Judge of the Patna High Court on June 20, 2
andasPermanent Judge dray 15, 2014.

17. Shri Justice Rajendra Kumar Mishra, B.Sc., LL.B was born on October 01, 1959.
Enrolled as an advocate in 1986 and practiced in civil side at Allahabad High Court.

He joined Bihar Judicial Service as Additional District Judge in June a@€7servedn various
capacities at different places as a Judicial Offidde was appointedsaan Additional Judge of the
Patna High Court on June 20, 2011 as®ermanent Judge on July 07, 2014.



18. Shri Justice Chakradhari Sharan Singh,B.Sc. (Hons.), LL.B was born on January 20,
1963. He was enrolled as an Advocate on Octobefl@90and practicedn the Patna High Court in
Constitutional, Service, Criminaind Arbitration matters angpecialisedn Service mattersHe was
appointed as an Additional Judge of the Patna High Court on AprdddZ2andas Permanent Judge
onMarch 02,2016.

19.  Shri Justice Prabhat Kumar Jha, B.A., LL.B., was born on 16.07.195%nrolled as
advocate on 5.9.1986 at Patna High Court and practiced in civil, criminal and constitutional matt
He joined the Bihar State Judicial Service on 29.05.1997 as Additional Judicial Commissidner
servedin various capacities at different places as a Judicial Offider.was appointed as an
Additional Judge of the Pa& High Court on April 21, 2014 and Bermanent Judge on April 20,
2016.

20.  Shri Justice Jitendra Mohan Sharma,B.Sc., LL.B., was born on"2July, 1956. He started
practice in the year 1983 at Civil Courts, Gala.joined as Additional District & Sessions Judge on
28th May, 1997and servedn various capacities at different places as a Judicial Offités. was
appointed as an Additional Judge of the Patna High Cow2i®April, 2014and as Permanent Judge
on April 20, 2016.

21,  Smt. Justice Anjana Mishra, M.A., LL.B., was born on 1.3.1958. She enrolled as an
advocate on 5.9.1986 and practiga Patra High Court from 1986Her field of specialization is
Constitutional and Service matters. She was appointed as an Additional Judge of the Patna
Court onMay 15, 2014and as Permanent Judge on April 20, 2016.

22.  Smt. Justice Nilu Agrawal, M.A., LL.B., was born on 22.6.1957. She enroléedan advocate
on 8.7.1983 angracticed in Patna High Court, Debts Recovery Tribusnad, Income Tax Appellate
Tribunal. Her specialization is in Service and Criminal matteé8tie was appointed as an Additional
Judge othe Patna High Court on April 15, 2046d as Permanent Judge on April 20, 2016.

23.  Shri Justice Sudhir Singh, B.A. (Hons.), LL.B., was born on 11.12.1965. He enrolled as ar
advocate on 26.9.199His field of specialization is Criminal and Writ matteltte was appointed as
an Additional Judge ahe Patna High Court on April 15, 2046d as Permanent Judge on April 20,
2016.



PATNA HI GH COUBR.T

ADDITIONAL JUDGES

1. Shri Justice Birendra Kumar, B.A., LLB, was born on 23.05.1963. He enrolled as
Advocate on 23.05.1963 apdacticel in Civil, Criminal, ConstitutionalTaxation, Labour, Company
and Service matters with specialization in Criminal and Civil Uderjoined the Bihar State Judicial
Service on 27.05.199&s Additional District& Sessions Judgand servedn various capacities at
different places as a Judici@fficer. He was appointed as an Additional Judge of the Patna Higl
Court on November 16, 2016.

2. Shri Justice Arvind Shrivastava, B.A., LL.B., was born on 04.04.1962Enrolled as an
advocate on 02.12.1985 and practiced in the District Court, Varanasi in civil midggmned Bihar
Superior Judicial Service as an Additional District and Sessions Judge on 31.0&ntl995rvedn
various capacities at different places a Judicial Officetde was appointed as an Additional Judge
of the Patna High Court on December 09, 2016.

3. Shri Justice Vinod Kumar Sinha, B.A., LL.B., was born on 23.04.195&nrolled as an
advocate in the year 198Be joined Bihar Superiodudicial Service as an Additional District and
Sessions Judge in 199nd servedn various capacities at different places as a Judicial Offiter.
was appointed as an Additional Judge of the Patna High Court on December 09, 2016.

4, Shri Justice Sanjay Priya, M.A., LL.B., was born on 04.09.195Enrolled as an advocate in
the year 1985 and practiced at Patna High Court in civil, criminal and revenue nid¢temsned
Bihar Superior Judicial Service as an Additional District and Sessions Judge imrid®%eérvedn
various capacities at different places as a Judicial Offiterwas appointed as an Additional Judge
of the Patna High Court on December 09, 2016.

5 Shri Justice Arun Kumar, M.A., LL.B., was born on 22.08.195&nrolled as an advocate in
the year 1987 and practiced at Patna High Caoudivil, criminal matters.He joined Bihar Superior
Judicial Service as an Additional District and Sessions Judge inat@b3ervedn various capacities
at different places as a Judicial Officele was appoted as an Additional Judge of the Patna High
Court on December 09, 2016.

6. Shri Justice Sanjay Kumar, M.A., LL.B., was born on 02.01.195Ke joined Bihar Superior
Judicial Service as an Additional District and Sessions Judge inatf@éb3ervedn various capacities

at different places as a Judicial Officele was appointed as an Additional Judge of the Patna Hig
Court on December 09, 2016.



PUNJAB & HARYANA HIG H COURT

Approved Judge Strength: 85 [ Pmt.: 64 Addl.: 21 ]
(List of Judgesarranged according to date of initial appointment)

SI Name of the Judge Source of | Date of Date of Date of Remarks
No | S/Shri Justice Recruitm | Appointment| Appointment| retirement
ent as Addl. as Pmt.
Judge Judge

1 S.J.VAZIFDAR BAR 22/01/2001 | 21/01/2003 | 03/05/2018| CJ w.e.f.06/08/2016
[PHC: Bombay]

2 SURINDER SINGH SARON [P] BAR - 02/07/2002 | 03/09/2017

3 AJAY KUMAR MITTAL [H] BAR - 09/01/2004 | 29/09/2020

4 SURYA KANT [H] BAR - 09/01/2004 | 09/02/2024

5 MUTTACI JEYAPAUL SERVICE| 10/12/2005 | 07/12/2007 | 21/07/2017| Joined 28/10/2010
[PHC: Madras]

6 TEJ PRATAP SINGH MAM [P] BAR - 22/03/2006 | 31/12/2018

7 MAHESH GROVER [H] BAR - 22/03/2006 | 03/06/2019

8 RAJESH BINDAL [H] BAR - 22/03/2006 | 15/04/2023

9 M.M.S. BEDI [P] SERVICE| 01/04/2006 | 05/11/2007 | 08/10/2018

10 | ARUN BHAURAO CHAUDHARI BAR 08/09/2006 | 05/09/2008 | 31/03/2019| Joined on 11/04/2016
[PHC: Bombay]

11 | RAKESH KUMAR JAIN [H] BAR 05/12/2007 | 26/11/2008 | 30/09/2020

12 | JASWANT SINGH [H] BAR 05/12/2007 | 28/11/2009 | 22/02/2023

13 | SMT. DAYA CHAUDHARY [H] BAR 05/12/2007 | 28/11/2009 | 09/01/2021

14 | RAJAN GUPTA [P] BAR 10/07/2008 | 14/01/2011 | 13/09/2022

15 | AJAY TEWARI [P] BAR 10/07/2008 | 14/01/2011 | 05/04/2022

16 | JITENDRA KUMAR CHAUHAN [H] BAR 10/07/2008 | 14/01/2011 | 05/06/2021

17 | AUGUSTINE GEORGE MASIH [P] BAR 10/07/2008 | 14/01/2011 | 11/03/2025

18 | KUMARI RITU BAHRI[H] BAR 16/08/2010 | 23/02/2012 | 10/10/2024

19 | RAMESHWAR SINGH MALIK [H] BAR 30/09/2011 | 13/06/2013 | 17/10/2017

20 | RAJIV NARAIN RAINA [P] BAR 30/09/2011 | 24/01/2014 | 04/07/2020

21 | TAJINDER SINGH DHINDSA [P] BAR 30/09/2011 | 24/01/2014 | 05/03/2023

22 | GURMEET SINGH SANDHAWALIA [P BAR 30/09/2011 | 24/01/2014 | 31/10/2027

23 | MRS. REKHA MITTAL [P] SERVICE| 15/06/2012 | 19/12/2014 | 16/01/2021

24 | INDERJIT SINGH [P] SERVICE| 15/06/2012 | 19/12/2014 | 23/10/2019

25 | AMOL RATTAN SINGH [P] BAR 21/12/2012 | 19/12/2014 | 18/08/2022

26 | SHRIMATI ANITA CHAUDHRY [H] SERVICE| 20/06/2013 | 19/12/2014 | 30/12/2018

27 | FATEH DEEP SINGH [P] SERVICE| 20/06/2013 | 19/12/2014 | 07/07/2022

28 | JASPAL SINGH [P] SERVICE| 20/06/2013 | 19/12/2014 | 09/10/2018

29 | SURINDER GUPTA [P] SERVICE| 20/06/2013 | 19/12/2014 | 29/03/2020

30 | SUDIP AHLUWALIA SERVICE| 01/10/2013 | 14/03/2016 | 30/12/2021| Joined on 23/05/201§
[PHC: Calcutta]

31 | HARINDER SINGH SIDHUIP] BAR 28/12/2013 | 19/12/2014 | 16/05/2023

32 | ARUN PALLI [P] BAR 28/12/2013 | 19/12/2014 | 17/09/2026

33 | KULDIP SINGH [P] SERVICE| 10/01/2014 | 19/12/2014 | 15/08/2019

34 | SMT. LISA GILL [P] BAR 31/03/2014 | 19/12/2014 | 16/11/2028

35 | RAJ MOHAN SINGH [H] BAR 25/09/2014 | 23/05/2016 | 17/08/2024

36 | MISS JAISHREE THAKURIP] BAR 25/09/2014 | 20/05/2016 | 23/07/2023

37 | AMIT RAWAL [P] BAR 25/09/2014 | 23/05/2016 | 20/09/2025

38 | DEEPAK SIBAL [P] BAR 25/09/2014 | 23/05/2016 | 02/09/2029

39 | HARI PAL VERMA [P] BAR 25/09/2014 | 23/05/2016 | 05/04/2021

40 | ANUPINDER SINGH GREWAL [P] BAR 25/09/2014 | 20/05/2016 | 09/03/2026

41 | SMT. SNEH PRASHAR [H SERVICE| 25/09/2014 | 23/05/2016 | 20/07/2017

42 | DARSHAN SINGH [H] SERVICE| 25/09/2014 | 23/05/2016 | 06/07/2017

43 | DR. SHEKHER KUMAR DHAWAN [H] | SERVICE| 25/09/2014 | 23/05/2016 | 04/12/2019

44 | PAVANKUMAR BHIMAPPA BAR 02/01/2015 | 31/12/2016 | 22/10/2025| Joined on 16/03/2015

BAJANTHRI

[PHC: Karnataka]




PUNJAB & HARYANA HIG H COURT...CONTD.

ADDITIONAL JUDGES

SI. | Name of Additional Judge Date of Source Date of initial| Date of expir| Remarks
No. | S/Shri Justice Birth appointment | of present
term
1 RAMENDRA JAIN [H] 26/08/1958| SERVICE | 20/04/2015 | 19/04/2018
2 HARMINDER SINGH MADAAN [P]| 04/08/1961| SERVICE | 12/12/2016 | 11/12/2018




PUNJAB & HARYANA HIG H COURT

Approved Judge Strength: 85 [ Pmt.: 64 Addl.: 21 ]
(List of Judges arranged accordimg to date of retiremen)

SI Name of the Judge Source of | Date of Date of Date of Remarks
No | S/Shri Justice Recruitm | Appointment| Appointment| retirement
ent as Addl. as Pmt.
Judge Judge

1 DARSHAN SINGH [H] SERVICE| 25/09/2014 | 23/05/2016 | 06/07/2017

2 SMT. SNEH PRASHAR [H SERVICE| 25/09/2014 | 23/05/2016 | 20/07/2017

3 MUTTACI JEYAPAUL SERVICE| 10/12/2005 | 07/12/2007 | 21/07/2017| Joined28/10/2010
[PHC: Madras]

4 SURINDER SINGH SARON [P] BAR - 02/07/2002 | 03/09/2017

5 RAMESHWAR SINGH MALIK [H] BAR 30/09/2011 | 13/06/2013 | 17/10/2017

6 S.J.VAZIFDAR BAR 22/01/2001 | 21/01/2003 | 03/05/2018| CJ w.e.f.06/08/2016
[PHC: Bombay]

7 M.M.S. BEDI [P] SERVICE| 01/04/2006 | 05/11/2007 | 08/10/2018

8 JASPAL SINGH [P] SERVICE| 20/06/2013 | 19/12/2014 | 09/10/2018

9 SHRIMATI ANITA CHAUDHRY [H] SERVICE| 20/06/2013 | 19/12/2014 | 30/12/2018

10 | TEJ PRATAP SINGH MAMN [P] BAR - 22/03/2006 | 31/12/2018

11 | ARUN BHAURAO CHAUDHARI BAR 08/09/2006 | 05/09/2008 | 31/03/2019| Joined on 11/04/2016
[PHC: Bombay]

12 | MAHESH GROVER [H] BAR - 22/03/2006 | 03/06/2019

13 | KULDIP SINGH [P] SERVICE| 10/01/2014 | 19/12/2014 | 15/08/2019

14 | INDERJIT SINGH [P] SERVICE| 15/06/2012 | 19/12/2014 | 23/10/2019

15 | DR. SHEKHER KUMAR DHAWAN [H] | SERVICE| 25/09/2014 | 23/05/2016 | 04/12/2019

16 | SURINDER GUPTA [P] SERVICE| 20/06/2013 | 19/12/2014 | 29/03/2020

17 | RAJIV NARAIN RAINA [P] BAR 30/09/2011 | 24/01/2014 | 04/07/2020

18 | AJAY KUMAR MITTAL [H] BAR -- 09/01/2004 | 29/09/2020

19 | RAKESH KUMAR JAIN [H] BAR 05/12/2007 | 26/11/2008 | 30/09/2020

20 | SMT. DAYA CHAUDHARY [H] BAR 05/12/2007 | 28/11/2009 | 09/01/2021

21 | MRS. REKHA MITTAL [P] SERVICE| 15/06/2012 | 19/12/2014 | 16/01/2021

22 | HARI PAL VERMA [P] BAR 25/09/2014 | 23/05/2016 | 05/04/2021

23 | JITENDRA KUMAR CHAUHAN [H] BAR 10/07/2008 | 14/01/2011 | 05/06/2021

24 | SUDIP AHLUWALIA SERVICE| 01/10/2013 | 14/03/2016 | 30/12/2021| Joined on 23/05/2018§
[PHC: Calcutta]

25 | AJAY TEWARI [P] BAR 10/07/2008 | 14/01/2011 | 05/04/2022

26 | FATEH DEEP SINGH [P] SERVICE| 20/06/2013 | 19/12/2014 | 07/07/2022

27 | AMOL RATTAN SINGH [P] BAR 21/12/2012 | 19/12/2014 | 18/08/2022

28 | RAJAN GUPTA [P] BAR 10/07/2008 | 14/01/2011 | 13/09/2022

29 | JASWANT SINGH [H] BAR 05/12/2007 | 28/11/2009 | 22/02/2023

30 | TAJINDER SINGH DHINDSA [P] BAR 30/09/2011 | 24/01/2014 | 05/03/2023

31 | RAJESH BINDAL [H] BAR -- 22/03/2006 | 15/04/2023

32 | HARINDER SINGH SIDHU[P] BAR 28/12/2013 | 19/12/2014 | 16/05/2023

33 | MISS JAISHREE THAKURIP] BAR 25/09/2014 | 20/05/2016 | 23/07/2023

34 | SURYA KANT [H] BAR - 09/01/2004 | 09/02/2024

35 | RAJ MOHAN SINGH [H] BAR 25/09/2014 | 23/05/2016 | 17/08/2024

36 | KUMARI RITU BAHRI [H] BAR 16/08/2010 | 23/02/2012 | 10/10/2024

37 | AUGUSTINE GEORGE MA®H [P] BAR 10/07/2008 | 14/01/2011 | 11/03/2025

38 | AMIT RAWAL [P] BAR 25/09/2014 | 23/05/2016 | 20/09/2025

39 | PAVANKUMAR BHIMAPPA BAR 02/01/2015 | 31/12/2016 | 22/10/2025| Joined on 16/03/2015

BAJANTHRI [PHC: Karnataka]

40 | ANUPINDER SINGH GREWAL [P] BAR 25/09/2014 | 20/05/2016 | 09/03/2026

41 | ARUN PALLI[P] BAR 28/12/2013 | 19/12/2014 | 17/09/2026

42 | GURMEET SINGH SANDHAWALIA [Pl BAR 30/09/2011 | 24/01/2014 | 31/10/2027

43 | SMT. LISAGILL [P] BAR 31/03/2014 | 19/12/2014 | 16/11/2028

44 | DEEPAK SIBAL [P] BAR 25/09/2014 | 23/05/2016 | 02/09/2029




PUNJAB & HARYANAHIG H COURT éCON
BIODATA

1. Shri Justice Shiavax Jal Vazifdar,B.A. LL.B., was born on May 4, 1956. He was enrolled
as an Alvocate on October 17, 1980 aprhcticed in the High Court of BombaSupreme Court,
Tribunals and District Courtg Civil, Constitutional, Company and Arbitration matters. He was
appointed as an Additional Judge of the Bombay High Court on Jan2a29@1. He was appointed
as Rermanent Judge on January 21, 2088sumed charge as thectthg Chief Justice of Punjab &
Haryana HighCourt on 15.12.2014A(N.) on transfer from Bombay High Court. He was appointed as
Chief Justice of Punjab & Haryana High Court August 06, 2016.

2. Shri Justice Surinder Singh Saronwas enrolled as an Advocate with the Bar Council of
Punjab and Haryana on Septembeil @80 andstarted his practice at the District Courts, Sangrur
civil and criminal mattersHe was serveds Assistant Advocate GenerBleputy Advocate General
and Additional Advocate GeneraHe was appointed aeRnanent Judge of the Punjab and Haryana
High Courton July 022002.

3. Shri Justice Ajay Kumar Mittal, B. Com.( Hons.), LL.B.was born on September 30,
1958. He was enrolled as Advocate on July 25, 1980 apdactised in the Punjab & Haryana High
Court in Civil, Taxation, Company and Criminal mattétiss field of specializations Taxation He
was appointed a@Bermanent Judge of the Punjab andyliaa High Court on Janua®; 2004.

4, Shri Justice Surya KantB.A., LL.B., was born on February 10, 1962. He was enrolled as al
Advocate on July 29, 1984. He started his practice from the District Courts at Hisar and shiftec
High Court at Chandigarh. His field opecidization is constitutionCivil and Administrative Laws.

He was appinted aPermanent Judge of the Punjab and Haryana High Court on January 09, 2004

5. Shri Justice Muttaci Jeyapaul, B.A., B.L., born on 22.07.1955 Practised in thkadras
High Courtandjoined the Tamil Naduudicial Service on 16.05.1986 as Civil Judgel servedn
various capacities at different places as a Judicial Offiterwas appointed as an Additional Judge
of the Madras High Court on December 10, 2005 and as Permanent JuDgeewmnber 07, 2007.
TransferrecasaJudge of the Punjab & Haryana High Court2Z&10201Q

6. Shri Justice Tej Pratap Singh Mann, M.A. LL.B, Diploma in Forensic Science &
Criminology, was born on January 01, 1957. He was enrolled as an Adwmtatdy 21, 1979 and
practicedin the Punjab and Haryana High Court, Supreme Cou@riminal and Civil matters. His
field of specialization is Criminal cases. He was amyed as Permanent Judge of the Punjab and
Haryana High Court on March 22, 2006.

7. Shri Justice Mahesh Grover, B.A(Hons.), LL.B was born on June 04, 1957. He was
enrolled as an Advocaten@lanuary 4, 1981 and practidedthe Punjab and Haryana High Court in
Civil, Criminal, Company and Labour law cases. His fielgpécializations Labour and Industrial
mattersHe was appointed @&ermanent Judge of the Punjab and Haryana High Court on March 2
2006.

8. Shri Justice Rajesh Bindal,B.Com.,LL.B., was born on April 16, 1961. He was enrolled
as an Advocaten September 14, 1985 apdacticedin the Punjab and Haryana High Court and
Central Administrative Tribunal, in Taxation, Constitutional, Civil and Service céfissfield of
specialization was Taxation mattetde was appointed asPermanent Judge of the Punjab and
Haryana HighCourt on March 22, 2006.



0. Shri Justice Mohinder Mohan Singh Bedi,M.Sc., LL.B., was born on October 9, 1956. He
was enrolledas an Advocate on 14.08.1980 gmactised in the Punjab & Haryana High Court in
Civil, Criminal, Service and Constitutional matt&elected in Superior Judicial Service in 129t
servedin various capacities at different places as a Judicial Offibterwas appointeds Additional
Judgeon April 1, 2006and as Permanent Judge of Punjab ldad/ana High Courbn November 5,
2007,

10. Shri Justice Arun Bhaurao Chaudhari, B.Sc., LL.B, was born on 2nd April, 1957. He
was enrolled as an Advocate off Blovembe, 1979 and practicedat the Nagpur Bench of ¢h
Bombay High Courtn Civil, Criminal, Constitutional, Labour, Company, Service Law and Revenue
matters. Hespecializedn Constitutional, Service, Labour and Local laws. He was appointed as ¢
Additional Judge of ta Bombay High Court on September 8, 2006 asdPermaneniudge on
September 5, 2008.

11 Shri Justice Rakesh Kumar Jain,B.Com., LL.B., born on October 01, 19581e was
enrolled as an Advocate with the Bar Council of Punjab and Haryaiay, 1982 and practickin

the District Courts at HisaPunjab and Haryana High Court,Civil, Criminal and Revenue sidele

was appointeé@s Additional Judgef Punjab and Haryana High Court on December 05, 20@7as
Permanent Judgen November 262008

12 Shri Justice Jaswant SinghB.A. LL.B, M.B.A., was born on February 23, 1961. He was
enrolled as an Advocate on July 19, 1986. ptacticedin the District Court, SirsaPunjab and
Haryana High Court in Service, Constitutional, Criminal and Taxation matters. His field
specialization was Service and Constitutional Le\&.was appointed as an Additional Judge of the
Punjab and Haryana High Court on December 5, 2007 amddnent Judge on November, 2009.

13. Smt. Justice Daya ChaudharyM.A., LL.B., PGDPR,was born on January 10, 1959. She
was enrolled as an Advocate with Bar Council for the States of Punjab and Haryanzeorb®e20,
1987 and practiceth the Punjab & Haryana High Court in Civil, Criminal, Constitutional, Tax,
Labour and Service cases. Her field of specialization was Service m3tiersias appointed as an
Additional Judge of the Punjab and Haryana High Court on December 5, 200€éramhEnt Judge
on November, 2009.

14. Shri Justice Rajan Gupta,B.Sc., LL.B, was born on September 14, 196@ was enrolled

as an Advocate on July 31, 1982. Igeacticedat Punjab ath Haryana High Courin Civil,
Constitutional, Service, Labour and Criminal matters. His field of specialization is Civil and Crimin
matters. He was appointed as an Additional Judge of the Punjab and Haryana High Court on Jul
2008and Permanent Judge on January 141201

15. Shri Justice Ajay Tewari, B.A.(Hons.), LL.M, was born on April 06, 196@nd was
enrolled as an Advocate in August 25, 1982. piacticedat District Court, Patiala, Punjab and
Haryana High Court and C.A.Tin Civil, Constitutional, Service, Labowand Criminal matters. His
field of specialization is Civil and Service matters. He was appointed as an Additional Judge of
Punjab and Haryana High Court on July 10, 2808 as Permanent Judge January 14, 2011.

16. Shri Justice Jitendra Chauhan,M.A., LL.B., was born on June 06, 1988d was enrolled
as an Advocate on February 28, 1985.gh&cticedat Punjab ath Haryana High Courand Supreme
Court His field of specialization is Civil and Criminal matters. He was appointed as an Addition
Judgeof the Punjab and Haryana High Court on July 10, 288 Permanent Judge on January 14,
2011.

17.  Shri Justice Augustine George MasihB.Sc. (Hons), LL.B. (Hons)was born on March 12,
1963. He was enrolled as an Advtican June 6, 1987 and practiagadhe Supreme Court of India,
Punjab & Haryana High Court, Delhi High Court, Central Admmaitste Tribunal He was appointed
as an Additional Judge of the Punjab and Haryana High Court on July 10a20@8 Permanent
Judge on January 14, 2011.



18  Ms. Justice Ritu Bahri, B.A., LL.B., was born on October 11, 1962d was enrolled as an
Advocate on 16.09.1986. Sipeacticedat Punjab and Haryana High Court in Civil, Constitutional,
taxation, labour and Service matters. Her field of specialization is Service and Tax matters. She
appointed as an Additional Judge of the Punjab & Haryana High Court on August 16, 2049 an
Permanent Judge on February 23, 2012.

19. Shri Justice Rameshwar Singh Malik,B.A., LL.B born on October 18, 1958as enrolled

as an Advocate on 08.06.1982. He practised at Punjab and Haryana High Court and Ce
Administrative Tribunal in Civil, Crirmal, Constitutional, Labour and Service matters. He was
appointed as an Additional Judge of the Punjab & Haryagh Bourt on September 30, 2011 &l
Permanent Judge on June 13, 2013.

20. Shri Justice Rajiv Narain Raina,B.A., LL.B., born on July 5, 1958nd was enrolled as an
Advocate on 08.08.1982. He practiced at Allahabad High CBurtjab & Haryana High Court in
Service, Civil, Labour, Criminal, Constitutional, Company and Arbitration matters. He we
appointed as an Additiondudge of the Punjab & Haryana High Court on September 30, & lids
Permanent Judge on January 24, 2014.

21 Shri Justice Tejinder Singh Dhindsa,B.A., LL.B born on March 6, 196and was enrolled

as an Advocate on 189.1985. He practised in theunjaband Haryana High Court in Civil,
Constitutional, Labour and Service matters. He was appointed as an Additional Judge of the PL
& Haryana High Court on September 30, 2@htl as Permanent Judge January 24, 2014.

22. Shri Justice Gurmeet SinghSandhawalia,B.A. (Hons.) LL.B., was born on Neember 1,

1965 He was enrolled as an Advocate with the Bar Courfdiumjab and Haryania August 1989

and practicedn Criminal, Civil, Service, Land Aagjsition and Constitutional lawde was appointed
as an Additional Judge of the Punjab & Haryana High Court on September 30,a80Xks

Permanent Judgen January 24, 2014.

23 Smt. Justice Rekha Mittal, B.A., LL.B., born on January 17th 1959Joined Punjab
Judicial Services in November 1988d servedn various capacities at different places as a Judicial
Officer. She was appointed as an Additional Judge of the Punjab & HakmmaCourt on June 15,
2012 andhs Permanent Judge on December 19, 2014.

24, Shri Justice Interjit Singh, LL.M., born on October 24, 1957, and enrolled as an Advocat:
in the year 19780. He joined the Punjab Judicial Service in 1888 servedn various capacities at
different places as a Judicial Officdde was appointed as an Additional Judge of the Punjab &
HaryanaHigh Court on June 15, 2012 aasl Permanent Judge on December 19, 2014.

25. Shri Justice Amol Rattan Singh,M.A. LLB., was born on August 19, 1960. He enrolled as
an Advocate on 30.06.1985. He served as Assistant Advocate General, Haryana (1995 to 2004)
as Deputy Advocate General, Haryana (2Q085). He was an Additional Advocate General. Punjab
from Sepember, 2005. He was appointed as an Additional Jufighe Punjab & Haryana High
Courton 21.12.2012ndas Permanent Judge on December 19, 2014

26 Ms. Justice Anita Chaudhry, B.A., LL.B., was born on 31.12.1956. She was enrolled as ar
Advocateon 03.08.1979 and practised till the end of December 1979. She joined Haryana Judi
Service on 02.01.198and servedn various capacities at different places as a Judicial Off@iee.
was elevated as Additional Judge of Punjath ldaryana High Courdn 20.06.201&nd as Permanent
Judge orDecember 19, 2014.

27. Shri Justice Fateh Deep SinghB.A., LL.B, L.L.M., was born on 08.07.196He was
appointed in Superior Judicial Service (Punjab)l servedn various capacities at different places as
aJudicial Officer.He was appointed as an Additional Judge of the Punjab & Haryana Highddourt
20.06.2013nd as Permanent Judge on December 19,.2014



28. Shri Justice Jaspal SinghB.A., LL.B was born on 10.10.1956. iearolled as an Advocate
in 1982.He joined the Punjab Judicial Service in 1388l servedn various capacities at different
places as a Judicial Officdde was appointed as an Additional Judf¢he Punjab & Haryana High
Courton 20.06.2012nd as Permanent Judge on December 19, 2014.

29. Shri Justice Surinder Gupta, B.A, L.L.B, LL.M., was born on 30.3.1958 He joined
Punjab Civil Services (Judicial), div.10.1983and servedn various capacities at different places as
a Judicial OfficerHe was appointed as an Additional Jud§¢he Punjab & Haryana High Couwh
20.06.2013nd as Permanent Judge on December 19, 2014.

30. Shri Justice Sudip Ahluwalia, B.A., L.L.B., was born on 30.12.1959. He joined the West
Bengal Judicial Service on 01.12.1988d servedn various capacitiest different places as a
Judicial Officer He was appointed as an Additional Judge of the Calcutta High Court on October |
2013 andasPermanent Judge of that High Court on March 14, 2B8&6wvas transferred to Punjab &
Haryana High Court on May 23, 2016.

31. Shri Justice Harinder Singh Sidhu,B.A (hons), L.L.B, L.L.M, was born on May 17, 1961
and enrolled as Advocate on 1.11.1985. He practiced at Punjab and Haryana High Court
Himacha Pradesh High Courtin Civil, Criminal and Writ matters. His field of specialization is Writ
matters. He was appointed as an Additional Judge of the Punjab & Haryana HigbrCDedember
28, 2013and as Permanent Judge on December 19, 2014.

32. Shri Justice Arun Palli, B.Com, L.L.B., was born on 18.09.1964, and enrolled as Advocat
on 13.08.1988. Heerved as Additional Advocate General Punjab for a period of more than two ye:
& was designated as Senior Advocate on 26.04.2007 by the High Court ob Radjadaryana. His
field of specialization is Civil matters. He was appointed as an Additional Judge of the Punjak
Haryana High Courdn December 28, 201khd as Permanent Judge on December 19, 2014.

33. Shri Justice Kuldip Singh, B.A., L.L.M., was born on August 16, 1957, enrolled as Judicial
Officer on 18.09.1980. He joined Judicial Service in 1888 servedh various capacities at different
places as a Judicial Officdie was appointed as an Additional Judge of the Punjala&dtha High
Courton January 10, 201ahd as Permanent Judge on December 19, 2014.

34. Smt. Justice Lisa Gill, B.A., LL.M., born on November 17, 1966 and was enrolled as ar
Advocate on 14.10.1990. She practiced at Punjab & Haryana Hayht @ Civil, Criminal,
Constitutional, Labour, Service, Land Acquisition, Family Law and Local Laws. She was appoint
as an Additional Judge of the Punjab & Haryana High Court on 31.03&2@ld4s Permanent Judge
on December 19, 2014.

35. Shri Justice Raj Mohan Singh,B.Sc. LLB was born on 18.08.1962. He was enrolled as ar
Advocate on14.09.1985 angracticel in Punjab & Haryana High Court in Civil, Criminal, Sex®,
Labour, Constitutional matters. His field specialisationis in Civil, Criminal and Land_aws. He
was appointed as an Additional Judge of the Punjab and Haryana High Court on September 25,
and as Permanent Judge on May 23, 2016

36. Miss Justice Jaishree Thakur,B.A, (History Honours), LLM., was born on 24.07.1961,
and enrolled as an Adeate on 19.07.1986. She started her practice in Civil, Company, Services &
Rent Law in the High Court d?unjab and Haryana, District Courts at Chandigghe was appointed
as Deputy Advocate General froRebruary 1996 to November 1998he wasappointed as an
Additional Judge of the Punjab & Haryana High Court on September 25, 2014. She joirsttdRaja
High Court on 05.01.2015 and appointed as Permanent Judge on May 20, 2016. Repatriated to P
and Haryana High Court ddctober 5, 2016.

37. Shri Justice Amit Rawal, B.A., LL.B., was born on 21st September, 1%6®Ienrolledin
1986 as member of Bar Council of Punjab and Haryana. He dealt in with the matter pertaining
civil, property disputes, rennhatters He was appointeds an Additional Judge of the Punjab and
Haryana High Courdn September 25, 20hd as Permanent Judge on May 23, 2016



38 Shri Justice Deepak Sibal,B.Com (Honours), LIB., was born on 03.09.1967. He was
enrolled as an Advocatend)7.10.1991 angracticel in Civil, Criminal, Constitutional, Taxation,
Labour Company and Service mattersthe High Cous of Punjab & Haryana, Delhi, Himachal
Pradesh, Rajasthaand Supreme Court of India. He was appointed as an Additional Judge of t
Punjab and Hyana High Court on September 25, 2@h4 as Permanent Judge on May 23, 2016

39. Shri Justice Hari Pal Verma, M.A., LLB., Advanced Diploma in Labour Laws was born
on 06.04.1959. He enrolled as an advocate08.02.1986 angbractical in Civil, Constitutional,
Labour, and Service matters in Punjab & Haryana High Court with specializatiowliar@@ Service
matters. He served &@eputy Advocate General, Haryana and Additional Advocate General, Punja
He was appointed as an Additiorlldge of the Punjab and Haryana High Court on September 2
2014and as Permanent Judge on May 23, 2016

40. Shri Justice Anupinder Singh Grewal, B.A., (Hon), M.A., LL.B., was born on 10.03.1964.
He enrolled as an advocate ©9.09.1992 angracticein Civil, Criminal and Constitutional matters
in Punjab and Haryana High Court with specialization in Criminal and Service matters. Hea®erve
Assistant Advocate Generals Deputy Advocate Generahs Senior Deputy Advocate General, as
Additional Advocate General Punjabe was appointed as an Additional Judge of the Punjab an
Haryana High Court on September 25, 2014. He joined Rajasthan High @@otf.12.2014 and
appointed as Permanent JudgeMay 20, 2016 Repatriated to Punjab and Haryana High Court on
October 5, 2016.

41. Smt. Justice Sneh PrasharB.A., L.L.B., was born on 21.07.1955. She joined the dadi
Service on 11.05.1981 amérvedin various capacities at different places as acladOfficer. She
was appointed as an Additional Judge of the Punjab and Haryana High Court on September 25,
and as Permanent Judge on May 23, 2016

42, Shri Justice Darshan Singh,B.Com., LL.B., born on 07.07.1955. He joined Judicial
Service on 16.07.1984dnd servedn various capacities at different places as a Judicial Offider.
was appointed as an Additional Judge of the Punjab and Haryana High Court on September 25,
on May 23, 2016

43, Dr. Justice Shekher DhawanB.Com., LLM , Ph.D. was born on 05.12.1957. He joined
Judicial Service as Sutum-Judicial Magistrate on 13.07.19&hd servedn various capacities at
different places as a Judicial Officele was appointedsaan Additional Judge of the Punjab and
Haryana High Court on September 25, 20h4Viay 23, 2016

44.  Shri Justice Pavankumar Bhimappa Bajanthri, B.A., LL.B., born on 23.10.1963. He was
enrolled as an Advocate on 09.02.1990 and practicdte High Court of Karnataka and High Court
Bench at Dharwad, Centrahd Statéddministrative Tribunad, in Service matters. He was appointed
as Additional Judge of the Karnataka High CourD@r01.2015 anttansferredo Punjab & Haryana
High Court on Mach 16, 2015Appointed as Permanent Judge on December 31, 2016.



PUNJAB & HARYANAHIG H COURT éCON
ADDITIONAL JUDGES

1. Shri Justice Ramendra Jain, B.A., LL.B., born on 28 August, 1958. He was enrolled as an
Advocate on 08 September, 1984 angracticel in civil, criminal, labour and service matters before
the District Court, Hisar, Haryana and specialised in civil, criminal, labour and service matters.
joined on 1% December, 1995 as Additional District & Sessions dudddaryanaSuperior Judicial
Servicesand servedh various capacities at different places as a Judicial Oftibervas appointed as
an Additional Judge of the Punjab and Haryana High Court on April 20, 2015.

2. Shri Justice Harminder Singh Madaan, B.Sc., LLM., was born on 04.08.196Rracticed
at District Courts, Jalandhar for about six years. Joined Punjab Civil Services (Judicial Bramch)
21.02.199(and servedh various capacities at different places as a Judicial Oftitervas appointed
as an Additional Judge of the Punjab and Haryana High Court on December 12, 2016.



RAJASTHAN HIGH COURT

Approved Judge Strength: 50 [ Pmt.: 38 Addl.: 12 ]
(List of Judges arranged according to date of initiahppointment)

Sl. Name of the Judge Source Date of Date of Date of Remarks
No. | S/Shri Justice Appointment | Appointment | retirement
as Addl.Judge| as Pmt.
Judge
1 PRADEEP NANDRAJOG BAR 20/12/2002 16/04/2004 | 23/02/2020| CJ w.e.f. 02/04/2017
[PHC: Delhi]
2 K. S. JHAVERI BAR 07/03/2004 22/06/2005 | 04/01/2020| Joined on24/08/2016
[PHC: Guijarat]
3 AJAY RASTOGI BAR 02/09/2004 29/05/2006 | 17/06/2020
4 GOVIND MATHUR BAR 02/09/2004 29/05/2006 | 13/04/2021
5 GOPAL KRISHAN VYAS BAR 13/06/2005 24/01/2008 | 08/07/2018
6 MOHAMMAD RAFIQ BAR 15/05/2006 14/05/2008 | 24/05/2022
7 MAHESH CHANDRA SHARMA | BAR 05/07/2007 04/11/2008 31/05/2017
8 SANGEET RAJ LODHA BAR 05/07/2007 04/11/2008 12/10/2021
9 MUNISHWAR NATH BAR 05/07/2007 04/11/2008 11/09/2022
BHANDARI
10 | KANWALJIT SINGH BAR 05/12/2007 01/07/2009 | 30/05/2019| Joined on 18/04/2013
AHLUWALIA [P] [PHC: P&H]
11 | SMT. SABINA [P] SERVICE | 12/03/2008 23/02/2010 | 19/04/2023| Joined on 11/04/2016
[PHC: P & H]
12 | NIRMALJIT KAUR [P] BAR 10/07/2008 29/06/2012 | 27/01/2021| Joined 0rD9/07/2012
[PHC: P & H]
13 | PRASHANT KUMAR AGARWAL | SERVICE | 28/04/2011 06/02/2013 | 17/05/2017
14 | ALOK SHARMA BAR 30/05/2011 06/02/2013 | 23/10/2019
15 | SANDEEP MEHTA BAR 30/05/2011 06/02/2013 | 10/01/2025
16 | JAINENDRA KUMAR RANKA BAR 08/01/2013 07/01/2015 | 02/08/2017
17 | PRATAP KRISHNA LOHRA BAR 08/01/2013 07/01/2015 | 03/09/2019
18 | VEERENDRA SINGH SIRHAN| BAR 08/01/2013 07/01/2015 | 22/07/2019
19 | VIJAY BISHNOI BAR 08/01/2013 07/01/2015 | 25/03/2026
20 | ARUN BHANSALI BAR 08/01/2013 07/01/2015 | 14/10/2029
21 | MAHENDRA KUMAR SERVICE | 21/01/2013 07/01/2015 | 30/03/2020
MAHESHWARI
22 | BANWARI LAL SHARMA SERVICE | 21/01/2013 07/01/2015 | 08/05/2019
23 | PRAKASH GUPTA SERVICE | 15/10/2014 20/05/2016 | 10/11/2022




RAJASTHAN HIGH COURT ...CONTD.

ADDITIONAL JUDGES

SI. | Name of Additional Judge Date of Source of Date of initial| Date of Remarks
No. | S/Shri Justice Birth Recruitment | appointment | expiry of
present
term
1 GANGA RAM MOOLCHANDANI | 12/04/1958| SERVICE 11/04/2016 | 10/04/2018
2 DEEPAK MAHESHWARI 28/07/1956| SERVICE 11/04/2016 | 10/04/2018
3 VIJAY KUMAR VYAS 29/08/1956| SERVICE 11/04/2016 | 10/04/2018
4 KAILASH CHANDRA SHARMA 01/01/1956| SERVICE 11/04/2016 | 31/12/2017
5 GOVERDHAN BARDHAR 01/11/1959| SERVICE 11/04/2016 | 10/04/2018
6 PANKAJ BHANDARI 23/01/1963| SERVICE 11/04/2016 | 10/04/2018
7 DINESH CHANDRA SOMAN 01/11/1956| SERVICE 11/04/2016 | 10/04/2018
8 SANJEEV PRAKASH SHARIA 27/09/1964| BAR 16/11/2016 | 15/11/2018
9 DR. PUSHPENDRA SINGHBHATI | 21/09/1970| BAR 16/11/2016 | 15/11/2018
10 | DINESH MEHTA 28/01/1968| BAR 16/11/2016 | 15/11/2018
11 | VINIT KUMAR MATHUR 31/03/1970| BAR 16/11/2016 | 15/11/2018




RAJASTHAN HIGH COURT

Approved Judge Strength: 50 [ Pmt.: 38 Addl.: 12 ]
(List of Judges arranged accordig to date of retiremen)

Sl. Name of the Judge Source Date of Date of Date of Remarks
No. | S/Shri Justice Appointment | Appointment | retirement
as Addl. Judge| as Pmt.
Judge
1 PRASHANT KUMAR AGARWAL | SERVICE | 28/04/2011 06/02/2013 | 17/05/2017
2 MAHESH CHANDRA SHARMA | BAR 05/07/2007 04/11/2008 | 31/05/2017
3 JAINENDRA KUMAR RANKA BAR 08/01/2013 07/01/2015 | 02/08/2017
4 GOPAL KRISHAN VYAS BAR 13/06/2005 24/01/2008 | 08/07/2018
5 BANWARI LAL SHARMA SERVICE | 21/01/2013 07/01/2015 | 08/05/2019
6 KANWALJIT SINGH BAR 05/12/2007 01/07/2009 | 30/05/2019| Joined on 18/04/2013
AHLUWALIA [P] [PHC: P&H]
7 VEERENDRA SINGH SIR®HAN| BAR 08/01/2013 07/01/2015 | 22/07/2019
8 PRATAP KRISHNA LOHRA BAR 08/01/2013 07/01/2015 | 03/09/2019
9 ALOK SHARMA BAR 30/05/2011 06/02/2013 | 23/10/2019
10 | K. S. JHAVERI BAR 07/03/2004 22/06/2005 | 04/01/2020| Joined on24/08/2016
[PHC: Gujarat]
11 | PRADEEP NANDRAJOG BAR 20/12/2002 16/04/2004 | 23/02/2020| CJ w.e.f. 02/04/2017
[PHC: Delhi]
12 | MAHENDRA KUMAR SERVICE | 21/01/2013 07/01/2015 | 30/03/2020
MAHESHWARI
13 | AJAY RASTOGI BAR 02/09/2004 29/05/2006 | 17/06/2020
14 | NIRMALJIT KAUR [P] BAR 10/07/2008 29/06/2012 | 27/01/2021| Joined on 09/07/2012
[PHC: P & H]
15 | GOVIND MATHUR BAR 02/09/2004 29/05/2006 | 13/04/2021
16 | SANGEET RAJ LODHA BAR 05/07/2007 04/11/2008 | 12/10/2021
17 | MOHAMMAD RAFIQ BAR 15/05/2006 14/05/2008 | 24/05/2022
18 | MUNISHWAR NATH BAR 05/07/2007 04/11/2008 | 11/09/2022
BHANDARI
19 | PRAKASH GUPTA SERVICE | 15/10/2014 20/05/2016 10/11/2022
20 | SMT. SABINA [P] SERVICE | 12/03/2008 23/02/2010 | 19/04/2023| Joined on 11/04/2016
[PHC: P & H]
21 | SANDEEP MEHTA BAR 30/05/2011 06/02/2013 10/01/2025
22 | VIJAY BISHNOI BAR 08/01/2013 07/01/2015 | 25/03/2026
23 | ARUN BHANSALI BAR 08/01/2013 07/01/2015 | 14/10/2029




RAJASTHAN HIGH COURT...CONTD.

BIODATA

1. Shri Justice Pradeep Nandrajog,B.Sc., LL.B.,was born on February 24, 1958. He was
enrolled as an Advocate on August 3, 1981 arattticedin the Delhi High Court in Civil, Service,
Rent and Election matterble was appointed as an Additional Judge of the Delhi High Court ol
December 20, 2002 and as Permanent Judge on April 16, 2004. He was appointed as Chief Just
the Rajasthan High Court April 02, 2017.

2. Shri Justice Kalpesh Satyendra JhaveriB.Sc., LL.B was born on January 5, 1958. He
was enrolled as an Advocate orf"lBanuary, 1983 angracticed in Civil, Constitutional, Company,
Service, Labour and Criminal mattars the Gujarat High CourtCentral Administrative Tribunal;
and GujaratPublic Works Arbitration Tribunal andpecializedin Co-op Societies Act, SEBI and
Agricultural Produce Markets Act. He was appointed as an Additional Judge of the Gujarat H
Court on Mach 7, 2004 ands Permanent Judge on June 22, 2005. TransferrBadjasthan High
Court on August 24, 2016.

3. Shri Justice Ajay Rastogi,B.Com., LL.B.,was born on June 18, 1958. He was dedoas
an Advocate in 1982 angracticedin the Rajasthan High Court in Constitutional, Civil Seevand
Labour mattersHis field of specializationis Service and Labour LawHe was appointed as an
Additional Judge of the Rajasthan High Court on September 2,&@04& Rermanent Judge on May
29, 2006

4, Shri Justice Govind Mathur, B.A., LL.B., was born on April 14, 1959. He was enrolled as
an Advaate on September 12, 1983 apicticedin the Rajasthan High Court at Jodhpur in
Constitutional, Service and Labour matteréle was appointed as an Additional Judge of the
Rajasthan High Court oretember 2, 200dnd & Rermanent Judge on May 29, 2006

5. Shri Justice Gopal Krishan Vyas,B.A., LL.B,was born on July 9, 1956. He was enrolled as
an Adwcate on September 27, 1981 andcticedn the Session & Trial Court Rajasthan High Court,
Jodhpur; CAT, Jodhpur; and Rajasthan Civil Services Appellatainal in Constitutional, Civil,
Service, @iminal and Labour matters. Hgecializedn Criminal, Labour and Service matters. He
was appoted as an Additional Judge of the Rajasthan High CoortJune 13, 2005 and as
Permanent Judge on January 24.2008.

6. Shri Justice Mohammad Rafig, M.Com., LL.B, was born on May 25, 1960. He was
enrolled as an Advota on July 8, 1984 and practicadthe Rajasthan High Court,ipar Benchin
Constitutional, Civil, Service, Criminal, Land Acquisition, Arbitration, Company and Custom
matters andspecializedin Writs for Constitutional and Service matters. He was appointed as &
Additional Judge of the &asthan High Court on & 15, 2006 and appointed asrdanent Judge on
May 14.2008.

7. Shri Justice Mahesh Chandra SharmaB.Sc., LL.B, was born on June 1, 1955. He was
enrolled as an Advocaten January 7, 1979 and practiced in the District CourtsRajasthan High
Court, Jaipur Benchin all branches of law angpecializedn Constitutional and Criminal matters.
He was appointed as an Additional Judge of the Rajasthan High @ouiuly 5, 2007 and as
Permanent Judge on NovembeR808.

8. Shri Justice Sangeet Raj LodhaB.Sc, LL.B., was born on October 13, 1959. He was
enrolled as an Advocate on Ap#l, 1983 ancgracticedin the Rajasthailigh Court, Jodhpurn
Constitutional, Taxation, Labour, Service, Revenue,lGird Criminal matters andpecializedin
Constitutional, Taxation, Labour, Service, Municipal, Cooperative and Motor Vehicle matters. |
was appointed as an Additional Judge of the Rajasthan High Court on July 5, 2007 and appointec
permanent JudgendNovember 4,2008.



9. Shri Justice Munishwar Nath Bhandari, B.Com. LL.B was born on September 13, 1960. He
was enrolled asraAdvocate on May 29, 1983 andapticedin the Rajasthan igh Court, Central
Administrative Tibunal, Supreme Courin Constitutonal, Civil, Service, Labour, Criminal and
Arbitration matters andpecializedn Constitutional, Service, Labour & Arbitration mattere was
appointed as an Additional Judge of the Rajasthan High Court on July 5a880&s Brmanent
Judge on Novembe, 2008.

10. Shri Justice Kanwaljit Singh Ahluwalia,M.A., LL.B., was born on May 31, 1957. He was
enrolled as an Advocaten July 30, 1982 andoractised in the Punjab & Haryana High Court in
criminal, constitutional and taxation matters. His figfl specialization is criminal cases. He
functioned as an Additional Advocate General, Government of Punidéd was appointed as an
Additional Judge of the Punjab and Haryana High Court on December 5,ad0d@sPermanent
Judge on July 1, 2009. He wasniserred to Calcutta High Court on Apti9, 2012 ando Rajasthan
High Court on April 18, 2013.

11. Smt. Justice Sabina,B.Sc, LL.B was born on April 20, 1961 and was enrolled as ar
Advocate on 18.9.1983. Sipeacticedfor 13 years in the Punjab & Haryana High Court in Civil,
Labour and Service matters and specialized in Labour matters. She joined the Punjab Higher Ju
Service in 1997and servedvorked in various capacities at different places as a Judicial Of8be
was appointed as an Additional Judge of the Punjab and Haryana High Court on March EHhd2008
asPermanent Judge on February 23, 2@tk was transferred to the Rajasthan High Court on Apri
11, 2016.

12. Ms. Justice Nirmal Jit Kaur, M.A., B.Ed., LL.B was born on January 28, 19%&®d was
enrolled as an Advocate on Aug@stl987. She practicest Punjab and Haryanadti Courtin Civil,
Constitutional and Criminal matters. Her field of specialization iss@itutional matters. She served
as Additional Advocate General, Punjab from October, 2002 to March, 2007; as Assistant Solic
General of India, October 2007. &twvas appointed as an Additional Judge of the Punjab and Haryal
High Court on July 102008 andas Permanent Judge on June Z8,2 She was transferred to the
Rajasthan High Court on July 9, 2012.

13.  Shri Justice Prashant Kumar Agarwal, B.Sc, LL.B., was born on 18.05.195%0ined
Rajasthan Judiciand servedavorked in various capacities at different places as a Ju@#iiaer. He

was appointed as aAdditional Judge of the Rajasthan High Court on April 28, 2011 asd
Permanent Judge on February 06, 2013.

14.  Shri Justice Alok Sharma,M.A., LL.B, was born on October 24, 1957. He was enrolled as
an Advocate on Augus?4, 1985 and practiceth the Rajasthan High Court, igar Benchin
Constitutional,Criminal, Civil, and Service matters. He was appointed as an Additonal Judge of t
Rajasthan High Court on May 30, 2011 and 8gananent Judge on February 06, 2013.

15.  Shri Justice Sandeep MehtaB.Sc., LL.B, was born on January 11, 1963. He was enrollec
as an Advocaten August 8, 1986 and practiced the Rajasthan High Court and all Subordinate
Courts at Jodbur. Hespecialized in Criminal matters. He was appards an Additional Judge of
the Rajasthan High Court on May 30, 2@iid asPermanent Judge on February 06, 2013.

16.  Shri Justice Jainendra Kumar Ranka, B. Com., LL.B, was born on August 03, 1955. He
was enrolled as an Adeate on 25.11.1979 and practde the Rajasthan High Court, Income Tax
Sdtlement CommissiorDebts Recover Appellate TribunalDebts Recovery Tribunalpncome Tax
Appellate Tribunalin Taxation matters. His field of specialization is in Taxation matters. He wa
appointed as an Additional Judge of the Rajasthan High Court BnJ&8uary, 2013and as
Permanent Judge danuary 07, 2015



17.  Shri Justice Pratap Krishna Lohra, B.Com., LL.B., was born on September 04,1957. He
was enrolled as an advocate ol 2fovember, 1979. He practiced in the Rajasthan High Court a
Jodhpur, Tribunals and GivCourtsin constitutional, civil, service and labour matters. His field of
speciaization is in service and labour mattekse was appointed as an Additional Judge of the
Rajasthan High Court on B8anuary, 201and asPermanent Judge danuary 07, 2015

18.  Shri Justice Veerendra Singh SiradhanaB.Sc., LL.B., was born on July 23, 1957. He was
enrolled as an advocate on®24pril, 1983 andpracticeal in theRajasthan High Court at Jaipur Bench
and Subordinate Courts civil, criminal, constitutional, taxation, labour, company, service matters
His field of specialization is in election law. He was appointed as an Additional Judge of 1
Rajasthan High Court on B8anuary, 201and asPermanent Judge danuary 07, 2015

19.  Shri Justice Vijay Bishnoi, LL.B., was born on March 26, 1964. He was enrolled as ar
advocate on 08 July, 1989 andpratical in the Rajasthan High Court at Jodhpur, Central
AdministrativeTribunal at Jodhpuin civil, criminal, constitutional, service and election matters. His
field of specialization is in constitutional and election matters. He was appointed as an Additic
Judge of the Rajasthan High Court or"QBnuary, 2012nd asPermanent Judge aranuary 07,
2015

20.  Shri Justice Arun Bhansali, B.Com. (Hons), LL.B., was born on October 15, 1967. He was
enrolled as an Advocate on'08uly, 1989 andpracticed in the Rajasthan High Court atldpur in
civil, company, constitutional and taxation matters. His field of specialization is in civéi@ngany
matters. He was appointed as an Additional Judge of the Rajasthan High CouftamG&ry, 2013
and aPermanent Judge danuary 07, 2015

21.  Shri Justice Mahendra Kumar Maheshwari, B.A., LL.B, was born on 31st Marci958
Enrolled as an Advocate with Bar Council in May, 1982 and practiced in District & Sessions Col
Joined Rajasthan Judicial Service in 1996l servedvorked in various capacities at different places
as a Judicial OfficerHe was appointed as an Additionaldge of the Rajasthan High Court orft21
January, 201and asPermanent Judge danuary 07, 2015

22.  Shri Justice Banwari Lal Sharma, B.Sc., LL.B, was born on 9th May, 195Jdoined
Rajasthan Judicigbervice in April, 1998nd servedvorked in variousapacities at different places
as a Judicial OfficerHe was appointed as an Additional Judge of the Rajasthan High Courf'on 2
January, 201and asPermanent Judge danuary 07, 2015

23. Shri Justice Prakash Gupta,B.Com. LL.B. was born or11.11.1960Enrolled as an Advocate
with Bar Council in November, 1985 and practiced in District & Sessions Clained Rajasthan
Judicial Service in April, 199&nd servedwvorked in various capacities at different places as a
Judicial Officer.He was apointed as an Additional Judge of the Rajasthan High Court on Octobe
15, 2014and afPermanent Judge dviay 20, 2016



RAJASTHAN HIGH COURT ...CONTD.

ADDITIONAL JUDGES

1. Shri Justice Ganga Ram Moolchandani,M.A., LL.M., was born on 12.04.1958oined
Rajasthan Judicigbervice in 200land servedvorked in various capacities at different places as a
Judicial Officer. He was appointed as an Additional Judge of the Rajasthan High Coptribd 1,
2016.

2. Shri Justice Deepak Maheshwari,B.Sc. (Honours), LL.B. was born on 28.07.1936ined
Rajasthan Judicial Service in 1980d servedvorked in various capacities at different places as a
Judicial Officer. He was appointed as an Additional Judge of the Rajasthan High Colpribd 1,
2016.

3. Shri Justice Vijay Kumar Vyas, B.Sc, LL.B was born on 29.08.195@0ined Rajasthan
Judicial Service in 198@nd servedvorked in various capacities at different places as a Judicia
Officer. He was appointed as an Additiodaidge of the Rajasthan High CourtAyoril 11, 2016.

4. Shri Justice Kailash Chandra Sharma, B.Sc., LL.B was born on 01.01.19580ined
Rajasthan Judicial Service in 198ad servedvorked in various capacities at different places as a
Judicial Officer.He was appointed as an Additional Judge of the Rajasthan High Cofpribril,
2016.

5. Shri Justice Goverdhan Bardhar, B.Com, LL.B was born on 01.11.195®ined Rajasthan
Judicial Service in 200And servedvorked in various capacities at differgoiaces as a Judicial
Officer. He was appointed as an Additional Judge of the Rajasthan High CoApribdl, 2016.

6. Shri Justice Pankaj Bhandari, B.Com, LL.B was born on 23.01.19630ined Rajasthan
Judicial Service in 200And servedvorked in variog capacities at different places as a Judicial
Officer. He was appointed as an Additional Judge of the Rajasthan High CoApribdl, 2016.

7. Shri Justice Dinesh Chandra SomaniB.Sc., LL.M was born on 01.11.1956nrolled as an
Advocate with Bar Council in 1979 and practiced in District & Sessions Caairied Rajasthan
Judicial Service in 200land servedvorked in various capacities at different places as a Judicia
Officer. He was appointed as an Additionatige of the Rajasthan High Court April 11, 2016.

8. Shri Justice Sanjeev Prakash SharmaB.Sc., LL.B., was born on 27.09.1964. He enrolled
as an Advocate on 31.05.1987 apihcticed in Rajasthan High Court, Jaipur and Principal Seat &
Jodhpur in Civil, Criminal, Constitution, Taxation, Company, Service, Arbitration, Education:
Institution matters. His field of specialization is in Service, Constitutional and Educatistialtlan
matters.He was appointed as an Additional Judge of the Rajasthan High CotNowamber 16,
2016.

9. Dr. Justice Pushpendra Singh Bhati,B.A., LL.B., LL.M., Ph.D., was born on 21.09.1970.
He enrolledas an Advocate on 01.08.1992 gmdcticed m Supreme Court and Rajasthan High Court
in Writ Jurisdiction, both Service & Miscellaneous, Taxation, Revenue, Panchayati Raj, Criminal &
Miscellaneous matters. His field of specialization is in Constitutional maltteraias appointed as an
Additional Judge of the Rajasthan High Courtidavember 16, 2016.



10.  Shri Justice Dinesh Mehta, B.Com, (Hons.), C.A., LL.B was born on 28.01.1968. He
enrolledas an Advocate on 06.09.1992 gdcticed in Rajasthan High Court at Jodhpur, in Civil,
Company, Constitutional, Taxation and Arbitration matters. His field of specializatiorTaxation,
Company and Constitutional mattere was appointed as an Additional Judge of the Rajasthdn Hig
Court onNovember 16, 2016.

11.  Shri Justice Vinit Kumar Mathur, B.Sc. LL.B was born on 31.03.1970. He enrolled as an
Advocate on 12.08993 andpracticed in Supreme Court, Rajasthan High Court and Centre
Administrative Tribunal Jodhpurin Constitutiomal, Service, Criminal, Taxation, CiviLabour and
Company matters. His field of specializationis in Constitutional Law and TaxatiorHle was
appointed as an Additional Judge of the Rajasthan High CoiNbeamber 16, 2016.



SIKKIM HIGH COURT
Approved Judge Strength: 3[ Pmt.: 3 Addl.: 0]
(List of Judges arranged according to date of initial appointment)

SI. | Name of the Judge Source of | Date of Date of Date of Remarks
No.| S/Shri Justice Recruitment Appointment Appointment | retirement
as Addl. Judge | As Pmt. Judge
1 | SATISH KUMAR BAR 05/05/2005 03/05/2007 30/06/2018| CJ w.e.f. 22/09/201
AGNIHOTRI [PHC: Chhattisgarh
2 | Smt. MEENAKSHI MADAN SERVICE - 15/04/2015 11/07/2026

RAI




(List of Judges arranged accordiig to date of retiremeny

SIKKIM HIGH COURT
Approved Judge Strength: 3[ Pmt.: 3 Addl.: 0]

SI. | Name of the Judge Source of | Date of Date of Date of Remarks
No.| S/Shri Justice Recruitment Appointment Appointment | retirement
as Addl. Judge | As Pmt. Judge
1 | SATISH KUMAR BAR 05/05/2005 03/05/2007 30/06/2018| CJ w.e.f. 22/09/201
AGNIHOTRI [PHC: Chhattisgarh
2 | Smt. MEENAKSHI MADAN SERVICE -- 15/04/2015 11/07/2026

RAI




SIKKIM HIGH COURT ...CONTD.

BIODATA

1. Shri Justice Satish Kumar Agnihotri, M.A., LL.B., was born on July 1, 1956. He was
enrolled as a\dvocate on August 26, 1982 armfacticed in the Supreme Court of India and High
Court of Delhi in civil, criminal, constitutional, taxation, labour, company, service matters. He
specialized in constitutional and service matters. He was appointed as an Additional Judge of
Chhattisgrh High Cout on May 5, 2005 ands Permanent Judge on May 3, 2007. He was
transferred to Madras High Court on September 26, 2013. He was transferred as Judge of the Sik
High Court and he assumed office on May 23, 2016. He assumed charge as th€Wetidgistice

of Sikkim High Court w.e.f. % July, 2016.

2. Smt. Justice Meenakshi Madan RaiB.A (Hons), L.L.B was born on 1R2July, 1964. She
enrolled at Bar Council of Delhi on ¥anuary, 1990 and practiced in Delhi High Court, Sikkim
High Court aad in Supreme Court of IndiaShe joined Sikkim Judicial Service in December, 1990
in various capacities at different places as a Judicial Offi8he was appointed as Permanent Judge
of the Sikkim High Court on April 15, 2015.



(List of Judges arranged according to date of initial appointment)

TRIPURA HIGH COURT
Approved Judge Strength: 4 [ Pmt.: 4 Addl.: 0]

Sl. | Name of the Judge Source of | Date of Date of Date of Remarks
No. | S/Shri Justice Recruitment| Appointment | Appointment| retirement
as Addl. Judge As Pmt.
Judge
1 TINLIANTHANG VAIPHEI | BAR 17/07/2003 28/02/2005 | 28/02/2018| CJ w.e.f. 21/09/2016
[PHC: Gauhati]
2 SUBHASIS TALAPATRA | BAR 15/11/2011 13/09/2013 | 03/10/2023




TRIPURA HIGH COURT
Approved JudgeStrength: 4 [ Pmt.: 4 Addl.: 0]
(List of Judges arranged accordimy to date of retiremen)

SI. | Name of the Judge Source of | Date of Date of Date of Remarks
No. | S/Shri Justice Recruitment| Appointment | Appointment| retirement
as Addl. Judge As Pmt.
Judge
1 TINLIANTHANG VAIPHEI | BAR 17/07/2003 28/02/2005 | 28/02/2018| CJ w.e.f. 21/09/2016
[PHC: Gauhati]
2 SUBHASIS TALAPATRA | BAR 15/11/2011 13/09/2013 | 03/10/2023




TRIPURA HIGH COURT ...CONTD.

BIODATA

1. Shri Justice Tinlianthang Vaiphei, B.A., LL.B. was born on March 1, 1956. He enrolled as
an Advocag on August 22, 1990 amutacticel in the Courts of Chief Judicial Magistrate, Munsiff
and Deputy Commissioner/ District Magistrate in the ChurachanDystrict of Manipur in 1980n
Criminal and Civil cases both in the Original and Civil sidde appeared in the Imphal Bench of the
Gauhati High Court from 1990. He was appointed as an Additional Judge of the Gauhati High Ci
on July 17, 2003 and as Permanent Judge on February 28, 200%asH@ansferred as the Judge of
the Tripura High Court and appointed as Acting Chief Justice of that High Court with effect fro
May 16, 2016. He was appointed as Chief Justice of the Tripura High Court on September 21, 20:

2. Shri Justice Subhasis Talpatra, B.A., LL.B., was born on % October, 1961 and was
enrolled as an Advocate on 12.09.1990. He practised in Gauhati High Courtrela@dench in
Constitutonal and Civil law He was appointed as an Additional Judge of the Gauhati High Court ¢
November 15, 2011He was appointed as an Additional Judge of the newly created High Court
Tripura on March 23, 2013 and appointed as Permanent Judge on September 13, 2013.






